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LOX SABHA DEBATES
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LOK SABHA
Wednesday, March 5, 1875/Phalguna
14, 1806 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mg. SFEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Over Production In Coca-Cola
Bottling Plants

*221. SHRI K. S. CHAVDA- Will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to the reply given to Unstarred Ques-
tion No. 277 on the 19th February,

2

1975 regarding Coca.Cola Factories
angd state:

(a) the amount of import of capital
goods allowed to different Coca-Cola
bottling plants, the name of the plant,
the extent of capital goods approved
and the conditions attached thereto;

(b) the capacitieg approved for indi-
vidual plants and their productions in
the last three years; and

(c) whether they are overproduc~
ing and if so0, action taken by Govern-
ment against them?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A
PAI): (a) The information for the
years 1972 to 1974 is as under:—

—

S1.No.

Wame of the party Amount of importof Conditions, 1f any,
Capital  goods attached to the app-
approved roval
1 MI/s. Prem Nath Monga, Bottlers Pvt,
Ltd., Meerut. . . . . Rs. 197,285/ No.
2 Mis. K.B. Narasoprs, Kurnool . Rs. 4.20,60/- The approval s
. subject to firm  un-
dertaking  to expor/

their products  fot
twice the value of
import licences over
2 period of five years

—

(b) A statement is laid on the Table of the House.

(e¢) No, Sir.,
STATEMENT
St Capacity Product Mull bottles
No. Name of the Unit lnMiIIign ma —
bottles 1972 :923 1974
_ L 'itﬂll‘tﬂ)
1 2 _3 _ 4 5 6
1 MB;'P_'ure Drinks (ND) Ltd., New
hi o, e = = = ¥ 214 84 123 8894
2 M. Pure Drinks, Calcutta . 38 60 4404 2504

3807 L8uat
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2 3 4 5 [
3 M s. Pure Drinks, Bombay . . . 110°39 93:92 7583
4 M’s. Kanpur Bottling Company, Kanpur 106- 56 25:27 16'27 26:22
5 M s. Soft Beverages Ltd.. Madurai . 3456 2431 16-32 19 4%
6 M s. Soathern Bottlers, Madras | . 6093 2377 2001 19-8@
7  Ms, Universal Drinks (P) Ltd. . Nagpur 51-84 913 1461 2845
8 M s. Beverages & Food Products  (P)
Ltd., Gauhati , . . . . 23 04 926 1062 19°68
9 M =, Poona Beverages () Ltd. ,Poona | 5760 13:04 12-38 2¢-73
10 M's. Agra Beverages Corporation, Agra 76- 80 2164 288 i1 26
11 M s, Pure Beverages Ltd. , Ahmedabad 7680 34° 47 28+ 67 3029
12 Shri Krichna Bottlers Pvt, Ltd., Secund-
rabad | . . . 5976 27°31 25 50 28-20
13 Trnpty Drinks Pvt, Lid., Cutiack, . 14' 40 1172 12- 88 1121
14 M s. Pataliputra Drinks Pvt. Ltd., Patna, 57+ 60 Not in production
15 Mis. Steel Cit, B:vcragc» Pvi. Ltd.,Jam-
shedpur | . . . . 57-60 28:04 27 69 30 71
16 M s. Jai Drinks Pvt. Ltd., Jaipur | . 8640 1602 1503 18- 46
17 M s. Prem Nath '\iongx Botilers Pvt. Lud,
Mecrut . ) . 75 60 50 47 43°15 38-94
18 M s. Punjab Beverages, Chandigarh . £6- 40 7326 57°13 45°70
19 M’s. Sandhi Beverages Pvi. Lid., Indore 24-00 14 64 20 31 1574
20 M's. Saurashtra Bortlm[, Co. Pvi. Ltd.,
Rajkot | . . 3456 1427 12°19 15719
21 M s. Bangalore Soft Drinks Pvr.  Lad,,
Bangalore . . . 5 6336 17 41 17:00 24°29
22 M 5. Fabril Gasosa, Goa .
Note: (1) *Tney hold Registration Certificates where no capacity was menticned.

(2 Inallition to the above 22 bottlers, Shri K.B. Narasappa was issued an indus=
trial licence for Bottling Coca Cola etc., with an annual capacity of g6 million
bottles. Toe uait is not in production.

73i** T 12uutis not borne on the list of D.G.T.D. and is a small scale unit.

SHRI K. S. CHAVDA: 21 bottling
planis are getting Coca-Cola, orange
and soda concentrales from the multi.
national giant, the Coca-Cola Export
Corporation in our country. In the
names of these 21 bottling plants,
actual users' licences or ad hoc licen-
ces or replenishment import licences
to the extent of Rs. 23 crores were
issued to this Coca-Cola Export Cor-

poration. By this way, there i a
sale of Rs. 45 crores in our country.
Are we not this way helping arms
shipments to Pakistan. ..

AN HON. MEMBER: Wonderful!
SHRI K. S, CHAVDA:...by allow=

ing huge repatrialion of money to
America? May I know who is the re
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commending authority or who recom-
mendg these actual users' licences or
ad hoc licences or replenishment im=-
port licences of Coca-Cola concen-
trates to Coca-Cola Export Corpora-
tion?

SHRT T. A. PAI: We are discussing
things which have happened over the
past so many years. This industry has
an investment of Rs. 10 crores involv-
ing an employment of about a Iakh
of people.

So far as overseas remullances are
concerned, the remiitances are about
Rs, 76 lakhs as a result of the Coca-
Cola Export Co. being 1nvolved n
earning Rs. 183.43 lakhs by way of
exports. We are doing our best to
see that no new licences are issued Ior
making Coca-Cola; this is the policy
decis:on we have taken. Also. we
have 1ssued directive to Coca-Cola
Export Corporation not to introduce
any new drink. We are seeing thal
the operations of Coca-Cola Corpora-
tion are brought under contro! Ly

various measures including reducing
their capital
SHRI K. S. CHAVDA: Mr. Bala-

chandran was Secretary of the Minis-
try of Petroleum and Chemicals who
I8 now appointed as the Secretary to
the President of India. He has recom-
mended ad hoc import licence to the
extent of Rs. 23 crores to the Coca-
Cola Export Corperation in 1972-73.
This Coca-Cola Export Corporation .s
4 mulli-national firm and its opera-
tlons have created difficult foreign ex-
change situation for the country as s
whole. The Coca.Cola Export Corpo-
ration is exploiting the situation. May
I know whether the Government will
appoint a Committee of Members of
Parliament to go into the matter of
favouritism shown to the Export Cor-
Toralion and place belore the Parlla-
me_nt the report concerning it and
fixing the responsibility on the officer
concerned because it has violated all
the rules, all the regulations under

our Industries (Development and Re-
gulationy Act?

PHALGUNA 14. 1886 (SAKA,
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MR. SPEAKER: He has not asked
guestion; but he is making it a debat-
ing time.

SHRI T. A, PAIL 1 am sorry to
say that the statement that Mr. Bala-
chandran was responsible for recom-
mending licence worth Rs. 23 crores
1s far from the truth.

SHRI K. S. CHAVDA., Then I will
have to produce the reply which the
Minister has given on the floor of the
other House. This firm 1s only in-
terested in making all Indians Coca-
Cola addicts, just ag the Chinese were
made optum addicts. That is what
they are interested in. That is my
grievance,

SHRI T. A. PAI In 1952-53 there
were only four botiling plants. We
allowed i1mport of Coca-Cola concen-
trates worlh 4 lakhs for actual users
until Coca-Cola Export Corporation
started manufacturing concentrates
here itself. They were granted import
of 15 lakhs of essential ingredients not
available 1n the country and the con-
dit:ons was that over a period of §
yvears this will get reduced consilera-
bly and in the meantime they will
make efforts to substitute Coca-Cola
with something else.

MR. SPEAKER: 1If he condemns
Coca-Cola, my request is, we should
have something in his name to provide
for it; it should be known as Chavda-
Cola.

DR. KAILAS: We are very much
satisfied with the reply given hy the
Minister that no more import licences
are to be given; but I would like to
know whether any of these bottling
plants which he mentioned, namely,
22 in number, were producing their
own products? If so, why they were
not requested to re-introduce them
and why they were made to be more
and more dependent upon Coca-Cola
Export Corporation to the extent of
100 per cent? They could produce
their indigenous products, thereby
they would have not precipitated the
problem of unemployment in the
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couniry as was stated by the Minister
in his earlier reply.

SHRI T. A. PAIL: They are free even
now to de-link themselves.

And, 1n order to do so, whatever
assistance they require from the Gov-
ernment, we shall certainly be happy
to give them.

SHRI M. RAM GOPAL REDDY: It
is the policy of the Government of
India. ..

SHRI K. 8. CHAVDA: But, 2,500
tonnes of sugar are used in Coca-
Cola.

SHRI M. RAM GOPAL REDDY: It
was decided by the Government of
India that the foreign capital in these
companies will be 40 per cent or 38
per cent. Then, how 18 the Minister
allowing this company to have 100 per
cent foreign capital?

SHR]I T. A. PAI: The company is
having 100 per cent foreign capital.
Now, we are asking them to get it
reduced as per the Act of Parliament.
They have been given two years'
time. We shall see whether we can
persuade them to reduce it.

SHRI K. S. CHAVDA: Under the
Act you can compel them.

SHR! DINEN BHATTACHARYYA:
Since the Coca-Cola Export Corpora-
tion came into being, they have re.
patriated crores and crores of rupees.
Why is the Government not taking at
this moment steps so that at least the
profits that they earm will be plough-
ed back here in India~—not in America?

SHRI T. A. PAI: If the suggestion
is that even in diluting their capital,
they must be allowed to carry on any
other activities, we are afraid, we
may net be interested. We would
like to see that this capital is diluted
because, thig is, perhaps, the only
way by which the Coca-Cola produc-
tion can be contained here. We are
ealso seeing that within two years

MARCH 5, 1995
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those who are bottling Coca-Cola take
sufficient stepg to be independent of
Coca-Cola. I regret that the pressure
for allowing this is because of the
employment problem that js directly
coming up before us.

SHRI HARI KISHORE SINGH:
Everytime when the Coca-Cola ques-
tion comes up, it takeg a lot of time,
May I therefore know from the hon.
Minister whether he considers the
Coca Cola an essential drink for India?
If not, whether Government considers
it necessary to continue this drink
being manufactured here?

SHRI T. A. PAI: It is not my perso-
nal opinion whether the people want
this or not but, so far as Government
is concerned, we are trying to con-
tain the activities of the Coca-Cola
Corporation precisely because we
want indigenous drinks to substitute
this Coca-Cola drink.

SHRI VASANT SATHE: Sir, I must
congratulate the hon. Minister for
waniling to encourage indigenous soft
drinks manufacture in preference to
Coca-Cola. But, may I know from
him why then ig Government always
granting 2,541 tonnes of levy sugar
and nof the market sugar? You
could have allowed them to get the
sugar at Rs, 5 a kilo or whatever 1t
may be from the open market. Why
are they sllowing the sugar at the
levy price? Angd why this was grant-
ed to the Couca-Cola manufacturers in
preference to other Indian companies?
Why these Indian companies were not
granted such a quota? From the
year 1988 onwards, I would like teo
know why these Indian companies are
not granted the sugar quota while
Coca-Cola was granted this quota. Is
it for encouraging the expansion of
the Coca Cola Bottling Plants?

SHRI T. A. PAIl: The question re-
fers to 1968. I suppose this iz seven
years’ old. So far as I am concerned,
we are finding out whether the levy
suger that is being allotfed is being-
utilised by them or not,
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SHRI VASANT SATHE: Al right,
Then give us the figures of Tevy sugar
allotted to them for fhe'‘tuxrent year,

SHRI T, A. PAL: The allotment of
sugar s not done by my rniniatry.

SHRI VASANT SATHE: I am not
blaming you but 1 want you to find
out from other departments.

SHRI T. A. PAL; I ghall certaln
collect the necessary information from
the other Ministries ang inform the
hon'ble Member.

ot g w W weTw w@Ea,
<Y ot T & WA aTg T gE
A & oF Wwg 94T 7 ) IEY ¥ I
gRy ug W Farar a7 fif @2 & o
aefr faqudsr wredz faiwie . .

weorw w77 TRIC IR ¥
gt ¥ w1 A, ad 77 BE ™ F w90
gw o’

o ww weraat : 37 ¥ 78 wrdw
worqr 97 fF wRYC W A FTErEI
wrar § W fady andf faogdrer Ty &,
9 F N ¥ wrTor AT R A FEZAT
g T q o Ty ESW A aTATT FY A%
& 2 w0 war qr fif ATFTT IW A AT
wuddt | & aAw g g v own
9 9wTT ¥ € freray fash 41, afz
fadty o a7 sy o3 #F ®4E i 7€ oY
37 ot w1 way faond feesr ? e
w0 G § awe FNC wigs I3 wrw
- W 7@ wwrT A w1 frerg T wTg
W frey & 7

SHRI T. A. PAI: Sir, I am not com-
2etent to discuss the merits or deme-
irits of whether Coca Cola is respon-
sible for any heart diseases. I am
sure the Ministry of Health will take
care of it, if it i a pernecious drink.

At o v et @ weTw wEnm,
A% aifefeedt R ¥ whdt faqudy
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& o ¥ g 97 | UN qww §OAT A
Fgr ot fy ot §& qoemar s,
#fien it aw T 7ET qawTar @ § o

ot s AR : 9T G el 5
st wor & ferar grdzaT @i
IRQ £ 7 FOEIATAT ¥ AT Y | SrETHIAT
¥ ww d grar &, 9% 37 qa@ ¥ w0
FR § QE-ZIA T E

SHRI PRIYA RANJAN DAS MUN-
SI: Sir, as Mr. Chavda said whether
the Ministry is aware of the fact thai
these twenty-fwo bottling plants spe-
cially at Calcutta, Delhi, Bambay and
Madrag are producing more than thetr
actual capacity and selling the drinks
without meme to the five-star hotela?
Whether such a8 complaint has been
made and whether Government is
thinking of making fresh investiga-
tfon in thig matter, I would say that
the five-star potels of Calcutta, Bom-
bay and Delhi always take Coca Cola
from the Coca Cola Corporation on
cash memo upto 25 per cent and 75
per cent without cash memo for the
general consumption? Becondly, con-
gidering the international trend of
economy is it the industrial policy of
the Government to emcourage further
the multi-national corporationg or dis-
courage sueh corporationa?

SHRI T. A. PAIL: Sir, so many issues
have been involved. It ig net the
Coca Cola Corporation which js sel-
ling Coca Cola here but these are
Indian bottling companies in Cal-
cutta, Delhi, Bombay and Madras.
Whether they are doing with bill or
without bill I am not able to say be-
cause In the retail distribution of
Coca Cola nobody is expected to give
a Bill. So far as production ig con-
cerned accordng to the information
which has been furnished to DGTD,
we find all these plants hawve more
capacity than they are producing
Therefore, there is no complaint of
over-production. So far ag repatria-
tion of forelgn capital ig concerned,
these 4ssues are being looked inte
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and we shall certainly see that the
operations of a Corporation like Coca
Cola which does not serve an easen-
tial purpose—are restricted very se-
verely.

MR. SPEAKER: Mr. Sokhi, are you
going to suggest a better substitute?

SARDAR SWARAN SINGH
SOKHI' May I know from the hon.
Minister how do the Government pro-
pose to make these bottling units self-
reliant in case the Coca Cola Export
Corporation refuses to follow the For-
eign Exchange Regulation Act and
the guidelines issued under Section 297

MR. SPEAKER: He geems to be in
normal mood,

SHRI T, A. PAI: Sir, it is for the
botting companies to make up their
mind, how they want to be self-reli-
ant. In that direction, whatever as-
sistance they want, we will give them,
We would certainly like to see that
the operations of the Coca Cola Ex-
port Corporation are brought under
the FERA and then necessary action
is taken.

SHRI K. GOPAL: Mr Speaker, Sir,
the hon. Minister has said that Gov-
ernment is going to see that the for-
eign equity is diluted. I would like
to know whether the intention of the
Government %s to see that the non-
resident shareholders sell their shares
to Indians or to see that the Indian
equily is increased so that in terms

MARCH 6, 1875
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of percentage only foreign sharehold
ing will be less and not the actus:
content of iy

SHRI T. A. PAI: The Coca Cola
Export Corporation is a wholly owred
100 per cent subsidlary of the foreign
company, When the capital is diluted,
it means that at least 60 per cent will
have to go to the Indian public.

Paper Board Factory in Orissa

+

*222. SHRI ARJUN SETHI:
SHRI GAJADHAR
MAJHI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be plemsed to
state:

(a) whether Central Government
have accorded its sanction tg gset up
in Orissa a factory to manufacture
paper board, packing and wrapping
paper; and

(b) if so, its cost, production and
location?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A.
PAD): (a) and (b). A statement of
schemes for the manufacture of paper
board, packing and wrapping paper to
be set up 1n Orissa, ag approved by the
Central Government, together with
their estimated output. location and
investment requirements as indicated
by the parties, is laid on the Table
of the House.

STATEMENT
Schemes approved for the manufacture of paper board, pa(k‘l'!gg and wrappig paper m Onissa.

— —

Name of the Party Product Mix Capacits I ecaten Project cost
as indicated
by the party

1. M s, Straw Preducts MG Industrial 5,500 Juvkoypum 3 creres

Limited. 3. B.S.Z Packn g &
Marg, New Delhs, paper

2. ShriPrabhat Panda

. Corrugating media
and liner paper .p.a.

base .p.a.

Facco’ Backward P ™ 115 laklx
District of
rissa
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e 2 3 4 H 6
3. Sh. Vijendra Kumar . Packing and Wrapp- 10,000 Cuttack Distt, 250 lakhs
ing Paper t.p.a.
4. Sh. Uma Shankar Modi . Packing and Wrapp- 6,000 Cuttack Distt. 118 lakhs
ing Paper L.p.a.
Transport Corporation of Writing and Printing 30,000, Koraput Distt. 4 62 Crores
5 India, Limited. Paper t.p.a.
Wrapping and Pack- 20,000
ing Paper t.p.a.
6. Sh. S.R. Goenka . Duplex board 6,000 Mayuarbhanj 175 | lakhs

L.p.a.

7. Sh. G.P. Todi . Paperboard Packing 7,500 ‘Talchar Taluq 220} lakhs
and Wrapping L.p.a. ll))_hlnkcnne
istt.

paper

SHRI ARJUN SETHI: Mr. Speaker,
Sir, I find from the slatement that
the sites for all individual units have
not yet been selected. Secondly, Sir,
it appears from the gtatement that
adequate consideration has not been
given to the backward districts in
which these raw materials for paper
board etc. are available, I would like
to know whether he will at least inti-
mate the State Government of Orissa
so that while finalising these sites for
the gecond cne, in the Iist of statement
laid gon the Table of the House, they
will take into consideratior: the inte-
rests of the backward districts of
Orissa?

SHRI T. A. PAI: Sir, the reply 2lsu
indicates the location of these projects.
The question whether they should be
Incated in one particular area depends
primarily on the decision of the entre-
preneur who will take inty considera-
tion the availnbilily of 1aw materials
and also the Stale Government who
will agsure them the necessar; raw
materials and what incentives thev
have been provided to move into a
backward area.

SHRI ARJUN SETHI: Sir, it is our
experience that after the issue of letter
of intent op licence, the Industrialists

take a number cf veurs to set up these
individua] units. So, in this context,
I would like to request the Govern-
ment to see that these units come up
very soon so that they can serve the
interests of the people.

SHRI T. A. PAI. Sir, we shall do
our best to ensure that these units
are monitored and try to help them
to get over their problems so that
they can come into exisience as quickly
as possible.

SHRI SURENDRA MOHANTY-
Serial No. 2 of the stalement show-
that a Corrugating Media and Lines
Paper plant is going to he located in
‘Backward District of Orissa’. So far
as my knowledge of the geography of
Orissa goes, there is no such district
in Orissa called ‘Backward District of
Orissa’. May I know in which parti-
cular district thig plant is going to be
located?

Secondly, I find from the list of en.
terpreneurs that many of the big busi-
ness houses have become interested in
this scheme. I want ty know speci-
fically whether these big enterepre-
neurs are going to gvail of the conces-
sions which are tp Le extended to them
under the Backward Area: Develop-
ment scheme.
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SHRI T. A. PAI: Which of these
districts are declared as backward is
a decision which fhe Planning Com-
misgion has taken and has also com-
municated to the Orissa Government.
I am unable to say which of these dis-
tricts are backward.

SHRI SURENDRA MOHANTY: Then
why mention ‘Backward District’? You
must specifically mention the districts
as has been done in item 7. This is
the casual manner in which Govern-
ment is trying to give answers.

SHRI T. A. PAI: The manner in
which replies aie given is certainly
not casual. When a licence is issued,
we say ‘any backward district’. We
do not speeify. To which particular
district an industry must move is left
to the entrepreneur to decide, taking
all economic factor: into consirde;a
tion? We cannot foree him tfo move
any unit anywhere,

SHRI SURENDRA MOHANTY; How
do you apprave it?

SHRI T. A. PAI; Licence is given on
the condition...

SHRI SBURENDRA MOHANTY: The
second part of my question remains
unanswered. I asked whether big en
trepreneurs are going to avail of the
concegsions being extended by Govern-
ment under the Backward Areas Deve
lopment Scheme. I thought many of
the houses mentioned in the iist are
big.

SHRI T. A. PAI: So far =s these are
concerned, exc2p{ one, Siraw Fro-
dycis Limited, all the others are not
belonging to any big hcuse. There-
fore, I do not think we can compel
anybody to avail of these unless he
wanlg to avail of these facilities. They
should be ordinarily attracted by the
facilities given.

MARCH 5, 1973
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Rate of Growth of Employment

*323. SHRI SHARAD YADAV; Will
the Minister of PLANNING be pleased
to state: ’

(a) whether for a developing coun-
try the rate of growth of employment
in the tertiary sector (services, distri-
bution and trade) is not excessive;

(b) if so, whether this was the
result of wrong planning priorities and
neglect of agriculture, small scale in-
dustries and consumer goods indus-
iries; and

(c) if so, the remedial action pro-
posed to reverse the unhealthy trend?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
ta) No, Sir.

(b) and (c). The question does not
arise.
st WeT gy : wewsr wprwm, §
T3 s1gal g f& wr §r dwadiz
Arart # 9 AYo=TE § IT F A€ Arorr-
aY & fd fir dr Fear T & ot
BT Qrerel & feaat dwr s fpgn @
@ &t

sy fawr ww qow o osenw
n Wnf X qiadt gqadffr dveer ¥
8 O Y AreAT ¥ FE fawr wE
fuT & 1| &% Y 3H QF GIHT AT %1
Tuy ¥ wir Sud aw-aw ¥ fafaw
7 v § gardr gwfa o7 fawra &,
3% wfefe= figm & 1+ woiad & waw
gt o1 e g % foeer g Y SréY Svern
Fary ¥ 1 few fawmr ¥ ar? § wis
BT TTANT ATEA & |

ot [y g : W F FAvW 4T
fpger dor &< femm T @r @ 7 W
fafas ot ufufgs &vit & Ferdr &
I o frar &= frar o @y §, W%
o faenfeer & i § 32 o Fw
i wwmt?
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ot fown ww gaw S R de
™Iy ¥ faaw § @d a@ &
TR e ¥ ard § T3
fraty & gafaa ) Sunr av gfy &
aeafrre g7 WX wfe & @19 o7 W
fagra & gutard § 9w ov o ofr dav
u% s § Iua A ¥ T3y fad

¥ yfaer gt ¥ o afer & afus
w1t &Y T fae o1 Yot fasar &)
gafwy o ) =«i & owfa, Ges &
ITW! qAE| qTAT A7 FhAT 2§ QT
feary & ford @'t T 9w feary &
TEEAT & € H IFFT IUGIA B @I
2

SHRIMATI T. LAKSHMIKAN-
THAMMA: May I know whether there
has been continuous retrenchment cf
women labour from fhe industries on
the ground that they were not skiiled,
because techniques are advancing—
what steps had the Government taken

to protect women employees from re-
trenchment?

MR. SPEAKER: I am really sur-
prisad that when the Minster saud
‘no’, supplementaries are still arising.

SHRIMATI T. LAKSHMIKAN-
THAMMA®- The question rdoes anse
ifrom this.

MR. SPEAKER: 1 do not deny it;
let the Minister answer, if it anses
out of this question; I do not come in.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): It is for you to decide
whether it acises ar not.

MR. SPEAKER: I am rcallv sur-
prised the Minister said: ‘no’, and still
the question erises.

SHRI VIDYA CHARAN SHUKLA:
The hon. lady Member asks whather
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there is any general retrenchment of
women workers. [ should sav that no
such trend has come to our nctice.

SHRIMATI T. LAKSHMIKANT-
HAMMA: Yes, Sir. Let him read the
report on the status of women; there
has been continuous reports that there
was retrenchment of -vomen workers.

SHRI VIDYA CHARAN SHUKLA:
No such trend has come to our netice,
It may be that in certain sectors,
there might hrave been some difficul-
ties in the employment of women.

SHRIMATI T. LAKSHMIKAN-
THAMMA  The rate of emplovment
of women has gone downm.

SHRI VIDYA CHARAN SHUKLA.
Qur policy is to encourage women in
suitable sectors, particularly sectors
like electronic ussemblies where work
has to be done with deft hands, We
do encourage the employment of wo-
men in the public sector undertakings
and private sector undertakings
(Interruptions)

it we forerd : I oY 7 99T 9T
™ 9w @ A A ger faar m @
ok Tas, wdae fegr wm g ) ¥
amdrgr g @ g W, A anw
#F «@ wrar 7 oagr Wi eifearRz w5
T FTRAEA £
MR. SPEAKER: You
to me,

tan write

st vy femd : wv frmar aTw
ATT

oft migaT fam @ W w /W A
e W & 97 GYT oY 0TE Ared w1
7 47 )

MR, SPEAKER: There is only cne
name.
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it Wy foed - BTG &Y LHacaT ®i
qF F w7 R & ! TE TG
gafrae £ agadnt &7 EXE L. ...
(mlﬂ}

o wERE  WrET SE )

ot vy few@ Wiz faar W@
oy oame 7w %€ W HAY T
ATIAT TEY 4T w‘iq\iﬁzfmrmr?

oW WReR T4 AT A |
¥ g A wCRE 7

WMo FEW ; I 17 WA xﬁr:zm
AFomay AT cE T R

st wy fy o g frew
qaTT & owar 1. . (W) #
o T GATAT £ | TZAY gE A wE | W
®YE QU wmr A wEr &1 EE TR

OTT 97 tIt is a policy matter about
which we seek clarification: whether
the Government and the Planning
Commussion have calculated the annual
rate of growth of employment 1n
manufacturing and extracting .

MR. SPEAKER: Please sit erWn.. I
fail to understand; you get up like
this every time.

SHRI MADHU LIMAYE: Your

Secretariat has done it. ... (Interrup-
tions) Please, for God's sake.

T wEa

of wy fawd o oAt dAAT AT
wdt FIT w4 T 2 AR S R R,

T o4ar T o

IE ALT 97 717 2 | Please read
the question.
MR. SPEAKER: Here is the ques-

tion; it has only one name, Sharad
Yadav., If there is any thing, you
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write to me. How can 1 know?
Thousands of questions are received.

st o el ¥ A amest §
wafad 37wy 2w w1 9T qANE &%
famr 1

Let me read out the original ques-
tion,

MR. SPEAKER: No, no.

ot o formd - S A e T dae
far a1 ?

This is happening every day.
MR. SPEAKER: You write to me
what you want.

SHRI MADHU LIMAYE: Let me
read out the question. What is objec-
tionable in that. I want to hknow.
You do not even want {o listen?

wSIW WEET S AT uiE g,
I 9T aF & A fzar gur &

st Ay feem . vww W,
wTT oW qEA g e e gIw A &
AT AWEH Al oWl IR 2R %
faw &nrv g 1 wTo wwET awmew, § oF
sror T 7EY vEaT, w7 vy ag & AwAr
4

AU AENAT - W17 0T ¥GT HETH
g7

sitog femdt . & vl AT g
T HE JYT wE 29 | miv oF fiee
qAT! A7 AT | THEA 64T §T €AY
/A AF A

PROF, MADHU DANDAVATE:
Please listen to the guestion. His
name was there.

MR. SPEAKER: Whatever it is, if
you are aggrieved, you write to the
Speaker. (Interruptions).
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PROF. MADHU DANDAVATE:
Why don't you listen to Mr, Limaye?
(Interruptions)

MR. SPEAKER: Very wrong.

SHRI PILOO MODY: First of all
he appealed to you in the name of
God. That did not take him any-
where, Now he has had to appeal to
heil.

DR. KAILAS: He has saia

MR. SPEAKER: The Hon. Member
suddenly got up without mv permis-
sion and brought in matters which are
absolutely not relevant here. Here is
a Question in the name of Mr. Sharad
Yadav. There is no other name on it.

it aviee e« &fiest g el o
¥ 3@ & fe 30 oY v qva €1 Nz
fear g1 )

SHRI PILOO MODY: One thing is
certain that unless you know what
his complaint is

MR. SPEAKER- Why should I
listen? It is clear here.

SHRI PILOO MODY: You are mak-
ing up your mirt! on anly half the in-
formation that you have. It is neces-
sary that you lhisten to the other half
of the information

MR. SPEAKER He .annot get up
in the House any time.

SHRI PILOO MODY: Withnut lis-
tening to him, it 1s not possible for
You to arnyve at some ralional con-
clusion.

MR. SPEAKER: The office has told
me, and I have seen.

SHRI PILOO MODY: You are
speaking for the twenticth time. We
have heard you 20 times, hut vou have
not heard us once. ( Interruptions)

ME. SPEAKER: You have come only
for this.
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DR. KAILAS: Shri Limaye should
withdraw that word, Ask Mr. Limaye
to withdraw that word.

MR. SPEAKER: He got up without
my permission. Nothing will go on
record. I will not allow anything to
Bo on record.

Whatever may be the question,
I am not prepared to listen in the
House. He can write to me. I have
watched it a number of times. I did
not call him,

SHRI PRIYA RANJAN DAS MUN-
S1: This is the Question Hour. Only
questions should be put.

MR. SPEAKER: He is the only man
who thinks that he js a super man.

SHRI SAMAR GUHA I want to
make a humble submission.

MR. SPEAKER: Submission about
what?

SHRI SAMAR GUHA: He should
consult you in the Chamber, I quite
agree. but my young friend Shn
Sharad Yadav is a new-comer. This
is his first Question. The original
Question that he gave notice of reads:

“(a) whether the Government/
Planning Commussion have calculat-
ed the annual rate of growth of
employment in manufacturing and
extracting and mines; 1in services:
and in distribution and trade in 20
Yyears of plannming;

If this first portion is deleted, the
question hecomes not unly irrelevant
but almost without any sense. I want
to know whetihe: this editing of the
question was made 1 consultation
with the members who have put the
question, Sometimes I myselt request
the office to edit my question in a
particular way. In this case, was the
editing done in consultation with the
members who have put the quest:on®

MR. SPEAKER: Where the rule is
clear no consultation is necessary.
The question goes into past history.
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The question desires information for
the last 20 years whereas he zan have
it for the last 3 years. There is no
question of consultation.

SHRI MADHU LIMAYE Don't be
mechanical 1n applying the rule.

SHRI SAMAR GUHA: He 18 2 new
comer and it is his first question

MR. SPEAKER' He can erlve as
many questions as he likes, but they
must be within the rules. There 1s no
exception for the first or second ques-

tion.

SHRI MADHU LIMAYE: What rule
did 1t wiolate?

MR. SPEAKER: I am not prepared
1o answer it here.

ot seg anew - & Tav wrEA g
# Y AT 9 VBT 9T | GE & A FRAT
wrg @ arfE AR AT A avE A

waw fear mmr & 0 U @ Azt AW
# amr § ug - ¥ e fw fu aww

Wt | ¥ D Tae 9w TR 4T AfEw
wrey wg faz fruc | (Cewesis)

.ot ww fed  FOET W agE
WA @ T 2, 29% fAu o7 mare

gor a1 |

MR. SPEAKER: We receive not
«wnly hundreds but thousands ol ques-
tions and they are disposed of at the
Becretariat level. You are domg 1t
again and again. How cun the
‘Speaker be expected on the spur of
thie moment to know about it? He has
to get the information from the office
as to what was the noting and what
was the rzason. If you suddenly get
vp and put it in an abrupt mannet, it
‘ig very wrong. | have clearly brought
it to your natice that {his practice has
never been followed. You write to
‘me and I will examine it. It there is
something wrong, we can réclfy it
Otherwise, if it is a correct position,

~we can satisfy you, but not here. I
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am the last man to be cowed down by
the way you do it

SHRI MADHU LIMAYE: I do not
want to go to the Speaker's chamber

at all.

SHRI SAMAR GUHA: This question
can be suspended for the present.

PROF. MADHU DANDAVATE:
You can give him some other oppor-
tunity to put the guestion.

MiR. SPEAKER' Mr. Sharad Yadav,
may 1 tell you that vou are a bnilliant
young man? If anvthing goes wrung,
you try to please bring it to my
notice. I can give you very sound
advice on that. But, do not interrupt

NI & 0 AT g AT AN I U §
TrEe AE g WAt wrfgw |

Sty aTer  SEET O T FHAT
qITE FFTH WEAT | TR AEAY
w1 AR U e Ofgg o F
fergzz %7 7g7 g1 G g @1 wOF
geate NMfwF | WA A wiod o

-

oTT F AFET F GTHAT |

MR. SPEAKER Yonu are starting it
agam. Try to adjust vourself.

PROF. MADHU DANDAVATE: It
should be put down for next week....
(Interruptions) .

MR. SPEAKER® [ would request
all of you to sit down. Shri Halder.

SHRI KRISHNA CHANDRA HAL-
DER' In the rural arens unemploy-
ment is verv acute and the agricul-
tural labourers, share cronDers and
small farmers are mainly hariians and
Scheduled Tribes. I *want {to know
from the hon., Minister, or the Prime
Minister who is holding the office of
the chairmanship of the Planning
Commission, what steps the Govern-
ment is going to take in the Fifth Plan
to create sufficient employment appot-
tunities in the rural aress, especially
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in the lean period of August-Septem-
ber-October and March-April.

SHRI VIDYA CHARAN SHUKLA:
What the hon. Member has said is
generally mnight, Unemployment is
much more acute in the rural areas,
Therefore, in the Fifth Plan we have
given the highest prierity to agricul-
tural development. Under the general
programme of agricultural develop-
ment various schemes have Leen
drawn up for giving job opportunities
in the rural areas. It is a very wide
and comprehensive question. But [
can assure the hon. Member that what
he has poinied out m his quest:on has
been kept i view while formulating
the agrnicultural plan. We aie sure
that if the plan is implemented it
will certainly give a spurt to employ-
ment in the rural areas

SHRI KRISHNA CHANDRA HAL-
DER: I asked a categorical cuestion
about the concrete steps for the lean
period when thousands of agricultural
labourers are dving of starvation. He
has not answered the question.

SHRI VIDYA CHARAN SHUKLA:

I tried to give an answer to the ques-
tion.

SHRI NAWAL KISHORE SINHA:
May I know whether it is a fact that
the percentage of allocation for agri-
cultural development in the Fifth Plan
has been kept lower than the percent-
age of investment in Lhe Fourth Plan?

SHRI VIDYA CHARAN SHUKLA:
May I respectfully submit that thia
question really does not arse out of
the main Question. I will find out
about it and I will give the informa-
tion to the hon. Member.

SHRI D. BASUMATARI: May 1
know whether it is a fact or not that
time and again the Commissioner of
Scheduled Castes and Scheduled
Tribes suggested o the Planning Com-
mission that whenever any national
project is set up in the backward iri-
bal areas, the people who are dislodg-
ed from their hearths and homes in
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the local areas should be rehabilitated
and that money sghould be set apart
for the rehabilitation of those people
and, if so, whether it is going to be
accepted or not.

SHRI VIDYA CHARAN SHUKLA:
The matter that the hon. Member has
raised is an important one which we
always keep in mind. 1 can assure
him that it will never be lost sight of.

Setting up of Power Projects In
Private Secter

*224. SHRI SHANKERRAO SA.
VANT: Will the Minister of ENERGY
be pleased tp state:

(a) whether the private sector
units have seught permission to esta-
blish Power Projects in the country;
and

(b) if so, the particulars thereof to-
gether with their location, the capa-
city of generation of power and the
estimated cost in each case?

THE MINISTER OF ENERGY
(S8HRI K. C. PANT): (a) and (b). A
statement is laid on the Table of the
House.

Statement

(a) and (b). M/s. Tata Electric
Company—a power utility in the Pri-
vate sector—has submitted a proposal
for the installation of a 500 MW unit
at their Trombay thermal power
station at an estimated cost of
Rs. 87.41 crores,

Applications from the following four
Private sector units for setitng up
captive power plants are ynder exami-
nation by the Government;—

Mw

(1) MIs. Star Paper Mills, Suha-
ranpur, (U.P.) | , 45

(2) M/s.]. K. Straw Products
Ltd., Rayagoda (Orissa) . 4c

(3) Mjs. West Coast Paper Miﬂs,
Dandeli (Karnataka) |

(4) MJs. Andhra Pradesh Paper
Mills Lk, Rjhrmandey
(Andhra Mﬁ ). .

10 00

10° 00~
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SHRI SHANKERRAO SAVANT: In
view of the serious shortage ol power
in the industrial areas which has
aggravated the economy of the coun-
try, may I know when the proposals
were submutted to the Government

and whv they have not been sanction-
ed immediately?

SHRI K. C. PANT: So far as the
proposal of M/s, Tata Electric Com-
pany is concerned., we did gzet an
advance copy of the project 1cport
but we have not yot any formal
communication giving approval of the
State Electricity Board, We have,
however, got a communication from
the Staic Government wvhich has piven
a directive to the State Electricity
Board approving the project. We will
consider this proposal. In fact, we
have already looked at it. We will
consider it after we get a communiza-
tion from the State Government and
the State Electricity Board. Th: four
other proposals which are mentioned
in the statement are under considera-
Jon even now.

st wefag aremwr qigmw o FAT
A HAT St B 7 § fF g vz
R T GEAT WK 7 a8l § agT A
T HEr oriz| 1 w1 f& o
&€ & gt @, faar qroar qeHe
& 9 faar ? @1 ¥ AYE T ATIAS
Yw=T &Y wgrar foor W wr & W
Feoqay %t fom a9 gAfeE T
a1E faordy 24T 97 FAT A A AT
U ATH NIEHE HIAH FHAHY &1 A=
T ? ofz g, &P oETEs IILH
g &t w47 7 ;oo wTeEr
qifeEY ¥ wEe 20

st F wF TH . AL AT T
ATHTT AT A1F AT farAt e w7 I
¥t 8 ) o fasrett a3 e At O §
YT ST FIE TN G 51 9977 §
&1 TR TN T WATIT TAT AT EY
at ¢ ! gAfay A0 a9 ¥ fad
fardt a1 SreT TEE gt & |
afy grede YT HT R § Far i
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w9 T @ A1 IHH F2 § qo
LACUIE

9 ATAN ¥ R4 ST §IHIK @
q®T 47 |7 I qamar e goa dea
wTH & 71 7 4, fawelr 1 7é F47
O 9gW ¥ ft wwfay 9= f& sgm
g7 THET WA 9T I A7 &1 IEH
THHT HTEAE AR F 1A faur 1 wgia%
WH AW &, SWHATT 9T 94 @AW A
HYAT AT FwerrE F fay faedea
F1 @it afE & soa gam { faoret
FT AT FU TR FF AEr 9T |
WL 9 IAFT A & @ § Al 9N

SHRI B. V. NAIK- The heon,
Minmister has stated about thr projects
which are in the stage ol applicatjon,
which means, 1 presume, there aie no
project reports in these cases. May I
know trom the hon. HMlinister whether
these projects, particularly with refer-
ence to the West Coast Paper Vhills at
Dhandeli 1n Karnataka—the same
management is runnmg the Aiddhra
Paper Mills 1n Rajahmundry in Andhra
Pradesh-—are thermal plants or hydro-
electiric plants and if so, the lovations
thereof, and whether theie is anything
in the Industral Policy Resolution of
1856 or anything in the ideological
policy decisions that, when therve is
shortage of power in thtis country,
these concerns can be permiited to go
ahead and produce more of electricity
in this country, ‘whether there is any
objection other than the administra-
tive. legal and the Electricity Board
hurdles.

SHRI K. C. PANT: These are
thermal stations and they would,
presumbly, be set up at the locations
meniioned in the statement.

So far as the broad policy is con-
cerned, new gencration capacity should
be set up in the public sector, but
wherever it is in the national interest,
then the private sector also can be
allowed.
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st fow gare weht ;o wem
wgrw, wlt wd off ¥ g ¥ gq
7g aamar fe o1 dw qrav grew &
TR WO wEtT ¥ fawr W wew
oAy A & | & wWet oft 7 AT
ST § i #a wefirg forey i afamge
qTa7-gI99 & UF WO T WE &7 B
#1 a9 fear @ o7 F4v Az of £ 2
f& 2 rz-grew, I gw woim w0
fm# ¥ a2, wa s FT T 2
AT A& F FArE W F B

ot ¥ W o ;W@ AF AH
A &) o o

it e gRre et < A1 fren
AT AT AZ AT AT AZY 4T AT T/
7 opr ¢ 7

oY o oo qwy . WA F 9 FEd
-
is for as 1 know, 'ves.!

it ¥to oo forardd : O wqEL &
W fawt A A @ w2, R
T @ ¥ 10 gftr ax eafe 2,
w3 f& 77% 23 7 90 gfTE 97 =fE B,
AT T ATHFR WAt 7% faat 3§
T T A FA0 A S e E f
T qT oW *Y SerfEd w50
T faweft o ?

I T AT AT I # oA oy,
T T At At A W oamow@y
HET W 1 3Tl g G fa
4 fagre § wowwegr, wfam wife
A e ot 3w o g,
“‘fﬂmmiaqrﬁw N oy
T o agt fawel s w faore Ay
T waE 2

g o ;e A v
TRAT 9% i a9t & fr ofears v
# feordy s a3 | v e

&7 S99 AT AR WEAT  HAL AR B
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39 U7 gW famme .

WRITTEN ANSWERS TO
QUESTIONS

Exploration of Geothermal Power for
Production of Energy

*225. SHRI H. K. L. BHAGAT:
SHRI SAMAR GUHA:

Will the Minister of ENERGY be
pleased to state:

{a) whether Governmeni have any
programme for exploration of availa-
ble Geothermal Power to produce
ENergy,;

(b) if so, the main fiatures there-
of; and

(¢) the reasons for exclusion of the
hot springs of Bihar, West Bengal and
Orissa from such programme?

THE MINISTER OF ENERGY
(SHRI K. C. PANT): (a) to (¢). The
programme for developing geo-ther-
ma] power is still largely in the
R and D stage. As a part of this
programme, a UNDP project has
been iakep up for conducting explo-
rations in the Maunikaran area of
Himachal Pradesh, and on the West-
ern Coast of India. In addition, ex-
plorations are being carried out in
the Puga Valley in Ladakh and in
the Sona area in Haryana., These
areas appeared to be the most pro-
mising. Other sites with geo-thermal
potential would be taken up for ex-
ploration on the basig of the experi-
ence gained at these sitea

Study conducted by Government on
Danger of Pollution

*226, DR. SARADISH ROY: Will
the Minister of PLANNING be pleas-
ed to state:

(a) whether Government have
conducted any study regarding the
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increasing danger of pollution result-
ing in serious health hazards to the
people in India;

(b) if o0, the result of such study;
and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) The National Environmental En-
gineering Research Institute (NEERI),
Nagpur carried out short term air
quality survey in 4 major cities,
namely, Bombay Delhi, Calcutia and
Kanpur in 1968-69 for a period of 1-2
months for each city. They have also
conducted studies on water pollution
in Jamuna, between Agra and Wazira-
bad (Delhi), Ganga near Kanpur,
Damodar in Durgapur and river
Hooghly in Asansol region (Calcutta).

(b) The studieg reveal that pollu-
tion exists in selected places of the
country though not alarming in most
capes.

(c) The institute has helped nu-
merous agencies like Municipal Cor-
porations, Industries, State Govern-
ments etc. by advising them on suit-
able methods for treatment of water,
sewage, industrial effluents, air pollu.
tion control and solid wastes disposal.

The Government of India have
taken following steps to check air
and water pollution:

1. A high powered National Com-
mittee op Environmental
Planning and Coordimation
has been established to inter-
alia advise the Government,
public authoritieg and indus-
tries on matters related to
air and water pollution.

2, The prevention of water pollu-
tion Act (1974) has come into
force. The centre has also
communicated to the States
the necessity for initiating
gimilagy steps by them.
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8. The draft Air Pollution Cone
trol Bill is now being pro-
cessed.

4. Pollution control measureg for
new industries have been
made ﬁlill.ig‘n'!,(n'yq A pew
clause has beem inserted in
the proforma of application
for industrial licensing re-
garding discharge of efflu-
ents.

5. The Insecticides Act (1968)
and the Atomic Energy Act
(1962) inter-alia seek to pre-
vent certain gpecific agpects
of water ang air pollution.

Sale of Shares of Public Undertakings
to Private Sector

*227. SHR1 VARKEY GEORGE:
SHRI SHASHI BHUSHAN:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether his Ministry hag offer-
ed to sell 49 per cent of equity shares
of public sector undertakings to the
private gector;

(b) if so, whether the proposed offer
indicates a departure in the industrial
policy of Government; and

(¢) the maip featurey of thig new
offer?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A.
PAI): (a) to (c). Scooters India, a
Public Sector Company, has, in pursu-
ance of Cabinet decision, planned to
offer 43 per cent of equity to public
subscription. This does not in any
way constitute or imply a departure
from the industrial policy of the
Government,
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Increase in Number, of Adivasi
Welfare Centres

*228. SHR1I BHAGIRATH BHAN-
WAR: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the number of Adivasi
Wellare Centres in the country 18
inadequate to fulfil the needs;

(b) the total mnumber of centres
existing at present, Statewisc; and

(c) the steps proposed to be taken
to increase iheir number and bring
efliciency Into their working?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRE, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FOEMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) to (¢) There is no
Centrally gponsored programme of
Adivasi Welfare Centres. However,
the scheme of tribal development
blocks had 504 units by the end of
the Fourth Five Year Plan covering
broadly those areas which had more
than two-thirdg tribal population.
This coverage was not considered
adequate. In the Fifth Plan all areas
with more than 50 per cent concen-
tration are being covered under the
Integrated Tribal Development Pro-
jects. It is expected that now about
seventy-five per cent of the country’s
total tribal population will be cover-
ed as against about forty per cent in
the earlier programmes. With a view
to ensure effective implementation,
the Stateg have been requested to
review the administrative arrange-
ments and streamline them.
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Setting up of T.V, Biations at
Caloutia, Madras and Mussoorie

*230. SHRI S. A, MURUGANAN-
THAM:
SHRI M, KATHAMUTHU:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether any definite dates have
been laid down for the starting of the
Calcutta, Madras and Mussoorie Tele-
vision Stations; and

(b) the reason for frequent post-
ponement of setting up of Television
stations from year to year thus caus-
ing uncertainty in the ‘minds of ex-
pectant viewers and Television manu.-
facturers?

- -

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
I. K. GUJRAL): (a) As the works at
these stationg are still in  various
stageg of progress, no definite datea
for starting transmissions from these
places have yet been fixed. However,
these Stations are expected to com-
mence operation during this year.

(b) There has been some delay due
to difficulties in gupply and erection
of towers and receipt of equipment.

Takeover of Britannia Engineering
Company, Titagarh (West Beagal)

*23], SHRI ROBIN SEN; Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether there is any request
from the West Bengal State Govern-
ment to allow them to take over the
Britannia Engineering Company Unit
at Titagarh, West Bengal;

(b) if so, the facts thereof; and
(¢) reaction of the Centre thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A, C.
GEORGE): (a) to (¢) In October,
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1974, the Government of West Ben-
2l informed that they were plann-
ing to takeover Titagarh Unit of M/s.
Britannia Engineering Company on
their ownr on the uxderstanding that
ng financial or managerial responsi-
biity would devolve on the Centre.
The State Government was advised
that, before recommending such take-
over, an updated assessment of the
state of equipment should be made;
1t was alsc necessary that viable pro-
duction and financial projections
shwuld be worked out considering
that the Unit hag been closed for over
a period of four years, Final recom-
mendations of the State Government
have just been received and ure
under consideration. A final decision
18 expected to be taken shortly.

Revoludlen in country’s Industirialisa
tion

*232. SHRI MOHINDER SINGH
GILL: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to gtate:

(a) whether he proposes to take &
number of steps in the matter of
policy and administration to bring
about a complete revolution in the
country’s industrialisation, more 8o in
the public gector; and

(b) 1if ao, the nature of steps to be
so taken and the time that will be
taken to do this?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T, A.
PAI): (a) and (b). The Industrial
Policy Resolution of 1958 continues
to govern policies for achleving the
objectives of growth, social justice
and self-reliance in the industrial
sphere, Government do not contem-
plate effecting any changes in the In-
dustrial Policy Resolution of 1088.
Within the broad framework of the
Industrial Policy Resolution, Govern-
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ment have effected changes from time
to time ip the induwtrial licensing
policy with g view to stimulate growth
particularly in priority industries cf
importance to the national economy.
The more important decisions taken
in the recent past are gg under;—

With a view to promoting fuller
utilisation of existing capacities and
to augment production, Government
have decided to allow machinery and
machine tool manufacturery full free-
dom for diversification of production
within the group of range of products
and within the gverall licensed capa-
citity of the undertaking. Govern-
ment have also decided that indus-
trial undertakingy which hold jndus-
trial Mcences gpecifying single or
double shift basis may apply for the
endorsement of their licences allow-
ing for maximum utilisation of plant
and machinery. Government have
recent'y announced that undertakings
holding industrial licences with speci-
fic capacity could avail the facility of
recognition of enhanced capacity if
such additional production has been
utilised for exports, subject to cer-
tain conditions. In respect of foreign
majority companies and undertakings
requiring approval under the MRTP
Act, g special procedure will be fol-
lowed by constituting a Task Force
in the Ministry of Industry and Civil
Supplies,

The role of public sector has been
explained in' the industrial lecnsing
policy statement of 2nd February,
1873, Within the broad framework
of Industrial Policy Resolution, the
Public sector is assigned a more
positive role to play in the industrial
development of the country.

Target for Power Generation in Fifth
Plan

*233, SHRI S, R. DAMANI: Wil

the Minister of ENERGY be pleased
%o state:

{a) the physical targets worked out
dor power generation in the Fifth

(b) the broad outlines of projects
which have beem drawn to achieve
the targets; and

(c) the measures thought of for
strengthening implementation?

THE MINISTER OF ENERGY
(SHRI K. C. PANT): (a) and (b). 1be
Draft Fifth Five Year Plan en-
visages an additional generating capa-
city of 16.55 million KW. The names
of the projects together with their
capacity are given in the statement
laid on the Table of the House,
[Placed wn Library. See No. LT-
9080/75].

(¢) The measureg being takem to
implement the projects according to
schedule are the following:

(1) Reorganisation gnd revitalisa-
tion of the Central Electricity
Authority.

(2) Professionalisation of  the
Management of State Electri-
city Boards, so as to improve
the:r capability of implemen-
ting projects.

(3) Setting up of Companieg for
implementing power projects
in the Central Sector.

(4) Allocation of scarce materials
like Steel, Cement, exploaives,
gases etc. on priority next
only to defence.

{5) Improved gnd iimely avail-
ability of indigenous equip-
ment, which would avoid de-
lays associmted with imports.

(8) Standardisation of the lay
out, and equipment, in Ther-
mal Power Statons.

(7) Improved investigation and
preparation of detalled pro-
ject reports, for Hydel and
Thermal Projects.

(8) Introduction of effective mo-
nitoring of the progress of
construction of Projects, with
a view to anticipate and re-
move difficulties and bottle-
necks,
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Ralsing of Promotion Quota for IAS
from State Civil Services

*234. PROF. NARAIN CHAND
PARASHAR: Will the PRIME MI-
NISTER be pleased to state;

(a) whether the Administrative
Reforms Commission had recommend-
ed in 1968 that the promotion quota
for Indian Administrative Service
from the State Civil Services be
raised from 25 per cent to 40 per cent;

(b) whether almost all the State
Governments have supported this
recommendation;

(c¢) whether there 1s a lot of resent-
ment amongst the State Civil Service
officers throughout the country on
account of delay in accepting the re-
commendations of the Administrative
Reforms Commission by the Central
Government;

(d) 1f so, whether any decision has
been taken; and

(e) if not, the date by which the
decision is likely to be iaken?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) The Administra-
tive Reforms Commission hag recom-
mended that “Ip order to provide
greater opportunities for the advance-
ment of talented persong who are not
already in Clasg I—

(a) the quota of vacancies in Class
I to be filled by promotion may be
increased wupto a maximum 40 per
cent where the existing quota falls

short of that percentage.”

This is a general roecommendation
which also applies to promotion of
State Civil Service officers to the
IAS.

(b) Majority of the State Govern-
ments eonsulted have supported the
recommendation,
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(c) Requestg have been received
fiom the State Civil Service Officers'
Associations to expedite decision on
the recommendation.

(d) and (e). The recommendation
15 still under consideration in econ-
sultation with the appropriate autho-
rities, and necessary decision will be
taken ag soon ag possible.

Legislation for Black Listing of Small
Unitg for Misusing Baw Material
Quotag

*235. SHRI N, E, HORO:
SHRI VIRBHADRA BINGH:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Government are in a
position to bring in legislation to
permanently black list units in the
small industria] scctor found to be
misusing raw material quotas;

(h) whether Government have also
taken any initiative tg start a chain
of raw material banks covering all
district headquarters; and

(e) if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) According to the
guide lines circulated among the State
Governments and Union Territories,
a small scale unit already registered
may be de-registered by the regis-
tering authority if such units have
been proved to have misutilised the
raw materials allocated to them,
Therefore, it is not considered neces-
sary to bring in legislation for the
purpose.

(b) and (c). Scarce raw materials
such as Iron and Steel items are being
canalised through the State Small
Industries Corporation located in
various States and Union Territories.
These Corporationg have their depots
at different placeg in the respective
States. A list of Small Industries
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Development Corporations get up so
far ig given in the statement.

Statement

State/Union Territories where Small
Industries Development Corporations
have been set up

States
1. Andhra Pradesh.

2. Assam.

3. West Bengal

4. Bihar.

5, Kerala.

6. Gujarat.

7. Madhya Pradesh.
8. Maharashtra.

9, Karnataka.

10, Orissa.

11. Punjab,

17. Rajasthan.

13, Uttar Pradesh.

14, Tamil Nadu.

15. Haryana.

16. Himachal Pradesh.
17, Tripura.

18. Manipur,

19. Jammu & XKashmir.

Umon Territory

1. Delhi.

Utilisation of Capacity in Rubber
Goods Manufacturing Compuanies

*236, SHRI NIMBALKAR: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether due to g steep fall in
capacity utilisation the rubber goods
nanufacturing companies have shown
1 fall in output; and

(b) if so, what measures Govern-
ment contemplate to take to ensure
full utilisation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) There is no steep
fall in the capacity utilisation of the
fubber goods manufacturing com-
panies during the year 1974 in rela-
tion to 1873,

(b) Does not arise.

Use of MISA to tackle Mizos and
Arresting the Politlca] Workers

*237. SHRI P. M. MEHTA: Will
the Minister of [iUME AFFAIRS be
pleased to state:

(a) whether it 1s a fact that Union
Government have decid.d to use the
MISA to tackle Mizos;

(b) if so, whether the Government
has been misusing the M[SA for arres-
ting the political workers also;

(c) if so, how many persons have
been arrested in the States since
December, 1974 uptill now; and

(d) the reasons for their arrest?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY)- (a) All the provisions of
the MISA are arecdy applicable in
the entire Umon Territory of Mizo-
ram and 1t is pcssible to detain a
person in Mizoram with a view to
preventing him 1rom geting in  any
manner prejudirial to the defence of
India or the rclations of India with
foreign powers or the security of India
or the security of the Sta‘e or the
maintenance ¢f public order or the
maintenance «f supplies and services
esgential to the community.

(b) No, Sir. The political affilia-
tion of a person cannot by itself be a
relevant factor for his detention under
the MISA. It s purely incidenial
if the person dclaineq for Lhe purpose
provided for in the MISA happens to
have a specific political affiliation.

(c) and (d). The ;nformation in
respect of the number of persons de-
fained under DMNISA in some States
and Union territories 3during the
period 1-12-1974 to 15-2-75 is given
in the statement laid op the Table of
the llouse.

The information in respect of the
remaining States and Union terri-
tories is being collected and will be
laid on the Table of the :louse,
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Statement

Number of persons detained under MISA during the period 1-12-1064 10 15<2-1978.

Name of State/U. Ts.

Number of persons detained ‘f?i:hreawns connected with
t

Security of Maintenance Regulating Smuggli
State/Main- of essential of stay of cg i
tenance of suppliesand foreigners

publicorder services in India

1 2 3 4 5 6
Andhra Pradesh . . 1 i6 “ia = 17
Assam . . . e 11 . £ 11
Bihar 76 £ 76
Gujarat , . . 2 2
Madhya Pradesh . 1 5 o L 1
Karnataka . 3 3
Manipur , ) 1 1
Orissa . = 6 L 6
Punjab . |, . . 32 2 34
Tamil Nadu . . . 25 - - a 25
Tripura . 2 L
Uttar Pradesh | . . 5 1 .. £ 6

TorAL : 87 62 32 3 184
NOTES : Information i awaited,

(g)) J(:"Phe information in respect of the States of Haryana, Himachal Pradesh and the
Union Territories of Andaman and Nicobar , Arunachal Pradesh, Chandigarh,
Lakshadweep and Pondicherry is ‘nil’.

(%) 'Till the 19th December, 1974 when the new Act—Conservation of Foreign
Exchange and Prevenrion of Smuggling Activities Act—came into force, detention
of smugglers and foreign exchange racketeers, was be;‘:s’et:rdemd under the MISA
as amended by the MISA Ordinance of 17th Sept s 1974 which lapsed on
the 19th December, 1974. Hence the figures of detention of smugglers etc,
upto 19th December, 1974 are also shown in the above statement.

Organised by Cemtrsl (a) whether the Central Board of
Board of Irrigation and Power on Irrigation and Power recently or-

Operation and Maintenance of Thermal ganised a symposium on special

Power Btations problems of operation and mainte-
nance of thermal power stations in

*238. SHRI DHAMANKAR: the country;
SHRI VASANT SATHE:

will the

(b) if so, the main recomsnendations
Minister of ENERGY be made by the Central Board of Irriga-

pleaseg tn state: tion and Power on the basls of the
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-

deliberation in the sympusium to
Government; and

(c) the reaction of Government
thereto and steps taken i the matter?

THE MINISTER OF ENERGY (SHRI
K. C. PANT): (a) Yes, Sir.

(b) No formal recommendations
have been made bv the Symposium.
However, a resume of the points made
during the symposium is given in
the Statement laid on the Table of
the House.

(¢) The points made during the
symposium are being studied. Ap
propriate  action or. most of these
points is, however, already under way.

Statement

(1) There iz scope for improve-
ment irn cperation techniques
and maintenance  procedur-
es for improving efficiency
and avallability or units.

(2) There is nieed to economise in
use of vil due to the escala-
tion of fuel oil prices.

(3) The Boilars Act should be
amended to reduce the fre-
quency of statutory inspec-
tion in case of large utilily
boilers, to increase availabi-
lity.

(4) There i* need to improve the
quality of coal supplied to
power stutions, and penalty
for default should be appli-
cable fv nretionalised mining
agencies as in the case of
private  mines prior to
nationniisation.

(5) Grester attention should Le
paid to develop and usc ero-
slon resictant materials for
parts subject to erosion.

(6) Availability of both imported
and indigencus spares should
be unproved.

(7) Adequate powers both ad-
ministrative and financial
should bhe delegated to the
authorities incharge of con-

struction/cperation of power
stations consistent with the
respansibilities they sre called
upon {o discharge.

(8) Facilities should be provided
for the training of operation
and maintenance staif. through
refresher courses, exchange of
practica] views and informa-
tion or dsta

(9) Suitable incentives should be
given to the operation and
maintenance staff in the
thermsl power stations in
recognition of their arduous
duties ard to attract compet-
ent personnel to work in
these staticns.

L=

(10) Common pools of spare parts
may be bullt up at the
national and regional levels
to reduce the over all inven-
tory cost.

control
maintenance

(11) Metliculous efficiency
and preventive
would imgprove ovailability,
peaking cabability and the
econom.cs of the stations.

(12) Pit head super-stations should
be set up t» overcome diffi.
culties in wagon availability
in transvortation of coal

(13) A Central agency like the
C.EA. should examine at the
National level the common
problems faced by power
stationg 1o evolve suitable re-
niedial measures.

Alleged Conspiracy to form a Christian
State in Eastern Region

*239. SHR} MUKHTIAR SINGH
MALIK:
SHRI BIRENDER SINGH
RAO:

Wil} the Minister of HOME AR
FAIRS be pleased tr state:

(a) whether Government have
received reports that some foreign
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missionarjes are haiching a conspiracy
to form a Christian State in the
Eastern Region of the country;

(b) if so, whether any steps have
gince been taken by Government to
curb the plan of such foreign
missionaries; and

{¢) if not, the reasons thereof?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY: (a) No, Sir.

(b) Does not arise.

(¢) General vig:larce, however 1S
being mainta ned in the interest of
secunty and public order.

Requirements of Power in States

*240. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of EN-
ERGY be plcased to state:

(a) whether Government nave taken
inta consideration the present power
requirements of each of the States;

(b) if so, the total requirements
thereof;

(c) the total units of power availa-
ble for each of the States at present;
and

(d) the necessary steps Govern-
ment have suggested to the States to
formulate power generation schemes
to meet the shortages?

THE MINISTER OF ENERGY (SHRI
K. C. PANT): (a) Yes, Sir.

(b) and (¢) The estimated power
requirements, availubility ang short-
fall in mullion umits per day during
February, 1975 Slate-wise are given
in statement I laid op tae Table of
the House [Placed in Library. See
No. LT-9091/75 1

(d) The Draft Fifth Five Year
Plan envisages creation of an addi
tional generating capacity of 16.5
million KW by the end of the Plan;
details ¢f which are given in state-
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ment II laid on the Table of the
House. [Placed in Library. See
No LT-9091,75.] With this additional
generating capacity, realisation of the
maximum possible generation from
the thermal stations for which con-
crele measures have been guggested to
the States, and intcgrated operation of
the different Stales and regional power
systems, the power demands are ex~
pected to be met.

Coordinated National Policy for Es-
sential Articles of Mass Consumption

*241 SHRI SHRIKISHAN MODI:
SHRI SHIV SHANKAR
PRASAD YADAV:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
this policy; and

(a} whether Government sre going
to cvolve a coordinated national policy
covering production of essential
articles of mass consumption in the
country;

(b) 1f so, the »salirnt fcatures there-
of, and the various itemg that have
been covered by this policy;

(¢c) whether a ctnference of Food
and Ciwvil Supply Ministers was held
at Cochin in February, 1875 to discuss
this policy ; and

(d) if so, the main decisions
arrived thereat?

THE MINISTER OF STATE IN 1HE
MINISTRY OF INDUSTRY AND
CIVl, SUPPLIES (SHRI A. C.
GEORGE): (a) to (d). The extension
and strengthening of the publie dis-
tribution system according to priority
ang essential needs of the vulnerable
and poor sections of the population
was discussed with Minsters for
Food, Civil Supplies and Coopera-
tion of the State Governments at
four Regional Conferences of Statles
and Union Territories in fthe North-
ern ang Central Region, Eastern and
North-Eastern Region, Western Region
and the Southerm Reglon. The Con-
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ference for Btateg and Union Terri-
tories of the Southern Region was
held at Cochin cn 4th February, 1875.
The concensus was that the initial
priorities should be in respect of dis-
tribution of cummodities of basle
necesgity, namely, foodgrains including
coarse grains and pulses where
necessary, :ugar standard cloth,
vanaspati including edible oils, cheap
fuel (soft coke and kerosene) and
salt in vulnerable areas like metropo-
litan and large urban areas, labour
concentrations, in ‘mining, industrial
and plantation areas, district head-
quartiers, hill aieas and rural areas
in districts which gre chronicatlv gewr-
city affected or cdeficit. The demand
for commodities Dhke pulses in the
Ersfern ard Sou‘h-Eastern Zones:
coarse grains i the niil areas and n
Mah iroshtra and  Gujarab:  mastard
oil in West Bengal; and salt in the
Eastern and North-Eastern Zones
will have to be met specially. It was
also recommendad that effective mea-
sures should be tsken to ensure equi-
table distribution of cement, paper
and, stationery for students, diese] ojl
for agricultural purposes, essentiul
drugs, soap, matches, baby food, tyres

ang tubes, common footwear and soda
ash.

Exploitation of New Coal Mines in
Districts Purulia ang Bankurg in
West Bengal

2191. SHRI S. N SINGH DEO:
Will the Minister of ENERGY be
pleased to slate:

(a) whether no new coal wmines
have been exploited during the
turrent year;

(b) # so, the reasons thereof; and

te) the action taken up.to-date in
exyloiting the new coal mines in the
Districts of Purulia and Bamkura in
West Bengal?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROF.
SIDDHESHWAR PRASAD): (a) to

(c) The information is being collect-
ed and will be laid on the table of
the House as and when received,

Coal Production in Fifth Plap

2192, SHRI TUNA ORAON: Wil
the Minister of ENERGY be pleased to
state.

(a) whether Fifth Plan target of
coal production is to the tune of 143
million tonnes; and

(b) if go, the expected achieve-
ment during the first year of the
Fifth Plan ending in the next March?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROF.
SIDDHESHWAR PRASAD): ¢a) and
(b) The Coal Frogramme, as included
i the Draft Fifth Five Year Plan,
envisages coal production of !35 mil-
lion tonnes ny 1978-79. The expected
achievement during the first year of
Fitth Plan 15 sbout 88 mulliasn tonnas.
day.
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Supply of Power to Punjab and
Haryana from Bhakra

2185. SHRI RAM PRAKASH, Wil
the Minister of FNERGY be plzased
to state

(a) whether Bhakra
Board hag decided to
daily power generation,

Management
increase the
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(b) whether Punjab and Haryana
have not received supply s far; and

(¢) if so, the rewsons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROF.
SIDDHESHWAR PRASAD): (a) to
(c) With effect from 11.2.1973 the
generation Irom Bhakra has been In-
creased from 8 to 8.4 million units
per day and the actual power supply
to both Punjab and Haryana has also
increased accordingly.

Closed Holidays during a Calendar
Year

2196 DR H. P SHARMA Will the
PRIME MINISTER be pleaseq to
state

(a) whether the Second and Third
Pay Commussions had recommended
that the number of closed holidays,
other than Sundays and Second
Saturdays, to be allowed ty Central
Government employees during a
calendar year should be fixed at
sixteen,

(b) 1if so, whathey this recommen-
dation was accepted by Government;
and

(¢) the circumstarces in which a
departure has been made from this
accepted principle this year (1875)
reducing the number of <lused holi-
days to twelve?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA) (a) to (¢) The Second Pay
Commission ohserved that the then
existing 23 holideys were top many
and recommended reduction in ihe
number of holidays for office rtaff
to 18 consisting of 3 National holi-
days and 13 religious and other holi-
days most widely observed. This
recommendation wes accepted and in-
structions were lssued for the obser-
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vance of 168 effective holidays in @
year. -The Third Pay Commission
went further and recommended that
no section of employees should be
allowed more than 1§ holidays in a
year and added that the practice of
declaring one of the restncted holi-
days as a public holiday whenever
any of the approved 16 closed holidays
falls on a Sunday or a Second Satur-
day should be discarded as soon as
possible. The list of holidays for
the year 1875 has been decided stirictly
in accordance with the above recom-
mendation of the Third Pay Com-
mission which has been accepted by
Government, During the year 1975
four of the sixtean festive qecasions
observed in Delhi and New Delhi
happen to fall on Sundavs viz.,
Republic Day (26-1-75), Ramnavami
(20-4.75), Buddba Purnima (25-3-75),
and Idu'z Zuha (Bakrid) (14-12.75)
and they were not substituted by other
holidays, in view of the aforesaid ac-
cepted recommendation of the Third
Pay Commission.
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Electronic Telephone Exchange at
New Delhi

2198 SHRI M. S, PURTY:
SHRI K. MALLANNA:

Will the Minister of COMMUNI-
CATIONS
be pleased to state the results of the
trial service of the couniry’s first
Electronic  Telephone Exchange, in-
stalled in the Laboratory of the Tele-
communication Research Ceutre, New
Delm”

THE MINISTER OF COMMUN.CA-
TIONS (DR SHANKER DAYAL
SHARMA)- The country's first elec-
tronie Telephone Exchange, installed in
the Laboratory of the Telecommuni-
cation Research Centre, was put into
service for a limited t11il of 5 weeks
from 22nd November to 28th Derem-
ber, 1974 About 75 selected depart-
mental officers were served from the
experimental exchange which was
fully integrated with the Delhi Tele-
phone network and the STD network
as available from Delhi The results
of this service trials have been highly
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encouraging and have proved the
soundness of the indigenous design
concepts. The trial has given valuable
feedback information to finalise the
design of the commercial trial ex-
change scheduled ror service in Delhi
by early 19717.

Letter of intent for getting up
Refractory Project in Kerala

2199. SHRI C. JANARDHANAN:
SHRI VAYALAR RAVI:
Will the Minister of INDUSTRY
AND CIVIL SUPPLIES
be pleasced to state:

(a) whether Government  have
given a letter of inteni to a refractory
project to be set up in Kerals State;
and

(b) if so, the outlines o* the pro-
ject and the time by which the cons-
truction work would be started?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY, AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) and (b), The Keoula
State Industrial Development Cor-
poralicn have bieen granted a lettey of
intent on 31st October. 1972, for estab-
lishment of a new undertaking wm
Kerala State for the manufacture ol
Specialised Refractoriecs of various
types for the capacities indicated be-
low, subject to their finalising arrange-
ments for foreign collat ration and
import of capital goods to the satis-
faction of Government: —

tonnes pcr annum

(i) Fused Alumina . . . 1,000
(ii) Calcium Aluminatcs | . 1,000
(1ii) Zicomia Alumina Silinca

products | . . . 2,500
1iv) Zircon Nozzles B . 1,000
(v) Zircon Bricks 1,500
(vi) Super Duty Brick= for Blast

Furnace/Aluminium Trdus-

tries . . f . . 10,000
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(vu) Laddle Quality Bricks

10,000

(vin) Insulation Bricks . 1,000
(1x) Slecves . . 3,000
Total . . 31,000

The project is estimaied to cost Rs. 8
crores approximately, The project is
proposed to be implemented with
foreign technical cullaboration. Ac-
cording to indications piven by the
Corporation, the construction work is
cxpected to start during the later half
of 1976 or early 1977,
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Documentary Films for Coir Industry

2201, SHRI VAYALAR RAVI: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Coir Board has
requested Government to produce a
documentary film on the coir indus-
try and the coir pruducts for giving
publicity to coir products in internal
as well as foreign markets; and

(b) if so, the reaction of Govern-
ment thereto; and the steps taken in
this direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTNG (SHRI DHARAM
BIR SINHA): (a) Yes, Sir,

(b) The Films Divisinn would be
prepared to undertaks the production
of the film, if vhe Coi~ Board will meet
the cost involved.

Talks with Naga Rebels

2202. SHRI P. VENKATASUB-
BAIAH: Will the Mimster of HOME
AFFAIRS be pleased to state:

(a) whether the Centre was
agminst talks with Naga rebels;

(b) if so, the reasons therefor;
and

(c) the steps proposed to be taken
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRT F. H. MOMSIN): (a) and (b).
The Government are of the view that
no useful purpose would be served by
talks with the Maga rebels in the ab-
sence of clear indications on the part
of the rebels to abjure viclence and
unlawftul activities.

(c) Tight security measures are
continued, to be taken, to stop such
activities,

Attack on Chandroari Colliery of
Bharat Coking Coal Ltd.

2203, SARDAR SWARAN SINGH
SOKHI: Will the Minister of
ENERGY be pleased to state;

(a) whether about 400 persons
carrying arms looted Chandmari
Colliery i Dhanbad Area, owned by
Bharat Coking Coal Limited on the
8th February, 1975; and

(b) 1if so, the action taker. by Gov-
ernment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESHWAR PRASAD): (a) One
worker of Chandmar: Collicry, owned
by Bharat Coking Coal ltd, was
allegedly assaulted by some sncp-
keepers near the colhery office in the
Dhanbad area on 5-2-1975, due to intrya
uruon rivalry. 1In retaliation, about
400 workers-armed with bows, arrows,
lathis and guns came from Bastacolla,
raided three shops and set fire to
them, as a resull of which, one shop
was complctely burnt aad two were
partially burnt  They also allegediy
damaged and lootad some Louses be-
longing to the workeis of the yval
faction,

(b) The police have registered 2
case and one person has so far been
arrested,

Foreign Companies Producing Soft
Drinks in India
2204, SHRI ARVIND M. PATEL:
SHRI VEKARIA:
Will the Minister of INDUSTRY

AND CIVIL SUPPLIES be pleased to
state:

(a) the number and names of
foreign companies which are
producing soft drinks in India;

(b) the number of their brarches in
India;

(c) whether the raw material for
manufacturing soft drinks is imported;

(d) if so, from which zountry; and

(e) the foreign exchange spent on
the import during the years 1972-73
and 1973.-747

THE MINISTER OF STATE IN TEE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P.
MAURYA): (a) and (b). Tie fol-
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lowing foreign cumpanies having an
equity of 40 per cent or more are
manufacturing soft drinks or concen-
trates of flavours used fur the manu-
facture of soft irinks:--

S1. No. Name of firm Forciﬁ; Share-

lding

1.  M/s. Coca Cola Export
Caorporotion ; 100°%,
2. M/s. Bisleri (India) P\z .
Lid. Bombay . 49"
3. M/s. Naarden Indig Ltc'. )
Bombay : . . 49%

(¢) Some of the ingredients for the
manufacture of soft drinks and con-
centrutes are imported

(d) UB.A, UK. and other Euro-
pean countrics,

(e) Director General, Technical
Deveclopment have recommended re-
lease of foreign exchange primarily
for the import of raw materials for
the manufacture of soit drinks, con-

centrutes and flavours, as indicated
below:
1972-73 Rs. 32, 78, 599/~
1973-74 Rs. 33, 12, 472/-

Apsum Nugaland Boundary Dispute

2205, SHRI ROBIN KAKOTI: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the One-man Commis-
sion appointed by the Central Gov-
ernment to inquire into the boundary
dispute between Nagaland and Assam
has submitted its repori; and

(b) if s0, the salient features there-
of and if not, when the Government
are expected to get the above Commis-
sion’s report?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY): (a) Not yet Sir.

(b) Does not arise.
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Special allowanees paid te Engineers
posiad te Andamamg

2206, SHRI S, D. SOMASUNDA-
RAM: Will the Minister «f HOME
AFFAIRS be pleased to state:

(a) the rate at which the CPWD
Engineers posted to Andaman P.W,
D, are eligible to Andaman special
allowance with reference to the re-
vised basic pay; and

(b) the reasons for delay in giving
special allowanceg to Engineers based
on 25 per cent of the revised pay in-
stead of being restricted o certain
quantum that was due on 1st
November, 19737

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) As per
revised orders jssued by Government
of India on 1st February, 1975, accept-
ing the recommendations of the Third
Central Pay Commission, all Govern-
ment servants deputed from the main-
land for service under the Andaman
and Nicobar Administration (including
CPWD Enginee~s un deputation to
Andaman PWD) are eligible to receive
the Special Allowance at the follow-
ing rates w.e.f. 1st November, 1973: —

When posted to South 20 percent of
Andamans basic pay subject
to a maximum of

Rs. 300/- p. m.

When posted to North 25 per cent of basic
and Middle Andamans pay subject to a
maximum of Rs.

350/- p. m.
When posted to Little 30 per cent of basic
Andaman, Nicobar, pay subject to a
Islands and Narcon- maximum of Rs-
dum Island. 400/~ p. m.

(b) The question o’ revising the
rates of Special Allowance recom-
mended by the Third Central Pay
Commission was under consideration
of the Government of India. As an
interim measure the guantum of
allowance was restricted to that drawn
on 1-11-T3.
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Installation of Coal-wash Service i
India

2207, DR. K, L. RAO: Will the
Minister of ENERGY be pleased to
state;

(a) what is the ash content of the
coal used im the thermal siationg in
U.S.A, UK, France and India; and

(b) what steps have been taken by
Governmant in the last two years for
the installation of the Coal-Wash
Service in India?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY PROF.
SIDDHESHWAR PRASAD): (a) In
India the ash content of coal used
for power gtations varies from 25 per
cent to 45 per cent. As per the infor-
mation available, there is large varia-
tion irn ash content of coal used in
thermal gtations in UK. which ran-
ges from 6 per cent to 35 per cent,
In France coal of ash content upto
25 per cent jy used. Imn USA. the
ash content varies from 15 to 20 per
cent,

(b) There are 14 washerieg in the
country—four under the control of
the Coal Mines Authority Ltd., &
under the Bharat Coking Coa] Lid,,
and the remaining 5 under the steel
plants (both public and private sec-
tor). There are proposals to set up
three more coal washeries in the near
future,

Exodus of Architects

2208, SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D, D. DESAIL
Will the Minister of PLANNING
‘e pleased to state:

(a) whether a large number of
irchitects have left India recently;

(b) if so, whether recession in the
Juilding industry in Isdia has caused
#n exodus of these architects; and

(c) if s0, the stepg taken to stop
such braip drain?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) Ng precise information is avail-
able. However, according to the in-
formation avaflable in the Indians
Abroad Section of the National Regis-
ter maintained in the CSIR, 73 Indian
Architects were abroad ag on 31st
January, 1975. Registration in the
National Register is voluntary.

{(b) The reasons of their migration
are not known., However, educated
pecple go abroad for a variety of rea-
sons, Many of them go abroad for
study, training or for acquiring wider
experience. Foreign vigits tend to
increase their value in the employ-
ment market iy India.

(¢) Government have been taking
from time to time several measures
to create employment opportunities
within the country and also to facili-
tate return of Indian Scientists, Tech-
nologists, Medical Personnel, Archi-
tects etc from abroad. A copy of the
measures taken is laid on the Table

of the House. [Placed in Library.
See. No. LT-9092/75.]
Views of Indian Science Congress

held at New Delhi re: Mcnace of
Pollutiom

2209. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
PLANNING be pleased to state:

(a) whether Government's sttention
has been drawn to the views express-
ed at the Indian Science Comgreas
held at New Delhi recently regarding
the increasing menace of pollution
throughout India;

(b) if so, the ’acts thereof; and

(c) the reaction of the Govern-

ment?

THE MINISTER OF BSTATE IN
THE MINISTRY OF PLANNING
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(SHRI VIDYA CHARAN SHUKLA):
(a) Yes, Sir.

(b) A Symposium on “Pollution
and Animal Life” wag held as part of
the proceedings of the Section on
Zoology and Entomology during the
62nd Session of the Indian Science
Congress at New Delhi. Subjects
such as genetic effects of chemosteri-
lants used for pest control, effects of
varioug formg of pollution on human,
animal and plant life, effects of the
insecticide Dimethoate on fish were
discussed.

{c) Government of India are aware
of the problems posed by environ-
menta]l pollution and have already
taken several steps tp mitigate tham
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Memorandum from Andaman Sarkar
Rarshak Karamcharj Sangh, Port
Blair

2211 SHRI NOORUL HUDA: Wil
the Minister of HOME AFFAIRS be
pleased 1o state:

(a) whether Government have re-
cewved any memorandum from the
Andaman Sarkar Karshak Karam-
chari Sangh, Port Blair dated the
2nd January, 1975

(b) 1f <o, salient points of the me-
morandum; and

(¢) steps taken by the Government
fto redress the grievances of the work.
ers?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN). (a) to (). A
demand notice dated 6th January,
1975 from the General Secretary,
Andamap Karshik Karmachari Sangh,
addressed to the Director of Agricul-
ture, Andaman and Nicobar Islands,
Port Blan was recelved by Govern-
ment on 20th January, 1975. The
Genera] Secretary demanded settle-
“ent of the following grievances—

(1) Payment of Camp allowance
to the workerg of Agriculture
t.

8807 1S3

(2) Appointment of

Mazdoors

on HRegular Establishment
from among the workers gl-
ready working as casual and
daily-rated basig in the De-

partment.

(3) All otker long pending griev-
ances viz., pension cases, pay-

ment of

overtime, payment

of monthly salary on the date
already communicated, cons-
titution of Labour Welfare
Fund, and declaration of
permanency of workerg etc.

Action taken iz indicated below:—

Appointment of maz-
doors on regular
establishment from
amongst the wor-
kers already work-
ing as casual and
daily rated baws in
the Department.

Settlement of pension
C188s.

Pavment of monthly
salary on the date
alrealy communica-
ted.

Declaration of per-
manecy  of wor-
kers ete

Casual muzdoors
are engaged on
as  and en re-
quired basis. Va-
cancies  of 1egular
mazloors are filled
up by appointing
casual mazdoors and
mazdoors  working
in leave vacancies
in accordance with
*her merit

There are s1x pepsien
cases pending. Pen-
<sion  papers in all
these  cases have
heen  prepared and
sent to the Deputy
Accountant  Gene-
ral concerned for
1ssuing payment
widers.

Monthly salay te
all  mazdoors ang
head  workers 13
pad on the first
day of the month,

Our of 292 posts of
mazdoors and 25
prsts  of  he
workers 1 Agri-
culture Department
80 posts of maz.
Jdoors  and 6 posts
of head workers are
permanent and the
remaining posts
are femporary. Se-
nior mazdoors and
head workers have
alrcady  been made
permanent against
available posts.
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The position regarding other de-
mandg Is being ascertained and the
information will be laid down on the
Table of the House as soon as it is
received.

Offer from Union Carbide for Invest-
ment in Coal Gasification
Scheme

2212, SHRI M, RAM GOPAL
REDDY:
SHRI HARI SINGH:

Will the Minister of ENERGY be
pleased to state:

(a) whether Union Carbide, a US
multinational has offered to invest
over Rs. 400 crores in our country in
a scheme of coal gasification; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) The
Government hag not received any
such offer,

(b) Doeg not arise.
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Working of Raniganj Colllerieg

2214. SHRI P. GANGADEB:
SHRI D. D. DESAI:
SHRI RAGHUNANDANLAL
BHATIA:
SHRI SHRIKISHAN MODI:
SHRI R, N. BARMAN:

Will the Minister of ENEBRGY be
pleased to gtate:

(a) whether many Raniganj col-
lieries have become unsafe for work-
ing and are still working under un-
safe conditions;

(b) if so, the reasons thereof;

(e) whether mining work has been
suspended in any of these collieries;
if so, the total loss incurred in pro-
duction; and

(d) the steps taken by Govern-
ment in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF ENERGY
(PROF, SIDDHESHWAR PRASAD):
(a) to (d), The information is being
collected and will be laid on the
Table of the House,

Report of Inter-Ministerial Committee
on Ceal Prices

2215. SHRI D, B. CHANDRA
GOWBA.:
SHR! VIRBHADRA SINGH:
SHRL B. S, BHAURA:
SHR] NAWAL KISHORE
SHARMA:

i1} the Minister of ENERGY be
pleased to refer to the reply given to
Unstarred Question No. 2377 on the
i7th November, 1974 regarding in-
ereare in coal price and state:

%) whether Government have ap-
pointed 2 high-level inter-ministerial

7°

committee to recommend a reason-
able price for coal in the country;

(b) if so, whether the Committee
has submitied an interim report;

(c) if so, the main features there-
of; and

(d) the action taken or proposed
to be taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(d). An Inter-Ministerial Committee
was constituted on 8th January, 1975
to consider the question of revision of
pit-head prices of different varieties
of coal and coke keeping in view,
among other things, the flnancial im-
plications of the increase in the wages
of the workers of coal minas with
effect from 1-1-1975 and escalation in
the cost of other inputs for the pre-
duction of coal. The Committee has
not yet submitted its report.

Shortage of Coalk

2216, SHRI E. R. KRISHNAN:
SHRI R. P. ULAGANAMBI:

Will the Minister of ENERGY be
pleased to state:

(a) whether there is an acute shor-
tage of coal in the country;

(b) if go, the reasons therefor; and

(c) the action taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (FROF.
SIDDHESHWAR PRASAD): (a) to
(c). Ag a result of the concerted and
courdinated efforts made to provide the
required inputg including power and
to overcome certain bottleneck; in-
cluding rail transport, coal ;:mtmcuon
has picked up and in recent months
there hag been no acute shortage of
coal for most of the consumers in the
country.
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Introdaction of Joint Sampling of
Coal at Varioug Collleries

2217. SHRI C, M, SINHA: Wl the
Minister of ENERGY be pleased to
state:

(a) whether Government propose
to introduce jomt sampling of coal
at the touching points of various col-
lieries;

(b) if so, the time by which this
joint sampling system will be intro-
duced; and

(¢} to what extent it will help
consumers who have bulk supply of
coal?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(c). All possible efforts are made by
the Coal Mines Authority Ltd., and
the Bharat Coking Coal Litd. to ensure
supply of coal of the required quality
to the consumers. Joint sampling at
loading points is done only for those
bulk consumers for whom such a
clause is provided in the agreement,
The Quality Control Department of
the companies, however, ensure regu-
lar inspections at the time of loading
and whenever the consumers go de-
sire joint inspectiong are also arrang-
ed.

Shortage of Cement in Tamil Nada

2218, SHRI R. V. SWAMINATHAN:
‘Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether there is an acute
shortage of cement in the ‘Tamil
Nadu State;

(b) it so, the reasons for the
shortage;

{¢) the total allotment made to
the State for the last three months;
and

(d) the steps being taken to im-
prove the supplies?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P,
MAURYA): (a), (b) and (d). No com-
plaint regarding shortage of cement
in Tamil Nadu has been received by
the Ministry. The State Government
hos been requested to indicate the
position, Reply is awaited.

(¢) The following quantities of ce-
ment have been allotted to Tamil
Nadu during the quarters October—
December, 1974 and January —March,
1975:—

QOctober-December 1974  3.17,750 tonnes.
January-March 1975 3,17,7%0 tonres

Take over of Coal Mines ander Private
Agencies

2219, SHRI S, M. BANERJRE: Will
the Minister of ENERGY be pleased
to state:

(a) what further progress has
been made to take over the remain-
ing coal mines which are still under
private agencies; and

(b) when a final decision is likely
to be taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRABAD): () and
(b). The policy of the Government is
not to allow mining of coal by pri-
vate parties anywhere, except in the
captive mines of the private sector
steel plants which were specifically
excluded from the purview of the
legislation for the nationalisation of
coal mines. Appropriste legal and
administrative action is being taken
to put a stop to mining of coal by
private parties ag and when any ins-
tances come to the notice of the Gov-
ernment.
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Colr Wool named ‘Kayarool' Deve.
Jopment by Coir Board

2221. SHRI RAJDEO SINGH: Will
the Minister of INDUSTRY AND Cl-
VIL SUPPLIES be pleased to gtate:

(a) whether a new coir product,
coir wool named ‘Kayarool’ has been
developed by the Coir Board through
thé joint efforts of the Coir Research
Institute and the National Coir Train-
ing and Design Centre;

(b) whether with this develop-
ment the export earnings of the Coir
industry are expected to improve =
grout desl; and

(¢) if so, by when its commercial
production is expected?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CI-
VIL SUFPLIES (SHRI A, P. SHAR-
MA): (a) Yes, Sir. A new product
manufactured from softened Coir fibre
has been developed by fhe Colir
Board.

tb) and (¢). This new product
could improve the export earnings
and trial orders are being executed.
For Commercia] Production, organisa-
tional arrangementg are being evolv-
ed by the Coir Board in association
with Coir establishments.
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Inquiry into Death of Collector of
Daman, Dadra and Nagar Haveli

2222, SHRI BHAGATRAM MAN-
HAR: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the broad outlines of the in-
vestigations made by the police and
other concerned authorities about the
death of Shri Anil Chopra, Collector
of Daman, Dadra and Nagar Haveli
who was killed in a hit-and-run road
mishap in New Delhi on the 28th
November, 1974;

(b) whether late Shri Chopra was
responsible Yor the arrest and deten-
tion of several top cmugglers and
there 18 a speculation in the Press and
the public that the accident was in
fact a foul play; and

(¢) the further steps proposed to
intensify the investigation and ap-
prehend the culprits?

TIIE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) Shri
Anil Chopra was killed in a road ac-
cident on 20th November, 1874. The
sccident took place when Shri Amil
Chopra wag going on a scooter dri-
ven by the maternal uncle Shri J. C
Sobti. A truck tried to overtake the
scooter from the right side and while
doing so knocked it down. The truck
sped away after accident. The in-
vestigation of the case was taken up
by the Delhi Police and a case FIR
No 548 uls 279|337)304A IPC was Te-
gistered at P.S. Chanakya Puri En-
quirieg were starteq immediately to
establish the identity of the truck
Unfortunately, its number could not
be noted down by any person includ-
ing the relativeg of Shri Chopra who
were driving a liltle behind and
reached the spot within a few minutes
of the accident.

{h) Late Shri Anil Chopra ag Col-
lector, Daman, Dadra and Nagar
Havelj was the detaining authority
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under the MISA and had issued de-
tention orders for 12 persong out of
whom 10 were detained and 2 were
absconding. From the facts and cir-
cumstances of the case it i clear thef
it is a case of accident and there is no

evidence to suggest any foul play in
the matter,

(c) All possible efforts were made
to trace out the vehicle and the de-

faulting driver and thege efforts are
continuing.

Supply of Essential Consumer Geods
to the FPoor at Concessional Prices

2223, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state the measuregs taken to en-
sure availability of essential consu-
mer goods to the poor at concessional
or 1eascnable prices in the backward
areas of the country?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE): About 213 lakhs Fair
Price Shopg for distribution of essen-
tial commodities are functioning in
urban and rural areag including back-
ward areas The extension and
strengthening of the public distribu-
tion system according to priority and
essential needs of +vulnerable areas
and poor sectiong of the population
was discussed recently at Regional
Conferenceg of Ministers for Food,
Civil Supplies and Co-operation of
State Governments, The consensus
was that initial priorities should be in
respect of distribution of commodities
of basic necessity in vulnerable areas
like metropolitan and large urban
areas, lubour concentration in mining
and industrial and plantation areas,
district headquarters, hill areas and
rural areas in districts which are
chronically scarcity affected or deficit.
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Distribution of Chemical Fertilizers
by Co-operstive Marketing Socleties

2224. SHRI D, pP. JADEJA:
SHRI ARVIND M. PATEL:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Co-operative Market-
ing Societies distributing chemical
fertilizers in rural sector are propos-
ing to abandon this work; and

(b) if so, the reasong therefoi?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHR! A. C.
GEORGE): (a) and (b). In pur-
suance of a Resolution passed by the
Conference of the Chairmen and
Chief Executiveg of State Coope-
rative Marketing Federations, held at
New Delhi on the 1st and 2nd Feb-
ruary, 1875, the National Agricultural
Cooperative Marketing Federation, as
the apex body of the cooperative
marketing structure of the country,
hus submiited 3 Memorandum to the
Government, indicating that the
present margins for distribution of
fertilisers, fixed more than 6 years
ago, cre extremely inadequate for
cooperntive  distribution channels,
which are mostly located in areas far
way from rajl-hesds, due to steep
inciease in the costs of trasnport,
labour, godown rent, high rate of in-
terest on  bank credit, etc. The
Memorandum has urged Government
to allow higher distribution margins
commensurate with the increase In
handling and distribution costs, to
enable the cooperatives to avoid
losses ang continue their services to
the farmers,

The Memorandum is under the
conrideration of Government,

Sikp Brotherhood International’s
Demand for Punjabi ag second
Language of Delhi

2225, SHRI ONKAR LAL
BERWA:
SHRI CHANDRA SHEKHAR
SINGH:

Wil the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the President of Sikh
Brotherhood International and other
organisations of Sikhs have demand-
ed Punjabi as seeond language in
Delhi; and

(b) 1f so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
FPARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) No such represen-
tation from the Sikh Brotherhood In-
ternational hag been received. How-
ever, gome other organisations have
demanded Punjali gs second langu-
age in Delhl.

(b)Y According #o the Delhi Adminis.
tiation, steps are being taken to cn-
courage Punjabi language in Delm,
mcluding provision of facilities ror
cducation. The Punjabi Advisory
Committee wag also reconstltuted In
1974.

Munufacture of Drilling Rigs

2226 SHRI 5. N, MISRA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether there is any proposal
under consideration of Government
to manufacture drilling rigs in the
country;

(b) if so, the broad outlines of the
proposal; and
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(c) the funds allocated for thegy;

purpose? e

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) Yes, Sir.

(b) A letter of intent has been
1ssued to M/s. Bharat Heavy Electri-
cals Limited, a Public Sector Under-
taking under this Ministry, for manu~
facture of oil drilling rigs. It has
entered into a collaboration agree-
ment with a US. firm for acquiring
know-how for following two sizes of

rigs:—
(i) 600 mts drilling rigs
(i) 3600 mts. drilling rigs.

(c) It is not intended to set up se-
parate facility for the manufacture of
different parts of the rigs but instead
these will be manufactured in the
units ¢f Bharat Heavy Electricals Li-
mited and other Public Sector enter-
prises with the basic idea of utilising
the spare capacitieg available in the
existing units, Hence no separate
provision has been made, other than
a nominal provision of Rs. 1 lakh for
balancing capital investment asked
for by Bharat Heavy Electricals Limi-
ted %

Eequirements ang Availability of
Industrial Gag

2227. SHRI HL M PATEL:
SHRI BAKSI NAYAK:

Will the Minister of INDUSTRY
AND CIVIL SUFPPLIES be pleased to
slate. .

(a) the total requirements of in-
dustrial gas in the country ms-a-ms
its availability;

(b) whether the present avalabi-
Lty is meeting the requirement of
the engineering industry; and
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(c) if not, the steps Government
propose to help the industry in getting
its required quantity of the industrial
gas?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B, P.
MAURYA): (a) The demand for oxy-
gen gas by the end of the Fifth Five
Year Plan ig estimated to be 175 mil-
lion cubic metreg for which a capa-
city of 200 million cubic metres would
be required to be built up. The pre-
sent installed capacity is about 82.65
million cubic metreg and an additio-
nal capacity to the extent of 283 mil-
lion cubic metres has been approved,

(b) The present availability of oxy-
gen gas is generally sufficlent to meet
the requirements of the engineering
industry; however, imbalances do eX-
18t on a regional basis,

{c) To meet reglonal ghortages of
oXygen Ea8 due to transportation bot-
tlenecks and to improve the turnover
rate of gas cylinders, a regional view
of the industry hag been carried out
and additional capacity approved
wherever demand exists within a ra-
dius of 250 kilo metres

Report of Weights and Measures
Committee

2228 SHRI M. K. KRISHNAN: Will
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether Government have re-
ceived ithe report of the Weights and
Measures (Law Rewvision) Com-
mittee;

(b) if so, salient points of the re-
port; and

(c) the reaction of
thereto?

TITE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C
GEORGE): (a) Yes, Sir.

Government
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(b) The Committee have mainly
propesed;

(i) adoption of International Sys-
tem of unitg and other units
of weights agnd measures as
recommended by the appro=-
priate international bodies;

(ii) control and regulation of im-
port angd export and inter-
State trade and commerce in
weights and measures and
commodities sold or distribut-
ed by weight, measure or
number;

(iii) control and regulation of
trade and commerce in pack-
aged commodities;

(iv) approval of models of gophis-
ticated weights and measures;

(v) punishments for offences;

(¢) Government have examined the
Report with a view to Introducing
surtable legislation in the matter.
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Priority Industry Status to Oodubathi
Industry

2230. SHRI K. MALLANNA: Will
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether any demand has been
made by the Mysore Oodubathi
Manufacturers Association that Cen-
tre should change its criterion of 20
per cent exports for recognition as
priority industry and sanction priority
industry status to the Oodubathi in-
dustry soon; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P,
MAURYA): (a) No, 8ir. There is no
record of any such representation be-
ing received by Government .

(b) Question does not arise.
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Growth Centres in Backward Areas

2232. SHRI P. R, SHENOY: Wil
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether there is any proposal
to establish ‘Growth Centres’ in mdus-
trially backward areas during the
Fifth Plan;

(b) 1f so, the names of Growth Cen-
tres already selected; and

(c) the principles on which these
centres will be selected in future?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) Government have de-
cided 1o select Growth Centres/Focal
Points i backward greas for package
development of gmall industries,

(b) A statement showing the
Growth Centres/Focal Pointg sq far
identified is attached.

(c) Some of the important factors
which are considered in selecting
Growth Centres/Focal Points are in-
frastructural facflities like developed
land, transport and communications,
water, power and the availability of
raw materials,

Statemant

Sl Name of State Name of backward Growth Crntre Selected

o, dastrict

I 2 3 4

1 Andhra Pradesh Chittoor Tirupathi

2 Bthar . Bhagalpur Cal-gong
Chemparan Raxaul
Darbhanga Tavanagar

3 Guwarat Junagarh 'gnlathluck
Surendranagar urendraragar

faie (Tull Distt.)

4 Goa | : . . . Mapusa Town Mapusa Town

s Himachal Predesh . i . Kangra Damtal

6 Kerala . Alleppey Shertalla:
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I ) 3 4
7 Mysore Muysore Nanjaguda
8 Mabarashtra Ratnagiri Kudal
9 Orissa . N Koraput Jeypore
Keonjhar Barbil
Mayurbhanj Rairar gpur
10 Punjeb . . Hoshiarpur Urmar Tanda
Dasuya
Garh Shankar
Mukerign
Sangrur Ahmedgarh, Dhuri
11 Rajasthan Tonk Newai
12 Tamilnadu Ramanathapuram Tirupattur Taluk
Dharmapuri Krishnagiri, Hest
13 Uttar Pradesh Rae Bareilli Rae Bareilly
14 West Bengal Nadia Kalyani
15 Herysna Mohinder Garh Rewari
16 Jammu & Kashmir Anantnag Shokhian
Fammu Dayal Chak
17 Assam Hojai Rangiya
Nagaldia
18 Madhyr Pradesh Dewas

Diese] Power Statlons in Arunachal
Pradesh

2233. SHRI C. C. GOHAIN: Will
the Minister of ENERGY be pleased
to state:

(a) the total number of Diesel
Power Stations in Arunachal Pradesh
and how many of these require trans-
portation of diesel oil by Air;

(b) the tntal capital cost incurred or
proposed to be incurred on Diesel
Power Stations, together with their
generating capacities, year of installa-
tion, in Power Houses set up in Ka-
meng;Subansiri Districts of Aruna-
chal Pradesh by (i) Border Road
Organisation for Army accommodation
Project in Tanga/Rupa, (ii) Army;
(iii) Arunachal Administration for
Arynachal's Temporary and Perma-
nent Capital; and (iv) cwW.PC. for
initial power requirements for Tanga
Valley (Kameng), Hydro-Electric Pro-
and

() the estimateq cost, generating
capacities present position of work of
the Hydel Schemes viz. Sappers Gya-
rong Chu, Ziro Phage I and Ziro Phase
11, in Arunacha] Pradesh as investigat-
ed in 18717

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(c). The requisite information is be-
ing collected and will be laid on the
Table of the House.

Capacity of AIR, Dharwar

2934, SHRI B. V. NATK: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the kilo-watt capacity of the
All India Radio, Dharwar;
(b) whether it is adequately power-

ed to broadcast to its area of gperation;
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{c) if not, the steps proposed to be
taken to overcome this shortcoming
and the fime by which it is proposed
to be done?

THF DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) The All India Radio
Station at Dharwar is operating on a
10 KW medium wave transmitter.

(b) YGI., Bir.
(c) Does mot arise.

Finalisation of Blue Prints of Thermal
Generation Units

2235. SHRI M. V. KRISHNAPPA:
Will the Minister of ENERGY be
pleased to state:

(a) whether Government have since
finalised detailed blue-prints of 500
MW Thermal Generation Units;

(b) if so, the broad outlines of the
blue-prints; and

(c) the total amount likely to be
spent thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESHWAR PRASAD): (a) No,
Sir.

(b) and (c). Do not arise.

Effect of Increase in Costs on Fifth
Plan Power Programme

2236. SHRI BIREN DUTTA: Will
the Minister of ENERGY be pleased
to state;

(2) whether the Fifth Plan power
Programme is in jeopardy due to in-
crease in the cvosgts; and

{b) if g0, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD). (a) and
(b). Due to increase in costs, additio-

nal resources would be required for
achieving the target of 16.55 million
KW proposed in the draft V Plan.
The matter is under the consideration
of Government,

Advertisement Rates for 8mall Langu~
age Regiona] Newspapers

2237. SHRI SAKTI KUMAR SAR-
KAR- Will the Minister of INFORMA-
TION AND BROADCASTING be
Dpleaseg to state:

(a) whether Central Government
advertisement rates for small regional
language newspapers are Very low as
compared 1o the increase in the price
level; and

(b) 1f so, whether there is any pro-
posal to revise the rates?

THE DEPFUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Advertisement ta-
riff is fixed by the newspapers them-
selves on the basig of their cireula-
tion, area of coverage, nature of rea-
dership, etc, and mot by Government.
The Directorate of Advertising and
Visual Publicity, however, makes use
of only those newspapers and perio-
dicalg whaose rates are found economi-
cal from the point of view of Gov-
ernmen'’s publicity requirements,

(h) Does not arise,

Increase in Crimeg

223b. SHRI AJIT KUMAR SAHA:
Will the Minister of HOME AFFAIRS
be pleased to state:

{a) the number of murders, dacoities
and other crime cases in the country
during 1973-74, Stale-wise;

(b) whether the crimes were on the
increase; and

(c) if so, the reaciion of Govern~
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI F. H. MOHSIN); (a) A state.
ment is attached. The figures relat-
ing to 1974 have not yet become avail.
able.

(b) and (c). There is a marginal in.
under the LP.C. in the country dur-
under the LP.C. iy the country dur.
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ing the year 1973 as compared to
1972 and 1871. The increase is attri-
butable o the increase im population,
urbanisation, industrialisation and
other gocio-economic factors. All pos-
sible steps are being taken for pre-
vention of crimes.

Statement
Statsment showing Incidence of Crime durmg the year 1973

sl States'Units Cases of - Dacojty Totel
No, Murder cases num ber of
— Sz

1 2 3 4 5
1 Andhra Pradesh 1219 188 34338
2 Assam 437 259 33276
3 Bihar 1686 1813 95153
4 Gujarat 769 128 45143
§ Haryara 208 8 11443
6 Himachal Pradesh . 65 4 5179
7 Jammu & Kashmir 84 14 7434
8 Karnataks 733 253 42865
9 Kerala 451 45 40145
10 Madhys Pradesh 1705 354 108796
11 Msharashtrs 1536 723 128405
12 Maripur . a7 13 2962
13 Meghalaya 50 7 1799
14 Nagaland 44 19 1342
15 Onssa 383 159 33526
16 Punjab 689 9 14871
17 Rajasthan 699 149 44229
18 'Tamil Nadu : . . 956 28 66362
19 Tripurs . . 24 74 3218
20 Uttar Pradesh . 7 . . 3924 409C 2095532
21 West Bengal « . . e 07 1287 84776
ToraL | 16606 9632 1oo79e
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1 2 3 4 5
U. Ts.

1 A. & N [Dslands 4 . 1360
2 Chardigarh 2 . 1334
3 D. N. Haveli 1 . 8o
4 Ddllhl = 5 148 27 34242
5 Gos, Daman & Diu 22 2 1595
6 Lakshadweep - . . . 19
7 Pondicherry 5 2 917
TorAL . 182 3 39556
GRanD ToraL 16788 9663 1050350

Bteck of controlled cloth in Mills under
National Textile Corporation

2239, SHRI B. S. BHAURA:
SHRI BIRENDER SINGH
RAO:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether there is a glut of con-
trolled cloth in the textile mills under
she Nationa] Textile Corporation;

(b) if so, the facts and reasons
therefor; and
(c) the measures taken to rectify

the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) to (c). Ag on 31st
January, 1975, the textile mills under
the Nationa] Textile Corporation had
sbout 33000 bales of controlled cloth.
representing agbout 12-13 weeks pro-
duction, in stock, ag against a normal
slock of 6 to 8 weeks' production,
This was mainly due to delay in lift-
ing of stocks by the National Consu-
mers Cooperative Federation. The
Torporation has taken up the matter
with the Nationaj Consumers Coope-
rative Federation.

Setting up of Coal Dumps
2240 SHRI CHANDRA SHEKHAR

SINGH; Will the Minister of ENERGY
be pleased to state:

(a) whether the scheme of trans-
porting coal by sea and streamlining
distribution, system by setting up coal
dumpg have pot made much headway;
and

(b) it so, the reason for the failure?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) and
(b). Coal is already being transported
by coastal cships from Calcutta, In
addition to the existing movement, it
15 expected that in 1976, Haldia Me-
chanical Coa] Berth glong with relat-
ed rail capacity would become opera-
tional and would enable higher quan-
tity of coal being moved by sea, A
scheme for movement of coal through
Paradip Port by coastal ships to
Southern and Wesatern Coasts has al-
so been finalised. The first shipment
of about 8000 tonnes of coal, is ex-
pected 10 take place ghortly.

In addition to the coal dump set up
in Howrah six more coal dumps have
been set up in Uttar Pradesh recent-
ly by the Coal Mines Authority. The
scheme will be extended to other se-
lected places gradually after watch-
ing the performance of the dumps al-
ready opened.
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Production of Consumer Goods in
Public Sector

2241, EHRI VEKARIA. Will the Mi-
nister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether Government have de-
cided to start production of consumer
goods on a large scale 1n the country
in public sector; and

(b) 1f so, the facts thereof?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A,
PAI): (a) In formulating projects in
the public sector, the need for step-
ping up production of mass consump-
tion gouds, in which significant pro-
duction gaps ure hikely to develop in
the future, is also taken into account.

(b) There are already some public
sector units both in the Central sec-
tor as well as 1n the State sector which
are manufacturing certain consumer
guods. A few such items are (1) ce-
ment (2) leather footwear and other
leather products (3) wrist watches
(4) bread (5) common salt (8) drugs
like penicillin streptomycin, sulpha
drugs, anti.T.B drugs elc (7) petro-
leum products including hiquid petro-
leum gas, diesel oil ete, (8) contra-
ceptives (9) textiles and (10) pholo

films, ete.

It is proposed to take up the manu-
facture of some other consumer goods
elsc, in the Central and State public
sector and in the joint sector in the
States, In many cases letters of in-
tent have already been issued to pub-
Uc sector/State Government under-
takings for this purpose. A few se-
lected industries so covered are writ-
ing poper, electric lamps. tyrey and
tubes, sugar, safety razor Dlades,
scooters, cigarettes ete.

In the Fifth Five Year Plan, it has
been decided to effect expansion of a
mumber of Central/State public gector
projects engaged in industries like
textiles, cement and sugar.
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Import of Machinery and Cylinder
for Gas Units

2242. SHRI RAMKANWAR: Wil
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to :tate:

(a) whether in view of the acute
shortage of industrial gas Government
plan to review their present poliey
on 1mport of machinery and cylinders
for gas units; and

(b) if so, facts thereof and the time
by which Government would take final
decision in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSIRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA) (a) and (b). Government
have recently reviewed the position
regarding the import of planis for the
manufacture of industrial gases While
there 15 no aeed, from the indigenous
angle, to allow the import ¢f plants
for the manufacture of indusirial
gases, impoit of gas cylinders 1s being
allowed to the stiual users However,
tmport of ,lapts ior the manufacture
of oxypgen gas and 3,000 oxygen cylin-
ders 1s allowed under the Import
Trade Control Policy prowided  the
applicants are oule to arrange {hese
imports out of their own foreign ex-
change resources 1. the extent of
Rs 25 lakhs.

Expenditure on Security Arrangements
for Shri Jaya Prakash Narayan

2243. SHR! SAT PAL KAPUR Wil
the Minister of HOME AFFAIRS be
pleased to state

fa) the total amount spent ss far
by Central Government and various
State Governments on providing
police escort and making other secu-
rity arrangements for Shri Jaya
Prakash Narayan during hig visit to
various places; and

(b) the future policy of Government
in this respect?

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN), (a) The Gove
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ermments of Punjab and Haryena in-
curred an expenditure of Rs. 4599/- on
security arrangements for Shri Jaya-
prakash Narayan during his visits to
their States.

No expenditure was mncurred by the
Central Government and the State
Governments of Andhra Pradesh,
Assam, Himachal Pradesh, Jammu asnd
Kashmir, Karnataka. Kerala, Manipur,
Meghalaya, Orissa and  Tipura, in
this regard.

Information in respect of other State
Governments is bemng collected and
will be laid on the Table of the House
on its receipt.

(b) The Stlate Governments have
heen asked tn make such  security
arrangements fnr Shri Jaya DPrakash
Narayan as are corsidered necessary
looking to the local conditions,

Eyes of two Schedulegd Caste persons
gouged by Caste Hindus in Dhakall
Village in Akola District

2244 SHRI R. N. BARMAN: Wil
the Minmister of HOCME AFFAIRS be
pleased to state:

(a) whether the cyes of two Schee
duled Caste persong were gouged by
Caste Hindus in Dhakali village in
Akola District on 26th September,
1974; and

(b) whether in view of ths local
Police's negative attitude in thig case.
Government propose to hand over the
investigation to Central Bureau of
Investigation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY

3807 LS—4

AFFAIBS (SHRI OM DMEHTA): (a)
According to information received
from the Government of Maharashtrs,
an incident took place on September
26, 1974 in village Dhakali of Axola
district in which two +eo.Buddhist
brothers were rendered blind by the
injuries inflicled on them in a sculfle
with some others.

(b) A police cate was tregistered
agamnst 9 accused persons in this con-
nection and a!l the 9 accused were
arrested and churge-sheeted in c)urt
on December 4, 1¢74. The case is re
ported to be sub judice The guesticn
of handing over investigation of the
case ip the . B I does not, there-
fore, arise.

Recognition of Associationg of Sche-
duleg Caste Scheduled Tribe Govern-
ment Employees

2245. SHRI S. M. SIDDAYYA: Wil
the PRIME MINISTER be oleased to
state,

(a) whether the Scheduled Castes
and Scheduled Tribes Government
Employees Associations have applied
to the Government to recognise their
associations;

(b) if so, when did they apply; and

(c) whether they have been recog-
nised?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
and (b). Yes, Sir. During the last
three years, the following Scheduled
Castes and Scheduled Tribes Govern=
ment Employees Associations had ap~
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plied on the dates shown against each,
for recognition:—

Name of Association Date

1. The Nellore District Sch
duled Tmnbes Employl::;
Association, Nellore 7-2-72

2. India Government Mint
Scheduled Caste [Scheduled
Trbe Employees’ Council

Calcutta. 3-4-72

3. The All India Federation
of Scheduled Castes |
Toibes, Backwa.ds and
Muoniues Employees Wel-
fare Associations (Regd)

New Dethu, 16-2-73

4. All India Scheduled Castes
and Scheduled Trbes
Employees Welfare Asso-
cration, Lucknow 20-2-73

. All India Scheduled Castes
Scheduled Tnbes Go-
vernment Employees’
Co-ordination Counel Cal-
cutlts 19-7-73

and

Dec , 74

6 The Government of India
Press Scheduled Castes
Scheduled Trtes Welfare
Association, Simla 3-9-73

7. The Hmuchal
Scheduled B Castes
Government &  Semu-
Government Empl yees
Association, Mandi (Tima-
chal Pradesh)

Pradesh

30-12-73

(¢) No, Sir ,The Government's po-
licy has all aleng been not to recog-
nise service associations of \Govern-
ment Employeccs formed on the bnasis
of caste, trnibe or religion

Creation of Jobs under half-a-million
Jobg Programme

2246 SHRIMATI BHARGAVI
THANKAPPAN Will the Mimster of
PLANNING be pleased to refer to the
reply given to Unstarred Question No
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298 on the 19th February, 1975 regard-
ing jobs created under half-a-million.
jobs scheme and state:

(a) the specific gteps taken to create
jobs in various flelds; and

(b) the extent to which these

steps have borne fruit?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) The
Half-a-Million Jobs Programme was
taken up in the year 1973-74 A large
number of schemes were drawn up
by the State Governments and Union
Terntory Administrations indey this
Programme, 1n the light of the Guide-
lineg of the Programme The Pro-
gramme covered the following three
broad categories of schemes

(1) Productive self-generating em-
ployment schemes in {he fields
of agriculture, small indus-
iries, services, trade and
commerce for the benefit of
educated unemployed persons
including engineers, scientists,
technologists, etc,

(1) Traming-cum-stipediary em-
ployment schemes in the Gov-
ernment, Public Sector Corpo-
rations  or the conperative
sector,

(i) Employment incenfaive &che-
mes for subsidised employ-
ment in private sector

(b) A statement of progress achieved
n different States/Umnion Territories
18 laid on the Table of the House
[Placed wn Library. See No LT.9093/
751 It is to be noted that 3.3¢ lakhs
job opportumties were created as a
result of 1mplementation of various
scheme will be extended to other se-
the achievements in different tates
and Umon Territories have depended
upon organisational and infrastrue-
tural factors, capacity to promote
viable projects, as well as expansion
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in the various sectors of the economy
through Plan efforts or in the private
geckor.

Anti-Indiy Elemenig Active in North-
Eastern States

3247. SHRI HARI KISHORE
SINGH:
SHRI NAWAL KISHORE
SHARMA:

will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether it has come to Govern-
ment’s potice that anti-India elements
are active in North-Eastern States of
the country;

(b) the nature of activities bemng
carried out by these elements; and

(c) the steps taken to curb these
activities?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) and (b).
Underground Nagas Mizos have
been indulging 1n insurgent activities
in Nagaland and Mizoram.

fe) The Govirnmen! are undertah-
ing necessary security measures to
curh guch activities,

Coca (ola Export Corporation

2248 SHRI MADHU LIMAYE Wil
the Mimister of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to his answer {o Unstarrea Question
No 7993 of 24th April, 1974 and state

(a) whether information 13 being
, collected regarding increase in remit-
tances by Coca Cola Export Corpora-

11::2 due to introduction of Fanta’;

(b} whether congidering grant of
Rs, 1512 Jacs import licence to Coca

Cola Export Corporation will in any
way encourage Indiay, Bottlers to pro-
duce their own drinks?

THE MINIS1¥R OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIViL, SUPPLIES .(SHRI B. P.
MAURYA): (a): Messrs. Coca Cola
Export Corporatinn are engaged in the
manufacture of beaverage concentrotes
including ‘Fanta’ manufacture of which
is held to be an 1item not coming
within the scope of the Industries
(Development and Regulation) Act.
The collection of information on re-
mittanceg separalely for ‘Fanta’ is not
possible berause the proftis—and
therefore the remittances—of Messrs
Coca Cola Export Corporation are not
shown separately but only from the
totality of their operations.

(b) Grant of an Import Licence to
the Coca Cola Export Corporation will
enable the 22 Indian Boitlers of Coca
Cola to sustain production by purchase
of concentrates renufactured by the
Coca Cola Export Corporation, The
possibility of developmenl of a whally
indigenous soft crink 18 being explcred
separately

Organisations receiving Pereign
Contributiong

2249 SHRI C K CHANDRAPPAN-
Will the Vinister of HOME AFFAIRS
be pleased to state

(a) the arganisations in our country
which are receiving foreign contribu-
tions ahove the wvalue of Rs 5,000
annually;

(b) whether these organisations
are furnishing accounts of their
spending of this amount to the Gow-
ernment; and

(c) if so. what are the fleilds in
which this money is being spent?
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THE DFEPUTY MINISTER IN THE
MINISTRY OF H ' 1E AFFAIRS
{SHRI F, H. MOHS . (a) to {(c)
At present, there a.. no legal restric-
tions on inward re nittances. The
Foreign  Contriputioe  (Regulation)
Bill, 1973, which seeks to regulate the
acceptance and utilsation ot “forcign
contribution” sng “foreign hospitality”,
1s under the ccrsideration of a Jomnt
Commuttee of both Houses of Parha-
ment. The Rewcerve Bank «f India,
however, maintams purely tor jtatisti-
cal purposes, a record of .nward re-
muttances of Rs, 10,000/- and above.
Ne separate record of orzanisutions
receiving foreigzn  contiribuliyn above
the value of Rs. 5,000 per aunum 18
kept. There is ny obligation on the
part of reciment organmi:ations to fur-
nish accounts about the utilisation of
foreign contribution to Government.

Telecommunication Training Centre at

Ghaziabad
2250, SHRI JYOTIRMOY 30S8U:
Will the Mimster of COMMUNICA~

TIONS be pleased to state:

(a) whether a Telecommunication
Training Centre has been started at
Ghaziabad;

(b) whether there is a collabora-
tion with a widely known interna-
tional U.S. multi national Corpora-
tion; and

(¢) if so, whether it will be able to
intercept our Air Force Communica-
tion system through modern gadgets,
being close to Delhi?

THE MINISTER OF COMMUNICA-

TIONS (DR. SHANKER DAYAL
SHARMA): {a) Mo, Sir.
(b) No, Sar.

(c) Does not urise.

Offices of DMT, Patna and GMT,
Bihar Circle

2251. SHRI RAMAVATAR SHAS-
TRI: Will the Minster of COMMUNI-
CATIONS b2 pieased to state:
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(a) whether Government have de-
cided to bring District Manager Tele-
phones, Patna under administirative
control of General Manager, Telecom-
munications, Bihar Circle;

(b) whether Government have de-
cided to merge the circle semority of
Telecommunication employees  of
Patna Telephone District with G.M.T,,
Bihar Circle: and

(¢) if so, what would be the fate of
administrative section of D.M.T. Cir-
cle, Patna 1n case of merger?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER DAYAL
SHARMA): (a) No, Sir

(b) No such decision has been taken
sa far.

(cy Does not ar.se,

Money Paid by Truck Drivers for
Lifting of Coal from Collieries of
Coal Mines

2252, SHRI DAMODAR PANDEY:
Will the DMinusiar of ENERGY e
pleased to state-

(a) whether 1llegal sum ranging
upto Rs. 11 1s being collected from the
trucks lifting coal from various col-
heries of coal mines authorities in
Hazaribagh area by putting up tall
gates either on public property or coal
mincs property;

(b) whether in some of the coal-
mines truck drivers have to pay Rs.
450 to organised gang of persons for
loading trucks and these persons pay
only Rs. 3 to the workmen loading
trucks. thereby running illegal contract
whereas the trucks are loaded by de-
partmental workmen 1n some other
collieries; and

(c) if so, sleps the Government are
contemplating to stop such illegal
practices?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
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SIDDHESHWAR PRASAD): (a) to
(¢). Such reports have come to notice
and have been referred to the Ilocal
district authorities for appropriate
action.

Sale of Tickets by C.P.W.D. Staff for
Film Festival at Mavalankar
Anditoriuin

2253. PROF. MADHU DANDAVATE:
Will the Mimster of INFORMATION
AND BROADCASTING be oleased to
state:

(a) whether tickets were openly
sold by Assistant Engineers and other
employees of the CPWD working at
CPWD Enquiry Office at Vithalbha
Patel House in the vicinity of Mava-
lankar Auditorium:

{b?) if go, the details thereof, and

(c) the action taken against those
concerned?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DIIARAM
BIR SINHA): (a) No incidant of the
sale of tickets Iy Assistant Engineers
ete. of the C. P W. D. has come to the
notice of the Gnvcrnment. Tickets at
the Mavalankar Auditorium were sold
at the regular counters manned v the
Film Festival Directorate.

(b) and (c). Do not arise.

Foreign News Agencies in India

2254, SHRI K. LAKKAPPA Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) the names of forcign news
agencies operating in the country at
present, and

) (b) the names of Indian news agen-
clies who have their correspondents
abroad®

THE DEPUTY MINISTER IN TIIE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DITARAM
BIR SINHA): (a) A statement shuw-

ing Foreign News Agencies who are
operating in .ndia is laid on the Table
of the House.

(b) Press Trust of India, United
News of India and Hindustan Sama-
char.

Statement

1. Agence Fiance Presse [France)

2. ANSA, Italian News Agency
(Italy)

3. Associated Press of Amenca
(UsA)

4. Aligemeiner Deutscher Nachri-
chteadienst (ADN), (GDR,

5. Bangladesh  Sangbad Sangstha
(Bangla Desh)

6. Czechoslovak News
(Czechoslovakia)

Agency

7. Deustsche Press Agenture (Ger-
man Fress Agency), (FRG)

8 Economic News Service (Hong
Kong)

6. Iraqm News Agency, Bagdad
(Irag)

10. Kyodo News Service (Japan:
11. Polish Press Agency (Poland)
12. Reuters (UK.)

13 Tanjug (Yugoslavia)

14 Tass USER)

15 United Press Internatioral

(USA)
16. Novost; Press Agency (USSR)

17 World Fealure Services Limited.
(UK,

18 Romaman News Ageney (Roma-
nia).

Setting up of New Rural Electrifi-
cation Projects at Orissn by REC

2255. SHRI ANAD]I CHARAN LAS:
Wil the Minister of ENERGY Le
pleased to rtate:
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(a) the steps taken by Rural Elec-
trification Corporation to set up new
rural electrification projects in Orissa;
and

(b) the total number of such pro-
jects with their names to be set up
thero?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) The
programme of rural electrification 1s
drawn up by the State Governnients
and implemented through the State
Electricity Boards. Additional lioan
assistance is provided by the Rural
Electrification Corporation Limited for
the schemes submitted by the State
Electricaty Boards. The Corporatiou
does not execute any project .teself.

(b) The Corporation has so far
sanctioned 61 rural electrification pru-
jects in Orissa for a total loan assist-
ance of Rs. 24.65 crores, T'he details
are given in the slztement laid on the
Table of the House. [Placed :n Libra-
ry. See No. LT-9094/75.]

Allocationg for Minimum Needs Pro-
{("imme in Orissa

2256. SHRI CHINTAMANI PANI-
GRAHI. Will the Minister of PLAN-
NING be pleased 1o state:

(a) whether any allocation was
made for Orissa in the Plan outlay for
1874-75 and 1975-76 for executing mi-
nimum neceds programme 1n the State
in these two years; and

(b) if so, the amount allocated res-
pectively?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). A provision of Rs. 12.21 crores
has heen made for Minimum  Needs
Programme in Omnssa’s Annual Plan
1974-75  approved by the Planning
Commission af Rs. 71.24 crores. AS
regards 1975-76, a decision on  the
State Annual Plan size which would
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aleo include provision for Minimum
Needs Programme, will be taken short-
ly in the light of the recent discugsions
held in the Flanning Commisgion,

Power Cut Imposed on Industries and
Agriculture during November, 1974
to January, 1¥75

2257. SHRI DINESH
Wil] the Minster
pleased to state:

JOARDER:
of ENERGY be

(a) the percentage of power cut im~
posed on industries and agriculture in
various Stales during the period bet-
ween November 1974—January 1875;
and

(b) the loss in production incurred
due to this?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) A
stalement giving the reguuisite infor-
mation is lowd on the ‘Table of the
House. |Placed in Library. See NO.
LT-9095/75.]

(b) It i1s not possible to assess lhe
extent of loss 1n production solely due
to power shortage as a number of
other faclors ure also involved.

Persons Arresteq under MISA

2208, SHRI SHYAM SUNDER
MOHAPATRA:
SHRI P. VENKATA-
SUBBAIAH:

Will the Mimster of HOME AF-
FAIRS be pleaseq to state:

{a) the number of! persons arrest-
ed under MISA and now under de-
tention, Stale-wise;

(b) whether any proceedings have-
been initiated against them; and

(e) if so, the number of cases
settled so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI F. H. MOHSIN): (a) 4784 per
sons were held .n detention under the
MISA as on 3)/-12-74. The Stute-wise

figures are given in the astatement
attached.
(b) and (¢). The Maintenance of

Internal Secunify Act provides for
preventive detention of persons for
specified purposes and lays down tke
procedure therefor, It does not en-
visage initiation of any separate pro=
ceedings against such detenus.

Statement
Name of State/UT. Number
of Person?
m deten”
tion

1. Andhra Pradesh - . 24
2. Assam ST
3. Bthar - . . . 53
4. Guijarat . : . 2
5. Haryana X » . —
6. Himachal Prade<h - . -
7. Jammu & Ka‘hnur - v 109
B, Karnataka - - - 2
9. Kerala - 8
10. Madhya Pradech - . 24
11. Maharashtra - . . 76
12. Manipur . . . —_
13. Meghalaya - . . 3
14. Nagaland —
15. Oresa - § " - 10
16. Pynjab - - . . 1ny
17. Rajasthan ’ . . 3
18. Tamil Nadu - - . 26
19. Tripura : : . 21
20. Uttar Prade<h . - 1
21. Weet Bengal - . . 4265

22. Andaman & Nichobar - -
23. Arunachal Prade-h
24. Chaniigarh

5. Daira & Nagar Haveli - -

26, Delhi - g : . 7
27. Goa, Daman & Diu . I
28. Lakshadweep . . -
29. Mizoram . : . 6

30. Pondicherry - . . —_—

Total 4784
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Thermal Power Plants for Bihar In
Fifth Plan

2260, SHRI ISHAQUE SAMBHALI:
Will the Minister of ENERGY be
pleased to state the particulars of
thermal power plants approved for
Bihar under the Fifth Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): The follo-
wing Power Plants have been approved
for Bihar for benefits during the Fifth
Plan:—

(i) Kosi Hydrp Electric
5 MW.

(i) Subernarekha Hydro Electric
Scheme. 130 MW

(iii) Patratu Therma) Station Ex-
tension 1. 220 MW

(iv) Barauni Thermal Station Ex-
tension 1. 110 MW

(v) Patratu Tkermal Station Ex-
tension III 220 MW

(vi) Barauni Thermal S$tation Ex-
tension. 110 MW

(vii) Tenughat Termal Ststions
200 MW

Scheme
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Meetings of Hindi Advisory
Committees

2262. SHRI KNITIRAJ SINGH CHAU-
DHARY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the Central Hindi
Advisory Committee has issued direc-
tions|instructions to Central Minis-
tries regarding holding of meetings
of their Hindi Advisory Commit-
tees;

(b) if so, the facts thereof and also
if Central Ministries have held or
are holding meetings of respective
Hindi1 Advisory Committees; and

(c¢) whether it is proposed to make
it obligatory for Central Ministries
to hold meetings of their Hindi Ad-
visory Committees regularly?

THE MINISTER OF STATE IN THE
MINISTRY CF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
to (e¢). Most of the Ministries Hhave
been holding meelings of their respec-
tive Hindi Adviscry Committees 1e-
gularly. However, it was found that
some of them hag not been doing so
and, therefore, in the meeting of the
Central Hindi Committee held on 26th
November, 1874, it was decided that
the Home Mimstry should write
various Minlsiries and Departments
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requesting them to ensure that their
Hindi Advisory Ccmmittees hold their
periodical meelings regularly. ‘The
Minister in the Ministry of Home Aff-
airg has since written regarding this
to the Ministers ccncerned.

It would thus be geen that the
Ministries are required to call these
meetings regulariy and if it is found
ihat there has been a lapse in any
Ministry, the matter is brought to the
notice of the Ministry concerned by
the Ministry of Home Affairs, for
necessary action.
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Absorption of Executive Officery on.
Deputation from States to Central
Bureau of Investization

2264. SHRI BHALJIBHAI FPARMAR:
Will the PRIME MINISTER be pleased:
to state:

(a) the present number of execu-
tive officers, State-wise, who are on
deputation to the Central Bureau of
Investigation for the last five Yyears,
or more; and

(b) the action taken by Govern-
ment to absorb such officers in the.
Central Services?

THE MINISTER OF STATE IN THE"
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
and (b). The information is being
collected and will be laid on the Table
of the House.

Supply of Raw Materials to Manufae-
turers of Industrial Fasteners

2265. SHRI SURENDRA MOHANTY:
Wil the Minister of INDUSTRY AND..
CIVIL. SUPPLIES be pleased to state:

(a) whether the manufacturers of
industrial fasteners have appealed to
Government to take appropriate mea-
sures to ensure the supply of ade-
quate raw materials of the right
type to enable the industry to uti-
lise its capacity fully;

(b) if so, the difficulties being
suffered by the manufacturers of in-
dustrial fasteners; and

(c) reaction of Government to

their appeal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) to (¢). The units
manufacturing industrial fasteners
have been requesting regularly for
the allocation of irdigencus as well as
imported raw materials as per policy.
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Some of these units have reported
that their production ig low due to th®
non-availability of adequate indigen-
ous steel raw materials as well as
delay in the supply of imported cana-
lised steel raw materials through
Hindustan Steel Lamited. Allocation
of indigenous sicel raw materials 18
being recommended by the D. G. T. D-
on the basis of the firm's approved
<apacity; in regard to imported raw
materials, the imrport spplications are
being recommended by the D. G. T. D.
as per the import policy in force.
However, actual supplies of indigenous
raw materials are being made by the
Steel Prionty Committee taking into
consideration the overall availability
and the demand. Raw materials of
imported category are supphed by
the Hindustan Steel Limited.

Grievances of Employees Working in
the Saha Institute of Nuclear
Physics, Calcutta

2266. SHRI SARQJ MUKHERJEE:
Will the Miniater of ATOMIC ENER-
GY be pleased to state,

(a) whether he 1s aware of the
longstanding  grievances regarding
the working conditions of the em-
ployees of Saha Institute of Nuclear
Physics, Calcutia and the high-hand-
ed behaviour of the Director of the
Institute;

(b) if so, what steps the Govern-
ment have taken in the matter; and

(c) what are the latest decisions of
the Government regarding the
various demands of the employees of
the Institule about promotion, over-
time, use of library, new recruitment
ete.?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONCS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) A few complaints fiom
the employees of the Saha lnsdtute of
Nuclear Physics were brought ¢o the
notice of the Department ,f Atomlc
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Energy. Thess complatints were
generally against the present Director
and were part of an agitation launched
by certain elements in the Institute
against the vresent administration. No
complaints have however been received
in the recent past.

(b) and (c). The Saha Institute of
Nuclear Physics is an autonomous or-
ganisation and its management vests
in a Council consisting of four repre-
sentatives of the Government of India,
une represeniahive ol the Governmeod'
of West Bengal and two representa-
tives of the Calcutta Univessily (in-~
cluding the Vice Chancellor). The
Vice Chancellor of the Calcutia Uni-
versity is the Chairman of the Cauneil
The Council is fully seized of the
situation and has been taking suitable
steps improve the relationship belween
& certain section of the employeess and
the present management. The Coun-
cil hag been constantly reviewinz the
position in this regard and has taken
such measures as are necessary to
meet the ‘egifimate grievances of the
staf! of the Imstitute.

Meeting of Eastern Zonal Chiet Minis-
ters on Law and Order in Stales

2267. SHRI NAWAL KISHORE
SHARMA:
SARDAR SWARAN
SINGH SOKHI:
Wil the Mimister of HOME AFFAIRS
be pleased to state:

(a) whether a meeting of Eastern
Zone Chief Ministers was held re-
cently at Ranchi;

(b) if so, the nature of the dis-
cussions held and the decisions taken
to maintain peace, law and order
in the Eastern States;

(¢) whether the representatives of
the Central Government had also
been invited in the subsequent meet-
ings; and

(d) 1f <o, the proposal offered by
Government to these and other
States in the country to maintain
peace, law and order?
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THE MINISTER OF HOME APF-
FAIRS (SHRI K. BRAHMANANDA
REDDY): (a), (b) and (d). The Eastern
Zonsl Council consisting of the Chief
Ministers and the other two Ministers
of the States of West Bengal, Bibar
and Qrissa held its meeting in Ranchi
on J3rd February, 1875 wunder the
Chairmanship of the Umon Home
Minister. The Council considered
inter alia the item suggested by the
Government of West Bengal which
related to evolving a coordinated
strategy for tackling the actlivities of
the extremists in West Bengal, Bihar
and Orissa. The Council decided that
a committee consisting of the Chief
Secretaries and the Inspectors-General
of Police of the concerned States with
a representative of the Home Ministry
bhe constituted to go into these pro-
blems Such problems concerning the
other States can be considered in the
appropriate Zonal Council on the sug-
gestion of the Member-States.

{¢) Under the Rules of Procedure of
the Zonal Councils, the representatives
of the Central Government concerned
with the items of the ngenda are in-
vited to the meetings of the Councils,

Action against Hoarders, Black-
Marketeerg

2268. SHRI BHOGENDRA JHA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) what action have been, or are
going to be taken against hoarding,
black-marketing, smugghing, adul-
teration, usury and other offences
and to what effect, State-wise; and

(b) what is the total number of
persons arrested for economic offen-
ces under the various Acts and pro-
ceeded against U|S 110 Cr. P.C. (as
amended), State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI . H, MOHSIN) : (a)
and (h), Clarification has been scught
regarding the specific offences covered
by the phrases ‘other offences’ and

‘economic offences' mentioned in the
Qquestion.

Revision of Forelgn Alr and Surface
Mail Rates

22689. SHRI G. Y. KRISHNAN:
SHRI D. P. JADEJA:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the foreign air and
surface mail rates have been revised
by the Government; and

(b) if so, the factg thereof?

THE MINISTER OF COMMUNICA-

TIONS (DR. SHANKER DAYAL
SHARMA) (a) Yes, Sir,
(b) The foreign rates were last

revised 1n 1971, They have been fur-
ther revised and these rates have been
brought into effect from 10-2-1975.
Revision had become necessary oOWINg
to the increase in expenditure on staff
and expenditure cosis after the last
revision The revised rates have been
fixed according to the prowvisions con-
tained in the Universal Postal Union
Convention which regulates the fixa-
tion of postal rates for the member
countries.

A copy of the postal notice con-
taining the revised foreign postage
rates is placed on the table of the

house [Placed m Library. See No.
LT.9096/75].
“Captive Power Plants” for Fertl.

lizer Plants in States

2270. SHRI NARSINGH NARAIN
PANDEY - Will the Minister of PI.AN-
NING be nleased to stater

(a) whether the Planning Com-
mission has any proposal for provid-
ing “Captive Power Plants” for fer-
tiliser plants in wvarious States; if
so, the main features thereof; and

(b) whether the requirements of
the Plants have been assessed, if so,
the resulis thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA). (a) and
(b). There 1s no proposal for providing
all the fertibser plants in the different
States with captive power plants. At
timeg of shortage of power and over-
loading of feeder lines, fertiliser fae-
tories do experience voltage and fre-
quency fluctuations and power cuts
which result m break jown/damage of
sensitive equipment and lower produc-
tion of fertilhisers. Wherever such
indifferent power supply conditions
exists, the case of each fertiliser fac.
tory 13 examwed on ments and suit-
able provision is being made for instal-
lation of power generation equipment
to meet the total reqguirement of power
or that portion needed to protect
sensitive equipment

Cooks in Delhi Police

2271 SHRI HARI SINGH
SHRI CHANDRA SHEKHAR
SINGH:

Will the Mimister of HOME AFFAIRS
te pleased to slate

(a) whether the shift duty of cooks
in Dehi Police has not yet been in-
troduced;

(b) if so, the reasons therefor, and

(e) the number of cooks working
ay present 1n Delhi Police and their
sanctioned strength?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN) (’) No Sir

(b) There 1x no shift system in the
CRP. and the cooks remain on duty
for full day with some hreak hetween
morning and evening meals The same
practice 1s followed 1n the Dellu Polhce.

tc) At present 362 «ooks are wok-
g 1in the Delhy Police against the
sanclioned strength of 362.
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Criticism of the International Fiim
Festival in Western Presg

2272 SHRI PRIYA RANJAN DAS
MUNSI: Will the Miunister of INFOR-
MATION AND wsROADCASTING be
pleased to state-:

(a) whether serioug criticism has
been made in Western Press about the
improper management by the Ministry
in the International Film Festival held
in Delhi recently;

(b) if so, the reaction of Govern-
ment thereto; and

(¢) whether any Consultative Com-
mittee Meeting was held before such
Film Festival to take the opinion of
the Members of Parliament for the
festival?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DIIARAM
BIR SINHA) (a) No such criticism
has come to Government's nolice

{b) Does not arise

(r) No, Sir

Supply of Wagons to Yugoslavia by
Jessop Company

2273 SHRI N E HORO:
SHRI M § PURTY

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES he pleased to
state:

(a) whether Jessop Company of
Caleutty has failed to execute Yugo-
slavia order for supplying wagons;
and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A. C.
GEORGE) (a) No, Sir.

(b) Does not arise.
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Undertriais escaped from Police
Cusiody

2274. SHRI SHASHI BHUSHAN:
SHRI NAWAL KISHORE
SHARMA:
SHRI SATPAL KAPUR:

Will the Mumster of HOME AF-
FAIRS be pleased to state:

(a) the total number of undertrials
escaped from the police custody during
the year 1074-75 upto 28th February,
1875 in various parts of the country;

(b) the number of those escaped
from the police custody who were
naxalites, Anand Margis, smugglers
and others;

(c) the special efforts made to re-
arrest them; and

(d) whether any arrests were made
in connection with their escape and
if go, the particularg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) to (d).
The informatijon s heing collecled from
the States and the Union Territories
and will be laid on the Table of the
House on receipt.

Companies manufacturing Concen-
trates for Aerated waters

2275, SHRI SHASHI BHUSHAN:
SHRI NAWAL KISHORE
SHARMA:
SHRI sATPAL KAPUR:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES Le pleased to
state the names of companies manu-
facturing concentrates for acrated
}vaters and the foreign shuare holdings
in each company?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): The names of the main
cfompanies borne on the lists of the

engaged in the manufacture of
concentrates for aerateq waters for

supply to bottlers on franchise basis,
together with their foreign sharehold.
ings are given below:—

SI.No. Namc of the Fum  Fircign

Sharcholding

1. M/, Cowa

Cola Expor 1

Corporatien Now Della 1€c®
2 Mj, Purley Beverages,

Bombay Nil.
3. MAa. Bis o Indha Ld

Buombay 49",

Holding of International Film Festi-
vals at Regiona] Film Indusiry Qentres

2276. SHRI DITIAMANKAR- Will the
Mimster of INFORMATION AND
BROADCASTING be pleased 1o state:

(a) whether Government are consi-
dering the possibility of holding inter-
national film festivals at regional
film industry centreg instead of New
Delhi to ensure better rapport between
the film industry ang the fitm festivals;

(b) if so, whether any decision in
this regarqd has been taken; and

(¢} the broad outlines thereof®

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) The venue for the

_ next International Film Festival of

India has not vet been decided.

(b) and (c). Do not arise

A LR. Stationg in Eastern Region

2277. SHRI TUNA ORAON: Will the
Vinister of INFORMATION AND
BROADCASTING be pleassd to state:

(a) the number of Al} India Radlo
stations existing in the Eastern region
States:
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(b) the number of stations which
will be on the air during the next five
years; and

(¢) the power of each such station?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) There are at present
20 Radio Stations in the Eastern Region
States, (including Union Territories)
of Assam, Arunachal Pradesh; Megha-
laya, Mizoram; Nagaland Manipur

Tripura; Bihar; Omssa and West
Bengal.

{b) Two new Radio Stations at
Itanagar (Arunachal Pradesh) and

Darbhanga are expected to go on the
air during the next five years. sulyect
to availability of resources. The low-
power stations at Shillong and Aizwal
are being upgraded to high and me-
dium power respectively, Similarly,
power of Agartala Station is heing
strengthened by the addition ol another
medium-power transmitter urit.

(c) Qut of 20 existing AIR stations,
five are at present operating on low-
power, ten on medium-bower and five
on high-power transmitters. However,
ag stated in reply 1o para (W) sbove,
the power of three stations at Shillong,
Aizwal and Agartala is Leing augment-
ed. Out of the two new radio stations
proposed to be set up one will have
high-power and one medium power.

Reorganisation of Central Information
Service

2278, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be plensed {o slate:

(a) whether Government have fina-
lised the reorganisation scheme of
Central Information Service; gnd

(b) if go, the broad outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 DHARAM
BIR SINHA): (a) No, Sir.

(b) Does not arise.
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Reduction in Pewer of Calcuita Migh
Power Tramsmitier '

2279, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the power of Calcutta
High Power Transmitter iy proposed
to be reduced; and

(b) it so, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) No Sir

(b) Does not arise.

Ad hoc Employees in Central Infor-
mation Service

2280, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state;

(a) the number «f ud hoc employees
serving in Central Information Ser-
vice Grade IV at the time of inter-
view of the candidates in the first
C.1.S Grade IV Examination by UPSC;

(b) the tota] number of ‘Depart-
mential candidates’ declareq successful
and absorbed in C.I.S. from amongst
the above employees;

(¢) the basis and conditions agreed
upon with UPSC for inclusion of such
Departmental candidates; and

(d) the reasong for non-inclusion in
C1S of the left~over ad hoc Grade
IV employces?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND

BROADCASTING (SHRI DHARAM
BIR SINHA): (a) 103,
(b) 101,

(c) It was decided with the concur-
rence of the Union Public Service Com-
mission to treat the ad hoc employees
ag ‘'Departmental candidates’ under
Rule 2(b)(ii) of the Central Information
Service Rules for the purpose for thejr
inclusion in the Central Information
Service,
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(d) Two_gé-hoc employees were not
ariginally included in the Service as
they were not holding duty posts on
the commeuncement of the Bervice
namely, 1-8-1960. They were however
subsequently absorbed in Gared IV of

the Service,
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Clash among HM.T Workers

2283. SHRI C K CHANDRAPPAN:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

{a) whether Government are oware
that there was recently a clash bet-
ween two sections of the workers in
HMT., Bangalore, which resulted in
the arrest of AITUC workers and a
lightening strike in the HMT, and

(b) if so, the steps Government
propose to take for putting an end tor
thig situation?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C GEORGE)
(a) Yes Sir

{b) Goivernment are keeping a strict
watch on the industrial relations of
HMT Umons and the Unit management
have been requested to ensure main-
tenance of industrial peace
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Study of effect of sex and viclence
ridden filma on children

2285 SHRI S N. SINGH DEO Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) wiiether his Ministry propose to
carry out a study of the effect of sex
and wiolence ridden films on juvenile
dehinguency 1n the country; and

(b) 1f so, the stepg taken in this
regard so far?

I'HE DEPUIY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SIHIRI DHARAM
BIR SINHIA) (a) and (b) Under the
Fifth Plan Scheme, a Directorate of
Evaluation of Information and Publ-
city has been set up to undertake
studies through professional agencies
in the country to assess the reach and
impact of the various mecha including
films It :s proposed to set up a pro-
ject to siufy the impuacy of crime films
on youngsters

Study carried out by International
Experis on investment climate in
developed and developing Nations

2286 SHRI S N SINGH DEO Wwil
the Minister of PLANNING be pleased
to state

(a) whether the Government are
aware of a study carried out by Mr.
Frederick Hanser, Associate Professor
at the College of Business and Econo-
mics, Delaware University and his
team of B8 Internationa] experts who
have compared the investment climate
of 43 developed and developing nations
and ranked India as 41st among them,

(b) whether the Planning Commis-
sion has taken note of it, and

(¢) if go, its reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) to (c)
A copy of the study carried out by
Mr Frederick Hanser 1s not yet avail.
able and therefore it 1s not possible to
mndicate the reaction of the Planning
Commission thereto
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Dbty of lingusge fims in Hindl

2487 SHAL 8 N SINGH DEO Will
Minister o! INFORMATION AND
JADCASTING be pleased to stafe

(a) whether any step has been taken
to dub the language flimg in Hindi for
All India screeming, and

(b) i so, the bread outlnes of the
policy 1n thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b) The Board
of Directors of the Film Finance Cor
poration have approved in principle a
scheme for financing dubbing and
para dubbing of filmg from regional
languages to Hindi National award
winning films ‘Nirmalyam” (Mal-
ayalam) and ‘ Kaadu" (Kannada) have
been approved as pilot projects De
tailed scheme has not vet been worked
out by the Film Finance Corporation

Demand ang prodnctions of newsprint

2288 SHRI S N SINGH DEO Wil
the Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state
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(a) the total demand for newsprint
in the country:

(b) the totsl emsting production of
newsprint m the country;

(¢) the newsprint project that will
come up during the next five years,
and

(d) whether with the coming up of
the new newsprint project the coun-
try will be self sufficient in newsprint?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI B P MAURYA)
(a) and (b) The demand for newsprint
15 likely to be of the order of 270,000
tonnes durning 1975-76 The indigenous
production was 54 777 tonnes in the
year 1974

(¢) and (d) The present expansion
programme of the National Newsprint
and Paper Mills Ltd 15 expected to
be completed in April, 1875 and this
will raise the capacity of the mull to
75000 tonnes per annum Government
have approveg the following schemes
for the establishment of additional
capacity for the manufacture of news-
print —

Name of the party Location Capacity
1. Ballarpur Paper Mills . . H P 60,000 tonnes
2 Hindustan Paper Corporation Lim'ted ., Kerala 80,000 torfes
3. Surm Industrial Packing Limuted UupP 60,000  1ODLES
4 West Coast Paper Mills s Mahagrsshtre 30,000 tonhes
5. West Bengal Industrial Developmunt
Corporataon . Waest Bengal 6C,000 tornes
6. Hargola & Sons : Punub 30,000 tonnes
U P 30,000 tonnes

7. Remganga Paper Mills ..

807 LS5
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The gestation period in the news-
print industry being long, the domestic
production will continue to be sub-
stantially short of the requirements for
the next several years.

Future of Hindi speaking Areas of
Fazilka and Abohar

2288. FPROF. NARAIN CHAND
FARASHAR: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether any decision hag been
taken regarding the future of the
Hind, speaking areag of Fazilka and
Abodiar in Punjab since the last date
for the implementation of the earlier
Award on this issue has already ex-
pired;

(b) if o, the nature of the decision
and the date on which it was taken:
and

(ey if not, the likely date by which
the decision would be taken so as to
put an end to the uncertainty regard-
ing the future of these areas?

THE MINISTER OF HOME AFFAIRS
(SHRI K. BRAHMANANDA REDDY):
(a) The decision of the Government
in regard to transfer of Fazilka. Abohar
area is contained in the Press Com-
munique dated fhe 20th January, 1970.
It was stated therein that the transfer
of the said area will be eflected simul-
taneously with the transfers to be de-
cided upon on the recommendations of
the Commission to be appointed to go
into other claims and counter-claims
for readjustment of inter-State bound-
aries of Punjab. Haryana and Hima-
chal Pradesh. Consultations with the
State Governments concerned on vari-
ous matters arising out of the Press
Communique, including the question
of appointment of the Commigsion, are
proceeding.

(b) and (c). Do not arise.
Transferring the P.C.0. at Naina Devi
2200. PROF. NARAIN CHAND

PARASHAR: Will the Minister of COM-
MUNICATIONS be pleased to state:
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(a) whether the P & T Authorities
have received a suggestion for trans-
ferring the P.C.0O. at Naina Devi to
Dharamsala Telegraph Engineering
Division since Naina Devli ig located in
Himachal Pradesh; and

(b) if so, the actiop taken on this
suggestion? +

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Yes, 8ir.

(b) Naina Devi P.C.O. is located in
Himachal Pradesh very close to s
border with Punjab Stafe. It is con-
nected to the Telephone Exchange at
Nangal which is in Punjab State. The
lines connecting the P.C.O. to the
parent exchange ai Nangal also lie
mostly in Punjab territory. Consider-
ing these, the P C.0. has been retained
in the jurisdiction of Patiala Engineer-
g Division to ensure adequate main-
tenance and operative attention.

Opening of a P.C.0, in Ladraur,
Himachal Pradesh

2201. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) whether a request hag been
made for the sanction and installation
of 3 P.CO on a pair of parallel wires
at Ladraur, in Jharlog Panchayat of
Hamirpur Districy of Himachal Pra-
desh: and

(b) if so, the decision taken by the
authorities on this request?

THE MINISTER OF COMMUNICA.-
TIONS (DR SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) The case is under examination
and Yhe decision is yet to be taken.

Complaints of Black Marketing in
Newsprint

2292. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to state:
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(a) the names and number of
Printers and Publisherg of the News-
papers and Journals against whom the
complaints of black-marketing in
«Newsprint” have been received by
Government during the past three

years;

(b) whether any action has been
taken against them; and

(c) if so, the nature of action and
the steps taken by Government to dis-
courage this tendency?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) to (c). A statement
showing newspapers etc. against whom
complaints were received for misuse
of newsprint and the action taken
against them 1s laid on the Table of
the House |Placed in Library. See No
LT-9097/75].

So far as the umporied newsprint 1s
concerned action is taken under the
relevant section of the Import and
Exporl (Control) Act, 1947, to deny
import licences or allotment of im-
ported material and for launching pro-
secution under the Act against those
who are found guilty of misuse of the
imporied newsprint, wherever neces-
sary

Newspapers receiving newsprint are
required to submit Chartered Account-
ant certificate for consumption of the
newsprint for the purpose for which
1t 15 allotted 1n the previous year along
with the application for neéwsprint
allotment. New newspapers are re-
quired to execute bond duly guaranteed
by scheduled banks for 75 per cent
for the value of the quantity applied
for und the bonds are released only
on receipt of satisfactory evidence of
consumption ag certified by Chartered
piccountant,

Withdrawal of Unutflised Licences and
Letiers of Intent

2293. SHRI ARJUN SETHI: Will the
nister of INDUSTRY AND CIVIL
PLIES be pleased to state:

(a) whether Government have
examined that the licensed capacities
i terms of men and inachinery and
licence and letters of intent were
fully utilised; and

(b) whethep Government have
withdrawn some unutilised licenceg
ang letters of intent during last three
years and if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHR1 B. P. MAURYA):
(a) Yes, Sir A statement showing the
percentage utilisation ot capacaty for
1973 and 1974 in important industiries
looked after by the Directorate General
of Technical Development 1s laid on
the Table of the House. [Placed in
Library. See No LT-9008/75] These
figure. are based on estimates of in-
stulled (and on occasion, on licensed)
capacity as reported by lirms. In indus-
tries other than cont.nuous process in-
dustries, there anse certain problems
in starply defining achievable produc-
tion capacity, especially for multi-
product industries, for industries based
on assembly operations, and for indus-
tries where the specifications of the
produclt may change owing to the
changing pattern of demand modifying
achievable capacity in relation to the
installed capacity defined in generic
terms.

(b) The number of licences revoked
or surrendered and cancelled during
1973 and 1974 was 21 and 10 respec-
tively. The number of letterg of intent
surrendered, cancelled or lapsed dur-
ing these two years was 167 and 87
respectively,

The details of licences revoked and
letters of intent cancelled or lapsed
are published in “Weekly Bulletin of
Industrial Licences, Import Licences
and Export Licences”, “Indian Trade
Journal”, “Journal of Industry =and
Trade” and “Monthly list of Industrial
Licences and Letters of Intent”,
Copies of these publications are avail-
able in the Parliament Library.
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Rejectiom of Preposals in Backward
Areas by Licomsing Commitioo

2204. SBHRI K. 8. CHAVDA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES he pleased to refer to the
reply given to Unstarred Question No.
323 on the 19th February, 1975 regard-
ing establishment of 1ndustries 1
Lackward areas and state:

(a) whether the attitude of the
Licensing Committee in rejecting the
proposals does not amount to flouting
Government policy of incentives to
entrepreneurs in backward districts;
and

(b) if so, how do Government pro-
pose to overhaul the Licensing Com-
mittee?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) No. Sir.

(b) Does not arise.

Proposal for expansion of Foreign and
Indian Firms

2245, SHRI K. S. CHAVDA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the number of cases in which
the Licensing Committee has given
expansions to foreign firms with more
than 26 per cent foreign equity, during
the last three years; the facts about
the firms and their propoeais: and

(b) whether proposals from Indian
firms for same or similar items were
rejected: if so, the mames of Indian
firms, their proposals, the reasons of
rejection and the outgo of foreign
exchange involved in these items
during the lasg three years?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) During 1972—74, 40
letters of intent and 31 industrial
licences were issued to the Indian sub-
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sidiaries of foreign firms with foreign
equity participation of 51 per cent and
above and branches of féreign com-
panies,

The details of Letters of Intent and
Industrial Licences issued by Govern-
ment from time to time are being
published in ‘“Weekly Bulletin of
Industrial Licences, Import Licences
and Export Licences”, “Indian ‘Trade
Journal”, “Journal of Industry and
Trade” and “Monthly List of Indus-
trial Licences and Letters of Intent”.
Copies of these publications are avail-
gble in the Parliament Library.

(b) Applications for industrial
licences received from foreign com-
panies are considered by Government
on merits in terms of the current
industrial licensing policy announced
by Government on 2nd February, 1973.
According to the policy, the foreign
majority companies and the large in-
Austrial houses are eligible, alongwith
nthers, to participate in certain speci-
fled industries which are of import-
ance to the national economy or have
substantial export potential. Even in
these flelds of industry, preference is
accorded gver the foreign majonty
companies and large Tiblises—® suit-
able applicants. if any, forthcoming
from amongst the small and medium
entrepreneurs. In general, the main
grounds for rejecting applicatigns for
industrial licensing are the iiﬁ-lnlz::bility
of adequate capacity or raw material
constraints.

Proposals for COB Licences in Fourth
Plan

2296. SHRI K. 5. CHAVDA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the number of proposals for
COB Licences received during the
Fourth Five Year Plan period; the
number out of them which were not
within the time-limit with their pro-
posals, date of receipt of application
and decision of the licensing com-
mittee;
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(b) the reasons why no condition
regarding dilution of foreign equity
or exports wds put while approving
proposal of firmg with more than 26
per cent foreign equity; and

(c) whether cases of misrepresen-
tation of facts in applicationc have
come to the notice of Government,
action taken against the firms found
guilty and the steps taken to discour-
age misrepresentation of facts?

THE WMINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) During the fourth plan
period, 1720 applications for COB
licences were recelved. Detailed infor-
mation regarding applications received
after the expiry of the prescribed time-
limits has not been separately main-
tained. The applications received late
in point of time are also considered
on merits keeping in view the fact of
late submission and decisions are
taken depending on the merita of each
case. During 1070—74, 9860 COB
licences were issued.

(by A condition as to exports is
stipulaied subject to the feasibility of
such exports and having regard tp the
interna! demand. As a matter of
policy, however, conditions as to ex-
ports are required to be gtipulated only
n cases in which the foreign majority
companies and the companijes regis-
tered or registerable under the MRTP
Act (Large Houses) are allowed to
enter flelds of industry normally not
open to them. A condition as to the
dilution of foreign share holding can
be stipulated in accordance with the
Ruidelines issued, only in cases of
foreign companies Thaving  direct
foreign equity in excess of 51 per cent.
In COB capes, having regard to the
fact that the capacities in question
have already been set up or effective
step_s to set up capacities already taken
during periods of exemption from the
requirement of licensing, the guestion
of imposing pre.conditions for such
licensing does mot arise.

(c) COB licences are granted only
after the concerned Adminisfrative
Ministries verify the correctness of the
facts stated in the applications. If the
facts stated in any application are in
doubt, the case ig either rejected or
deferred for further enquiry and veri-
fication.

Decision to set up Special Courts for
Economic Offences

2297. SHRI DHAMANKAR: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether Government have
taken a decision to set up special
courts to deal with economic offences
effectively and expeditiously; and

(b) if @o, what further action has
been taken or is proposed to be takem
in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
The matter is under examination.

Loan from World Bank for Fertiliser
Projeet at Phulpuwr

2208. SHRI ISHAQUE
SAMBHALL
DR, H. P. SHARMA:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleaged to
state:

(a) whether the World Bank hasg
extended a loan of $ 109 million for
the cooperative fertilizer project at
Phulpur in U.P.;

(b) if so0, the terms and conditions
of thig loan; and

{c) what are the main features of
the project and when it will be ready
for commercial production?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C GEORGE).
(a) Yes, Sir

(b) The 1mportant terms and condi-
tions of the loan are —

(1) the loan will carry a commuit-
ment charge of 3/4 of 1 per cent
per annum on the principdl
amount of the loan not with
drawn from time to time, and
interest at 8 per cent per annum
on the amount withdrawn and
outstanding from time to time.

(2) Interest and other charges shall
be payable sem) annually on
January 1 and July 1 each year

(3) The Government of India have
guaranteed the loan and the
IFFCO will pay to the Govern-
ment of India @ guarantee fee at
2} per cent on the amount of the
loan withdrawn and oufstanding
from time to time

(4) The repayment of the loan will
commence from 1st January
1980 and will end on 1st July,
1990.

(c) The project contemplates pro
duction of 900 tonnes of ammona
using heavy fuel o1l as feed stock,
which will be converted into 1500
tonnes of urea per day The estimated
capita] outlay on the project s
Bs. 1655 crores It 1s proposed to be
financed as under—

(Rs 1n crores)

1 Ru ee equivalent of foreign
Eange fran from World

Bnnk 8r 75
2 Investment by Gott ¢ [ncia
n the equty capital 36 00

3 Equity investmunt by ciope-
ratives and statc giyvernments 22 00

4 Long term loan frcm Indian

financing 1n titutions 17 50

5. Subrrlinated lcan from the
Govt of India 8 10
165 55
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The project 1s expected to be com-
pleted by 31st October, 1978 Com-
mercial production 1s expected shortly
thereafter

Elections in States under President's
Rule

2209 SHRI M. KATHAMUTHU Will
the Minister of HOME AFFAIRS be
pleased to state

(a) which are the States under
President’s rule at present and what
are the dates of the expiry of the
proclamationg 1ssued 1n respect there-
of, and

(b) whether  Government have
taken steps to conduct Assembly elec-
tions in those States where the expiry
of the term of President's rule i3
very near?

THE DLPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) and (b)
Gujarat The Proclamation is valid
upto 10th September 1975, 1ts continu
ance up to this date having been ap
proved by Lok Sabha on 27th Febru-
ary 1975 and Raljya Sabha on 3rd
March, 1975

Closure of Kalol and Kandla Fertilizer
Plants

2300 SHRI P M MEHTA Will the
Mimster of INDUSTRY AND CIVIL
SUPPLIES be pleased to state

(a) whether Rupees s'vty four crore
fertilizer complex at Kalol in Gujarat
which the Prime Minister inaugurated
on November 8, 1974, has been closed
because of technical faults, if so, the
facts thereof,

(b) the main reasons for the clo-
sure and how long 1t 1s lhkely to re-
main closed,

(¢} whether due to this the ammo-
nia plant which feeds the urea p'ant
has been shut down,
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(d) whethey due to 30me major
problems the running of IFFCO's fer-
tiliser plant at Kandla has also been
suspended; and

(e) if so, what are the main defects
and the time by which they are likely
to be removed?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a) to (c). The Ammonia plant of the
Kalol Fertilizer Complex started trial
production of ammonia on 5th Novem-
ber, 1974. It was run steadily upto 20th
November, 1974, when it had to be
stopped because the commissidning of
the Urea Plan at Kandla could not be
synchronized owing tg late receipt of
some vital equipment from abroad. It
was commussioned only in January,
1975. Urea wag first produced on 3lst
January, 1975 and the plant was run
for a limited period at 60 per cent
capacity. Both plants are in the trial
stage, when production is intermittent.
No major faults or problems have been
encountered so far in their operation.
Regular production is expected from
March, 1975.

(d) and (e). One out of the two
sireams of the Kandla plant was test-
run successfully at full capacity. 15,848
tonnes of NPK fertilizers have been
produced in this unit upto 28th Febru-
ary. 1975. Test-run of the second stream
of the plant is scheduled for March,
1975, when another consignment of
phosphoric acid will be received. Pro-
duction is less than capacity due to
shortage of phesphoric acid, which has
to be imported and is not readily avail-
able in the international market.
Efforts are continuing to obtain larger
Supplies of phosphor'c acid.

Persons Accompanying Late Shri
L. N. Mishra in the Adjoining Com-
partment of the Train

2301. PROF. MADHU DANDAVATE:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) thE_ names of the persons ac-
Lompanying late Shri L. N. Mishra in

the adjoining compartments while
Shri Mishrg wgg being taken by train
to Danapur Hospital; and

(b) whether they were bonafide
Passengers?

THE MINISTER OF HOME AFFAIRS
(SHRI K. BRAHMANANDA REDDY):
(a) and (b). According to information
available with the Government, no
separate record was maintained of the
names of persons who travelled in the
Special train carrying the injured late
Railway Minister from Samastipur to
Danapur on the 2nq January, 1975,

Smuggling of Cement from Punjab
and J & K to Pakistan

_2302. SHRI S. N. MISRA: Wil the
Minister of HOME AFFAIRS be pleas.-
ed to state,

(a) whether Government have
received reporis that large scale
smuggling of cement is going on from
the border areas of Punjab and Jammu
ang Kashmir into Pakistan;

(b) whether this smuggled cement
is being used by Pakistan to construct
the bunkers ip the border areas; and

(c) if 50, the steps taken by Gov-
ernment to stop the smugghng of
cement into Pakistan?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) No. Sir.

(b) Does not arise.

(¢) Government is exercising neces-
sary vigilance in this regard.

Silk Filatures in Karnataka

2303. SHRI G. Y. KRISHNAN: wW:l
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the State of Karnataka
has approacheg the Centre for imme-
diate release of Rs. 1.5 crores for
advancing loans to sericulturists;
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(b) whether the State has also been
allowed by the Central Government
tntakeovegthesmkﬂlnturesinthe
State to work under a Silk Industry
Development Corporation; and

(c) if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
ClVIL SUPPLIES (SHRI A. P.
SHARMA): (a) and (b). No, Sir.
Government have, however, received a
communication from the Chief Minis-
ter of Karnataka seeking assistance for
some schemes initiated for the inten-
sive development of sericulture in that
State which are being examined. These
include—

(1) Crash programme which env:s-
ages the production of 35 lakhs
kilograms of raw silk per
annum,

(2) Introduction of bivoltine races
and the establishment of new
grainages exclusively for opre-
paring bivoltine hybrid layings
which would result in the in-
creased production of bivoltine
silk;

(3) Scheme for the grant of loan of

Rs. 2 crores to State Silk Mar-

keting Federation for its price
stabilisation operations.

(c) Does not arise.

N.CD.C, Loan to State Governments
for Cooperative Sugar Mills

2304. SHRI MOHINDER SINGH
GILL: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether the National Coopera-
tive Development Corporation has
given loans to State Governments 10
make additional contribution to the
share capital of cooperative sugar
mills; and
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(b) if so, how much money has
been advanced to the Punjab Govern-
ment for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a) During 1974.75, the National Co-
operative Development Corporation has
advanced loan assistance to State Gov-
ernments, with funds provided under
a Central Sector Scheme, to enable
them to make additional share cupital
contribution to 7 new cooperative sugar
mills, after considering applications
received so far.

(b) No financial assistance has been
sanctioned to the Punjab Government
for the aforesaid purpose during the
current financia] year, since no DrO-
posal in this regard has been received
from them by the Corporation as yet.
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Merger of Natienal Coal Development
c.mnmmcmmm,
Authority

2307. SHRI SUKHDEQO PRASAD
VERMA Will the Minister of ENERGY
be pleased to state:

(a) whether Government are consi-
dering to merge the National Coal
Development Corporation with the
Coa] Mining Authority;

(b) whether the views of the State
Government of Bihar have been taken
into consideration in the matter; and"

{¢) it so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF SID-
DHESHWAR PRASAD) (a) to (c).
The matter 15 under consideration.

Supply of Chesper Standard Cloth by
National Texiile Corporation

2308. SHRI BHAGIRATH BHAN
WAR Will the Mimister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state

(a) whether the National Textile
Corporation propose to supply chea-
per standard <cloth in the country
through g network of retail depots
and

(b) if so, the salient features there-
of?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P
MAURYA) (a) Yes, Sir.

(b) The National Textile Corpora
tion mills already had 252 retail shops
which sel] controlled cloth and othe.
varieties of cloth being manufactured
by these mills. Apart from this, the
Corporation 18 planning to open &
number of retail shops for distributing
the cloth produced by these mills
Three such shops have already beeo
opened 1n Delhi.
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Apsignment to Dr. Bhatt with
M/s. Maruti Ltd.

2309. PROF. MADHU DANDAVATE.
Will the Miruster of PLANNING be
pleased tp state:

(a) whether Dr Bhatt of the Central
Road Research Institute has been
assigned some work with M/s. Marut
Limited;

(b) 1f so, since when and the nature
of his assignment; and

(¢) if not, the reasong for hig fre-
quent visits to M/s Maruti Limited?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) No,
Sir.

(b) and (¢) Do not arise However,
according to Shr1 A K Bhat, a scien-
tist in the Central Road Research In-
stitute, he paid a visit to M/s. Maruh
Heavy Vehicles (Pvt) Ltd. only once
on Sunday, the 20th of October. 1974
The wvisit was 'rade by Shri Bhatt in
hig personal capacity at the request ot
a Director of the firm to watch a
demonstration

Report of Commitiee set up for
supply of Coal to Steel Plants
and Consumers

2310 SHRI S R DAMANI Will the
Minister of ENERGY be pleased to
state:

(a) whether the Committeg set up
to find out why suitable coal could
not be supplied to steel plantg and
other principal consumers has sub-
mutted 1its report;

(b) if so, what are its findings and
recommendations; and

(¢) the steps taken to implement
them?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID
DHESHWAR PRASAD)" (a) to (c).
“The Comar dttee set up to review plang
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for coal supplies to steel plants during
the Fifth and Sixth Five Year Plap
periods has mnot yet submitted its
report,

New Steel casting uniis

2311. SHRI S. A MURUGANAN-
THAM: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be pleas-
ed to state-

(a) whether Government have de-
cided not to permit new gteel casting
units in the country, and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C. GEORGE)'
(a) In view of the current level of
utilization, Government consider fur.
ther investment at this stage in setting
up capacity in general castings in-
advisable

(b) Sufficient capacity has already
been licensed and installed

Deductions made from Coal Miners
under Compulsory Deposit Scheme

2312 SHRI N E HORO Will the
Minister of ENERGY be pleased to
state

(a) whether the failure of the Coal
Mining Authority Limited ang the
Bharat Cokmg Coal Limited to main-
tain separate ledger account for crores
of rupees deducted from the emolu-
mentg of the employees under the
Compulsory Deposit Scheme has creat-
ed Ereat bitterness amongst the coal
miners,

(b) whether at present both the
companies are deducting from the
emoluments of their half a million
new employees 50 percent of the in-
creases 1n their variable dearness al-
lowances: and

(c) whether Government would take
steps to apprise the workerg in the
coal mines how much was being de-
ducted from their emoluments and
deposited in their accounts?
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THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
{¢). The provisions of the Additional
Emoluments Compulsory  Depos:t
{Employees other than Employees of
Government and Local Authorit:es)
Scheme, 1974, including those relating
{0 the maintenance of ledger accounts
and annual statement of Accounts,
which were 13sued by the Ministry of
Finance in November, 1874, are being
ynpiemenitd by the Coal Wlines
Authority Limuted and Bharat Coking
Coal Limited,
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Production of paper in 1974

2314 SHRI BHAGIRATH BHAN
TAR Will the Mimister of INDUSTRY

;ND CIVIL SUPPLIES be pleaseq to
ate

(a) w‘hether a large number of paper

uction units did not fulfil the quosa

bed for productjpy under the
uction control order;

(b) the broad trendg in regard to the
paper production during 1974,

(c) the steps proposed to maFe up
the shortfal] and increase the produc-
t1on of paper; and

(d) the recommendations suggested
by the Development Council Joint
Committee on the paper industry?

THE MINISTER OF STATE IN
THE MINISTRY QF INDUSTBY AND
CIVIL SUPPLIES (SHRI B P.
MAURYA) (a) to (d). By and large
the paper mulls have adhered to the
paitern of production relating to white
printing paper laid down under the
Paper (Control of Production) Order
1474 which has come into eflect from
the 1st August, 197¢ As against the
percentage of 30 laid down under the
Order, the percentage of production of
white printing paper during the period
from 1st August, 1974 to J1st Decem-
ber, 1974 was 28.6 per cent in the mills
covered under the Order. This 1s con
sidered to be satisfactory taking into
account that certain mulls have had
technical iimitations to adhere to the
production pattern and consequently
exemptions under clause 6 of the Order
had to be granted However, those mills
whose production of white printing
paper was much below the prescribed
percentage have directed to show cause
as to why action under the Order may
not be taken against them Other mills
which fell short of the prescribed per-
centage marginally have been directed
to make good the shortfall in the
future In the meeting of the Develop-
ment Council for paper held on the
5th February, 1975, the need to 1n-
crease the production of white paper,
particularly upto the preseribed per
centage under the Production Control
Order. was re-emphasised and this was
endorsed by the Council

Industrial projects in Orissa

2316, SHRI ARJUN SETHI+ Wil
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to the reply given tp Unstarred Ques-
tion No. 2209 on the 27th November,
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1974 regarding applications from QOrissa
for industrial licences and state:

(a) the specific items of Industrial
Projjects in Orissa for which licences
have been issued by the Centre during
1974 and upto date district-wise;

(b) whether any guideline has been
issued to the individual units concern-

ed to set up the projects; and
(c) if so, the facts thereof?

THE MINISTEZ OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) During the year 1874,
12 industrial licences were issued for
location of projects in Orissa. These
were granted for locations in the dis-
tricts of Mayurbhanj, Koraput, Cut-
tack, Ganjam, Dhanakanal and Keon-
jhar. The licenceg relate to indus-
tries such as Food Processing Industry,
Textiles, Chemicals, Non-edible Qil
and Paper & Pulp including Paper
Products.

(b) and (c). The licence holders are
given a period of 2 vears from the date
of issue of the industrjal licence for
the completion of the projects and the
commencement of production. During
this period of 2 years or such extended
time as may be allowed by Govern-
ment in specific cases the entrepren=ur
is required to take effective steps as
defined in the Registration and Licens-
ing of Industrial Undertaking Rules,
to set up the project and to start com-
mercial production and also to {fulfil
such other conditions as may be laid
down in the licence.

Sending of Bcheduleg Casteg and Sche-
duled Tribes students abroad for
higher studies

2317. SHRI ARJUN SETHI: Will
the Minister of HOME AFFAIRS be

pleased to state:

(a) whether Government propose to
send Scheduled Castes and Scheduled
Tribeg students abroad for higher
studies; and
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(b) if 80, the procsdnra mrescrioes
for this purpose?

THE DEPUTY MINIETER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) Under the
Scheme of National Owverseas scholar-
ships to Scheduled Castes, Scheduled
Tribes, Denotified, Nomadic and Semi-
nomadic Tribes and QOther Economi-
cally Backward Classes the Govern-
ment of India have been awarding
scholarships each year to 21 scholars
belonging to these categories for
higher studies abroad, The guestion
of continuance of the Scheme during
1975-76 and onwards is under consi-
deration.

{b) The applications for award of
scholarships are invited through ad-
vertisement in leading Newspapers in
India and copies of the advertisement
are also gent to the Associations work-
ing for the Welfare of these Classes,
State Governments/Union Adminis-
trations for giving wide publicity.
Selection js made with the help of
Selection Committee  constituted for
the purpose every year.

Rural Employment Guarantee Scheme

2318. SHRI NIMBALKAR: Will the
Minister of PLANNING Le pleased to
state :

(a) whether Government propose to
recommend to other States the Rural
Employment Guarantee Scheme as
visualized by the Maharashtra Gov-

ernment;

(b) whether Government are gatis-
fied as o the feasibility of the scheme;

and
(c) the sallent points of thig scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) No,
Sir. Planning Commission is not
visualising recommending to the other
States the introduction of the Employ-
ment Guarantee Scheme, which iz a
State scheme, included in the State
Plan of Maharashira.
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(b) and (¢). The Employment Gua-
rantee Scheme of the Maharashtra
Government aims at creating such

employment opportunities as will result
in the creation of productive assets

In this sense, the Planning Commis-
glon has accepted the basic frame-
work of this scheme of Maharashtra,
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World Bank Loan for Fertilizer
Plants

2322. SHRI R. V. SWAMINATHAN:
SHRI P. M. MEHTA:
SHRI VAYALAR RAVI:

Will the Mimster of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Government have been
assured of 109 million loan from the
World Bank to increase the fertilizer
production in India:

(b) if so, the plants for which this
loan will be utilised; and

. (e) -the number of fertilizer plants
in Gujarat that will be assisted with
it?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A. C.
GEORGE) (a) Yes, Sir.

(b) For the fertilizer plant to be set
up at Phulpur, near Allahabad In
Uttar Pradesh.

(c} None.
Issne of Industrial Licences

2323. SHRI K S. CHAVDA: will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) the number of industrial licen-
ces approved gince Ist November,
1873 i.e, after Secretariat for Indus-
trial Approvals was established; the
firms, their proposals and capacities;
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{(b) the number of industrial licences
rejected during this period, the flrms,
their proposalg and reasons for rejec-
tion;

(¢) whether Government have re-
ceived suggestions that Indian firms be
allowed to plead their cases before thie
Licensing Committee in its meetings,
to explain the pros and cong of their
proposals and to avoeid procedural de-
lays; and

(d) the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) and [{ON During
November 1973—December, 1974, 1246
industrial licences have been issued
and 10 industrial licences have been
revoked or surrendered and cancelled
The details of the industria] licences
issued and revoked are published in
the ‘Weekly Bulletin of Industrial
Liconces, Import Licences & Export
Licences” and “Monthly List of Indus-
trial Licences/Letters of Inient™.
Copies of these publications are avaijl-
able in the Parhament Lihrary An
mndustrial licence is liable to be re-
voked if the licence holder either fails
to establish or take effective steps to
estabilish the  industrial undertaking
in respect of which the lcence has
been issued, withcui reasonable cause
and within the time specified there-
for.

(c) and (d). Government have
received suggestions in the past in-
cluding the suggestion for associating
the applicants with the deliberations
of the Licensing Committee. How-
ever, having regard to the contldential
nature of the discussions held at the
meetings of the Licensing Committee,
it has not been found feasible direct-
ly to associate the upplicants at the
Committtce stage Nevertheless, op-
portunity to explain the pros and cons
of their proposals is afforded fo the
applicants by the Administrative
Minirtries and technical authorities
handling the cases.
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Seiting up of 3 Thermal Plaat at
Rayagadha (Orissa) by J. K, Group
of Mills

2324, SHRI ARJUN SETHI: Will the
Minister of ENERGY be nbpleased to
gtate:

(a) whether J. K, Group of Mills
have applied for the establishment of
a captive thermal plant at Rayagadha
(Orissa) in the private gector and the
State Government have recommended
to the Centre to this effect; and

(b) if so, the reaction o Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESIIWAR PRASAD): (a) Yes,
Sir. ]

(1) The proposal is under exami-
nation

Opening of a PCO ang a Telegraph
Office at Rohini

325, SHRI SHARAD YADAV: Will
the Mimister ¢f COMMUNICATIONS
be pleased to state.

{a) whether Government have any
plan to start a public call office and a
telegraph office at Rohini In the back-
ward district of Santhal Pargana,
Bihar; and

(b) if so, the facts thereof?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA) (a) & (b). The proposal for
opeming a public call office and tele-
graph office at Rohini has slready
been examined by this Department.
The proposal is showing a loss which
c‘annot be condomed even under the
liberalised policy being followed in the
matter. The facilities can, however,

be provided on rent and guarantee
basis.

158

Relation of output of trained person-
nel in yarioug disciplines with growth
of Economy

2326. SHRI SHARAD YADAV: Will
the Minister of PLANNING be pleased
to state:

(a) whether the Planning Commis-
sion had made any effort during the
first 4 Five Year Plang to relate the
output of trained personnel in ihe va-
rious engineering, scientific and tech-
nical facultieg of universities and In-
stituteg of technology in the country
with the growth of the economy; and

(b) if not, the reasonsg therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) Yes,
Sir.

(b) Queston does not anse

Shortage of power in States

2327, SHIRI SHANKERRAO SA-
VANT Will the Minister of ENERGY
be pleaseg to stale

(a) the extent of shortage of power
in varioug States at present;

(b) the reasons of thig
and

shortage;

(c) the steps proposed 1o he taken
to meet this shortage?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD) (a) A stlate-
ment giving the requisite infurmation
is attached.

(b) The main reason for power
shortage in the country 1s the short-
fall] in additions to the gencioting
caparity to meet the growing load
demands. The failure of monsoons
in various parts of the country has
further aggravated the position.
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(c) The following steps ere being  (iv) Infroduction of a Aysbem of
taken to meet the power shortage:'-— rational distribution 1

) m ing of ation from able energy on the basis of
aximis genet graded priority and curbing
existing thermal gtations, the use of electricity for osten-

(i) Expediting the commissioning tatious purposes so that
of projects under comstruction so saved could be diverted for
i T = increasing agricultural and

Y Scelg ok tem i it srebuion
Statement

(All Agures in GWh/day)

Regior/State Reqture- Availabi-  Defiait
ment litv

—

NORTHERN REGION

Harvana . 7 %0 4 6o 2 %
Himachal Pradesh " " . 1 06 o 82 024
Jammu & Ka+' mur . . 1 30 o074 o 56
Purjab . 8 os 4 65 3 40
Rajasthar . = 7 40 6 B4 r 56
Uttor Pradesh , . . . . . . 26 oo az a6 374
Delhi . . . . 5 00 4 60 o 40
Chandigarh , . . : . . o 60 o 40 a 20

EASTERN REGION

West Bengall , g 1z 50 I 09 1 50

Orissa . . . . s 5o 4 6o ° 90
WESTERN REGION

Madhya Pradesh . ’ . . 10 60 10 1§ I 45

Mahsrashtra . . ) . = 33 50 27 50 6 o0

Goa . . . . . . : o 66 o 44 ¢ 22
SOUTHERN REGION

Andhra Pradesh ) . . . . 13 25 e 04 321

Ksrnatrks . ' ' . . . 18 27 14 13 414

Tamil Nadu, . . . : . . . ) 24 18 18 20 $598

NORTH-EASTERN REGION e & " 1:90 178 015

"
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Wdﬂtﬂhdmhﬁouh&l
' country —

2328. SHRI SHANKERRAO SA-
VANT: Will the Minister of PLAN-
NING be pleased to state:

(a) the rate of growth of popula-
tion in the country in 1865 and 1874;

(b) the rate of growth of per capita
Grogs National Product (GNP) in
India during the same period; and

(c) the indication of these statis-
tics on the question of elimiration of
poverty in India?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) The
population growth rate in  1)65 and
1974 15 estimated at ?2 per cent and
2 07 per cent respeclively The annual
growth rate of population duning the
period—1865 to 1974 1s estimated at
218 per cent

W Tne r1ate of growtlh 1n the per
capila Gross National Product (GNP)
durmg the perind 1963-66 Lo 1473-T4 s
eshmated at 12 per cent per annum.
The estimate of increase in the GNP
m I994-77 18 not set oy alable

{t} Mo defimtie ennc.usion £ mndicat-
et [1om these statistics on the gues-
tiea of the elinunation of peverty in
Inrlia

Annual Plan for Delhi for 1975-76
2324 SHRI H K, . BHAGAT Wil
the Minister of PLANNING Le pleased
10 refer to  the reply pgiven tn Un-
starred Question No 258 on the 18th
February, 1975 regarding annunl plan
outlay for States snd Union territoriss
and state the main features of the
Annuel Plan for Dolln for 1977-77

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): A state-
ment indicating the salient features
of the Annual Plan 1975-76 of Delhi
88 furnished by Delht Administrotions

3807 L8—6

ls laid on the Table of the House.
[Placed in Library; See No, LT-§099,
75].

Complaints regarding International
Film Festival

2330. SHRI H K. L. BHAGAT: will
the Minuster of INFORMATION AND
BROADCASTING be pleased to siate.

(a) whether any complaints were
received regarding International Film
Festival;

(b) 1if s0, the nature of the com-
plaints; and

(¢) the aclion taken by Government
thereon?

THE DFPUTY MINISTER IN 1THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a' to (v) Some enib-
c18m was brought to the notwe of
Governmnent regarding black maiket-
ing in sale of cinema hickets for festi-
val films shows etc  But Government
does nof share the criticism made

Escort cars for Shri Jayaprakash
Narayan
2431 SHRI VARKEY GEORGE
SHRI ™M M JOSEPH
wWill  the Alhimster of
AFFAIRS Ywe pleased to state

HOME

(a) whether according to an Enghsh
newspaper report dated the 7th Feb-
rurary, 1975 the Bihar Police has done
away with the practice of sending
escort cars with Shri Jayaprakash
Naraya for security reasons;

(b) whether i* has been done on
the instructions of the Centre; and

(c) 1if so, the reasons therefor?

THE DEPUTY MINISTFR IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (¢).
The information is being collected
and will be laid on the Tab%le of the
House when received?
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Special Employment Promotiom
Programme for unemployed

Engineers -

2332 SHRI VARKEY GEORGE:
Will the Minister of PLANNING be
pleased to state

ta) whether the Planning Commis-
sion proposes to initiate any special

employment promotion programme to

help unemployed engineerg during the
Fifth Plan;

(b) whether the Commission has
suggested certain guidelines to the
State Governments 1n this regard;
and

(e) if so, what are these guidelines
and the main featuies of thig program-
me?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a)
The bulk of emplovment opportunities
during the Fifth Five Year Plan is pro-
posed to be reneraled through the
implementation of various Plan pro-
grammes 1 different sectors A special
programme 11z, the Employment
Promotion Programme 197475 was
also taken up with a view to providing
self-employment opportunities to the

educated job sgeekers, wneluding engi-
neers. -
(b) Yes, Sir,

(c) A copy of the guidelines of Em-
ployment Promotion Programme 1s
laid on the Table of the House,
[Placed in Library. See No. LT-8100
75]. The main features of this Pro-
gramme are described in detail in
guidelines enclosed.

Permission to freelance producers to
make T.V, Films

2334 SHRI S A. MURUGANAN-
THAM- Will the Mimster of INFOR-
MATION AND BROADCASTING be
pleased to state

(a) whether there is any facility al-
lowing freelance independent Pro-
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ducers to make T.V. fiilmg for being
shown from T. V. Stations; and

(b) if so, the reasons why this is
not being implemented more actively
so that the T V Programmes may im-
prave in quality and content?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b)), Yes, Sir,
Outside Produrers are being commis-
sioned by AIR, to produce TV films
for TV Stations as well as for the
Satellite Instructional Television Ex-
periment depending on specific re-
quirements and suYect to adhetence
to professional standaids

Techno-economic gtudy for develop-
ment of Western Ghats

233 BEHRI S A WMURITOANAN-
THAM Will the Minuster of PLAN=-
NING be pleased to state

(a) whether the tedhno-economic
study for development of western
ghat region haj heen completed: and

(b) 1if so, the main findings lh!ereot
and the action taken on these findings?

THF MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) No,
Sir.

(h) Does not arise

Investigation into viability of Britan-
nia Engineering Company, Titagarhk
(West Bengal)

2336 SHRI ROBIN SEN Wil the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether Government have con-
ducted any investigation into the
viability of the Britannia Engineering
Company Unit at Titagarh (West Ben-
gal);

(b) if so, salient points of the report
of investigation; ang
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{c) the decision of Government
thereto? '

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a) Yes, Sir.

* {b) The report of the Investigatiob
Committee revealed that:—

(i) the production of the wunders
taking is not critical to the
country's requirements and

(ii) restarting of the unit would
need induction of fresh finance
without any prospect of com-
mensurate return.

(c) On the basis of the recommenda.
tions of the Investigation Commitiee,
Government of India decided not to
takecver the management of Titagarb
Unit of M/s. Britannia Engineering
Company Ltd.

Performance of Public Sector Units
under Ministry of Industry and Civil
Supplies

2337. SHRI S. R. DAMANI: wil
the Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

{a) the unit-wise performance of
the public sector units under his Minis-
try in the current year and how it
compares with that of the previous
year;

(b) whether there is improvement
or deterioration in capacity utiliza-
tion together with reasons; and

(e) whether working of the unmits
has been streamlined to give better
Tesults; and if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A, C
GEORGE): (a) A statement is laid
on the Table of House. [Placed in
Library. See No. LT?9101/75].

(b) Yes, @ir: Ag will be seen from
the attached statement, there has been
Eeneral improvement in the produc.
tlon performance of all the units except
Tungabhadra Steel Progucts Ltd., and

the Sambhar Balt Ltd. Since Tunga.
bhadra Steel Products Ltd., is gperating
near full capacity, further increass in
production levels has not been possi-
ble. Performance.wise, however, this
unit is doing reasonably well. In the
case of Sambhar Salt Ltd., The manu.
facture of ialt is seasonal and the out-
put depedng on the guantum of raiifall
ang certair other factors. The under.
taking, therefore, do not have any
installed capacity,

(¢) The working of the public sector
undertakings under the Ministry is
kept under constant review. A number
of neasures have been taken to [urther
improve their performance. These In-
clude re.organisation and profession.
alisation of the management, standardi-
sation and diversification of the pro-
duct mix, strengthening of design capa.
bility, better control of inventury levels
enabling inter-plant, {ransfer of scarce
raw materials for optimum utilisation,
and grealer emphasis on preveutive
maintenance in the plant. Detailed
studies are also taken at the plant
level to identify production bottlenecks.
In the Department of Heavy Industry,
an information system has been set up
to enable quick decisions being taken
in regard to (i) allocation of resources,
(ii) operational plans and schedules
(iii) monitering of progress on new pro.
jects and continuing schemes (iv) ana-
lysis of information (v) evaluatioa and
feed back to exercise the functions of
(a) control and (b) planning, through
analysis of monthly and quarterly re-
ports,

Dual price structure for Coal

2338. SHRI P. M. MEHTA:
SHRI GAJADHAR MAJHI:
Will the Minister of ENERGY
be pleased to state:

(a) whether Government are con-
sidering 2 plan to enforee a dual price
structure for coal in the country;

(b) if 50, the main features there-
of; and



167 Written Answers

(c) the time by which the final
decision is likely to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD): (a) fo (c)
The policy regarding coal price s
under consideration by the Govern-
ment and a gecision will be taken
shortly,

National Merit Test by U.P.S.C.

2339. SHRT P, M. MEHTA:
SHRI V. MAYAVAN:

Will the FRIME MINISTER be
pleased t¢ refer to the reply given to
Unstarred Quertion No. 5108 on the
18th December, 1974 regarding request
by State Public Service Commission
for holding Natienal Merit Test by
Union Public Service Commission & nd
stale’

(a) whether the scheme has been
considered and finalised bv Union
Publie Service Commission.

(b) if so, the silient features there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA): (a) ana (L), The TUnion
Public Service Cummission have for-
mulated certaun braad proposals for
holding National Merit Examinations
in various Jdisciplines at  different
levels of education which are being
examined No scheme have been
finalised yet.

Restoration of cut on mewsprint
distribution

2340. SHRI THAMANKAR:
SHRI BISHWANATH ROY:
DR. H. P. SHARMA;

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:
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(a) the reasong for the cautids ap-
proach in not restoring the cut whes
the newsprint pile-up with the Biate
Trading Corporation is stated to be
worth about Rs. 6 crores and when
the newspaperg all over the country
had been clamouring for more news-
print;

(b) the newsprint requirements for
1975; and

(¢) whether adequate steps have
been taken to meet the demand in
full, by indigenous production as well
as through imports?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR S.NHA)- (a) While there is,
improvement in the supply situation of
the newsprint at present, it cannot be
held that the situation including the
international market of newsprint has
easeq entirely The positlon is cons.
tantly under review. Keeping in view
the improved position, during the lalter
part of 1974.75, the cut of 40 per cent
was reduceg to 30 per cent Recently
it was decided that the entitlement of
daily newspapers to the extent ~f 7
per cent which wa- to be giten {o
them gs printing rsner will now be
given in newsprint  Provirion has a'=o
been made for the allotment of NEPA
cdd rize new.print to newspapers over
and above the entitlementfor 1974-75
but within thelr entitlement for 1972.
73. The State Trading Corporation
keeps some stock in reserve as buffer
to meet future releases promptly

{b) On the basis of consumption in
1972.73 when there wag no cut, the
demang wouitla be 230 lakh tonnes. If
a growth rate of 5 per cent Is allowed
over the consumption in 1872.73 and
provision is made for new newspapers,
the demang would be of the order of
2.67 lakh Yonnes. There are, however.
factors like decreare in the number of
pages and drop in circulation because
of the increased cost of newsprint.
which could depress the demand.
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(c) The requirements of newspapers
afe’ kdpt in misd in negotinking ' con-~
tracts dor the impert of newsprint.
There has beep some dncrease in indi.
genous produaction,

“Sons of the Soil” FPolicy

2341. SHRI "HAMANKAR:
SHR1 §. N. MISHRA:

Will the Minister of HOME AFFAIRS
be pleaseg to state:

(a) whether Government are work-
ing on the synthesis of the ‘Sons of
the Soil' policy and fundamental right
to equal job opportunities to all citi-
zens throughout the country;

(b) if so, what ig the line of think-
ing on the ‘Sons of the Soil’ policy;

(c) whether Government havg is-
sued guide lines to the State Govern-
ments on the matter; and

(d) if so, the main pointg thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONNEL AND
ADMINISTRATIVF REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS /SHRI OM MEHTA): (a)
to (v). The mafler 18 under the consi-
deration of Government.

Waiting list for Telephoue comnections
in Delhi

2342. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a') whether g large number of
applications for telephone commectioms
are pending in Delhi; at preesent;

(b) if go, the numbey of applications,
Mtegory-wise, op the waiting lisy for
lew telephone connectioms in Delhi
is on 1st January, 1975; and

(c) the pdditional steps Govern-
oent propose to take to provide tele-
hone connections more- speedily?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) The number of applications cate-
gory-wise on the waiting list is as
follows:

oYT 25,708
General 61,332
Special 15,838

(c) With the limileq available re-
sources of equipment and materials,
every effort is being made to expand
telephone systems and provide more
telephone connections as early ag possi.
ble. If is proposeq to provide abou$
60,000 additional telephone connections
in Delhi by the end of the Fifth Five
Year Plan.

Reduction of comsumption of fuel ot
by substitution of eonl by Thermal
Power Stations

2343. SHR1 SUKHDEV PRASAD
VERMA: Will the Minister of ENFR-
GY be pleased to state to what extent
the purpose has been achieved to re-
duce the consumption of fuel oil by
substitution of coal for oil by the ther-
mal power stations of the country?

THE DRPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF, 8ID-
DHESHWAR PRASAD): During the
year 1974 about 95,000 tonnes of fuel
oil was saved, as a result of conver.
sion of some of the units from oil fir.
ing to coal fAring. This amounts to
33 per cent of ihe normal eonsumption
im pewer boilers.

Setting up of Thermal Plants of Small
Units

2344. SHRI SUKHDEO PRASAD
VERMA: Wil the Minister of
ENERGY be pleased to siate:

{a) whether Govermment are aware
of the problems that are likely to
arise due to the setting up of thermal
plants of vastly larger unit rating; snd



171 Written Answers

(b) if so, whether in view of this,
Gove:nment would consider to set up
larger number of plants witp smaller
units?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. sID-
DHESHWAR PRASAD): (a) ang (b).
The installation of larger unit size of
generating equipment has several ad-
vantages, like lower unit cost of instal.
led capacity, saving in materials, gpee.
dier ereclion, reduction in the number
of skilled operators etc. On the other
hand, the size of unit is governed by
the absorptive capacity of the system,
the higher levels of skills required
for operation and maintenance and the
question of availability of the unit,
taking into account the quality of coal
and other operating conditions. Gov.
ernmen! are aware of these factors,
ang decisions on the size of the units
are taken, from time to time, after
proper evaluation of the advantages
and disadvantages.

Power generating target for Northerm
Region for 1974-75

2345. SHRI SUKHDEO PRASAD
VERMA: Will the Minister eof
ENERGY be pleased to state:

(a) whether power generating tar-
get fixed for the year 1974-75 in the
northern region of the country ig not
h'kely to be achieved; and

(b) if so, the reasoms thereof and
the positive steps Government pro-
pose to take in this direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR FBASAD): (a) and (b).
Vigorous efforts are being made to
commissitm the projects in the Nor.
therein Rngion targetted for 1974-75.
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Confereties wn caergy organised by
Chambery of Commere, and
Industry

2346. SHRI SHRIKISHAN MODI:
SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D. D. DESAIL:
SHRI BHAGIRATH
BHANWAR:

Will the Minister of ENERGY be
pleased to state:

(a) whether his attention has been
drawn to a recent conference on energy
arranged by the Federation of Cham-
bers of Commerce and Industry;

(b) whether re-alignment of coal
prices was the comsensug therein; and

(e) it so, the reactiop of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID.
DHESHWAR PRASAD): (a) to (c)
During the course of discussions in the
conference arranged by the Federation
of Chambers of Commerce and Indus-
try, a suggestion was made that coal
prices should be re.aligned, The ques-
tion of revision of price of coal is
under consideration.

Cemplaints regarding accumulation of
Ceal at pitheady by Bharat Coking
Ceoal Litd.

2347. SHRI SHRIKISHAN MODI:
SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D. D. DESAI:
SHRI ANADI CHARAN DAS:

Will the Minister of ENERGY be
pleased to state:

(a) whether any complaint has been
made by the Bharat Coking Coal Ltd.
regarding accumulation of cosl at
pitheads;

(b) if so, the reasons therefor; end
(c) the steps taken to improve off-

take of coking coal?
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THE DEPUTY MINISTER IN THE
MINISTRY. OF ENERGY (PROF. SID.
DHESHWAR PRASAD): (a) to (c)
There has been an increase in the pit.
head stocks of coal in Bharat Coking
Coel in January, 1975 due to [ncreage
in production in excess of available rail
iransport. Coordinated efforts with
the Railways are being made to in.
crease despatches,

Tyres factery near Myssre Chy

2348. SHRI K. MALLANNA:
SHRI D. B. CHANDRA
GOWDA:

Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government have decid-
ed to start privaty sector plant for the
manufacture of scooter, motor-cycle
and moped tyres meay Mysore city;
and

(b) it %o, jts cost and when it ia
Iikely to start its production?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
<IVIL SUPPLIES (SHRI B, P.
MAURYAY. (a) M/s Falcon Tyres
LW, p unit in the private seclor haa
been segistered with DGTD for the
setling up of a rew unit near Mysare
for the manufacture of scooter, motor

tvele and moped tyres and lubes "and
wndustrial V. belts,

(b) The estimated cost of the project
1= Rg 7100 lakhs. The unit is likely
to commence production by the end
of 1975

Developmen; of Hyde} Potentin) for
Power Gemneration

2449 SARDAR SWARAN SINGH
SOKHI; Will the Minister of ENERGY
be pleaseq to state:

() whether the power position of
the couniry still remains critical

174
(b) whether due to the failure of

the proper masintenance of the plants

the power generation is cut by

per cent of the capacity, hitting

industrial production of the country;

(c) it so, the reasons thereof; and

(d) whether Government propose to
consider to develop hyde] potential
for power generation, available im
abundance, in Bihar, Himachal Pra-
desh, and Jammu and Kashmir and
step wp the power supply of other
form of emergy?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD) (a) There
are power shortages in various States
the worst affected being Haryana, Pun-
jab and Uttar Pradesh in Northern
Region and Tamil Nadu, Andhra Pra-
esh and Karnafaka in the Southern
Region,

(b)Y and (c). Although poor perfor-
mamnce of suing of the thermal stations
has aggravated the situation | ‘he
main reasons for the present shortage
are shippages in additions to generat-
ing capacity, increasing load demands
and falure of n:cnsoong resulting in
reduced generation from hydro-clec-
tric projects,

(d) Considerable importance ig being
given to the exploitation of the hydro
potential available 1n various parts of
the country. Efforls are also being
made to explore the possibilities of
developing other forms of energy like
geo-thermal, solar, tidal etc.

NTC C.L1 and Textile Commis-
. siomer wmder ome Minixtry

2350 SHR1 C, JANARDHANAN:
Will fhe Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government have a
proposal under consideration to bring
the National Textile Corporation,
Cotton Corporation of India and the
Textile Commissioner under one
Ministry; and



175 Written Answers
(b) if so, the outlines of the pro-
posal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P
MAURYA). (a) Thete 18 no such
proposal under consideration at pre.
sent,

(b) Does not arise.

Earning of Heavy Engineerimg
Industrieg

2351. SHRI P R SHENOY: wWill
the Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state the total
earnings of those units which are esn-

MARCH 8, 1975

Written Answers 176
guged in Beavy éenginesring industries
during 1972.73, 1073.74 and 1074.75,
industry-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
Government do not mawmntamn statist
relafing to earningg of private sector
unitg engaged in heavy engineering in-
dustries. However, the following takle
indicates both the realizations and pro-
fit/loss of the Heavy Engmeenng
Units under the admanistrative control
of the Department of Heavy Industry
during 1072-73 and 1973-7¢ Since the
accounts relating to 1974.75 for these
units are still not yet finalized this
information for 1974-75 1s not avail-
able.

(Rs 1n crores

(=) Profit/

1. Bharat Heavy Electricals Limited

2. Heavy Engineering Corpn.

3. Bharat Heavy Plates & Vessels

4 Mining & Allied Machinery Corporstion
5. Triven: Structurals Limited

6. Bharat Pumps & Compressors Limited

7. Jessop & Company
. Braithwaite & Co.

9. Richsrdson & Cruddas**
10. Greshem & Craven .
y1. Machine Tool Corpn. of India Lamuted
12. Hindustan Machine Tools
13. ISW—Burn
14. Scooters (India) Ltd.
15. Tungabhadra Steel Products

Sales Realisation (= ) Loss (Net
197373 197374 197273 197374
141 40 230 33 (i3 25 (/)27 39
47 30 48 82 (— 16 57 (=) 5 30
5 45 B g6 (—)o 86 (—) o033
15 46 2¢ 19 (F)o 12 (}) o028
376 494 ()0 52 (=) o 32
Not n 048 (—)oor () o34

prodn.
22-10* 28 40 (=) 5 43¥ (=) 4 46
9 27 11 69 (—) 357 (—) 492
7 36 (=) o'10
102 107 (—)¢ 17 (=) o 2%
136 203 (—)029 (—) 035
36 99 4507 (4)0'78 (+) 1°96
12 1§ 1424 (—)399 (=) 788
Not in production.

2 24 2 48 (+) o008 (+) o'07

*Pertains to 17 months period ending Msrch 1973.
»+Figures for 1972-73 not availsble as Richardsoh & Cruddas became Government of India

Undertaking only from 1st April, 1973.
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Criteria for determining Cemtral
Amistanios to States for development
of backward areas

2352, SHRI P. R. SHENOY: Wil
the Minister of PLANNING be pleased
to state:

(a) the principles governing the
allocation of Central assistance to
States for the development of back-
ward areas, during the Fifth Plan
peried; and

(b) the assistance given to different
States for the development of back-
ward areag during 1974-70 (up to
date) State-wise?

THE MINISTER OP STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) The
principles governing the allocation of
Central assistance to Stafes for the
Fifth Five Year Plan are yet to be
decided by the National Development
Council.

Amountt of Centrgl Assistance released to

1 78

(b) In continuation to the procedure
followed in the Fourth Five Year Flan,
the Central assistance in 1974-75 has
been allscated to the States in the form
of plock loans ang block grants and
does not correspond to any specific
schemes,/programmes Central assis-
tance and States' own resources pooled
together constitute aggregate resources
for the Plan out of which the sectoral
allocations of outlays are made includ-
ing the programmes for the develop-
ment of backward areas. However, 1n
1974.75 for the sub.plans for selected
hill ang tribal areas .additional Cen-
tral assislance hag also been allocated
to the Slates to supplement their re-
sourceg for the development of these
areag out of their normal Plan. The
actual releases of Central assistance
made by the Ministry of Finance, ace
cording to the procedures in this re-
gard, as on 28th February 1975 are as
under - —

States m 1974-7§ (as on 28-2-197%)

(Rs. in lakhs)
States C:ntral  Central  Central Total
Assistance Assistance Assistance Central
for the for the for Tribal Assistance
normal Hill Aress Aress relesse
plan Sub-Plans Sub-Plan in
1974-75
(Cols- 2 {
3+ 4
1 2 3 4 5
. Andhra Pradesh 3983 o0 . 17 00 4000 00
Assam . . . . 3214 00 . 12 CO 322600
. Bibar . 5412 00 . 3500 544700
b Gujaret : . : . s 2948 ao . 22'00  2970°00
5 Haryana . 1349 0O - — 1349 00
6 Himschal Pradesh . . . . 1839 o0 1839 oo
7. Jammu & Kashmir 2596 00 2596 co
8  Karnataka . 3 . . . 2934 0O - 1°25 293§ 25
9. Kerala 3280 oo - 125 328128
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70" Madhya Pradesh |
11. Mahereshtra . .
I2. Muripur . .
13. Meghslaya "
14, Nagaland, .
15. Orissa . .
16. Purjab . ¢ .
17. Rajasthan
18. Tamil Nadu .
19. Tripura . .
20. Uttar Pradesh
21. West Bengal

470800 . $7°00  4765'00
4160-00 . 12°'00 417200
62200 622°00
698-00 - 69800
583-00 va 58300
2489-00 5 38-00 2827°00
1768 00 . .. 176800
3475'00 . 16:00 3491°00
343000 . 1°25  3431°25
595 00 . 500 60000
9916'0C 400°00 0°50 10316 5O
354400 100°00  10°00 365400

Total., ; .

63543 00 50000 22825 64271'25

Becides, under the Six Point For-
mula, an amount of Rs. 13.50 crores has
so far Leen released lo the Govern-
ment of Andhra Pradesh for the acce-
Jerated development of the backward
.areas

Coir Industry in Nicobar Islandg

2353. SHRT P. R. SHENOY: Will
the Minister of INDUSTRY ALD
CIVIL SUPPLIES bhe pleased to state:

(a) whether Coir is being wasted in
Niccbar Islands in large quantities
without putting it te any use;

{b) whether Government propose
to develop coir industry in these
islands; and

(c) if so, the time by which the
coir industry will be developed in
these islands?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CVIL
‘SUPPLIIs (SHRI A. P, SHARMA):
(a) te (c). Coconut husk avallable in

Nicobarg ig not being utilised for mak-
ing coir at present. In order to Jeve-
lop Coir Industry in these islands, two
schemes namely (i) Pilot Project
Scheme for Coconut husk utilisation
and (1i) Demonstration Centre in Coir
Works, entailing a tentalive outlay of
Rs. 2 lal:hs, have been inclureq in the
Village and Small Industries Sector of
the draft Fifth Five Year Plan of the
Andaman and Nicobar Adminisiration.
These schemes are being implemented
by the Admunistration in consultation
with the Coir Board.

Issue of Postal Stamps

2354. SHRT P. R. SHENOY: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) the principles governing the
issue of postal stamps in honour of
men of repute; and

{b) whether representation from
people and their representative bodies
is one of the guiding principles?
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THE MINISTER OF COMMUNICA.
“TIONS (DR, SHANKAR DAYAL
SHABMA) (a) and (b) Stampg on
personal,lies are normally issued on
4hewr Biith or Death Centenary or on
the 18t or 10th Death Anniversary
Stamps are 1ssued on the recommen,
dationg ut the Philatelic Advisory Com_
mutiee, The proposalg for the issue of
stampe sent by the people ang their
represeslative bodies are given due
comderntion
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Filling up of vacancies of Members of
Planning Commisajon

2357. SHRI L. V. NAIK:
SHRI R. N. BARMAN:
Will the PRIME MINISTER be pleas-
ed to slate;

(a) the names of the members of
the Planning Commission at present;
and

(b) when the vacancles
Commission will be filled up?

in the

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. MINISTER OF
ELECTERONICS, MINISTER oF
SPACE MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI 'NDIRA
GANDHI[): (a) The names of the
Member; of the Planning Commission

at present are:

1. Deputy Chairman—Shri P. N.
Haksar.

4, Member—Prof. S. Chakravarty.

3. Member—Shr1 B. Sivaraman.

(b) As of today, it is not possible
to indicate the date by which the va-
cancies 1n the Commission will pe fil-
leq up. However, the entire question
of filling up vacvancies and possible
changey; in certain aspectg of the struec-
ture of the Commission are under ac-

tive consideratlion,

Arrest of Pakistanj and other
Foreign Spies

2358, 3HRI M. V. KRISHNAPPA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the names and number of Pak-
istani and other foreign spies arrest-
ed in the country during the last
three years, year-wise;

(b) the action taken against them;
and

(c) the stepy Government propose
to take to check espienage activities
in the country?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b
According to information received from
Andhra Pradesh, Bihar, Gujarat, Har-
yana, Himachal Fradesh, Madhya Pra-
desh, Maharashira, Manipur, Karna-
taka, Tamil Nadu, Tripura and Uttar
Pradesh and all the Union territories
the number of foreign gpies (including
Pakistanis) arresteq during the years
1972, 1973 ang 1974 were 3, 3 and 2
respectively. Of them 5 were convicted,.
2 were delained under the provisions of
Maintenance of Internal Security Act
and the case nf 1 is under trial. The
Government do not consider it appro-
prite, in the mnterest of security, to
furrish the names of these persons,
Information n respect of the remain-
ing States will be laid on the Table
of the House as soon as it 1s receaved.

r

(¢) Utmost vigilance is bein; main.
tained.

Setting up of an Infernational News
Agency

2354 SARI M S PURTY: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the scheme for setting
up an international news agency has
been kept in abeyance; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER iIN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DLDHARAM
BIR SINHA): (a) and (b). Govern-
ment consider it desirable to strive for
gredater flow of information between
countiies specially among the develop-
ing countries. Accordingly Govern.
ment are striving to enlsrge the opera-
tion of the National News Agenciea,

Development of Tribal Areas of
Rajasthan
2360. DR. H. P. SHARMA: win
the Minister of PLANNING be pleased
to state:

(a) whether any schemey for the
coordinated development of fribal
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areas in Rajasthan has been prepared
and submitted by Rajasthan State
Government for implementation under
the Fifth Five Year Plan;

(b) if so, the broad features there-
-of; and

(¢) the Central Government’s

«decision thereon?

THE AMINISTER OF 81 ATE N THE
MINISTRY OF PLANNING (SHRI
‘VIDYA CHARAN SHUKLA): (a)

Yes Sir.

i) In the sub-plan pocpared by the
Rajeethan Government for {ribal areas
consideraple attention is proposed to
be give:n to the eflmination ¢ exvloi-
tation cof the tribal pecple. Meazures
would e tzken {o check land sliena-

tion, intabiedness aad bhondey labour
In develapment pregrammes  priority
would :x given to tha irriga®. faci.

lities, rcads and rural elecirification
Agriculiare wolila  be
oriented 50 as %3 provide increased in-
ecome o cultivators  Etfocls wouid be
made 16 induce a change in their tra-
difionzl  wayv cf agriculture Pro-
gramuve 1or imparting tregiing in s3re
anc iviest besed indusivies would be
taken up. Programme of general edu-
cation, medical health, nutrition and
drinking water supply would also be
included. The Rajasthan Tribal Deve-
lerirent Finance Cornoration Ltd., will
play o kewv role in this respect and help
in Lringing about a new relationship
between the tribal and the market eco-
nomy through an integrated  credit
cum-marketing service. The most
backward groups among  the trihal
communities wil] he identified and spe-
cial altention will be given to their
development. Administrative orgsni-
sation in tribal areas would he streng.
thened.

Nrogremn

(¢) The sub-plan is yet to be finalis-
ed.

Indo-U.K. Collaboration for
Space Research

2361, SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of SPACE be
pleased to state:

(a) whether a British rocket will
be launched from Indian Space
Station, Thumba; '

(b) if so, whether there is any
proposal of collaboration with U.K.
in the sphere of space research; and

(c¢) if so, the main features there-
of?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLANN-
ING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) and (b)
Yes, Sir. Under 3 Memorandum of
understanding between the Science
Research Council of U.K. and the
Indian Space Research Organisation,
British and Indian made sounding
rockets have been launched for co-
crdinated scientific investigation of
the upper atmosphere.

(c) Campaigns for launching rock-
ets both British made Petrel rockets
and Indian made Centaure rockets
were planned for February and March
1975, Eight British Petre]l rockets
and three Indian Centaures were
launched on 9th and 19th February,
1975, The rockets carried payloads
for the study of the equatorial atmos-
phere and particle precipitation. The
second batch of rockets will be
launched during March, 1975. The
results obtained from the launchings
will be available for analysis to both
Indian and British gccientists.

Recommendations of a Committee
of Science and Technology on
Energy Resources

2362. SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of PLANN-
ING be pleased to state:
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(a) whether a Committee of
Science and Technology was consti=
tuted for study of energy resources
of the country;

(b) whether the Commiitee haa
submitted its report; and

(c) if so, the main recommenda-
tions of the Committee?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) to (¢) No, Sir. The National
Committee on Science and Techno-
Jogy has restricted its studies to
energv  R&D only, in light of the
given energy resources and forecasted
demands, The study of energy re-
sources has been carried out by 1ihe
Fuel Policy Committee constituted by
the former Ministry of Steel and
Mines, and the “Summary & Conclu-
siun” of the Report was placed on
the Table of the House on the 20th

November, 1974 by the Minister of °

Energy.
Production of Helium Gas

2363. SHR1 SHAKTI KUMAR SAR-
KAR: Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether research hag been
made for the indigenous produetion of
Helium Gas in the country;

(b) if so, the progress made in thiy
regard; and

(c) whether Helium gas is import~
ed; if s0, the amount so imported?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLANN-
ING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) and (b)
Studies have been undertaken on the
feasibility of recovering hellum from
the following three gources and their
progresy is as follows:
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1, Monasgite; Since laboratory
scale studies have shown the
presence of helium in mona-
zite, a pilot plant is now
being set up to look into the
feasibility of recovering heli-
um commercially.

2, Natural Gas: Sampleg of natu-
ral gas analysed go far have
not shown helium content in
the recoverable range,

3. Thermal springs: Exploratory
work on determining the
helium content from thermal
springs at Bakreswar, West
Bengal and other springs and
on the possibility of increas-
ing the gas flow is 1n pro-
progress.

(c) Yes, Sir. The annual import of
helhum ig about 8000 to 10,000 cu.
meters.

Sethack to U.DF Government efforis
for reconciliation with Nagas

2364, SHRI D. B CHANDRA
GOWDA:- Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the efforts of the
United Democratiec Front Government
in Nagaland to establish contact with
the underground Nagas leadership and
bring about reconciliation have
obviously suffered a setback with the
resumption of China-traffic by the
hardcore of the hostiles;

(b) whether some documents have
also been captured in this regard; and

{¢) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Govern-
ment of India have no information
in this regard. Government consis-
tent stand has however, been that no
purposeful dialogue can be held so
long as the underground Nagas per-
sist in their unlawful violent activi-
tles.
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{b) No, Bir.
(c) Does not arise.

Definition of Small Scale Industry

2366. SHRI D. P. JADEJA:
SHRI ARVIND M. PATEL:
SHRI RAMAVATAR
SHASTRI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state;

(a) whether Government have put
any special qualfication to define
small scale indusiry; and

(b) if so, the outlines of qualifica-
tion prescribed?

THE MINISTER OF STATE IN
THE MINISTRY ©OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A, P.
EHARMA): (a) ond (b). The present
defimition of small scale industries is
as follows:—

Smal] Scale Industries will include
all industrial unuts with a capital in-
vestment of not more than Rs. 7.50
lakhs irrespective of the number of
persons employed. Capital inwvest-
ment for this purpose will mean in-
vestiment in plant and machinery
only.
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Setting up of X-Ray Films producing
Project in Public Secigr

2367. SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state:

(a) whether Government have a
proposal to set up a new X-ray films
producing project in the public sector;
and

(h) if so, the outlines of the pro-
ject and the steps being taken in this
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P,
MAURYA): (a) No, Sir,

(5) Duoes not arise.

Scheme to provide finance to Sugar
Mills under Cooperative Sector

2368 SHRI M. KATHAMUTHU,
SHRI D K PANDA-
Wiil the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
tu state;

{an) whether Government have for-
mulated a scheme to provide finance
to the sugar mills under cooperative
sector; and

(b) if so, the main features there-
of?;

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) and (b), A Central
Sectcr Scheme, with a tota] outlay of
Rs. 20 croreg during the Fifth Plan,
has been formulated, for providing
loan assistance to Stae Governments,
to enable them to make additional
contribution to the share capital of



191 Written Answers
.cooperative sugar factories and co-
operstive spinning mills organised by
growers, The scheme will be imple-
mented through the National Coope-
rative Development Corporation,
which will release loan assistance to
the State Governmentg on the basis
of technically sound and economically
viable projects, to be assessed by a
Screening Committee consisting of
«experts.

Criteria for Opening Branch
Post Offices

2369, SHRI RAJDEO SINGH: Will
the Minister of COMMUNICATIONS

be pleased to state:

(a) whether the criteria for opening
a branch post office in rural area
differs from Plan to Plan; and

(b) if so, the criteria for the Fifth
Plan?

THE MINISTER OF COMMUNICA-
"TIONS (DR SHANKER DAYAL
SHARMA): (a) No, Sir. However,
the policy ig reviewed from time to
time.

(b) Priurity is being given to back-
ward, hilly and tribal areas in order
to provide better postal facilities in
these areas and for removal of re-
rional disparities.

Starvation Deuths

2370, SHRI RAJDEO SINGH: Will
the Minister of HOME AFFAIRS be
plenzed tp state:

(a) whether some starvation deaths
have occurred in any part of the
country during the last two months;

(b) ¢ not, whether Government
wpropose to take legaul actions against
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those vernacular newspipers who
splash such alarming news; and

(c) the action taken during the last
two years against puch newspapers?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) to (e).
The information is being collected
and will be laid on the Table of ths
House,

Publicity Cells

2371 SHRI RAJDEO SINGH: Will
the Miuister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether his Ministry has orga-
nised so many cells to prepare effec-
tive handbills, pamphlets and hand-
outs on duferent policies adopted by
Government to educate the people of
this country from time to time:

(b) whether All India Radio allots
suflicient time for anuouncement of
information bulletins on the same;
and

{e) if su, the number of publica-
tions  biought out on Foodgruins
Trude takeover and total {ime allot-
ted to the subject on AM India Radio?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIi SINHA): («#) and (b) Ng specist
Cell has been st up in the Ministry.
Government policiegs and programmes
are publicised by itg various Media
Units. Programmes on All India
Radig also reflect on Government
po'licies and Programmes,

(c) Eleven jtems of printed mate-
ria), including posters and pamphlets,
were brought out on the Foodgrains
Trade takeover, The total duration
of broadcasts from All India Radio
Stationg on the subject wax more
than 140 howrs.
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News RePort Regarding Plan Over-
targeted for Political Reasons'

2372, SHRI M, RAM GOPAL
REDDY:
SHRI R. S. PANDEY:
Will the Minigter of PLANNING
be pleased to state:

(a) whether Government's atten-
tion has been drawn to the newg item
in an English daily dated the 6th
January, 1875 ‘Plan over targeted for
Ppolitica] reasons’; snd

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). Government's attention
hag been drawn to the news item,
The Plan targets are not set for poli-
tical reasong but are determuined
through well established planning
procedures in relation to the objec-
tives set out in the draft Fifth Plan,
vi7, 1emoval of poverty and attain.
ment of self-reliance, Government
therefore, do not agree with the argu.
ment set out in the news item.

Paper presented to 62nd Session of
Indian Science Congress

2373. SHRI M. RAM GOPAL
REDDY. Will the Minister of PLANN.
ING be pleased to state:

(a) whether Government's atten-
tion hag been drawn to the paper
presented in the 62nd session of the
Indian Science Congress  which
showed Indians ‘more cruel, dishonest
and corrupt’ than they were before
independence; and

(b} if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
{SHRI VIDYA CHARAN SHUKLA):
(a) and (b). A large number of paper
on various subjects were presented at

3807 LS—T7.

the 62nd Session of the Indian Science
Congress,. One of the papers in the
Peychology section related to “‘the
changing pattern of Indian character
a@s measured by the semantic differ-
tia] technique™, Since the papers are
presented at the Science Congress
for discussior and debate among
scientists participating in the Con-
gress, the question of Government's
reaction does not arise.

Breakdown of Electricity fn Delhi due
to difference between Bhakra Manage-
ment Board and DESU

2374 SHRI R N. BARMAN: Will
the Minister of ENERGY be pleased
to state:

(a) whether the difference between
Bhakra Management Board and Delh
Electric Supply Undertaking are the
main reasong of frequent break down
of electricity m the capital;

(b) whether contrary to the wishes
of the Delhi Electric Supply Under-
taking, the Bhakra Management
Board 15 pressing to renew the
agreement on new terms and condi-
tions;

(c) if so, terms and conditiong put
forward by Bhakra Management
Board, and

(d) the stepg taken by Government
to resolve the differences between
the Delhi Electric Supply Under-
taking end Bhakra Management?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR  PRASAD): (a)
There have not been frequent break-
downs of electricity in the Capital
during the last year.

(b} to (d), The Bhakra Manage-
ment Board had been  supplying
power to Delhi under an agreement
devised in 1860 The Bhakra Manage-
ment Board now wishes to terminate
this arrangement with effect from
13th April, 1875. The matter is being
locked into,
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Stwdy Report on crisis in Pulp and
Paper preduction

2375. SHRI BIRENDER SINGH
RAO Will the Minister OF INDUS-
TRY AND CIVIL SUPPLIES be
pleaseq to state:

(a) whether Government have
seen the study conducted by Shn
R, L. Bhargava for the F.A.O. and
the U N D.P, about impending crisis
in pulp and puaper production;

(b) if so, the facts regarding
newsprint, writing paper and paper
for books and magazines 1n the coun-
iry; and

(¢) the steps taken to mitigate the
situation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P,
MAURYA) {(a} and (b) Yes, Sir
The Report, however, does not speci-
fically deal with the newsprint or
paper industry of this country, but it
relates to the first phase of the pro-
gramme of planning and promoting
the pulp and paper industry in the
develuping regiong of the world, The
broad conclusions of the Report are
that the current shortages of news-
print in the world will progressively
grow and that there would be subs-
tential gaps between the anticipated
werld consumption and production of
paper and paper board.

{c) In this coantry, efforts are be-
ing made to accelerate the growth of
newsprint|paper industry both in the
public and private sectors, and also to
maximise the use of secondary raw
materials like agricultural waste pro-
ducts for the manufacture of paper.

Directive lasued to Rajasthan for
supply of Power to Northern States
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2376, SHEI M. C. DAGA.-
SHRI RAM PRAKASH:

Will the Minister of ENERGY be
bleased to state:

(a) whether the Central Govern-
ment have decided to connect Bhakra,
Chambal and RAPP Systems wnto a
single grid;

(b) whether the Central Govern-
ment have 1ssued a dwrective to
Rajasthan Government to supply 15
lakh unmits per day of power f{from
there to Northern States vz, Punjab,
Haryana, Delhi and Uttar Pradesh;

(c) whether the Rajasthan Govern-
ment made a strong protest against
this; and

(d) whether the Central Govern-
ment propose to take back this
directive?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a)
The gystems have been parallelled
on the 27th January, 1975,

tb) to (d) Aftex considering the
power availability ang requirements
in Rajasthan, Punjab and Haryana
and taking into account the views
expressed by the Government of
Rajasthan on this subject, it has been
decided to allot 35 per cent of the
generation from Rajasthan Atomic
Power Project to Punjab gnd Hary-
ana subject to the condition that
Rajasthan shall receive a minimum
of 2.5 million units a day from the
Atomic Station. This arrangement
has been devised for the period end-
ing 31st March, 1978,
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Resources for Developing New Coal
Mines

2378 BSHRI BIRENDER SINGH
RAC: Will the Minister of ENERGY
Ve pleosed to state:

{a) whether the Fuel Policy Com-
mittee has submutted its estimates re-
«<fntly to Governmment for developing
new coal munes, building infra
structure for transporting coal and 1n
pushing up the installed capacity of
power projecis during the 5th Plan
Pperiod;

(b) if g0, the estimated amount so
desired by the Committee for the
purpose; and

(c) whether Government have
found ouf the resources for the pur-
pose and if so, the mamn features
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASBAD): (a)
Na, Bir The report of the Com-
mittee only indicates the likely de-
mand for coal, power ete. during the
wext 15 years,

(b) and (c) Do not arise,

Beiting up of Projects in Kerala to
remove Unempioyment

2379. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
INDUSTRY AND CIVIL BUPPLIES
be pleased to state:

(a) whether the Government of
Kerala has requested the Central
Government for setting up projects by
the Cenire in that State to meet the
problem of unemployment; and

(b) if so, the reaction of the
Central Government thereto?

THE MINISTER OF BSTATE IN
THE MINISTRY OF INDUSTRY
ANL CIVIL SUPPLIES (SHRI A P.
SHARMA): (a) We have no informa-
tion

(b) Does not arise,

Opening of Post and Telegraph
Offices in Kerala Auring 1975-76

2380. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) the number of Posts and Tele-
graph offices proposed to be opened
in the State of Kerala during the year
1975-76 together with the names of
the places, ang

(b) the number of places in Kerala
where the State Government have
requested for opening Post and Tele-
graph Offices?

THE MINISTER OF COMMUNI-
CATIONS (DR SHANKER DAYAL
SHARMA): (a) Post Offices—The
programme js yet to be finalised.

Telegraph Offices.—The number of
Telegraph Offices approved for open-
ing in Kerala State and remaining
yet to be opened is 59. The list of
their names fs given In the atteched
statement, Subject to availability of
stores Kerala Circle has been advised
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to open as many of these as possible
during 1875-76.

(b) Post Offices—One at Illithode
in Alwaye Postel Division.

Telegraph' Offiees.—No request for
opening Telegraph Offices in this
Staste hag been received from  the
State Govérnment.

Statement

The numes of Telegraph Offices yet
to be opened in Kerala State

1. Puliyoor.

2. Vennikulam.
Kuttoor.
Chithirapuram.

. Marangattupally.
. Madathuvilagam
. Fort, Trivandrum,
Perumkadavila.

. Kanjaveli,

10. Mukundapuram.
11 Pattazhi.

12. Valakom,

13. Kottathur,

14 Vellicode.

15, Arakulam,

18. Ramemangalam.
17. Shertallai Cutcherry.
18. Thodupuzha East,
18. Thalkattusserry.
20. Manjapra.

21. Pandikad,

22, Makaraparamba,
23. Edakkara.

24, Thekkumuri,

25. Pullikkal.

28. Chengathara.

27. Kakkodi,

28. Thiruvambadi.
29. Vellamunda.

30. Kayyanna,

31, Erdingal.

32. Kunnamangalam.
33. Kurumpathur,
34. Anenthavoor.

25, Naduvattom.

36. Thanalur,

37. Ozhur,

38. Athavanad.

39. Erumappatty,
40. Kutzhoor.

41, Annimanada.
42, Kumbalam,

mm-:lﬂen*_ﬁ
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43. Thaikkattukgra.

44. Kumbalangi.

45. Angamalj South,

46. HMT Colony, Kalamasserry.
47. Mattancherry LSG SO.
48. Udma Kannad,

49, Kakkanisseri,

50. Iringam.

51. Chemperi,

52, Mudalur.

53. Thalayad.

54. Vityanagar,

556 Chengala & Muliyar.
56 Ramanthali.

57. Edacheri,

58. Ponmeri.

59. Peringathur.

Scheme to bring back Indian Scien-
tists, Technicians and Doctors work-
ing abroad

2331. SHRI MADHU LIMAYE: Will
the Minister of PLANNING be pleas-
ed to gtate:

(a) whether the Government have
made an estimate of the Indian
Scientists, technicians and medical
doctors working abroad;

(b) if so, the figures, category-wise;
and

(¢) the steps taken by the Govern-
ment to bring them back?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b) According to a study
conducted by the CSIR in 1971, the
estimated number of Indian Scientists
and Technical personnel abroad in
early 1971 was about 30,000, Of them
6.000 were Sclentists, 15,000 Engi-
neers and 9,000 medical personnel
No recent study has been made. How-
ever, according to “Indians Abroad™
section of the National Register main-
tained by the CSIR, in which regis-
tration is voluntary, about 18,828
scientific and  technical personnel
were enrolled upto 1st January, 1975.
About 50 per cent of those enrolled
have since returned to India.
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The country-wise and category-wise distribution of the registrants is
as underi—

Country Scientists  Engineers  Tech, Doctors Tortal
U.S.A. . . 3224 2616 364 884 7088
Canade . . . . 618 327 34 157 1136
UK. . ‘. 1066 2581 417 2591 6655
Germany . 377 1092 207 49 1725
Other Europesn countries 630 493 84 38 1295
Australia ‘L

& 115 69 30 26 240
Newzeland )‘

Qther countries . : 300 277 52 60 689

Total . 6330 7455 1188 3855 18828

In addition 374 social Scientists and
622 persons qualified in Business Ad-
ministration and Accountancy also
enrolled in this Section.

(¢) Government of India have been
taking varioug measures from time to
time to facilitate the return of Indian
Scientific and Technical Personnel
from abroad. A statement showing
measures taken ig attached,

Statement

(i) Maintenance of a Special Section
of the National Register of Scientific
and Technical Personnel for enrolment
«of Indian scientists and technclogists
abroad and for the circulation of their
names to all Miristries, Departments
of the Government of India, State Gov-
ernments, Union and State Public Ser-
vice Commissions, Universities, Public
‘Sector Industries and large private
sector establishments. The names of
such personnel are published in the
monthly Technical Manpower Bulle-
tin {CBIR) which is distributed free
to about 3000 organisations all over
India,

(1) The Jnirn Public Service Com=
mission and most of the State Public
Service Commuissions have agreed to
treat Indian sciertists and technolo-
gists whose particulars appear in
National Register as ‘Personal Contact’
candidates for wll posts advertised by
them. The Union Public Service Com-
mussion have als¢ made arrangements
for interviewing Indian scienists and
technologists abruad for posts in India

(11) Provision has been made for
payment of t:avel grant fo scientisis
and their families who, on their selec-
tion for appointmen! in research insti-
tutions in India may give undertak-
ing to serve those institution for a
minimum period of three years,

(iv) A package scheme has been
approved to attract Indian scientists,
Technologists and Engineers working
in Production Units abroad to come
back and start their own industries in
this country, particularly in spheres
where they may have acquirnd skills
in production technology.

(v) Creation of Scientists’ Pool to
provide for temucrary placement of
well-qualified Indian scientists and
technologists returning from abroad,
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(vi) Creation of supernumerary
posts in spproved scientific institu-
tions to which temporary appointments
can be made quickly from smong the
scientists woking and studying
ahroad.

Operation of Prime Minister’'s Reliel
Funds

2382. SHRI MADHU LIMAYE: Will
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the
Prime Minister has been operating
relief funds for the last several years;

(b) the total amounts received in
each of these relief funds after the
coming into force of the Constitution;

(¢) the total amounts paid out eor
spent from each of these relief funds
during this period;

(d) whether these amounts were
deposited in the Public Account of
India as required by Article 284 of
the Constitution; and

1
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(g} it not, the reason for not com~
plying with this mandatory provision
of the Constitution?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECRONICS, MINISTER OF SPACE,
MINISTER OF PLANNING AND
MINISTER OF SCIENCE ANDP
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) to (c). Details of the
three relief funds administered by non-
officlal Boards of Trustees of which
the Prime Minitter is Chairman are
given in the staiement attached.

(d) and i12). Contributions to the
first two funds zre being received from
private donore on voluntary basis. In
the third fund made up by voluntary
private  donations, no contributions
have been received since 1466. The
moneys of these funds are to be utilia-
ed in accordance with the decisions of
Boards of Trustees of a non-official
character. The moneys have, theres
fore, not been deposited into the Pub-
lic Account of [India but have been
bankegd with nationallsed hanks and
the accounts are audited by auditors
approved by the Ministry of Finance.

Statement

(8). (b) & (C)

Name of the Fund
being

Dat e from which the Total amourt rece;- Total amount spent
Fund came into vedir the Pundfrom from the Fund from

26-1-50 10 31-1-7§  26-1-50 1O 31-1-7%

Minister’s National

Relief Fund

Prime Minister's Drought
Retief Fund : . . 18th November, 1966 Rs. 2,01,32,850-38 Rs.

Prime Minister’s Aid to
Students Fund | . 20th Jure, 1952

3rd Novembers 1947 Rs. 6,76,17,064- 80 Rs.

5,89,02,657" 48

1,99,77,778" 96

Rs. 3,67,028:'07 Rs. I,11,847° 70
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Recycling Waste

3388 SHRI P, GANGADES:
SHR] ANADI' CHARAN
DAS:

will the Minister of PLANNING be
pleased to state:

(a) whether any working group has
been set up by the Government to go
into all aspects of recycling waste;

(b) if &0, the terms of reference of
the working group; and

(¢) the benefits likely to
from such recycling?

Recrue

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) and
(t). No, Sir. However, the draft
Science and Technclogy Plan (Volume
I & II) 1974—79 which, inter-alia, in-
cludes Sector cn “Utilisation & Recy-
cling of Wastes” wad placed on the
Tuble of the House on 26-3-1874, The
Terms of Reference of NCST Panels
on wuaste utilisation was to define Re-
pearch, Development and Extension
requirements for Fifth Plan period in
each sector ty associating research
workers, laboratories, academiec insti-
tutions, producers of wastes and poten-
tial wuser organisations. The NCST
Pane]l on Waste Utilisation includes
Planning Group on:—

(i) Agricuitural and Animal Was-
tes/By-products;

(i1)Industrial Wastes;
(iii) Community Wastes: and

(iv) Building Material from was-
tes.

The Government c¢f India has also set
up the following Ccmmittees to study
the various aspects of wastes:—

(i) Government of India Com-
mittee on Urban Wastes
(Ministry of Works and Hous-
ing—1972).

(ii) Planning Commission and
ICAR Committee on Rural
Wastes.

One of the recommendationg of the

‘NCST Panel s setting up of a Coun-

cil for Waste Utllization to go into all
aspects of wastes rectamation and
management. This i8 being examined
by the Government.

(¢) The Recycling of Waste 15 neces-
sary 1n order 1o conserve scarce
natural resources, reduce imports, in
crease all round production and pre-
vent environment hazards due to
accumulation of waste. Wastes can be
valuable resource for orgamic fertili-
zer, energy, industrial chemicals and
construction materials.

Resource meobilisation by States for
1975-76 Plam

2384. SHRI P, GANGADES:
SHRI PURUSHOTTAM
KAKODKAR:

Wil the Minister of PLANNING be
pleased to state,

(a) whether the 1875-76 annual
plan outlays of some of the States so
far finalised by the Planning Com-
mission show an overall increase of
Ra, 370 crore over the approved out-
layg for the previous year;

(b) if so, whether these States
would have to allocate the extira re-
sourceg for the plan out of their
budgets through measures for addi-
tional resource mobilisation; and

(¢) whether larger increases have
been agreed to by the Commission in
the case of some States; if so, the
broad features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA: (a) to
(¢) The discussion on the Annual
Plans 1975-76 of States have since
concluded, both at official and minis-
terial levels. On the basis of these
discussions, the Annual Plan size of
each State is in the process of being
finalised.



aco7 Written Answers

Incentives sought by Foreign Distri-
buters of Films

2385. SHRI VASANT BATHE: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to
state:

(a) whether the Secretary of the
British Independent Film Distributors
Association has approached the Gov-
ernment for incentives to foreign
distributors to bring their films to
India and submitted a proposal in this
regard; ang

(b) if so, the incentiveg sought and
the reaction of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1L DHARAM
BIR SINHA): (a). No, Sir.

{b). Does not arise,

Grant of Pension to Freedom Fighters
from various Districts of Maharashtra

2386. SHR1 VASANT SATHE. Will
the Minister of HOME AFFAIRS be
pleased tp state:

(a) the number of cases processed
(district-wise) in respect of pensior
cases of freedom fighters in Akola,
Nagpur, Buldana and Amraoti dis-
tricts in Maharashtra State since
November 1974 (Uptodate);

(b) the number of cases rejected,
sanctioned ang referred back (district
wise) since November 1974; and

(c) the list of the freedom fighters
(with their names and villages) who
have been sanctiuned pension since
November 1974 (uptodate), district-
wise?

THE DEPUTY MINISTFR IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H  MOHSIN)- (a) to (c).
Two statements (Annexure I and II)
giving the information are laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-9102(75).
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Allocatlon of Special Financial Assis~
tance to Karnataka for Development
of Western Ghats Regiom

2387. SHRI D. B. CHANDRA GOW-
DA: Will the Minister of PLANNING
be pleased to state,

(a) whether Central Government
have allocated any special financlal
assistance to the Government of Kar-
nataka for the accelerated develop~
ment of the Western Ghats Region
during 1974-75; and

(b) if so, the main features of the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA ): (a).
Yes, Sir.

(b). The schemes for special finan.
cial  assistance pertain to the animal
husbandry, horticulture, ~griculture,
irngation, forestry, small scale indus-
tries and tourism sectors. These
schemes have been formulated in such
a way that \hey make a direct impaet
on the living standards of the local
people.

Licences to Small Units in Haryans
and U.P. for Raw Materials

2388. SHR1I BIRENDERA SINGH
RAO, Wil the Minister of INDUSTRYV
AND CIVIL SUFPFLIES be pleased to
state:

(a) whether the All India Manu-
facturers Organisation have found
number of bogus smal]l scale units in
the country, who obtained licences for
raw material and sold them in the
black market;

(b) if so, the number of licences
so obtained in Haryana and U.P.,
and the value thereof, till the end of
December, 1974; and

(¢) the action Government have
taken against these bogus units?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL BSUPPLIES (SHRI A. P
SHARMA): (a) and (b). We have no
information.

(¢). The State Governments have
been requested {, deregister the small

scale units which are found to be
not in existence.

Difficulties in implementation of
Sclence and Technology Plan

2380, SHRI P GANGADEB:
SHRI ANADI CHARAN DAS:
SHRI SURENDRA
MOHANTY:

Will the Minister of PLANNING be
pleased to ttale

(a) whether the implementation
of the Science and Technology plan 1s
not running smoothly;

(b) if so. whether there 1s resist-
ance to 1ts acceptance even from the
apgencies which themselves formulat-
od the Science and Technology pro-
jects for the plan; and

{c) 1f so, the reasons therefor and
the steps being taken to overcome
the difficulties being faced 1n 1ts 1m-
plementation?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA). (a)-
No Sir. Budgetary allocations for
S & T programmes to Ministries/
Depariments were however subject to
finangial constraints.

(b) and (c). Question does not arige.

Non-avallability of Wheel Sets in
Wagon Industry
2390. SHRI P. GANGADEB:

SHR] ANADI CHARAN
DAS:

SHRI D. D, DESAIL:

SHRI RAGHUNANDAN
LAL BHATIA:
Will the Mimster of INDUSTRY
AND CIVIL SUPPLIES be pleased to
wtate:
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(a) whether due to non-availability
of wheel sets, wagon building indus-
try is facing a crisis;

(b) if so, the reasong therefor; and

(c) whether any imports of wheel
sets are being wrranged by govern-
ment?

THE MINISTER OF STATE IN 1THE
MINISTRY OfF INDUSTRY AND
CIViL, SUPPLIES (SHRI A C
GEORGE). (a). Yes, Sir.

(b)y and (c). There has been 1re-
mendous shorstage of wheelsets due 15
delay in import receipts. Therefore,
the wagon builders had to cepend
entirely on M, s, HSL, whose supplies
are far below the requirement.

12.00 hrs.

RE BUSINESS OF THE HOUSE

MR SPEAKER: Now, Papers to be
laid.

SHRI N. K. P. SALVE (Betul): On
a powint of order, Sir: Before you
enter into the list of business, I have
to draw your attention to Rule 199,

MR SPEAKER: | have seep it.

SHRDI N. K P. SALVE: Rule 199
lays down that the statement by an
ex-Minister shall be made after the
questions and before the list of busi-
ness for the day 1s entered upon.

MR. SPEAKER: 1 have examined
it. I know what point of order you
are raising.

SHRI N. K. P. SALVE: We have
been wiolating the rules right, left
and cgntre.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER Ur
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMAT] INDIRA
GANDHI): Now it is on the order
paper.

SHRI N. K. P. SALVE: Such a

statement :shall be made after the
questions and before the list of busi-
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[Shri N. K. P. Salve]
ness is entered upon. It is my duty
to point out the rule and now it is
upto you to do whatever you consider
proper.

SHRI SAMAR GUHA (Contai): 1
am very glad that you have allowed
his point of order. This should be
applied uniformly.... (Interruptions).

SHRI PILOO MODY (Godhra): 1
congratulate him.

SHRI MADHU LIMAYE (Banka):
I thank you for re-establishing our
right.

MR. SPEAKER: That is not the
question. There seems to be a con-
tradiction in that. This 15 not about
guestions. This is about the mnext

item.

SHR] SAMAR GUHA: Exactly the
same thing 1 raised yesterday.

MR. SPEAKER: You raise wonder-
fu)l points of order sometimes.

There seems to be a contradiction.
Under the Rules such a statement 1s
to be made immediately after the
Question-Hour. In the Order of
Business as it is set under the Direc-

tion end according to which we go
daily, this comes after Call Attention

and all that.

SHRI N. K. P. SALVE: Directions

cannol over-ride the rules,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I am glad you raised
it.

SHRI VASANT SATHE (Akola):
The rule prevails over the Direction,

ot wy fomd : wewer wgw, &
YT FY QY HaT w A ATZATE | WY
A franagr ™ § I A@ F wE
frgw g f wqx wx faag 31 gt
foqas siHz< fr e grae forar
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AT | wAT T2 wrwwr gy & ;
wifan waewa AT iy wifr €
LA A & AR g | ¢F forg TToqens
37 1 fafawe ag fear war &0

www wEwa ;. gHT a1 wAT

ot WG EF A AT H

MR. SPEAKER: There is no point
of order. The order of business, as
you know, iz set as [per Direction
No. 2 and we are following that.

SHRI SEZHIYAN (Kumbakonam):
The statement shall be made after
the Question-Hour and before you go
to the business of the day. It does
not mean 1mmediately after thy ques-

tions.

MR. SPEAKER: This has been
settled by your Cemmuttee that this
order of business sheuld be {followeds
and we have been following that.

SHRI SEZHIYAN: After the Ques-
tion-Hour and before the regular
business, so many items come. There-
fore, you take it up after the ques-
tions but before the normal business.
There, priority is given to so many
other items.

MR. SPEAKER: 1 have nothing to
If 1t is immediately after the
guestions, 1t may be. There is no
bar to that. 1 have no objection to
that but the Direction seems to be a
little in contradiction of this Rule.

say.

SHR] SEZHIYAN: The rule says
‘after the question-hour but before
the business of the day iz taken'.
That is before the legislative business
is taken. Therefore, it is not immer
diately after the questions.
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'12.05 hrs.
PAPERS LAID ON THE TABLE

Review & AxnuarL Rerort oF Uranrumt
COoRPORATION OF INDIA For 1073-T4

THE MINISTER OF ENERGY
(SHRI K. C. PANT): I beg to lay on
the Table a copy each of the follow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of smec-
tion 619A of the Companies Act,
1956: —

(1) Review by the Government
on the working of the Ura-
nium Corporation of India
Limited, Jaduguda, for the
year 1973-74.

(2) Annual Report of thg Ura-
nium Corporation of India
Limited. Jaduguda, for the
year 1973-74 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor Genera) thereon

(Placed in Library See No LT-
9083/75]

NOTIFICATION UNDER INDUSTRIES (DE-
VELOPMENT AND REGULATION) AcCT,
1951

THE MINISTER OF STATF IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHR] A C
GEORGE): T beg to lay on the Table
a copy of Notificatron No. 5.0. 107(E)
(Hindi and English versions) publish-
ed in Gazette of India dated the 21st
February, 1875, rescinding the Com-
mercial Vehicles (Restriction on Re-
sale) Order, 1874 issued under sec-
tion 18G of the Industries (Develop-
ment and Regulation) Act, 1951
[Placed in Library. See No. LT-
0084/75].

STATEMENT RE. DELAY IN LAYING
NorFicaTion

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
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Papers Laid

CIViL. SUPPLIES (SHRI A P.
SHARMA): On behalf of Shri B. P.
Meuurya, I beg to lay on the Table &
statement (Hindi and English ver-
sions) giving measons for delay in
laying Notification No. S5.0. 273(£)
published in Gazette of India dated
the 20th April, 1974. [Placed in Lib-
rary See No LT-9085/75].

NOTIFICATIONS UNDER ALL INDIA
Services Acrt, 1951

THE MINISTER OF STATE IN!
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI OM MEHTA):
1 beg to lay on the Table a copy each
of the following Notifications (Hindi
and English wversions) under sub.sec-
tion (2) of section 3 of the All India
Services Act, 1955 —

(1) The Indian Police Service
(Fixation of Cadre Strength)
Second Amendment Regula-
tions, 1975, published i1n Noti-
fication No GSR 223 1n
Gazette of India dated the
22nd February, 1875

(2) The Indian Police Service
(Pay) Second Amendment
Rules, 1975, published 1n

Notificaticn No. G S.R. 224 1n
Gazete of India dated the 22nd
February, 1975

(3) The All India Services (Leave
Travel Concession) Rules,
1975 published i1n Notification
No GSR. 225 in Gazette of
India daied the 22nd Febru-
ary, 197s.

(4) The Indian Admimsirative
Service (Fixation of Cadre
Strength) Fifth Amendment
Regulations, 1975, published
in  Notification No. G.S.R
226 1n Gazette of India dated
the 22nd February, 1975.

(5) The Indian Administrative
Service (Fixation of Cadre
Strength) Sixth Amendment
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Regulations, 1975, published
in  Notification No. G.SR
227 1n Gazette of India ¢~*ea
the 22nd Feoiuary, 1975

(6) The Indian Admimstrative
Service (Fixation of Cadre
Strength) Eighth Amendment
Regulations, 1975, published
n Notification No GSR 228
mm Garsetle of India dated the
22nd February, 1975

[Placed wn Library. See Nv LT-
9086/75]

vCENTRAL Excise (4TH AwmpT; RULEs
1975, NOTIFICATIONS UNDER CUSTOMS
Act, 1962 aNp CENTRAL EXCISE
Ruics, 1944

THE MINISTER OF STATE IN
1THE MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE) !
beg to lay on the Table—

(1) A copy of the Central Excise
(Fourth Amendment) Rules,
1975 (Hind: and Enghsh ver-
sions) published 1in  Notifica
tion No GSR 67(E) 1n
Gazette of India dated the
1st March, 1975 under section
48 of the Central Excises and
Salt Act 1944

{2) A copy each of Nolification
Nos GSR 124(E) to 136 (E)
{Hind: and English versions)
published in Gazette of Indla
dated the 1st March, 1975
under section 159 of the Cus
toms Act 1962 together with
an explanatory memorandum

#3) A copy each of Notification
Nos GSR 65(E) TO(E) to
B1(E), B3(E) to 11B(E) and
121(E) (Hindr and English
versions) published in Gazeite
of India dated the 1st March,
1975 1ssued under rule 8 ot
the Central Excise Rules 1944
together with an explanatory
memorandum

[Placed in Labrary. See No LT-
M87/15).
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NOTIFICATION UNDER DELHI SIKH GuR<
DWARAs AcT, 1871

-cddE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H. MOHSIN): I beg to lay
on the Table a copy each of the fol-
lowing Notifications (Hindi and Eng-
lish versions) under sub-section (4) of
section 30 of the Delh: S8ikh Gurdwaras
Act, 1971.—

(1) The Delhr Sikh Gurdwura
Management Committee (Co-
option of Members) (Amend-
ment) Rules, 1975, published
in Notification No, F 18/33/74-
Judl 1n Delhi Gazette dated
the 25th February, 1975

The Delhi Sikh Gurdwaras
(Election of Pro.tempore
Chairman, President, Other
Office Bearers and Members of
the Executive Board) (Am-
endment) Rules, 1975, pub-
hished 1in  Notification No
F 18(29)/73 Judl (1) in Delhi
Garette date the 25th Febru-
ary, 1975

(2

—

[Placed in Labrary See No LT-
5088/75]

12.86 hrs

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTFD WAGON BREAKING RACKET IN
KopermMa

SHRI B V NAIK (Kanara) Sir, I
cal] the attention of the Minister of
Railways to the following matter of
urgent public importance and I re-
nuest that he may make a statement
thereon —

‘The reported wagon breaking
racket 1n Koderma involving politi-
cians and RPF personnel swindling
railways to the extent of Rupees
Five crores”

THE MINISTER OF STATE IN
(FHRI MOHD SHAFI QURESHI):
€1r, a scrutiny ot the crime reports
received from thr Eastern Railway as
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liso other source information had in-
ficated that the incidence of crime
igainst booked consignments in the
3rand Chord Section of Dhanbad
Jivision of the Eastern Railway was
requent. A team from the Central
rime Bureau of the Railway Board
vas deputed io make confidential en-
Juiries into the matter and they also
sought help from the Biher CID and
other State Police authorities. The in-
formation was developed further and
on February 28, 1875, searches were
conducted at seven places in the rail-
way quarters at Railway Station Ko-
derma and in Jhumri Talaiva Town
of Bihar under the supervision of
Superintendent of Folice, District Ha-
zoribagh, and an Assistant Security
Officer from the Rsailway Board,

The main party of the Central Crime
Bureau, Railway Board, who had made
preliminary enquiries and organised
the rawd is still working in the field
on this case and full deails of the
Jevelopments thereof are mnot yet
known. However, on the basis of in-
formation so far received in the Rail-
way Board, the faclts are as under:—

As a result of these searches, some
properiy suspected to have been stolen
from the Railway, cash amounting to
about Rs 1,05.000;- and some papers
were recovered and as a conseguence
thereof, three Rakshaks of the Railway
Protection Force and one other rail-
way employee were arrested. One
more railway employee wanted in the
rase is absconding.

Government Railway Police, Gomoh
(Bihar) have registered four cases
under Section 414 JPC and Section
5(2) of Prevention of Corruption Act
and are investigating the same. A case
under Section 3 of the Railway Pro-
perty (Unlawfu] Possession) Act has
also been started at R.P.F. Post,
Gomoh, and is under enquiry.

Since the whole matter is under in-
vestigation by the Bihar State Police
aqthorit.ies and the papers ete. sgeized
will require a detailed examination, it
would be premature to say anything

Racket (CA)

at this stage about the alleged links
of the wagon breakers.

Separate statigtics of losses incurred
at Koderma Railway Station are not
readily available. However, during
the period frem January 1o October
1874, 1219 cases involving a losg of
Rs. 16,37,098/- were reported from the
entire Dhanbad Division.

SHRI B. V. NAIK: Sir, what we
have listened to in the reply and the
most operative nart as usual in res-
pect of almost all replies to the Cal-
ling  Attention Motions is that it
would be premature to say anything
at this stage about the alleged link of
the wagon breakers, Whatever has
been seized, will need a further de-
tailed examination. Before 1 go to
the subject proper, I feel that the
very utility of the Parliamentary Ins-
titudon is in ovder to expose these
rackets and give them as wide a pub-
licity as possible so that culprits are
afraid of the duz process of law; in
due course of tme, under Sec. 414
of IPC we can pook them, After they
book the culprits, if the magistracy
accepts the coniention of the prosecu-
tion, there is 1 maximum of three
year's punishment and some fine,
Since it is in the interests of both
the Government and the Railways
not to say the least aboul the oppo-
sition, that the Parliamentary  Ins-
titution is at least not made inarticu-
late, I would perhaps request not only
the Minister for Railways but all the
ministries concerned to come out with
a frank clarification involving all the
fact: al their command. After all, the
proceedwngs here are protected. By
making thesc general observations, I
would also like to submit to you fhat,
according to the Ratlway Convention
Committee Report for the vear 1871,
thefts that took place in 1968-69 were
of the order of Rs. 35 lakhs; in 1969-
70 thev were of the value of Rs. 39
lakhs: in 1970.71, they were of the
value of Rs. 110 lakhs but, in 1971-72,
the value was of the order of Rs. 127
lakhs. I do not have the figures for
the year 1972-73. But, at the time
of presentation of Railway Budget,
the Indian Railways Report
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~was also submitted which showed how
much of thefts had occurred in the
Railways in the consignments booked.
In the year 1873-T4, the thefts involved
an amount of Rs. 2.39 crores nearly
Rs. 2.40.

This is only in regard to the thefts
.which have been classified as thefts.
\Over and above that, dunng the year
1973-74, out of the ralways Eross
earnings of about a thousand and odd
crores as much as one percent of its
total gross revenue Eoes to pay the
.compensation claims, most of which
will be accountable on the basis of
~thefts, pilferages and wastages on
transit. In 1973 74, the railways settl-
ed the claims worth Rs. 6,62,513/-.
-7The compensation that was paid to the
-people who had hLooked their consign-
ments and the los: oD railway pro-
perty as well as the lnss on revenué
earnings on consignments amounted to
Rs. 13.50 crores.

We can now see the dimensions of
-the amount of the goods lost in transit,
goods missing in transit, railway pro-
perty stolen and the pilferage that took
place. All these coulg be understood.
The worst part of this racket seems
to be by the so ralled guardians of
law; the Railway Protection Force, the
constables, who are expected to pro-
tect the railway proprety have shown
themselves as the eriminals—T do not
want to use any other word—involv-
ed in thefts. If the guardian of the
law 1s risen to such 2 level, what
punishment are you going to provide?
Section 414 provides for three years’
{mprisonment. But. if the magistracy
is in a generous inood, it may be two
years or even two months, unless they
are going to be honourably acquitted.
Under the circumstances, it is a shame
.on the part of the Railway Protection
Force and for the Railway Adminis-
¢ration to entrust the investigation to
some of its own personnel who have
een teken on loan from the Honie
Minietry as trial authorities for in-
westi ation of the rallway protection
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forces involved in this case, Why is
it that we eannot commission the CBI?
There is one more reason why the
highest authorities in the CBI have to
go and investigate because it is not
only the guardians of law but it is also
the politicians—the guardians of de-
mocracy—who have been involved in
this. This 18 the most shameful chap-
ter. I would like to know whether
one of the Members belonging to one
of the parties in this country and 1
do not think I would be erring on the
wrong side if I say Mr. Chander
Shekhar Singh belonging to the Com-
munist Party of India has been sus.
pended by his own party. I compli-
ment the party. Under the ecircum-
stances, let the country know where
the crooks are hiding and let action
be taken against them. 1 would like
that in future in rackets of this kind
the Railways should come out with
mare facts. You have inherited bureau
cracy. 1 suggest instrumental revolu-
tion and changes in our system.

I hope the Railway Minister would
accede to my request for intervention
of CBI at the highest level to prohe
it in details because as the Paper savs
the racket is not of one lakhs but
worth Rs 5 crores.

SHRI MOHD SHAFI QURESHI
Sir, judging from the information
which we received from various rail-
ways, we noticed an upward trend of
pilferages and thefts more especially
on Gaya Gomoh Section. So. the
whole job wag entrusted to the Central
Crime Bureau of Indian railways. It
was done in November and in Febru.
ary when raids were conducted it was
found that railway property was re-
covered from some railway rakshaks.
We have also seized Certain documents
but it is rather premature for me to
say whether we can establish any Hnk
between the persons whose letters
have been seized and rakshaks who
pave been held responsible for steal-
ing railway property. The rakshaks
involved are one Mukti Nath Singh
from whose house cash worth Rs.
88,257/-, two bags of wheat, one bag
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.0f rice and ome tarpaulin bearing
-railway marking all sugpected to
have been stolen from rallway wagons
were recovered. Another is  Shiv
Kumar Tiwari from whose house cash
-worth Rs. 1900/- and jewellery roughly
of the value of Rs, 5,000/- and reglstra.
-tion documents and ignition keys of
-.one Ambassador car No. BRH 273
were recovered., The car registered as
taxi in the name of C. S. Smgh has
been seized by the police as T8 was
parked outside the railway quarter of
rakshak. The registration of the car
i{s in the name of one Shri C. 8. Singh.
Another Rakshak, Ram Lakkhan
:Sharma. From his house, cash worth
about Rs. 3404 was recovered. Then,
a cahin man. From his house, some
-empty packing materials bearing rail.
way marks were recovered suspected
of having been stolen from the gooda
shed, Koderma. Shunting  porter,
Parmanand Tiwary From his hou-e,
railway hand signal lamps suspected
to have heen stolen from the railway
premises have been recovered. Tre
RPF

SHRI B. V. NAIK. What 15 the full
name of Shri C. S. Singh?

SHRI MOHD SHAFI QURESHI:
I have given the information. In the
registration document which the Police
‘have seized, the name which has been
entered is C. S. Singh.

Sir, as the work has already heen
taken up, not now, but in November,
by our own investigation bureau, we
do not think it necessary to bring in
CBI at this stage because the State
Police and the State CJD are also
helfmg the RPF in tracing these cul-
prits,

8ir, ihen, certain documents have
been found. There is one letter which
“was addressed to Mr. Chandra Shekhar
Bmgh by the Minister of Railways. I
do not know the contents of the letier
but that Jetter has also been recoverad
Yrom the house of the Rakshak. These
“8re the facts of the case. We have
mothing to conceal. These facts are
there. Whatever further documents
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are needed by the investigating autho-
rities, those will be made available to
them. At this stage, I would again
repeat that there is no question of in-
volving CBI in this case.

! s e (reemm)
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[Shri Mohd. Shafi Qureshi]

“Please refer to your letter dated
20th March 1974 regarding the reten=
tion of Rakshak Shri Sheepukar
Tiwari, Ram Lakan Sharma and
Muktinath Singh at Koderma. I had
the matter looked into and find that
according to the reorganisation
stheme which came info force with
effeet from 1st  November 1973 no
staff 15 to  be posted at Koderma
The RPF staff at Gujand: is how-
ever detailed for duties on rotation
bawis al roadside <tations ncluding
Koderma. Though the above namcd
rashaks are asttached to  Gujhand:
outpost, they are provided with
quarters at Koderma and as such
there should be no difficulty in the
education of their children  The
counter court cases can be pursusd
by them while remaining at Gujandi
which is not far from Koderma.”

This clearly shows that the Minister
did not agree to his request to trans-
fer them back to Koderma but he zaid
that they could get the educa'ion of
their children at Gujandi and other
facilities they have asked for can be
provided Subscquently when the
representation was pressed by Mr.
Singh and the plea was taken that the
employees’ children were studying,
orderg were issued that their transfer
should be stayed in view of their
children's studies upto March 1975 or
the cases were finished, whichever was
earlier, There is no favour shown to
any persomn.

1 have said that the hon. Member
who had been pressing the case of
these employees happens to belong to
a particular party; it is not to say that
the whole party is bad. I am not
saying so.

SHRI PILOO MODY (Godhrs):
You also come to the same conclusion,

SHRI MOHD. SHAFI QURESH: I
say that it is rather premature at this
stage to estublish a link betwoen Mr.
Singh and those rakshaks. The reco-
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veries have been made; the documents
are there; nothing hag been concealed,

o W faw  O=igET wAr
41 2
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SHRI B. R. BHAGAT (Shahabad):
Sir, I rise on a point of order.

MR. SPEAKER: No point of order
on a Calling Attention.

o) WAz famr @ IT HT Y oA
A HET HA AT 1

SHRI B. R. BHAGAT: 1t is not on
the Calling Attention. 1 say that the
House is being conducted against the
rules. That is my basic point of order.
You have to listen to this.

MR. SPEAKER: How is it that the
House is conducted against the rules?

SHRI B. R. BHAGAT: How can I
explain it unless you give me an
opportunity? As you know, I am not
in the habit of getting up and raising
point of order every now and then.
So, 1 am sorry. you said “No". Rule
197, which deals with Calling Atten-
tion, savs in sub-rule (2):

“There shall be no debate on such
statement at the time it is made.”

A member can only ask a questicn.

SHRI JYOTIRMOY BOSU: Sir, are
vou allowing this point of order?

In the past, we have many instances
where brief speeches were made...
(Interruptions)
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MR. SPEAKER: He is already on
a point of order. I am not calling you.

SHRI B. R. BHAGAT: The rule
clearly says that a member can only
ask a question with the permission of
the Speaker, According to me, my
hon, friend, Shri Madhu Limaye, did
not ask a question. He made allega-
tiong against the whole party, the Con-
gress party....

SHRI MADHU LIMAYE: Not
against the whole party.

SHRI B. R. BHAGAT; He said,
there are two Congress Members, one
Member from Bihar and one leader...
(Interruptions) He was asked to
give the names. He said, “I will not
give the names,” He was making
aullegations against the entire Con-
gress party and, particularly, the
Congress Members from Bihar...
(Interruptions).

My point of order is that in the garb
of a question, an allegation is made.
I am sorry to say that the Minister
mlso ignores that, He does not answer
whether it is a fact or not. So, a
doubt has been cast on all the Con-
gress Members of Bihar. You, Sir, as
the Speaker also, keep silent about it.
It is the duty of the Speaker to see
that the honour and the conduct of
Members is protected. Either this
question must be cleared or Mr.
Limaye should withdraw the allegs-
tions.

SHRI JYOTIRMOY BOSU: Sir, to
my utter distrust, I notice that a right
which you have perpetually denied to
Opposition spokesmen without cxcep-
tion almost, you have allowed that to
a Congress Member. Not only that.
In the name of a point of order. you
have allowed him to make a speech.
Let it go on record,. I only want this
to go on record, to my utter distrust,
that in this House, no uniform stan-
dard is being practised by the Chair,

MR. SPEAKER: Any other points
against the Chair? You are welcome
to do,
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ol W%y W wrmy (wwge)
A ERTT .0 8 gawr TNAT AERIA
THAT HIFT a i (Interruptions).

MR. SPEAKER: Shri Bhagirath .
Bhanwar.

SHRI B. R. BHAGAT: What ahout
my point of order?

MR. SPEAKER: 1 do not treat it
as a-point of order. We follow the
practice.

SHRI B. R. BHAGAT: Can any hon,
Member make any allegation by way
of putting a question?

MR. SPEAKER: Nobody can make
an allegation. He did not mention
anybody’s name. I asked him if he
could give the names to me with any
advance information. He keeps it for
future. If he had mentioned anybody’s
name, that was different. I do not
think he mentioned the party as
a whole.

SHRI B. R, BHAGAT: He men-
tioned Congress Members from Bihar.
There are many Congress Members
from Bihar. (Interruptions).

seaw WEEY ¢ 9q S Far f
FyeEarsgra g waaw am )
He said that he would submit later

on. There was nothing wrong about
it. .

o3 TTHEATE T W9 AT FIT §)
e a1 JIOE U A AT foray
argy ¥ ot € 72 79T ¥

st waara fag (@ifearge)
FA7 TG ATHT H WEAIT B AEFAT E !

oft weare wqe (gfeaTan) ;oW
g TF T A wv R
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oI WERY : qF A ) § que
AR I TN AT T T |

st wprTg wae (Fvawn) o faE
[T TLATH &1 @1 | o s fag
Y ara "L | S A A0 & ATH A
o | TR A F I AT @ |
FAG HHY 9T 198 geAeE afgfy § o
T AT ot w1 e T DT £ w1
&1 9T @7 § | 7 FAw wreTE A
T I Awa i fEEi A T
T YEC FT Sifcat gy & fow w5 ==
it Y &Y agt gt S & Wi wE A
AgigEr 1 7 S NfEr g @i g
g H 1§ Y o g€ @ ar v o
W & IH W T FAw T F AT S
FT g9 & A1 T AT & & §O wia-
@i FT W T A gra & 7 =9 gy
¥ A7 ST wadT ot ®y fgely @z oAt
IEW 7T w1 ag & fowd o ¥ wgr
f& o Tsfaw Jaml &1, 997 a=ai
F1 8 59 # g9 & 1 IAAT WY AT
wat ofr #Y faer wf & ) Ffew ag gEwr
3 & faq &ar< gt & 1 & S e
g f w4t ag 927 @ @ ami #1 fowmn
g § W w1 A S Ao 2w F
WisfmAgmaaaramagt ?
T ag WA W1 T4 AT T 7

i@l ®f UFaw w9 F fag
T & ot aw g § 1 " s b
grfr &, gy <feat Y g e g §
% qvar & ™ § AFA § qwwT
Frra & <gT & T arey ¥ S g
f %31 w1y T8 i aer @F Ty
§ HT W @ &, W T GO o &
AT WY NIRRT T W7 AT FGT q7 F1E
)X SATEQT F 7 A g7 AT #1 Owr
a7 %7
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Fere & gra ¥t g 3 agt
UTRIAT I @Y & | Fo fro FY qa7Tq
far w1 @1 & 1 7 wEfE g Tz
@ g1 T @ wa A A fF fagre
HT ATHTT F1 g1 fe@m amw oW w5
FAL SwaeqT qET #7191 ?

13.00 hrs.

IHF |G q W ag STAAT ST
f walt <t ot ot i W @ § e
ATZ WA HE OF ATH 17 g AT -
Fifew ot F v Y 1 3% A W@vw
T HT qATAT | WY A a% TEHT ?

st W W B G
TEN FFT—IfeH FY agrwTT & o F7-
STy Sreat fov T § A oY wrETR IAEY
faerft swaY awmr efeem grow w1 4
ST | gwE g3 w0 A, ferr Y wrE
&L G ¢ | AT g AwE T g A
#1 & fv g2 wwer 1 geerwe Sfafewe
T T[T HEF AR FY 0 frar s
BiwamaRa g s W owmw 7
FAT AEE FE AV AT wEeq % QI
ot sfeem & ag g% ¥ ¥ AT gurd wew
FL

WET A% T9F § 9T 7 g4 2, 9N
T F FHATA WY w7 §, AT ¥ A
oY @ W & oft & ofr 9T F wrer w7 3N
WA F7A ¢ | TH S &, T F fAu
w e A sriad A ovf & @
% g o Wt e oad g e
FTrT WY A ofeT I a1 &, SN
& arfw g% o9 &1 7 "z faer

SHRI VASANT SATHE (Akola): I
will not go into the guestion of these
allegations and counter allegations of a
political nature that were injected inta
the question by my friend...

SHRI MADHU LIMAYE: Pleass
read the Call Attention for a change,
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SHRI VASANT SATHE: Some poli-
tical parties or persons may be in-
volved or linked. It has been stated in
the question itself, But to make allega-
tions against members of a particular
party ..

AN HON. MEMBER: Wild allega-
tions.

SHRI N K P. SALVE (Betul): In
violation of rules

SHRI VASANT SATHE:...without
raming them is not fair. He parti-
cularly said that members of the rul-
ing party and who are members of
Parhament and from Bihar are in-
volved but he does not name them
But I am thankful to you that you
have reduced the question only to
those having beards. That at Jeast
reduces the area But I do not know
how many persons from Bihar have
beards

SARDAR SWARAN SINGH SOKHI
(Jamshedpur): rose—

SHRI DARBARA SINGH: His beard
eannot hide even a small thinka,

MR SPEAKER: I think the gentle-
man at your back hag offered his beard
1o be searched

SHRI VASANT SATHE' Thercfore,
I am also surprised when Shri Limaye
named a big leader of Bihar who does
not belong to any political party
Now. I do not know which big leader
he was referring to because he only
said a ‘Bada Neta ...

SHRI MADHU LIMAYE: Why are
you misquoting me? I never said ‘A
Nirdaleeya Neta'

sit agr @ : AW AT E) 2 e
®IW @1 A7 £, §F a7 w1 Aww | 9y faed
arge ¥y W1 WA 2 foaw | A gu
19139 FTF AT T FET § GI AT,
iz &/ W WA &z aF, a7 IR
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TR T § W A IO § | X e
¥ Y oy A Wil g g AW A v

afew & fafreec aag 2 g s
Y FaTe gw § 1 g v a2 Ak oY
& g€, ww  wera fe e ag
HIEF & I, A §8 v o, @
ﬂ‘iﬂ‘ﬁ'mn 4o qmeﬁ'ﬁ?gmti,
Wt I T g, & ¥ 78 forwr-
®T FET FIEH §1 992 & ¥ fog w1y
A FTR A7 W ot @ A
e |

WIEF & AgE AAT 14—
AT | g FT ST Ay ol ¥ ag
gra feafast s amom | safag s9wy
WY qar s <& 0 § St qrsf & @
o iy Far & wqamdy ¥F wratan
tRw A A A gua’?

¥ gz it 9 g faowid 2w
w 3w & roae fray 9rdr g€, wer-
%87 g% W A5 A0 IEH  grATeeE
7 s Y WU WG Q@1 A w7 EH
AT Tq ?

St WEgrwT W gom ST e
W1 A &) fa N ma NH g W
Y WA § A €941 agw gur ag few
0% 7 rraw faay mar wae off wiw
£ gwdT § AR wITAE P & A Ew
Sté vad @ it & 7 W A §
f& ¥0@ 20 $LT WU # 4@ g
o gt 1 afew e dww @
¢ @B d gl v Sl N & AW
& mdzare o agd au v OE o R
w1 gW e gl W s @ g W
T faenw St A s 9y e
w el
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13.05 hrs.

PUBLIC ACCOUNTS COMMITTEE
HUNDRED AND THIRTY-SEVENTH REPORT

SHR1I JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I beg to present
the Hundred and thirty-seventh Re-
port of the Public Accounts Com-
mittee on paragraph 43 of the Report
of the Comptroller and Auditor-Gene-
ral of India for the year 1872-73, Union
Government (Civil) relating 1o the
Department of Supply regarding Pur-
chase of Blankets.

st A Wy (SEET) o wrfe
wewa ¥ WY &z IITAT AT, IEH AN
are faar wqr @ s arEf & ary ¥ oA
am v o & & A fE 39w Sqw
g

MR. SPEAKER: 1 have passed on
to the next item

13,07 hrs.

STATEMENT BY SHRI MOHAN
DHARIA ON HIS RESIGNATION
FROM THE COUNCIL OF
MINISTERS

MR. SPEAKER: Mr. Mohan Dharia,
earlier I received the gist and points
of your speech, but I received this
statement while sitting here and I
have not been able to see the state-
ment, but you can read that,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I request that the
same may be circulated to Mcembers.

MR. SPEAKER: It came to me
while I was sitting here.

Mr, Mohan Dharia.
SHRI MOHAN DHARIA (Poona):

Mr. Speaker, I rise to discharge a
painful parliamentary duty which is

Shri Mohan Dnaria
cast upon me. It cannot be a pleasure
to make this personal statement to ex-
plain the situation in which I resign-
ed from the Central Council of Min-
isters. I am on my legs with full
sense of responsibility and accounta-
bility towards thiz august House and
to the people of the country.

Sir, to make my statement explicit
to the Hon'ble Members of this House,
I reproduce from the Prime Minister's
letter of March 1, 1975 received by me
at 1.15 PM on March 2:

‘I have been astonished to read-
newspaper reports of some of your
speeches and also your reply to the
letter of the Maharashtra Pradesh
Congress Committee. It is obvious
that your views on this issue are not
in conformity with the thinking of
the Congress Party.

If you had any doubts was it not
your duty to convey them to me? In
the circumstances 1t is not proper
for you to continue in the Council
of Ministers. I am informing the
President accordingly.’

After the receipt of this letter, I
immediately sent my letier of resigna-
tion to Rashtrapatiji which is as
follows:

‘I have just received a letter from
the Prime Minister, copy of which
is mtlached herewith. Had the Prime
Minister shown the courtsey of indi-
cating me her intention, either
directly or indirectly, T would have
immediately and willingly tendered
my resignation, This letter of mine
may kindly be treated as my resig-
nation from the Council of Minis-
ters of the Government of India T
will offer my comments in this
matter either through a statement
to be made in Lok Sabha or through
a press conference.*
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Sir, broadly 1 will dwell on the
points raised in the Prime Minister's
letter with other related circums-
Aances,

Sir, we are living through critical
times. This pation is facing unpre-
cedented problems; the economic, so-
cial and political situation is in a state
of ferment. I am fully convinced that
1 have to respond to this situation in
a restrained manner. 1 was astonish-
.&d and pained to read from the letter
of the Prime Minister that I have not
conveyed my differences of views to
her. It has also been said that I do
not share the policies of the Congress
Party. 1 have not been able to un-
derstand the basis of these conclusions,
Just to put the record straight I want
+to state that I have used the party
forums and other avenues to make my
views known to the Prime Minister
and other dignitaries of the party to
which I have the honour to belong.
As early as November 19, 1974 1 had
sent a letter to the Prime Minister
along with my note and requested
her to take wup the matter at the
Narora Camp with a view to evolving
a time-bound programme of action, I
had suggested that integrated batitle
on social, economic and political {ronts
will have to be fought if we are to
succeed against the reactionary forces
in the eountry. 1 have expressed these
views in my statements, speeches and
public utterances. My letter of Febr-
uary 28, 1975 to the Prime Minister
further elaborates my views. I wrote
this letter after I endeavoured to get
an appointment since 11th February,
which could not materialise. I have
made all possible efforts to keep her
posted with my thinking. Even on
most delicate and complicated issues
I have ventured to express my opinion
frankly to the Prime Minister. On
October 7, 1974 I personally conveyed
my feeling that the continuance of
persong with dubious reputation in the
Ministry would erode the credibility
of the Government. 1 had no misgiv.
ing about the effect of my suggestions
and reguests but in a democratic set-
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up I thought it my duty as a colleague
to suggest the way out. It is unfor-
tunate that very often these sugges-
tions were not given any consideration
and were ignored. On the contrary it
resulted in growing misunderstand-
ing. Any democratic or other gystem,
where corruption is protected and
honesty is penalised cannot endure for
long.

Sir, to me democracy doeg not mean
a mere tool to acquire political power
and to hold jt. It is a system meant
to involve people in determining aond
running the course of country's ad-
ministration with a view to achieving
the objectives of the Constitution and
the struggle for freedom in which the
whole nation joined. The adminis-
tration is expected to absorb certain
ethical norms and should be respon-
sive to the people's urges and their
grievances. It is essential for the
survival of this system. In any slow-
ing down of these basic values, the
democratic system loseg not only its
vigour but also its face. To adopt a
callous attitude towards rising doubts
in the public mind is easy hut to
ignore them is very dangerous, With
this understanding T had no other
option but to raise my voice at times
even at the risk of being misunder-
stood, It may be easy to suppress the
dissenting voice but surely it does not
help the democratic functioning. In
democracy we derive our strength and
authority from the people. If this
very source dries up, its decay is in-
evitable. The strength of this system
is directly linked with the people's
confidence in the honesty and integrity
of those who are at the helm of affairs
and also with their spontaneous con-
viction in the purposefulness of the
functioning of the system. If this faith
dwindles there will be nothing left
except frustration and despair which
ultimately leads to chaos and anarchy.

After 1967 we witnessed such a
spectacle when in many places un-
certain situations occurred. The con-
culsion in the Congress Party in 1968
was the result of this situation. Asg a
humble worker of the party, I also
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contributed my mite to restore the
faith of the people in the Congress and
also in the very structure ol parlia-
mentary democracy. Under the able
leadership of Surimati Indira Gandhi
the faith was restored and people ex-
tended their uafl'nching support which
was reflected in the Lok Sabha elec-
tion resulis of 1971 and Assembly elec-
tions of 1972, The period between
1989 and 1971 was one of making pro-
mises and giving assurances to the
people in the new situation. In my
view the period starting from the year
1971 should have been marked by the
determination of the Congress and the
administration to enter upon an era
of performance, not only convincing
to us, but to the people. The Congress
election manifestoes of 1971 and 1972
and the resolutions of the party and
the utterances of the Prime Minister
are the charter of action on issues like
poverty, unemployment, rising prices,
non-availability of essential articles of
mass consumption and the need for
massive distribution system, elimina-
tion of social and economic disparities,
curbing of growing monopolistie
trends, removal of regional and other
imbalances by paying special atten-
tion to economically backward areas
and weaker sections of our population,
eradication of black money and cor-
ruption, implementation of land re-
forms. changes in educational system,
the overhauling of the administrative
apparatus and the urgent task of elec-
toral reforms. These programmes
were projected to get the willing co-
operation of the people to tackle these
problems. These commitments to the
people were made with the full
knowledge of the hurdles that were
bound to come in the way of imple-
menting these programmes, Sir, if
these very programmes are taken up
by other political forces or individuals,
how can we go back on our own asser-
tions and reject a meaningful dialogue
for the implementation of these poli-
cies and programmes? In my view
fuch a dialogue is the essence of par-
liamentary democracy.

Parliamentary democracy hinges on
very delicate balance, If we have

Shri Mohan Dharia

to run this system, wc have not only
to give opportunity t{o the oppositjon
to criticise and attack us but we will
have to instil a feeling in them to be
co-partners in  the nation-puilding
activities. To-day we are too much
engrossed with the problems of a
small section of our people, The
elitist politics of today is more con-
cerned with the niceties of volitical
manoeuvres and the whole energy is
being frittered away in gaining a point
over adversaries. We must remember
that we are the representatives of a
poor nation. Seventy per cent of our
people are illiterate. The number of
illiterates has steadlly gone up during
the last 27 years of our freedom.

About two thirds of our people are
living below the poverty line, Out of
120 million people, who live in urban
areas, nearly 30 millions have filthy
slums or foot-paths and hume pipes
as their dwelling places, Lakhs of
our younger people, both educated ang
uneducated, are deprived of any op-
Portunity to participate 1n the pro-
duction process2s and are denied to
earn a dignified living. They have at
present neither a feeling of particpa-
tion in nation-building activities nor
can they look forwarg with hope for a
fuller and richer life for tomorrow.
This situation hag caused enormcus
social tensions ang strains. Even be-
fore the present movement led by Shri
Jayaprakash Narayan, there were
sporadic acts of violence ana unrest at
many places. If these problems re-
main, agitations gzre bound to grow,
It is nothing but ap expression of the
surging albeit suppresseq feelings of
young men. If w2 have to remedy the
situation. our emphasis should be on
solving the problems, Over-politicali-
sation of the issues will further com.
plicate them. Instead of having 3
solution, if we get involved in acri-
monious debates, we may be driven
away from the objective. It is for this
reason that I veniured o suggest a
policy of national dialogue and con-
sensus on burning problems. I fsil to
understand how this aproach goes
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against the acozpted policies of the
Government, the Party or the bagsic
tenets of parliamentary democracy.

Sir, the Prime Minister in her leite:
has made a reference to my reply to
the President of the Maharashtra Fra-
desh Congress Committee. I shall not
like to go into the political considera-
tiong of the letter and the reply there-
to. But it will not be 2ut of place if
I quote from the letter which 15 rele-
vant to this point,

“It calls for a very serious dia-
logue, This view of mine js also
consistent wilh th: philosophy of
our party, While addressing the
Congress Parliamentaiy Party meet-
ing on February 15, 19753 (the wvery
day you released the letter to Prcss)
our Prime Minister advised the
party memhers to have a dialogue
with opposition Members with
view to avoiding acrimorucus debate
and confrontations. In the Presi-
dential Address delivered bv Rash-
trapati)i only day before yesterday,
i.e., on 17th he sad:

‘T appeal to ail sections of the
people lo ponder seriously over
these fundarnental issues, offe;
positive and constructive sugges-
tions and critwisms and co-oper-
ate with the Government in work-
ing out national solutions. Trus is
the democcatic way. Any other
way will Tead only to chaos ond
disillusionmont.”

The policy cnunciated by Rashtra-
patiji is the well considered rolicy
of the Central Government ond the
Congress Party und I have commit-
ted no offence in making that de-
mand in the Congress Camps and
even outside. I would like to reite-
rate that whatever T have said s
absolutely in th- interests of the
country, deno-~racy, our Forty #nd
the Prime Minister, If it is a crime,
I openly confess that I have com-
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mitted the crime and in the in-
terests of the country and de-
mocracy, whenevery necessary, at
any cost or cacrifice, I ghall fear-
lessly and repeatedly commit the
same,” .

If a suggestion is made by the Presi-
dent and the same vicw is expressed
by the Prime Minister I have every
right to feel that my plea for a na-
tional dialogue with opposition parties
including persons of the stature of
Shri Jayaprakusa Narayan is neither
against the accepted policies of the
Party nor aimed against parliamentary
democracy. It is all the more neces-
sary in meeting the present gituation
which is facing the nation. In =&
period of growing distrust and discord.
it is the duty of parliamentary institu-
tions to be the radiating points to
generate mutual co-operatioa and
goodwill in the minds of the people.
To have conciliation apnd compromise
for implementing national objectives
is not a crime. In my speeches or in
my stand on public issuez T have not
given any quarter tn the rcactionary
and obscurantist forces nor have 1
ever pleaded for any clemency to
those who stand in the way of achiev-
ing our national objectives T have
been of the view that the co-
operation of all such parties and
people should he yought who are will-
ing to contribute in the implementa-
tion of the policieg in tha interest of
the comon man, I did try to lift these
issues and obj=riives from the narrow
confines of political labels, debasingly
used to control the levers of pewer,

I am constrained to mention that
some friends who rlaim to help us in
accelerating {he process of imulemen-
tation of policias have thought it pro-
per to use it for their own politiral
ends. When they find my views in-
convenient, they do nat hesitate to in-
dulge in the worst type of personal
vilification. It will be iy their com
interest if my friends in the CPI re-
alise, even at this stage, that any
attempt to trade in the diffeculties of
the Congress Party and to aspire to



24 9 Statement by PHALGUNA 14, 1896 (SAKA) Statement by 250

Shirt Mohan Dharia

share power through political machi-
nationg will nrove disastrous. It is a
sad spectacle thai the CPI can conve-
niently ignore policy deviations but
has developed a tendency to make a
big issue of certain trivial jnatters,
which really do not count in the lorger
perspective in achieving our goal.

SHRI BHOGENDRA JHA (Jaina-
gar): Mr. Speaker, Sir ..,

SOME HON. MEMBERS: No, no
{Interruptions)

MR, SPEAKER: Do not inlerrupt
him, He is not yielding.

oY TEMES T HILT |

SHRI MOHAN DHARIA: I «m not
yielding.

SHR1 BHOGENDRA JHA: If he i-
accusing the Communist Party, wvou
must allow us to expluin the position

SHRI SHYAMNANDAN MISHRA
(Begusarai): 1 agree with him that
there should be a discussion of his
statement,

PROF, MADHU DANDAVATE
(Rajapur): When the Prime Minister
does not get provoked, why is the
CP1 getting provoked?

MR, SPEAKER: No interruplions
please,

w7 witt & affo

After all, all others are listening., This
is very wrong. Listen to him. Let
him finish.

A9 At g, gz M 7T TR 7 we
T |

SHRI BHOGENDRA JHA: He does
not belong to the CPI; he belongs to
the Congress.

SHRI MOHAN UHARIA: They secm
t) be engaged ir exaggerating differ-
ences on unreal and imaginary issues
end thus indulging in a sinister de-
8ign to farnish the image of the Cong-

Shri Mohan Dharia

ress Party and 1ts honest and tried
workers and 'eaders. With all the
camouflage, they cunnot conceal their
real face from the pcople. It is bound
to be exposed and in the process thev
will lose all that they think they have
acquired by taking unpiinuipled posi-
{inns,

Sir, ever since 1 joined tha Counci
of Mimsters, 1 ha o sincerely tried to
fulfil the task entrusted 1o me. Tuere
is no denying the {act that on many
occasions I dulfereqd witn my lcaders
and with my senior colleajue: as
happens in democratic s;stem. How-
ever, I may assure this August House
that 1 have never deviated from my
commitments 12 the country and to
the people. whom 1 have the honour
to represent. Here I am making a
mention of my own constituency the
Poona City Parliamentary Constitu-
ency 1 presented my views and
suggestions in writing to the Prime
Minister at the time of the mid-term
appraisal of the Fourth Five Year
Plan. Soon after 1972 General Elec-
tions 1 submilted a note on time-
bound action programme for the Cen-
tral and State Governments and the
Congress Party with a1 view to ful-
filling the commiiments rnade tp the
people. I also submitted a note on
the involvement of the people in the
process of planning. In Septamber,
1972, I submitted a paper *“Rising
prices, essential artirles and commo-
dities of mass consumplion and their
distributlon.” 1 insisted on seriovs
discussions and decision. T felt that
the Government has a moral respon-
sibility to make availakle th: essen-
tial articles and commodities at rea-
sonable prices to the common man
which is all represented in my report
on this subject. I submitted by Re-
port in December. 1873. T am rof
aware of what has happened to my
own report which is considered to be
one of the important reports.

SHRI NOORUL HUDA (Cachar):
We raised *his matter on the floor of
the House.
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SHRI MOHAN DHARIA: At the
Bidhan Nagar (Calculia) plenary ses.
sion of the A[CC, a catagorical sssu-
rance was given to the educated youth
that a programme te generate half-a-
millicn additional jobs for thz educat-
ed unemployeqd wiil be taken up every
year. 1 was put in charge of the cell
created in the Planning Commission
for this purpos>. I imide all pessikle
efforts to forriulnc and i nnlement
this programme, To my great regret,
no provision has been made for new
schemes in the budget for the year
1975-76. I alzo diowr {1 altlention of
the leadership fo tha assurance te
implement programmes like Environ-
mental Improvement Schemes, Hnus-
ing for Weaker Section: and house-
gitez for the landless and to provide
adequate amounis for thair iravlemen-
tation as envisaved in the Narcra pro-
gramme. Unforiunat=ly there is no
adequate provision for the same. Tt
is regrettable tha: my efforts in this
direction not enly failed but wera not
taken in the right spirit.

In this grave situation the parlia-
mentary institulions sesm 1o be satis-
fied with routine functioning and
shadow-boxing. Challenges are ur-
gent, situation serious and siakes are
very high, We cannot aflfort to be
complacent, The younger people are
restless, They want {0 discover their
own destiny. The p 23°nt challenges
can be an opportunity, provided there
is cohesive effort to mobilise the
vouth for the socialist advance. This
opportunity can be availed if these
parliamentary institutions become the
true symbol of their hopes and aspi-
rations.

Sir, may I place on record my feel-
ings of gratitude to you, to the Chair-
man of the Rajya Sabha, to the Prime
Minister, my colleagues in the Govern-
ment and in Parliament and also to
the members of my staff and also the
staff of Parliamnent for their kind-co-
operation and affection which they
extended in abundance during the
tenure of my office.
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In the hope of a better deal, the
people have extended to the puint of
extravagance their suvport to the
Congress Party. They ace still ready
to sacrifice and suffer fcr the commen
good. Their endurance is termendous.
But they will refuse to bear up any
more with a situation when promises
have been forgotten and hopes shat-
tered, T stronely 1ezl that such a
situation should not be allowed to
develep. As I sce th2 writing on the
wall, T fee] it all the morve intensely
my national duty i{o raisa my voiee
for the carrying out cf our party’s
programmes. I hava made all endea-
vours and strained every mnerve for
the common werl and shall coniinue
to do so, regardless of risks involved,
I am always prepared to pay any
price for the values 7 hava cheriched
and fought for. No hurdles can de-
ter me from th2 charted path, hall-
owed by the suprema sacrifice of aur
martyrs, Mr, @weskor, Sir, 1 bhave
seen my friends and colleague: falling
without the slightest hesitation at the
altar of the Motherland, I have seen
those dead bodiss in the pool ¢f blcod
and I have taken the oath and there-
fore no sacrifice is sunreme for me.
It is all immaterial for me, whether I
am a Minister nor not. 1t is the glo-
rious memories of their sacrifice and
suffering, and not the position of
power, which is the source of my
inspiration. Limitations are many and
constraints are formidable, but let me
assure you, Sir, that every struggle
steels my determination ever more to
recapture the spirvit of the Freedom
struggle.

I shall end by reminding the call
given by Swami Vivekananda to the
youth of this country. He said “you
have read-9r1 ’I’éfi TT .QTT’:'Eﬁ 37 ~—Look
upon vour mother as God, Luok upon
your father as ‘Gari”. But I say,
"gfEIar w1 wdaa' g7 —-The poor,
the illiterate. the ignorant, the afflict-
ed—let these be your Gods. Know

that service to these alone is the
highest religion”,
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Sir, I would like {0 submit with your
permission that whatzever I have said
is not out of any anger, It is out of
my anxielv. it 15 out of my agony, fer
the progress and prosparily of my
country and democcracy. I am thank-
ful to you for a:’owing me to lay on
the Table of the House the napers, a
list of which I have gant to you. I will
simply read, with vour permission, the
list of the papers I am aliowed o lay
the Trablz of the Fouse:

(i) Copy of the letter of Warch
1. 1975, from the P ime WTin-
istor.

(ii) Copy of mv letter wriiten to
Shri Feslyuddin Ali Ahmed.,
President of India (and copy
endoirsed to tihe Prime Minis-
ter) on Mavch 2, 1675, at 130
pm,

(iii) Copy of my letter of March 2,
1975, sent to the Prime Ain-
ister, along with the copy of
my letter sent to her on Feb-
ruary 26. 1973.

(iv) Copy of letter of February,
134, 1975, receivel from the
President of tke Maharashira
Pradesh Coangress Commiuttee.

(v) Copy of my reply of Febru-
ary 19, 1975, to the President
of the Maharashtra Pradech
Congress Cemmittee.

(vi) Copy of my note "Explosive
Situation and the Way Out”
on the basis of which I have
made my statemen{ at varicus
camps and outside.

(vii) Besume of my ¢p2ech deliver-
ed in the series of lectures
organized by th2 Harold Laski
Institute of olitical Science.
Ahmedabad, of March 1, 1975.

(viii) Copy of my letter to the
Prime Minister dated 19th
November, 1974,

[Placed in Library. See No. LT

9089/75],
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Sir, I am grateful to your and to
the whole House for giving me this
patient hearing. Thank you very
much.

13.40 hrs,

The Lok Subha adjcurnel for Lunch
till Thirty Minuies past Fourteen of
the Clock,

The Lok Sabha re-cssembled after .
Lunch at Thiriy-four Minvtes past
Fourtesn of the Clock

[Mr, DeEpUTY-Spraker in the Chair?

sy SAmET frer oo 5
IUTEHRT Wered, 20 § AlE® (77 2 ﬁ’
T aifemraz & zi-fe awr 144
T AT AT W F O & T sassl
FORT e FITE ) 7 9T 7 TEA
H @R ®1 9T T 7@ 7T, ¢ AR AT
F W9 qE T @ 2 T AA9E
TE Sl AT T 20 TAE AL e
FTEI qT | T TF WA T 573 % a3
3T F L H PIF 3 | IOTE JATH AHAT 7
fewma & @1 291 WT Y Fa7 agh A
VET g 9% 9T T AT F4 1 (e432.7)

M AW X Tz 97 9gH FE
T T & W T |/l 27 wwaryfa faandh
ufrazgr:o-r‘maﬁzs‘—rrwm q¥
IITA A Q2 | S99 991 Jmar g &
AT SHTZUF H AT T2 2 A1 S
T it | 7] gTFa a3 gIAT =TiR |
ZLAF T 1,500 To qAT AT T @I 2 |
TFET a8 TCET AT FT g A7 JTAET9TE
TEFILE |
MR. DEPUTY-SPEAKER: I am not
able to follow what he wants to say.
If he wants to make a brief subinis-
sion, let him d9 so in one or two

sentences. He should nct shout like
this.

st w¥sax frw © SUTemer wEEA,
Z0 ¥ fw 377 ¥ dgq wsAa werd
#1 Arfen foar a1 | Tw T H gl | oY
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[« w377z foa )

Fw & waua ¥ fAq agy ot @dr @
7% AIRTHRT HT TA7 F7 0T F AL,
faat ¥ w3 w7 gfog T a7
awsl 37 & 5 W qw s oo
Tq & WwE AT AR ATAE Gear
ST |

are gz @av fasr & f oo A
¥ 7 97 @ #, TT AEER A
fgzraa & af & o T &Y A4 & T
ST | TEAT 7 8) § AR @Ml F1
garx faar mary @99 waq ¥ 9T
T THT 144 A 3 | 9&F qF F
TYY TAAT AFT AT qEFAT § WX AT
T FAq aw | o fgrma & avEre
7 & AT FT THTAAT 1 W17 TE 144

el

st gou = Gt (@dEmEE)

Imers wErRy, fainft =T A7 0¥
qur &Y mar & 5 U9 g & SO
fodt 7 fFft w=TT AT WO ST
g & faandt o=t & Fandt @ ade
A1 Srgar g % famr fege o &=
O &1 FESHT AT FT AT TR
FLZ 1 TEH I5T A TAT B TFA T
F4 STow w¢ fear @ wW 9T W
afer &) o9 SFET A8 wET |/TEA
a1 g® W@ oW &

SHRI SAMAR MUKHERJEE (How-
rah): It has appeared in the ncws-
papers also that Government is put-
ting obstacles in the way of normal
trangport by rai'wvays and -mnotor
“transport I want te register my pro-
test It 1s an attackk on the elemen-
tary democratic vights of the people

st Tw sg@ awdy (TemETE)
JUTEAR TEIEA, g Wra H UEAIGH
A AT AT NATE G FIAT A0
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IqY I9 L, W N oI @ &
forY s & or 5w § ) o @y O
IO EFT I WIT 9IF A owrEd
at gaw fan wfieer aadd w4 & B
T8 HfFT 81 T, g0 wEH Zvem ¥
gare for w1 ww aw oF qfawr §
# o9 F) Tgar A2d g 6 gawT 0
gfgar w1 o @ orfaqer @Y arfea
T T T AR AT R W

PROF MADHU DANDAVATE
(Rajaput) I want to ourg to your
notice that our Constitution guaran-
tees free mobility for the ctizens of
the country I wrsh Lo say that this
15 not a plea or an apology, in spite
of this, lakhs of people are gomng to
come to Delhi tomorrow But 1t 15 a
fact that a number of bus owners and
truck owners have beea forced unt to
give their buses and trucks to those
who are coming for th demonstration
We want to lodge our protesr against
this attitude and we would msist that
you siwould please 7ive dne~tions to
the Ministers concerned not Lo allow
this demonstration to be obstructed

oY gEw WA F@A@ (TIAT)
¥ gy @ R T, e,
wex WAW, WETAS; W AR F ST
fa & 7g1 & w19 76 & qefae @
fer i &1 Fr F wfiewfar o
sgamar & fr g fasr A omaw & fw
faelt &1 aefae 7 fear sma ) AT &
7 6 roar &1 gfew fawelt ¥ qend
€ ¥ o faet & waaTe AEET 0T
it AR N AT B

T @ TR 4 ¢ T o
& W o wrdo sre, gfem wix
THe o AR 7 @1 &wr #7 fadreyo
foaT 2, AT g Fa1 7 o1 F wEmiey
Yqeacfeamr g &% awr 7 9
T ot fafsed § A s §,
7% A% 9T qgA & fag g7 fvar oy
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@ & v g o T fa i g,
Y are w8 frr o § i aww derd
areft g § 1 g o warEEEr § Wi
qae fafwed § say &% war 2@d
FfRhuam A fRrar @ §

MR. DEPUTY-SPEAKER: Yuu heve
expressed your feelings you have re-
gistered your protest. This side also
hag had their say, So, the matter
ghould end there, We cannot go on
wrangling over the sama thing. The
purpose is served,

! gwn W FoAg o AN W
g Al Ty s @ ¥ om WX & few
TaT fooar =T @ & 1 BW q@AT S #
o w1 A= fawar ar e &0 A -
VT @A TIEA § W O ST 3
ArF "Wy 2 (Interruptions)

MR. DEPUTY-SPEAKER: The
House cannot he run in this manner.
I have given you enough opportunity.

W PFA A ®YATG  AF AW &
| R A= w7 famr #1

MR. DEPUTY-SPEAKER: They
have made certain allegations, [ al-
lowed them to give expression ta it.
You have repudinted it. You say, this
is baseless, there is nothing like that,
The matter should end there. What
else do you wan®? Tet us get on with
the business of the House,

WwAt mew wqe (AF faeelr)
Y F ogrrifas e A oA ot
VR far B gmE A 8oz wE
& T 1 Arfre ¥ T v T 2
T I FE AW w7 TR § s
fft # T oo T 2

a0 AT ag g e of i fow

Eﬂ‘rmﬁwﬁa‘wmm 144
7 LS—g,
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T FY oA FE &, ) TW 144 AT
giudee 9d 99T 49T WET & WE-
o g @ A g 2, A wE g

ara TJE &) T 5 (Interruptions).

MR. DEPUTY-SPEAKER: Order,
please. I am not going to listen any-
thing further on this, Nothing more
will go on record,

SHRI HUKAM CHAND KACHWAL*

———

14.43 hrs.
GUJARAT BUDGET, 1975-76

MR, DEPUTY-SPEAKER: Now, be-
fore we take up the presentation of the
estimated receipts and expenditure of
the State of Gujarat for the year
1975-76, 1 have & note from Mr. Mava-
lankar saying that he wishes to raise
a point of order. I do not know what
is the point of order.

Mr Mavalankar.

PROF, MADHU DANDAVATE
(Rajapur): It is good that you are
listening to the point of order before
giving your ruling

MR. DEPUTY-SPEAKER: ot
course. T think, it is the right of every
Member to raisa a point of order and
it is the duty of the Chair to listen
and to give a ruling,

SHRI P, G, MAVALANKAR (Ah-
medabad): Mr. Deputy-Speaker, Sir,
T am grateful to you for permitting
me (o raise a point of order on the
Gujarat Budgrt and the Supplemen-
tary Demands for Gants for Grants
for Guijarat to be presented to this
House by the Minister of State in the
Ministry of Finance, Mr, Pranab Ku-
mar Mukherjee

My point of order is this. Gujarat
continues to be under the President's

“Not recorded.
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Rule and the Centre has, thereiore, a
direct responsibility for everything
that happens there in terms of ad-
ministration. That js why they have
come to this Hou.n today to present
the Budget for ny State. My objec-
tion is, why it is that the Budget
which should have been presented to
this House and tu Lius House a'ane
has alreadv heen presented by the
Government io the other House? This
is a wvery serious affrong on all well-
established rules and conventions
enshrined in the Constilution in the
Rules of Procedure, in the Conven-
tions and in the Directions of the
Speaker. This MHouse has the exclu-
sive privilege 2f having in theur pos-
session all  the Hnaneial powers.
Therefore, I am surprised, sorry and
even agnry that the Government should
have found it proper to lay the Bud-
get and the Supplementarvy Demands
for Grants in respeet of Gujarat zl-
ready before the other House

MR DEPUTY-SPEAKER, You
have made the wvoint Hos the Min-
ister anything io ..y oa this?

THE MINISTER OF STATE IN THE
MINISTRY 0OF FINANCE (SHR!
PRANADB XKUMAR MUKHERJEE):
At the very nutset, let me tender my
apology for the inconvenience caused,
But what had becn decided was that,
after laying the RBudoet hoere gt
would be laid on the Mooy of the ather
Hause which i« the vaual  practice.
But what happened was this When
the list of businecs came, it was found
that presentafinn of the Guiarat Bud-
get had been placed after the call-
gitention but after call-attention
there was recsss and it could not be
placed here Whon my colleague the
Deputy Minister, raisad this issue on
the floor of the olher House, che was
permitted by the Deputy Chairman of
the other House to lay it on the Table,
and she had not othar option but to
do it. Unconditionally I tender iy
epology A the inconveniencs caused
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to this House, There was no inten-

tion to lay it there first,

SHRI P, G. MAVALANKAR: While
1 appreciate and ancepl what the
Minmister says in terms of uncondition-
al apology, nonetheiess I must say
that the matter cannot be allowed to
rest at mere expression of an  une
qualified apology, because, after gll as
1 said in the beginning, this is a direct
virlation of the Constitutional provi-
sion and of *h2 Rules of I'rocedure. ..

MR. DEPUTY-SPEAKER: What
is the Constitutional provisien? Why
don't you read thiat oat?

SHRI P. G. MAVALANIIAR: The
Budget must first be introtheced in the
lower House. The Rules af Proce-
dure and the Constitutional provision
clearly say that all f{inancial powers
are exclusively i the possession of
the lower House. Lok Ssbha, and the
Rajya Sabha cun anly doscuss

Mt  DEPUTY-SPEAKER- 1 have
your poini, Kinrdly sit down.

Ii we go hy the Constitul.on siricl.
1y, thete s nouns w prevent  the
presentatiwon.  'The Riles of Frocedure
vannot overtide the Constitution, 1
will read out the relevant provision
of the Conshitution I think, you are
making u point relaliag {0 Money
Bills, There iz a yuesting of pro-
pricty in what you sars, DBut if you
go strictly by the spint of the Con-
stitution. 1 do not think there js any
bar. 1 will reud out the proision of
the Constitutian. Article 112 says:

“The President shall in respect of
every financial year cause to be laid
before hoth the House of Patlia-
ment a statemcnt of the estimated
reccipts and :xpenditure of the
Government «f India for 1lLat year,
in this Part referred to as the ‘an-
nual financial statement’”

So, strietly, aceording o this. it does
not bar the presentation of the Esti-
mated Receipts and Expenditure to
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the other House even before this
House. But there is another provi-
gion in article 108 which says:

“A Money Bill shall not be in-
troduced in ihe Council of States”

This is, to establish tle primacy of
this House 'in financial matters. [
think, the Minister himseli 1: awure
of a little bit of impropticty in this
regard. He has alcearly given his
apology. The matter should end ‘here.

SHRI P. G, MAVALANKAK" is it
not the practice that the Central Bud-
get is always introduced in the Luk
Sabha and never in the R jva Sabha?
This is something ke z Central Bud-
get. The Central Budget of the Gov-
ernment of India is introduced in the
Lok Sabha and never in the Rajva
Sabha.

MR, DEPUTY.SPEAKER: 1 sce that
there is an elvment of impepricty

SHRI P, G. MAVALANKA; s
iy also a kind of Ceniral Budret nns.
much as Guiarat 1z under Central rule.

SHRI H . MUKIIERJEE (Calcutta-
North-East). 1 would not have pre-
sumed to intervene unless you had
made the obsrreations to begin with
to-day which mught caus: romc con-
fusion later or. If a7 y>u began by
saying that the Constitution has no
bar in regard to this position  that
President shall cause the Budget. if he
so chooses, {o be presented first in the
other House, if that kind of observa-
tion falls from the lips of th~ Deputy-
Speaker, it might conceivablv cause
some difficulty. I appreciate that you
have said later that gome impropriety
was invalved, that the Minister has
acknowledged it ang with a handsome
apology explained how it happened.
but the original observation which
you have made might cause some mig-
givings and might later be exploited
to the disadvantage of the Lok Sabha,
which I want to guard against.

1975-76

MR, DEPUTY-SPEAKER; I do not
think 0. I have rmade a distinetion
between the presentation of a Budget
and a Money Bill, In the case of a
Money Bill, you cannot present a
Money Bill in the cther ouse, but,
with regard to this, it is the praciice
that it should first he presented hore
and then it goes there, and the Min-
1stey has given hw apology and hes
also explained the crreumstances un-
der which he had 10 do 1it. We should
accept that ana procced with the
business.

PROF MADHU DANDAVATE: The
opposition alwaxs accepts an apoiogy.

THE MINISTER OF STATE IN THE
MINISTRY OF TFINANCE (SHRI
PRANAB KUMAR MUKERJEE): Sir,
I lay, on the Table of the House, the
Annual Financial Statement of the
State nf Gujarat for the financia! year
1975.76, 1 shall, in due course later in
this Session, also move the House to
vote, on-account, supplies needed to
meet the State Governmnet's inescap-
able expenditure on administration
aud development drurng the first 5
motithe of 197576, until supplies for the
whole year are granted.

Remised Estimales 1974.95

2, The Budget Estimates Tor 1974.75.
as passed by Parliament, envisaged 8
nominal overall surplus of Rs. 3 lakhs.
Despife gronomies in non-essentjal pxe
penditure, raising of additionl resources.
acrelerated recovery of Government
dues, ang receipt of advance Plap
assistance amounting 1o Rs. 14.14 crores
from the Central Government, the
overall position in the current year is
now cstimated o deteriorate by Rs. 70
lakhs. This is mainly due to the large
expenditure that the State Government
wag called ypon to incur to provide re-
lief to the people affecleg by the un-
precedenied droughtl, price escalations
in the cost of irrigation and power pros
jects and grant of further instalments
of dearness allowance to the Stats
Government employees. Against the
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original estimate of Rs. 5 lakhg as the
cash balance of the State Government
at the commencement of the year, the
annual cash balance was minus Rs. 2.63
crores. As a resit, the State Govern.
ment ig now expected to close the year
with @ minus balance of Rs. 3.30
crores.

Budge¢ Estimates 1975-76

5. Hevenue Receipts in 1075-76 ars
estimated at Rs. 301.99 crores and ex-
penditure, on Revenue Account, at Ra
364.06 crores, leaving a surplus of Rs.
27.93 crores in the Revenue Account.
Disbursements on Capital Account are
estimated to exceed the receipts by
Rs. 31.20 crores. On the whole, there.
fore, the estimaies for 1975.76 envisage
a deficit of R's, 3.27 crores and. conse.
quently, the State Government would
have overdrawn its cash balance by
Rs. 6.57 crores at the close of the year
Obviously, therefore, 1t might be neces-
sary for the State Government to mobi.
lise fresh resources in 1975.76 so as to
wipe off the deficif.

State Plan Outlay 1975-76

4, The outlay on the State Plan in
1975.76, including a special provision
tentatively of Rs, 15 crores for tackling
effectively the problems created by
drought and other natural calamities,
is contemplated at Rs, 187.65 crore. The
contemplated Plan outlay will be met
to the extent of Rs. 51.08 crores by
local bodies and public sector undef-
takings from their own resources and,
for the balance of Rs. 136.57 crores,
provis:on has been included in the State
Budget I have just laid. Central
assistance towards the State Plan for
1975.76 has been assumed at Rs. 32.17
crores, which is of the game order ag
in the current year, excluding the
advance assistance to which I referred
earlier. In formulating the Plan for
1975.76, due emphasis, within the con.
straint of resources, has Deen lald on
the requirements of the core sectors
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of power, irrigation, agricullural pro.

duction and productive labour oriented

workg like Soil Conservation, affore-

station, minor irrigation ete., to meet

the problem of scarcity rellef.

Drought

5. Faulure of the monsoon in three
successive years and the devastating
floods in certain parts of the State in
1972 have caused serious strains in the
economy of the State. Bcarclly ‘and
semi-scarcity conditions bhave affacted
nearly two-thirdg of the villages snd
more than 8 lakh people are heing
provided work on various relief meas-
ures taken up by the State Govern-
ment., Government have also been
providing cash doles, where necessary,
and have taken steps to supply to 10
kilograms of foodgraing per momth to
each scarcity labourer. In addition
Government has underteken distribu-
tion of vitamin tablets and other medi-
cines to the people affected by scarcity
conditions. We must also expresg our
gratitude to the several voluntary
agencies 1n Guparai ¥o have
generously extended their helping
hands to supplement the rclief
measures undertaken by the State
Government. While the TFinance
Commission had allowed for non-
Plan expenditure on relied works
at Rs. 4 55 crores a year, a provision of
Rs. 11.60 crores has been included in the
Budget for 1975.76. Besides, ag I
stated earlier, the Budget also includes
a provision of Rs. 15 crures for Flan
outlay on relief works. I may add
that the drought prone areas pro-
gramme, for which a provision of Rs.
6 crores has been included in the
Budget for 1975.76, will also help to-
wards scarclty relief.,

Public Distribution of Foodgrds

6. Public distribution of foodgrains
in the State had to be increased con-
siderably due to scarcity canditions.
In January this year, the quantity ol
foodgrains distributed exceeded one
lakh tonnes against 84 thousand tonnes
last year. The Stale Government in.
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tensified its eflort io augment supplies
needeq for the public distribution
system, both by making market pur-
chases from other State as well ag by
obtaining larger allocations from the
Central Pool, from which 92,000 tofines
were allotted in February 1975, againss
87,000 tonnes 1n ithe preceeding month.

Agricultural Production

7. The drought has had its inevitable
adverse effect on the agricultural pro-
dyction in 1974-75. Kharif production
of foodgrains in 1974.75 fell ghort of
the target by 22 lakh tonnes. Rabl
production also is not likely to be
satisfactory. The State Government
has jaken several measures, gome long
térm, to increage agricultural produ-
ction in the State. A high.level Com-
mittee, headeq by the Governor, bhas
saen set up to guide and monitor agri-
cultural programmes. A Foundation
Seed Corporation is also being set up
in the State for streamlining the
arrangementg for supply of seeds.
Considerable emphasis i3 being laid
on development of irrigation facililies
through multipurpose, major, medium
ang minor irrigation projects, Con-
struction of canal workg for the Ukal
Project, which is complete, has been
accelerated With a view to raising
the level of sub.soil water, which has
receeded unduly low, a three.year pro.
gramme of check dam is being imple.
mented In each District. To achieve
full utilisation of the irrigation poten-
tial of major irrigation projecfs and fo
ensure coordinated development of the
command areas. two Areas Develop-
ment Authorities, one for Ukai.Kakra.
par and the other for Mahi.Kadana
Pioject, have been set up.

Power Generation

8. With the commissioning of the
first two units of the Ukai Hydro.
Electric Project in August and Decem.
ber, 1974, the installed capacity for
generation of power In the State went
up from 1142 MW at the end of 1973-
74 to 1209 MW. The third unit is ex-
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pected to be commissioned within a
short time and the fourth by the end
of December 1975. Two units of the
Ukai Thermal Power Station are ex-
pected to be commissioned in June and
Seplember 1973.

Industrial Development

8. The IFFCO Fertiliger Plan in
Kalol was commissioned in November
1974 and dedicated to the farmers of
India by the Prime Minister. The
Gujarat State Pertilisers Co, Limited
has secured letler of intent for setting
up new fertiliser planis with daily
capacity of 1350 tonnes of Ammonia
and 1600 tonnes of Urea. As the
Honourable Members are aware, the
caprolacium plant of the Company was
commissioned in March 1974.

The Gujarat Industrial Develop-
ment Corporation has taken in hand a
massive programme for the constru-
ction of 4000 indusirial sheds. Three
other new Companies have alsd been
registered, namely, The Gujarat Tyres
Ltd.,, Gujarat Alkalies and Chemicals
Limited and Polymer Corporation of
Gujarat Limited. For development of
electronicg industry in the State, the
Government is setting up an Electro-
nics Development Corporatoin, The
Government of India also have decid-
ed to set up their second Security Paper
Mill in Gujarat. In the field of cottage
and small scale industrieg also, addi.
tional funds have been provided to the
Gujarat Khadi Board to take up fHe
‘programme of providing employment
in scarcity areas.

Welfare of Backwarg Classes

10. The State Government has un-
dertaken special programmes in educa-
tion, health housing, etc., for the wel-
fare of backward classes. The rates of
scholarships to the Schedled Castes and
Scheduled Tribes, Nomadic Tribes and
Denotified Tribes have been raised. A
Tribal Area Sub.Plan for the tribal
people in the State has been prepared.
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The State Government has also iaken
vigorous steps for the removal of un.
touchability and has increased the
reservation quota for employment of
Scheduleg Castes and Scheduled Tribes
in gazetted posts of the State Gov.
ernment, It has also been decided to
set yp a Harijan Development Cor-
poration for the socio-economic uplift.
ment of the Scheduleq Castes.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GUJARAT), 1974-73

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE): 1
beg to present a statement showing
Supplementary Demands for Grants in
respect of the State of Gujarat for the
year 1974_75.

—

15.02 hrs.

RAILWAY BUDGET, 1975-76—
GENERAL DISCUSSION

MR, DEPUTY SPEAKER: Now we
take up the General Discusgion on the
Railway Budget, Shr1 Samar Mukher-
jee.

SHRI SAMAR MUKHERJEE:
(Howrah): Mr, Deputy-Speaker, Sir,
this time, the Railway Mimster has
presented an optimistic budget and it
has hean ecalled a surplus budget.
There has been no rise in fares or
freight rise ag 1t was done last year.

That was because the eléction 15
coming. So, the railway budget is pre-
sented in sucn a way that it helps the
ruling party to win the election. That
is why this budget has been presented
in such an optimstic way. This budget
has raised high hopes. But, from the
reports, it is clear that the railway is
sick and that sickness cannot be cured
by this budget. It Is illuséry and
absolutely unrelated to reahty. The
Minister, for example, hag said in his
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budget speech that the Railways
are geeing the end of the tumnel. You
should know that the tunnel is not one
that you can pass it over. But, you are
going too deep in another tunnel. In
the railway tracks, there are so many
tunnels and when the train tumbleg in
darkness inside such a tunnel, nobody
will come to rescue you at that time!

What s the basis on which this
oplimism hag been exprefsed? You
have further saiq that the prospects of
the next year will depend on the
growth of the industry and our agricul-
tural economy as also the cost of living
index. So, your expectation is that
the cost of living index will go down.
But, the actual reality is just the re.
verse. The economy is not recovering.
It is further worsening and deterlgfat.
ing
budget

I again guote from your

speech:

“There is a general apprehension
amongst economic analysts that re-
cession-cum-inflation  will deepen
and economy in the highly deve-
loped countries will get worse be-
fore it gets better in 1975-76."

You admit this. But you know also
that day in and day out our Prime
Minister and all the Ministers are
saying that there are forces which are
beyond our contrel for which this rise
in prices is taking place and this has
become & global phenomenon. Here
your 1dea is to completely isolate thas
Indian economy from the international
economy and you expect that our eco-
nomy will be less bloomy, if not vosi-
tively better. This is not a realistie
assessment. 1 do not know some as-
trologer might have advised that the
coming year will be a bright year but
the observation of that astrologer is
beyond this debate. So, I am not
going into it. There was a news-atem
in the Press that even the timing of
the presentation of the budget was
changed on the basis of the advice of
an astrologer.
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THE MINISTER OF RAILWAYS
(SHRI KAMALAPATI TRIPATHI).
Many funny things appear in the
Press.

SHRI SAMAR MUKHERJEE: I am
not going into that. I am only ue:ri:nl
this is not the analysis of a realist.
The situation of the Indian economy
is going to be further worsened and
already the General Budget has been
presented and you have seen how a
heavy burden of indirect taxation has
been imposed on the common masges
and the prices of i{he commodities are
rising up beyond the calculation. ¥ou
have calculated that only a marginal
increase has been made in the freight
charges of foodgrains and iron-ore
ete. and vou expect there will be no
such big impact on the rise of prices
of foodgrains but in actual reality in
our economy that is not the fact he-
cause whenever the trader gets the
slightest scope 1o raise the prices,
such as rise in freight, they use that
to their maximum advantage. Already
the President of the All.India Food-
grains Dealers Association has com-
mented that the proposed freight
structure worked out to be rather
steep ranging from 75 per cent on the
long haul and 90 per cent on the short
haul. They will certainly make use
of this excuse to push up food prices
particularly when they know the Gov.
emment is unwilling to check price-
rise. There will be efforts in favoyr
of inflalion and that is why the basis
on which you have expressed vyour
optimism is unrealistic. The reality
is just the opposite.

The second thing is there cfnnot be
any basic improvement in the health
of the Railways and in the adminis-
fion unless the Governmenf of India
thinks in {erms of basically changing
the whole set-up of the railway ad-
Mministralion. The old pattern which
was set-up by colonial powers is still
there. There is the same Railway
‘Board and there is the same top heavy
bureaucracy which is running the
Rallway administration. You are fol-
lowing the same o0ld pattern in regard
to allocation and  disbursement of
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money. This system of payment to
the general revenues was introduced
by the British in 1924. In 1924, this
was first introduced.

“The system of Railways paying
dividend to general revenues began
in 1924. The then British Govern-
ment separated the Railways from
the General Budget, introduced in-
dependent budgetting for the Rail-
ways and began charging dividend
from the Railways. What is inter-
esting is that the dividend charged
at that time wag only 1 per cent.
It rose to 4 per cent in 1950-51. L'p
to 1963.64, the rate of dividend
charged on the capital invested was
5.3 per cent and since then the rate
is 6 per cent.”

This is a big deni on the finances of
the Railways.

Another thing is the social burden.
Up till now, you are carrying on the
same old policy of giving concessions
to big business and for that, the com-
mon man is to pay and bear the heavy
burden. In this year also, the social
burden is of the order of Rs. 203
crores. It has been repeatedly criti-
cised that why should the ecommon
people bear thig social burden of the
big monopoly capitalists. They are
made to pay higher fares and when
freight is raised, the entire burden is
distributed on the customers. Imme.
diately, the prices of various com-
modities rise. On the one hand, they
are fleecing the customers and on the
other, they are taking full advantage
from the Railways. 1If this is not
changed hasically, how can we im.
prove the conditions of the common
people and the finances of the Rail-
ways You cannot improve.

Moreover, in regard to the perform-
ance of the Railways, which the hon.
Minister has dealt with in his budget
speech, it shows that the health of the
Railways is not good and there is no
basis for the optimism which the hon.

Minister has expressed in his budget
speech.

I am only citing cerlain figures be-
cause there is not mueh time at my
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disposal. First, you have calculated
that the traffic will increase. Your
calculation is that it will increase to
192 million tonnes or something like
that. But, our experience is this.

«Falling far short of the targets
is an old story with the Railways.
In the Fourth Plan, the Railway
Board set up a traffic target of 265
million tonnes by the end of 1973-74.
This was scaled down to 240 mil-
lion tonnes at the time of the mid-
term appraisal, and then to 215
million tonnes a year later.”

But, the actua] performance is 185
million tormes, This is the target and
this is the performance. What is is
that there is a big gap? This shows
the total inefficiency of the entire
bureaucratic set up. But, you cannot
get rid of that. Because, the whole
Government is defending capitalism
and that is the reason why they are
dependent on the bureaucrats. They
cannot believe the railway employees,
the railway workers and they cannot
involve them in the administration of
the Railways and there lies the real
tragedy and the real failure. What is
the position of the economy”

“Degpite tall claims by the Rail-
way Minister about the efficient
working of the Railways, he had to
admit that the indebtedness of the
Railways on 31st March 1974 rose
to Re. 208.02 crores.”

1973-74 was truly in all respects a
depressing year—this is your admis-
sion. Then what is the position?
‘Matters became worse during 1974-
75'—this is your budget speech. Des-
pite a big rise in passenger fares, the
budgetary deficit was expected fo be
Rs. 128.19 crores. Then you have ad-
mitted that the Plan outlay mhas been
reduced Referriing to the Plan cutlay
of Rs. 308 crores fn: 1974.75, the Rail-
way Minister noted that the allocation
was even less thur the reduced allot-
ment for the current year. So after
all this, now you expact that the next
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year will in your language, be one of
‘stablisation, growth, promise’, though
you admitted that if not positively
better it will Le loss gloomy. These
are two contradictory assessments.
Both are in your language. Is this
not an election budget?

SHRI KAMLAPATI
Where is the election?

TRIPATHI:

SHRI SAMAR MUKHERJEE: It 1is
coming next year, This js the last
yvear before election.

AN HON. MEMBER: How do you
know?

S}IRI SAMAR MUKHERJEE: It will
be in February 1976 before the budget.
Then another budget will come,

If you are really gerious about im-
proving the condition of the Railways,
you have to change the colonial pat-
tern and colonial system. You have
to take the full co-operation of the
workers and employees, The target
which this hudget hag set regarding
increase in freight tonnage or passen-
gers is not on the hasis ot previous
experiences, and not based on sealily.

In order to improve the finances, in
the past also we made several
suggestions. Even during our nego-
tiations Lefore the strike, we gugges-
ted that we are prepared to co-
operate with the Railway Adminis-
tration if thev are seriously prepared
to stop corruption in the Railways
and slso to stop various other mal-
administrative practices. We gsuggest-
ed that a Committee should be form-
ed taking into it representatives of
the varioug Unions so that we can
seriously undertake a drive against
corrupt practices. But that proposal
was rejecteqd outright.

Today there was a call attention
motion. It was admitted by the
administration thet in one Division
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alone, theft amounted to Rs. 18 lakhs.
Shri Qureshi stated in reply to a
question that each year Rs. 20 crores
are being wasted on this. Moreover,
there are claims to be met. You know
the corrupt practice of ‘assisted
siding’ that ig going on. I have some
figures and documents here. For
want of time, I cannot go in detail
into them. But these private partles
are usinp these sidings called assisted
sidings where wagons are kept in a
disjointed condition for these com-
panies, In Bilaspur, there are
severa] companies which are given
assisted sidings. There is a cement
company, another the Oriental Paper
Company. There is a large amount
of dues unrealiseq from these com-
panies. They are not paying all these
moneys. 1 have got a report that
nearly Rs, 50 lakhs are due from
those companies. That is not beling
realised, By the use of those assisted
sidings, you are wasting pearly Rs 2
crores in one division alone. There
are more than fifty divisions in the
nine zonal railways and this type of
wastage alone would come to nearly
Rs. 100 crores. This iy the type of
corruption. that gnes on Without the
involvement of the officials, this
cannot take place.

Huge sumy; of money are being
spent by the Railways due to agree-
mentg with American collaboration
companies for diesel engines and
other parts. Here is a release hy
the public relations department of the
Southeastern Railway and I do not
want to read it as it will take much
time, 1t gives an analysis of such
agreements. The diesel engines were
defective or too costly and below
standard. They are mnot fulfllling the
targels. Due t, this a huge amount
of money is leing wasted by the rail-
ways. This type of forelgn contracts
must be cancelled and our rail in-
dustry musi stand on its own feet or
on its own wheels,

I now come to industrial relations.
You have given the heading: indus.
trfal relations but without consider-
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ing the railway as an industry, I
raised the question yesterday also.
The ILO hag declared that the Rail-
ways should be treated as an in-
dusiry; Miabhoy tribunal also said so.
The Csleutta High Court and other
High Courts also have said so. We
shall be repeating this demand till it
is conceded. You have said that
labour relations have ghowpn consider-
able improvement after the unhappy
events of May last, It is not correct.
Labour relations have pot at all im.
proved. The Railwaymen have been
brutally suppressed and victimisation
is still going on. The railwaymen have
been forced to accept further workload
ang your budget has acknowledged it.

The Railway Minister in his speech
has appreciated the all round Increase
in productivity which has lately taken
place. But that has come about by
imposing heavy work load on the
railwaymen. But this is most un-
healthy. You are creating conditions
of terror and keeping the Railwaymen
in abject slavery. By this you can get
some resulls for the time being, but
this cannot Improve relations. Bitter-
ness in gradually growing and the
storm is gathering and it will burst in
future again if you do not change
vour total attitude.

I bave got some reports which show
how railwaymen are being treated.
The Secretary of the Loco Running
Staff Association has written on
10.2.1975 to Shri Qureshi as under:—

“The dismisseq Railwaymen who
were arrested prior to the strike and
against whom there is no charge of
sabotage ang violence have not been
taken back to duty as yet. Not only
this, but the strange thing is that
their dismissals are being confirmed
by the DSs also. Even last week
several letters confirming the dis-
missals have been issued by the
different Divisional Superintendents
of several divisions.”
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Even your announcement about the
condonation of break in services Is
not being implemented and at the
lower levels thy bureaucrats are say-
ing that whatever may be the Minis-
ter's pronouncement on the floor of
the House, till they receive written
orders they will not condone break 1n
service,

The situation is worsening further.
Several times the late Railway Minis-
ter announced on the floor of the
House that he would negotiate with
associations which have not Teen
granted recognition, but whenever they
want to prepent their case before the
local officers, the officers refuse to talk
with them. They are able to sit with
the Minister and the Railway Board
Members in the Grievance Committee
here, but even the Members of the
Grievance Committee are not cnter-
tained by the local officers.

One Assistant Engineer, Mr M. S.
Nagarajan, has seni a secret letter to
all officers as follows:—

“in a secret meeting of the local
officers with the S. M. (W) if has
been decided that to tackle the
probable situation of a total strike
it will Ye barely necessary to exact
dismissal orders against the follow-
ing union cffice bearers

I assure that if ] am selected as
an Emergency Officer a8 has been
given the wunderstanding, I shall
implicate these ring leaders by any
manner of means: S. N. Sinha,
N K. Prasad, B. P Sahaj ete.”.

This is absolutely jungle rule., A
conspiracy is going on to remeve the
trade union leaders {from Railway
service in this way. There are so
many caseg where loyal workersg have
been rewarded. In the Eastern Rail-
way there is an order in which even
the name of person appointed has not
been mentloned. Tt is only said Shri
{Name not given), son of Shri H P.
Hazara is uppointed. People without
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the required experience or gqualifica-
tions are given jobs and promotions
supperseding  their  seniors whose
promotions have fallen due

This is the letter written by the
General Secretary of the ERMU's
Central Office, Eastern Railway:—

“Retaliative Transfer Orders are
still being made. 200 strikers gare
under order of transfer. Transfers
are being madc at the instance of
Railwaymen's Congress. Re-instat-
¢d Casual Labours and Substitutes
are being treated as fresh entrants
to such persons who have heen
engaged long after the strike. Fresh
appointments are being made even
now keeping the strikers at bhay.”

So, the old workers are not being
taken. So many High Courts have
given judgments The High Courts
of Calcutta, Andhra Pradesh, Gujémat
and Kerala have given judgments
against the Railway Board’s action.
They have asked the railway admi-
nistration to take back all those who
have been dismissed or whose ser-
vices have been terminated, even in
regard to causua] workers The Rail-
way Board, instead of accepting the
verdict, are not only dishonouring
those orders bul even going on
appeal. Today T have received a letter
from the Western Railway Employees’'
Union saying:

“I am here to communicate to you
that very very welcome and glo-
rious news thay thy Gujarai Divi-
sion Bench have rejected the appeal
of the Western Railway against the
judgment of the single judge, hold-
ing the dismissal of the employees,
connected with the May. 1974 glo-
rious struggle as illegal "

Even the appeal has been dismissed
but he has writtem that the Railway
Board is thinking in terms of appeal-
ing to the Supreme Court.

There is open violation of the
safety measures. 1 have written so



a7y Rly. Budget,
1875-786—Gen. Dizc.

many letters to the Minister pointing
out that no safety rules are being
followed. Traing were allowed to
move even without breakevans and
without guards and that has caused
seplous accidents. There was a scrious
accidents at Nimdih about which I
wrote a letter to Shri L. N. Mishra.
Day before yesterday there was one
accident and just now my {riend, Dr.
Sardish Roy tells me that all the
traing are being diverted because of
that accident which occurred. The
reagson was that the brake was not in
proper condition. With half brakes or
no brakes trains are allowed to move.
The guards who refuse to run such
trains are being penalised. This is
absolutely illegal. There was an acci-
dent to the Darjeeling Mail in January
causing so many deaths because of the
defect in EMU coaches. So, thorougn
enquiries must be made. It has Becn
admitted in the budget speech and in
the Year Book supplied by the Rail-
way Board that the major part of
rolling stocks has not been repaired
or overheauled for 50 or 60 years!
The old rolling stock are being used.
After all this, to say that next year is
un year of promise and railways are
heading towards progress is an abso-
lutely wrong assumption and wrong
optimism not corroborated by real
facts. Conditions in the railways will
further detepiorate if industral rela-
tions are not improved. This 15 a
very vital issue which you must take
into consideration Dismissal cases
must he reviewed and all should be
taken back. The declaration given
here must be immediately implement-
ed because at the base, the bureau-
<racy is causing heavy uobstruction:
n his budget speech, the Minister
1as statgd that only cases of violence
and sabotage will be treated separa-
lely : All the others will be taken
back. But now Shri Qureshi nas
bdded the word “intimidation” and

- Tripathi immediately yielded to
®Wat. This is how the Minister is
eldng to the pressure of the Rail-

y Board, to the pressure of the

reaucracy. So, I would request the
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Minister to stick to the assurance
given by him on the floor of the House
and not to add “intimidation". I
would again reouest him mot lo yleld
to the pressure of the Railway Board.
I warn you that a storm is gathering
that it will burst forth and you will
be wholly held responsible, along
with the Railway Board, for this
calamity.

MR. DEPUTY-SPEAKER: I have a
request from the Minister of Parlia-
mentary Affairs to ration the time of
they Congress members to ten minutes
each. I hope they will bear that in
mind. It is their internal party
arrangement.

o ATTEY ¥R qOWC  (ZH-
qT) : WAATG JUTAS WElEd, g AT
g 2 fF AdawrE & 15% I
et & = ¥ & "ro qry o swen-
ofy faadt st &1 sfeeT &% wix
IT X T NI T AWT T @
F€ | T T9g & q® e § Faondt @w
¥ waw aFA S qHT qANAT FT Wy
T 1 oSa e S AW wawar
gt o ®7 ¥ &9 F a7 A1 I @
ag wEE o % faawdh St 7 ow o
g #1 ¢ fom & 57 & gowr o
W@ gt 1 F A o R ogwr § o
% afz gl &1 39 1 frfemew w0
w1 v e, HfE 9fF dur a
arar, =6 fa¥ w7 & For 4w @ F—
OF TG IA FT I FT ATC Haw
2 1 afe & s o e AE" E e
W w1 3fe § gt g9 AdY T,
7 a1 $aza ve fHTE & a1 @, W
F 9z Ha A1 THT FEX F1 AVHT I *7
& fawar | afeT =7 w1 91 9 avs,
AF AW W AT qwT § A, -
99 &1 A9¢ 0T 8, N ¥ 7o qay
o & w =AW § ) T aw oefad,
FH ¥ HH 9rET sw oar
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W1 AF A THT AT g f—
W § §5 agT w9 T 3o w8,
59 7 W W § 1 w9 7 agy &
forr am@ &1 @rm F@T =T g—
g a8 & f5 w7 7 R W oG Ay
wYE QX &1 TH A8 e, wier
# w18 afz 78 A, 7 aeht wiE 7 ok
T A WiE ¥, fad uE-2) mmeeww
¥ T agmar @ g W Ay Y oo fed
fr wREY F7 #7857 w1 wfar &
e §f 91 1 @ F A oF aga
a3 R st W A
forar &, om0 & gut fadndt == ¥ a8
AT wEw g TE, A 9w & fe
w39 /WY A wEfat @ afaw-
¥F A FENT T T AT faT,
@ AT W q@Ea § e wwre
¥ feare T £ 1 9@ ST wi awe
¥ fay, ot frlt & TgFma & wrew,
qNT W WT %7 47 el % gwuwTa
¥ W FT wEE ¥ WiRe 27 o g,
OF WAT AT qHT & W K ower o ¥
Wy FEm fF F g aww @ oag
aw i Afwr 7 oF, afer el
a9 a5 GGAE | Wi F A Fav
fmifF A s M AR EA T ¥
X aF TG W oA v Agfaw
g &, oy &1 o o aga g Zu 2,
Afa T ST SRV A aw AL wE AT
W afs Tg=an Wt &1 39 F1 9= T80
A & ew for w9 & wvETae &
wrer SN 3 R 3T 8F e A
frers & faa, o7 & ot & fa,
T & afrarr # auir i fr, 3 O
N GIXAT FT GAET T AT, AAE THA
ag WEgA ¥ f& "7Ar S § A Ay

fear @ @& 70 o
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ar, 9 fafr s #7 qareeq fwan
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27 T ATHTC @A FOAT £ ) TR
RATAT 7159 AEHETIT #1 fom 767 #1
QAT A ITH! HAZAAT A€ F7 AT |
WITT $A7 § 1 W uw Tl 3 4g
gfra w7 @ew ¢, ag w9 T @
€H T OF UF 5T $Y GIAVGHATH T
JgAT g | WY fgmrae wRw R, 4v
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[sre Fiz@T 72 arvrer |

a7 93w &, fawre &, zfqor 7, @@ ¥,
IO ¥ ofraw ¥, woerw o7 fr 9t 2w
¥ st off Frdwee wE fFo ag o
@ Tfed | e AT ET AT
TET A AW AT wwAT @ ¥ g2 A1EY |
wife aga ¥ 08 5T & SEr 27 AT
q a1 I 71 gfeqr AW W o=y
TATAT AR-HAFTAT &1 T4 Fd
&, o o5 % = w afgm v 2w
® ¥@ ALY AT TG qF AT T OF TE
gRm | Zw =R @ fr fred oy W
W A FE Y E AT YA AT g
wfgd | o o e & e Oy
T ¢ 3 o1 At S &
AHTIT FOYT @97 7947 &, a1 I H1
WELI ¥ ART & AT 77 wud fawer &
T ara &1 g™ & | "W qeT &
qas THifery qrmma @ ) a7 faw g7 @
& o O =T & fawmn 51 S a7 faa
WA W7 WA wOAT AT G
FATHNT | AT UL 0T 9 FTATHT ATfES |
fos® At o st W A a5 a7 9
9, WA AT ATH FIT AT 2 AT AR
A A ¥ g FE it | oaE
Y SFATH #1 arF 577 & faafza
Y ATA AIA Al AT WAAAEI
WTFZE T T M99 | AT T2A AT
ara 0&Y 21 781 2, faw 7+ & a=i aar
$apeu iz, @& FuY oz g fr
FHTY W20 F 1,043 AT9H F7 T wEE
gu, 39 ¥ ofrar) 1w 7 A Ay
gfaar 787 # 1 FWT miwAr w9 § 9wy
& T FUHT A% gz & | e
¥ o 7 v vy A wre afww ag
¥ oo fear fv & s20@ 7 mfear
ST AT qg0 § A& | AfHT
ST FEHIT FT 9T ¢ aT fGuraT &1
oY T 9ENAT | WY AW F UF W
W gEE W fod gran ag HTawa
R AW A1 OF G179 & £ q@AT £ |
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W ¥ ¥ v =i o gart ey
T A e A9 oW T § ) ww
miET frmafran g o &
qTT 7w & 2w i o & e o g
AL FTUET AN TR ATEA 1926 F
T AAT 41 97 ¥ TE | Ty 9% 7 Qe
fear mar f& 31 fawsaw, 1975 aw
T ATET 9T gfew we w7 faar sam o
afed ag & 22 fewaAw, 1974 W
wrd 7 Gamw AT, aEy T wsaw
Wt g faw ogw @ oty gwr @y
SHTIHET & T &, 37 & Arw fgr myr
WA THY A6 AT 7 O F IIRAT
3 w7 foar & oY% ag Goma Fear & fr
30FH 1975 F AT 1976 F =T 1
WY A b W IA R AT G FT
faqr 1 for forir 7 weifod 72 0w
OF o719 4 7T # W31 A I9 T
70,000 AT W F¥ FAT | 45 g0 8,
Tzt &1 it fra fasires i g% 97 oy
s ferfr Zor ®T AT FT W E, 04
AETT F A ® (49 "H9 F FA00 4%
TATY FX4 2, W7 FT AAET FT OATA
Fem 2 f& 37 @1 o wEW A 9%
AT A | e A et & f
T AOVATHT FT Hed TAAT AT E0 B
I IV AT EY AHAT & ) WY HE
#rfsry | TE@ a9 7 &Y fF A aw
U J19 dFd 90 AT AT & AREL
ZRY AR FIA AE, H7T AT F wa,
B qEl fIEa @ FE @ WA
o oa e wiaer & ag= s o &
aaFT & faam §o Awe T W o
HT9 ¥9d qATHG &I I WTF AT
Tasmaa &1 a7 F30 § o7 6 95 q@lr
S frr Y &g @ o GAT W
g TE7 | Wt mrvaTa I faan o, gw
UF TR T T S AT 3G

i forer rfaaY #7 @ &t v wgr T
& 59 #1 FT % e 7



285 Rly. Budget, PHALGUNA 14 18068 (SAKA) Rly. Budget, 286

1875-78—Gen. Disc.

9 & WETAT W7 § AT E AT FY
¥ & W & guar wgar g e wa Y
oY oA H T SEE ¥ 99 ¥
ey arrg 7% toE weA & are ¥ faw
A NN EAFA AT
qE A1 47 TAL AT HT AN HT a7 4T,
oI v MEr F1 @ e W FAEr
FTEA B, TTEN & AT ATGA £, TA A
o7 wEOFT FHOT FAT AviEd, W
o & = AfRg wE TR fe=
g1 wfgdr 1 Afew o fred w2,
BT F A AT 7R 2, 2w At e ¥
HIAT g 3 T I ¥ A H AT
W o wdl W WTT AT A9 A A=A A T3
ST ST W4T § Ay AT 7 q9 2,
Fo 1 WY | AT WO ¥ AT wergAl
T FEq qAT3% W EW &Aw fw oA
T | FIA AT ATEA THEZ a9447 2 |
TR FHA AITA FT qWGT TH AH
"I 9 3o A7 fFAT 2 o worvISn
25 a1 A # | TG FIEAAA KT AGTT
wrEAA 8 20 frame, 1924 Ffawuw
framana + Fva s o T gr
T9 50 AR f7AA1 AT gAr 7 7
gy F fagm Tifaaw a7t 7 1 1905
¥7TEATE A A7 | WIE 70 AT A
fret ar z= @ a1 fafa w1 {ve
faar ¥ 7 mav gy faar @ AT 9 B
Ffar | & §5 AwT T AFT FEAT
AT Ffwd araw gmr 8 6 v AT
TR R 7Y AMF SwRT A OEY
A fom o g gu 3 & wE &
TS W R, T WAT gT 97y AT 7Y
T AT QTG 2 Z AT FOEA T7 FY ATAT
¥ W @ @ g arA #1 F aw T
ST | EH 3 HEA FAT § AYE AT
& wreaw ¥, worEa & Avaw &, 5 o
g @ & o foeg Afew, &
Wy A FY gEry A aw @ w@
WY &8 F FEEATT w7 gariA 1 wrer
WY #7 TEE A€ AAAT KT WTFATHT HT
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wsfafafir g ofgd, sy w7
st g fed | W wfe
ST wESEE # gwrme ¥ faer

& 7w, 9 & ofgd 97 gew1T, AT F
U1 & qvy famrsd | Fw o fowd gy
T AT = F ary oA, §r dar
¥ #rg fommed oo oAy T & A
e =T A 2w w1 39T gET A
w37 2T 3 W F afgh ¥y A
a1 @faw ag & g7 A faar
A ATHEE 3T F G717 97 9T HIT
WOAT @ AT 297 ¥ dafer w5y afq
2 | fuwe o @A dat & fag g
59 W # Fmar wfgu f& s
WA A

TH AT F oA A 9B FEa
gfraw T v 2 B = =
g AfTR | A T A &
™ wam 9 faaw 2 fF w8
WIEHT ¥ ATAT PHT AT WA,
AT IHW TTH 1 O WA & HET
oY A=y &1 srAr afEm o 2o
A 1974 T WL AVH HEAT 2937
T ogdY H OMIT & TEH HAT o A
guv fzar # fw 45 sgfgr iy 2

faew &1 ol A% &A@T AET
2 sa ¥ g fer oasm wvR
g T W T IA A AW Aw
Awa T A R G oW ogEd
w1 T@R F oA Ky &1 @
§ AeRd &% fodee W g@ §
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i 9 W § W 7 3F B
® &1 TP IT WERT AL
FQq, @ W FT FH I E
¥o faomr wfgn, @@ &= @@,
W@ W Wifgw 1 4
el TS A § o W7 Y
& W oA IRA AT AR
I &1 T

(]

aefl £7 gt &1 TEET UT
FEETW F W gA AfAw o

MR. DEPUTY-SPEAKER: 1 think

you have reached the climax 2 litle
while ago.

Sto ATT@W W} TOAC AR
g & feae @fsg | gFAmr
& &t & AR uF fEemr gt oW
T WYY qE THT W ¥ OI9AE
1

% A7 fEEE & 0% wEr
q mFETT w9 &1 AT T@ 9T
sRA frr g #7

“The Government's cause was not
helped by Patrick Jenkins, Energy
Minister, who declared that Britons
should not turn on the hights when
brushing their teeth since this
function could easily be performed
in the dark."”

W W wy #C WifE §@ oA

T R, WA F @ qw wfeg
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#hew welt off 3 s frar, ag wad
writ faar ¥

“In an inept demonstration of his
point Jenkins posed for the Daily

Telegraph shaving by candle-hight...

TH AUTE ¥ WEATHEC WY
TomaT i d@ EW TRATHY T TR )

electric razor.”

faoslt amr @ Wi WW TR §F A
A A |

W A (st wwemafa fraet)
oz i faf=y w1 w0 fa% 57
weg’

o ATTAN W 9T M- T
Frarfamt & vasi fafarzs A dfss
®r ama & 7 VAT g

TR VE ¥ A gt g VET &
qg THATAY g1 T E, A7 @ T
o @R AT AW A ¥ WS
FZ g’ FAMITE 9w &
Y ART § A A AAF R §

FEEATIRAT 3 ) 33 e T
Tewgo #1 & ¢ WM ¥ gafag

amr & W 7 omagd w1 owW
fewr w# 1 &g o 3 wafag
T fF W S g7 qTw OH @
7
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wirg W19 AT ¥ Wy § A A
T ¥

Eaft st ¥ OF AT AT FIAT
e FT A FEA L A A freEm
feerar ¥ i w7 ¥ 9IRAT, W7
% qandt fafwer fra w5 w0
Fg waT N gm AT A4 AT W
&t gwarafy g W fro 7 aE@
T M AT TET KT AR WD

1 oa€mm | § oA cRr fAaaed
faem gz f& arm AWM W
oA g, g T OAFLT

w19 @ M9 g, A vl tFAAoany
§ oArg B AIT "7 Wi 6 ATA # )
a9 A 4fzT HEa weger @ 9aa
AT ATGHT F1 vara <l AT uge-
wfzave 9L FT AAT 9 TR wEAl
& g A ATAT G AATA FTAT

gt

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): Now that the humour
15 over, may I talk something serious?

Al the very outset, I would like to
share the sentiments expresseq by
the hon. Minister while presenting his
Budget in paying tribute to the late
Shri L. N. Mishra. Whatever might
have byen his  failings, there were
very strong points in him which we
would like to remember to-doy when
we are discussing the railway budget
after his unfortunate assassination 'n
the begmning of January.

As far as the Railway Minister’s
speech goes, I would like to say that
?l? reaction to it is that jt is like
‘he proverbial curate's egg, good in
Ome parts and very bad in others, a
ittle more, than the proverbial
‘Urate's ¢gg.

807 Ls—10

PHALGUNA 14, 1838 (SAKA)

Rly. Budget, 290
1075-76—Gen. Disc.

I welcome one or two things he
hag introduced in his speech. Firstly,
he has for the first time sald some-
thing absolutely positive which, I am
sure, the bureaucrats sitting in the
Rail Bhavan may not be very happy
about. He has given an absolute an@
categorica]l assaignce in  his speech
that there will be condonation of all
break in service—a demand that has
been before the House and before the
public ever sinee May, 1974, on which
a lot of tight-rope walking was done
by the late Shri L. N. Mishra and
the Minister of Staté, Shri Qureshi

But the Minister is courageous
enough and I think him for it. I
would like him to go one step fur-
tier; he should in his reply, clarify,
that this condonation applies also to
those people who are taken back after
being left for months on lhe starva-
tion line with their appeals pending
before the authorities of the Railway
Board.

To come to the finances of the
Rallway  For jcars are faced with
this problem ¢f the growing defieit and
the raflways going into the red. Why
are they in the red? We are not told
in the budget nor are we told in
any other reports the real reasons
for this. Except, as usual, to blame
the horse that is beaten to death, to
blame the workers for their non-co-
operation, for doing this and doing
that. But what is the Railway Board
doing? What is the Ministry doing
to go down to brasstacks, to the
fundamentals, to set these finances
right? This we do not know. There-
fore, I do not call this a happy Budget
or an Eleclin DBudget. 1 would say
in a nutshell that this is nothing less
than the Railway Board’s Budget.
And [ would appeal to the Railway
Minister that this year at least from
the beginning itself he should take
some positive action in the direction
of reorganising the Railway Board
from top to bottom of its working.
It has to be reorganised and reorien-
tateq so that next time we may know
where we stand with regard to the
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entire question of these railway
finances, Let us be clear about the
aims and objectives of the railways
Every time we are given a long list
of accidents, this was up or down,
what measures were taken sbout
punctuality, how many new lnes
were taken up and s0 on We should
know what is r-ally wrong v ith the
railway finances

This 1s our biggest nauonalised
industry 1n the country as a whole
Government may not choose o cal] it
an industry but 1t 1s an indusiry
This term 1s very clear W. wanted
that Government should run railw ays
as a commercial undertalung bhecause
then finances can be generated not
only for improving the working ol
the railways not only to intioduce
new lnes and bring satisfa tion ta
many hon Members ike Mr Parashar
and myself, but also to see that the
raillway workers are paid therr ,ndu:-
tria] wage which Mr Quresh: durmg
the negotiations agrecd and sud was
acceptable 1in  prinaple He 9ad
“where are we to find the money, the
principle 15 there” We dont find anv
picture of the money being found in
the budget because we sare bemns
told the same thing in new form, 1t
is the same old wine 1n a new bottle'

Last year we had a review cf the
performance ol the railways aud we
went through the same We had
found out certain jugglery in figures.
This time they have put some other
type of cover and they have given
the same 1n other form But if you
go through the report you will find
the same figures are there I will
give one concrete example We are
being given the figures of not tonne
KM moved the per-tonne of wagon
capacity which went up to 16558 in
1860-61 from 11833 in 1950-51 and
has now come down again to 14,283
But freight movement and wagon
utilisation has certainly not improv-
ed and is not mmproving at all ‘Time
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and again we have beegn given hope
that some special programmég are
there Still we find, steel and other
goods could not move, the wagons are
tied up, and so on

16 00 hrs,

Thiz brings me to my point The
question 15 Why are we not given
the figures as to what 1s the 1cturn
per wagon and what could be the 1me.
provement made on the return per
wagon? We would like to know what
positive steps have been taken by the
Railway Admunistration {o s~ that
the ficeht traffie, which would give
ithe maximum return 1s given prioidy.
That can onlv be woiked out 1f =¢
know what 15 the return on each
wagon” To.dav whal do we hate’ We
are only given ongmating tonnaue
figuies We <o not hnow whe'lie the
wnagons are used to the ful] ¢ "ty
We aue totally unaware of the utih
sation of wagons 1n fiagnt toufle
If that 1= given then only could pori-
tivay hgures be wortked out ani we
wuould be n a nosit.on  to pLoaposc
what ,hould be cone ivrther In thot
way we would ulse te in a posit 0 to
point out where the mlferc = ind
other malpractices take niy Tne
pilferage and malpractices have al-
ready been 1eferied to by mvy hon
friend, Shri Sama Mukherjee All
these could be rhecked at anv time
at the divisional or at the locaj e els
We should also be told that th1, will
be the freight earnings Why theie
15 no indication gven in this pezard
Has there been any analysis male te
achieve that kind of target No.
The target 15 given mn terms of wa-
gons kilometers and so on and su
iorth Finaacial picture 1s not givem
We are only given an abstract picture
This type of giving a target is no
good at all Targets for earnings on
freight should be given to divisional
and local levels Once the target {8
given, they would certainly have to
fulfil it Tf 1t is not fulfilled, the
question arises as to why that target
has not been fulfilled I want to
know whether the pilferage or mal=
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practice that have been going on in
the railways s checked or not. J do
not think so. For instance there is a
difference in freight charge between
carrying coal and sugarcane. .Is
sugarcane the commodity from which
you get more? Or is it coal?

We are not given figures with a
commercial approach. No scientifie
give you one example. Take the
analysis has been made at all. Let me
North-east Fiontier Ralway. We
would like to know why there is a
fall in the shave of traffic of tea. The
despatch of tea produced from the
tea gardens of Assam has fallen
from 626 per cent in 1971-72 tp 344
per cent in 1973-74. Don't tell me
that it iz due tu the strike. Every-
time wyou hlame the workers when-
ever therq is less traffic carried by
railways,

Simularly. if you take the movement
of jute on this railway, you will find
that in 1971-T2 1t was 72 per cent of
the total traffic but it has come down
tn 593 per cent in 1973-T4. Why 12
thic sharp fall? Why 15 it that 1t
tokes nearly a week to ten days for
the wagons to he provided to the tea
gardens to transport the tea to Cal-
cutta® Tea iy a bulk productien in
that area. Surcly, the roilways
should he n a position to hit that
amnunt of traffic and tran-purt the
same to Calcutta, You shauld sce
that the goods which are for a shurt
lead are diverted by road. You ~hould
change the policy of quota allocation
Should there not be that coordination
between rail and road trafic so that
the fiieght movement is made commer.
cially oriented? This js what I would
like th lay stress on. Railways
should go in for long lead traffic and
block trains avoiding yard and termi-
nal delays.

~ Coming to commercia] orientation,
unless we are given the figures which
would help us to understand and
judge whether the commercial targets
have been fulfilled or not, it is no
use giving this Parliament this sort of
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budget and saying that this much of
money we lose or this much of money
we make. Therefore, I would appea}
to the Minister to see that this js
done and thss commercial orientation
takes place so ‘hat we know  how
much we are Carning per wagon and
how many wagons are baing utilised
which are already there and whether
this earning ig upto the mark or not.

Now to come to the Railway B ira
itself, to-day we gee in this country
that in Rail Bhavan there are twn
different officers functioning in the
raillways—one 18 the Minister ung the
other 1s the Raiway Board. This 1s
the dual authority, Last year, parti-
cularly, we had a bitter expurience.
Alter an assurance wag given ¢n the
floor of the House to Members of
Parllament, the same is put inty the
waste paper basket by the Railway
Board,

Tlus Railway Board is 1noculatad
against mdi-pcnduncc'; they are inaco-
iated agawnst any national outlook
They have been invculated agan t
any jdea of having a healthy ytutucle
towards labour. You, Sir, have callzd
for it and toe iite Shyi Mishra had
called for it in 1974 when he spoke
on the railway budget, 1 fuote:

“I  recognise that enlightened
management is essentia] for happy
industrial  1cictions and ncregced
productiviiy, A rigid bureaueratic
approach :n the handlng of :ndis.
trial relations is new an anachronism
It 1s, therefore, the objective ef all
railway executives to see that
management responsibilities are dis-
charged with an enlightened out-
look.”

Similarly, Sir, you in your wisdom
have also” said what in effect is the
same. I quote:

“Well-being of the staff forms a
corner stone of this policy. I have
directed the Zonal Railway Admi-
nistrations to deal with all gervice
matlers speedily and gympathetical-
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ly, wherever employees are mnot
charged with sabotage or violence.”

Now, what happens after you have
directed them to do that. Here is one
of the dismissal orders handed ower
on the 19TH February, just on the eve
of your budget speech, to Shri Cha-
man Lal Kochhar, I guote

‘“The disciplinary authority has

removed Shri Chaman Lal Kochhar,

from service in exercise of the
power conferred on him by Rule
14(ii) of the RS (D&A) Rules,
1968. Under the said Rule 14(i1),
where the disciplinary authority is
satitsfled for reasong to be recorded
by it in writing that it 1s not rea-
sonably practicabley to hold an in-

| quiry in the manner provided 1n
Rules ibid, the disciplinary autho-
rity may consider the circumstances
of the case and make such orders
thereon as 1t deems fit."”

Rule 14(1) is based on proviso (b)
to Article 311, (¢) of the Constitu-
tion. Under clause (3) of Article 311,
on the quesuon whether i1t 1s reason-
ably “practicable to hold an 1inquiry,
the decision of the wauthority em-
powered tp dismiss or remove the

person or inp reduce him 1n rank
shall be final.
“l have perused the relevant

records. I am satisfied that the dis-
ciplinary authority has recorded
detailed reasons in writing as to
why it was not reasonably practi-
cable to hold an inquiry in this case
His decision on this aspect 1s final
1 do not alsg consider that on the
facts and circumstances, the penalty
imposed is severe. The appeal 1s,
therefore, rejected.”

His decision on this appeal is final
and not your decision. Where is
sabotage or violence here? It is unly
the wisdom of a pen-pushing and file-
pushing officer in the railways who
knows nothing about humanity or
labour or industrial relations, Simi-

MARCH 8§, 1975

Rly. Budget, 206
1975-18—Gen. Disc.
larly, again there is the case of two
workshop employees in Bikaner who
have been dismissed be®ausel they had
addressed a meeting asking the staff
to joMt the strik.e Is it not the assu-
rance given by Mr. Mishra and in
your speech also that there will be no
victimisation. Then what is the rail-
way administration doing?

Sir, 27 years after independencs,
this Railway Board has remained un-
changed. It was established under
the Act of 1905, not even 1938. How
are you going to remove these people
with fossilised minds? If you ask
me I have a more humane view and
will not say throw them on the road.
I certainly do admit that there may
be some of them who are efficient but
first, Sir, let the post of the Chairman
of the Railway Board be abolished
here and now. There has to be one
single authority in Rail Bhavan and
it 1s the Railway Minister who should
be the Chawrman of the Raliway
Board Ths Chaiimran might be once
upon a time an engineer. What does
he know about industrial relations?
He may know what & wagon looks
like but not what a human being,
a worker, lJooks like. Therefore, my
appeal is to re-organise the Railway
Board and living 1t under your con-
trol.

We ware told yesterday by Mr.
Qureshi that some demands were
granted. One of them about which
a great show was made was about
the Miabhoy TriLunals recommenca-
tions on which we were told that
Rs 35 crores were required for im-
plementation of the recommendations.
Wao were told in the August speech..

PROF. MADHU DARDAVATE:
When he cxplaineg that fraud, you
were not in the House.

SHRIMATI PARVATHI KRISH-
NAN: I wag not in the House, but,
I went through the proceedings. I
am quite literate. I am not illiterate
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the Members of the Railway
Rs. 85 crores. Thig is what
has been said yesterday. Rs. 35 crores
for implementation of the recommen-
dations of the Miabhoy Tribunal. We
were told by the late Shri L. N.
Mishra, in kis budget speech when
presenting the Supplementary budget
last year, that this extra money was
wanted and that is why the increased
freights and increased fares and so
on and so forth. What happened?
Here, Sir, is a circular from the South
Central Railway Sholapur diwvision.
Miabhoy [ribunal has said 84 hours
and here you are, 'OT is to be calcu-
lated beyond 80 hours'. This is deted
6th February, 1975 Is thus the way
that the implem&ntation is gowng to
take place?

Then, about fair price shops. On
25th August, 1974, the late Shri L. N.
Mishra said ‘A start has also been
made to set up fair price shops in
railway colonies housing more than
300 employees’. What 1s the record
we have? Absolute record, I must
say. W are supposed to have fair
price shops for every 300 employees.
You have got nearly 20 lakhs »f work-
ers, both casual and permanent. How
many fair price shops? 48! What A
record! Let us work out how manv
families are covered. Only 48 {air
price shops.

Then, in regard to decasualisation,
which should have gone on in the
Railways all these years, what is hap-
pening? This is also qne of the
recommendations of Miabhoy Tribu-
nal, Th?h‘li’ilway authorities are very
busy with decasualisation from the
back door. Victimise all the casual
workers, throw them out of work
and take them back as daily rated
workers. Buf, when you ask them
the question, they say ‘Cabinet has
asked us to effect economy measures’.
This is where they are saving their
money. Do you think this ig fair?
Ninety three workers in Jaipur who
bave beep déing regular work of
maintenance, who have been in ser-
vice from five to 15 years and who
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should qualify for provident fund,
for all kindg of retiremient benefits
and for all benefits which are due to
permanent employees, are thrown
out today and they will be taken on
tomorrow as daily rated workers.
In regard to ELR workers who are
working on your construction every
where, you say economy, no noney
no plan outlay and you throw them
out. Sir, in regard to some of them,
with 15—20 years of service, there is
no provident fund. ™ ™y should the
Railway Board care? Everybody
knows that when most people why sit
at the top 1m the Railway Board
retire, thetr pfovifEAT fund amounts
would run into te% &f thousands of
rupees. They are able tu build huge
houses for themselves. Where does
the money come from”  Maybe, it
comes firom gources other than provi-
dent fund? May be. that is why, they
do not want to rationalise freight
movement. I do not know. Sir, I
am sure you would be dynamic
enough ty look into it. Sir, fhis
question of casual Tabour, partitcular-
ly, in regard to those who have been
victimised ®uring the strTke is some-
thing that merits immediate interven-
tion by you.

Lastly, I want to deal with a very
important aspect and that is, Railways
and Industrial Relations. Sir, as far
as the Railway Board is concerned, as
I said quite earlier, as far as indus-
trial relations are concerned, they
are totally illiterate. Ewven the tech-
nically jlliterate UNESCO form of
illiterate woman working in the Rail-
ways ig wiser than they are, as far
as industrial relations are concerned.

Today, Railways gef exemption by
virtue of cheating and bamboozling
from almost ull thos¢) materia) clauses
of labour legislation which are neces—
sary for the protection of labour
For instance, the Labour Ministry has
said ‘provident fufid for all'’! Rail-
ways say we have our own schemes,
Mow, there are casuml labourers with
years and Years of service. But kept
as easwal labour, they do not qualify,
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for no provident fund. You talk
about loyal workers, There are ex-
amples and cases of workers who
have served the Railways loyally for
81-32 years. Their cases have been
put before the Minister, but, no pru-
vident fund because thiere are no pro-
vident fund deductions. What kind
of Ministry is this, if you cannot
look intp it and see that your workers
who belong to what is known as the
nationa's lifeline, who belong to that
industry without which your national
economy would be brought to a stand-
still, who keep the wheels moving are
neglected in this way. Even at the
time of their retirement, what is
their position? After all, they joined
when they were young youths. When
they retire, they have their families—
parents, wives and children—to sup-
port. I do not think I need go fur-
ther into that because I am sure you
are equally aware of this.

Therefore, this whole question of
the railways being in absolute jso-
lated glory has got to be done away
with once and for all. This is the
demand we Thavq been raising time
and again in this House. Therefore,
I would not like to labour it any
more. ol

Finally, I would like to say one
thing. The south, where I come from,
is a sadly neglecteq arda. I much
appreciate Shri Parashar’s very fer-
vent appeal for national integration
and so on, but he seemed to know
nothing about the south, because he
could not give any oxample. Now
may I give them?

In the speech of Shri L. N. Mishra
last wear, there was mention about
speeding up the electrification of the
Vijvawada-Madras section. WNothing
iz there in your speech this year—I
wonder why. On the olther hand,
those workers who should have been
at work after that assurance came,
are being reverted. In October, 1974,
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80 engineering inspectors have been
reverted to lower grades and ewen
put on alternative jobs like junior
clerks. Therefore, 1 would like to
know what is happening to this
scheme,
i
Bimilarly, in regard {o the doubling
of the track of the south-west broad
gauge line, now it has reached Jrugur.
There we find that ELRs who were
engaged in the work have been served
with retrenchment nolices. Does this
mean that the doubling of the track
on that gauge is going to come to a
standstil] or not. Similarly, the
Salem-Bangalore mitre gauge (rai.s.
Why do they stillstand cancelled?
This is a wvery important link bet-
ween Tamil Nadu and KXarnataka.
Are you interested in national inte-
gration?

PROF. NARAIN CHAND PARA-
SHAR: VYes.

SHRIMATI PARVATHI KRISH-
NAN: There you arci The chorus is
there Therefore, why is it that these
lines are being neglected and {rains
are being cancelled? When unecono-
mic lines are cancelled, the blame 11
put on coal. The Railway Bomd is
above all Blame whatsoever. 7t iz an
absolute Haris Chandra sitting as a
panch It 1» time their age old theo.
ries, pet theories, all the fictions they
put before us are hlown up.

Le me give you one more instance
of diserimination. In the Indian
Railways: Report and Accounds, on
page 38 are listed Important events
of the year 1974. Honourable mems-
bers of Parliament and the Minister
would do well to read it. Not one
place south of Narmada has an impor-
tant event in 1974 to be detailed to
Parliament. 1Is this the way they
are going to have nationa] integra-
tion?

That is why I say that you have a
set of men there who do not have a
national outlook, 8 natiorml perspee-
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tive nor patriotiam. Therefore, I
appeal o you and in International
Women's Year 1975, I hope it will not
fall on deaf ears, and hope that even
before thi§ budget comes up for vot-
ing, you will come before us as Chair-
man ot The Railway Board as well as
the Railway Minister and we will
not have that dual authority. It is
only then that proper steps can bhe
taken by you. Then perhaps we can
consider whether 1975-76 is a year of
promise, a year of stabilisation and a
yuar of steady growth all round. But
if matters continue as they are, T am
afmid we are in for a bad time, the
Roilwavs are in for bad time, the
Minister is in for a bad time, and
none of us wants to have this had
time.

Therefore, 1 should appeal to him—
1 hope that my appeal does not fall
in dcaf cars—that a national orien-
{ation will have to be breugh into
the Railway Administration at Jeast
in this year of 1975.

Y P gao frarA (T
s WEYed, I OEHT W A WIA
qrM H oFE £2 ¢ “1975-76 W
& =y ware & won,  fegvar ww
forr Tafr T oFg "AEAT
naranard fy s ¢ 3 wwrA A
T2 E 1 T wEr ST OFT 9ME HANT

)
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“Apart from the surveys proposed
for improving the traffic capacity on
the existing routes and for giving
relief to hard pressed terminals at
ithe major cities, surveyg are also in
progress or are being takem up for
some new railway lines, which, when
constructed, would promote the de-
velopment of some backward areas
in the country.”
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SHRI K  HANUMANTHAIYA
(Bangalore): Su, after I left the

Railway Ministry, I have not partim-
pated in railway debates.

Today I am impelled to particip ‘e
in the debate for the railways | ve
suffered so much, Never before i1r its
history was there such a low per.or-
mance and tragedy. It is not merely
t1e railways that arc responsible, The
railways have left on me a great im-
pression of affection and loyalty. They
say that the railwaymen are a famuly
and I saw that literally with my own
eyes and experienced in my own pers
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son: that affection and loyalty which is
expected of civil servants and govern-
ment servants. Many Members speak
without really knowing the inside
story and condemn the Members of the
Railway Board and other officers.

Sir, I merely want to bring to your
kind notice the well-known principles
of parliamentary debate, In a parlia-
mentary system of Government it is
the Minister who 1s responsible and
the overall powerg are vested in the
Miruster. The Railway Board Mem-
bers at best place their views and
opinions before the Minister and it is
for him to take the decision, 8o, if
there is anything wrong the correct
form is to blame the Minister because
he 15 vested with the overall power,
We should not attribute motives or
blame the Railway Board Members.
That is hitting below the belt. We
forget the magnificent service they
did in the war effort during the days
of Bangladesh liberation which earned
approbation from Government as well
as Members of Parliament, I beg of
the hon Members not to attribute un-
patriotism to these Members. They
should take a reasonable attitude to-
wards the Members of the Board.

I have found by experience that if
the Mimster is honest and efficient and
15 capable of inspiring them to a higher
altitude of mind, namely, efficiency
and honesty the performance would be
magnificent. It 1s mostly the Minis-
ter—and next the Prime Minister—
who is responsible for what takes
place, either good or bad, in the ad-
ministration.

1t railways had not performed pro-
perly it 15 not the Board or the Minis-
ter who is solely responsible, During
the last ten ycars probably there have
been ten Railway Ministers, By the
time they enter the office and learn
and understand the problems they
are changed. The Railway Ministers,
like the chain-pulling operations which
delay the trains. are suffering from
these changes, Therefore, let us have
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the courage and honesty to see where
the fault lies, Out of some considera-
tion other than the correct one, to
blame the Railway Board Members
and spare the Rallway Minister is
sheer cowardice,

I welcome the new Railway Minis-
ter, He happens to be my friend. He
is a good man. Since he hails from
Varanasi which is supposed to wash
off all sins, I want him to wash off all
the sins in the railway administration.
He is a great exponent of Hindi and,
therefore, I will give him a slogan in
Hindi ‘Panchhseel’. It is ‘Panchsheel’
that he has to understand and imple-
ment, Clean the railway administra-
tion of corruption, theft, pilferages,
ticketless travel, chain pulling, over-
time payment and delays, that |is,
maintain punctuality,

Sir, we have not yet assessed cor-
ruption in terms of money. So far as
thefts are concerned, the payment of
compensation was Rs, 12 crores in my
time and it has become Rs. 13,5 crores
this year.

You will. therefore, see that cor-
ruption and thefts in the Railways are
mounting up. When I was in office,
I saw really that men of the RPF—not
all of them; many of them are honest—
some men of the RPF were in league
with the thieves and the looters. 1
wanted to reduce their number so that
I can introduce fresh elements, honest
and efficient, The previous Minister
has increased the strength of the RPF.
They cost about Rs. 12 crores, The
RPF hag been given a larger person-
nel for the mis-deeds some of them
are doing? Sir, in these two items,
you can save Rs. 24 crores. Cutting
RPF to its size and eliminating this
kind of theft. In fact, we must fix
responsibility in every division, Sir,
the concerned RPF Officer in every
division must be made personally re:-
ponsible for corruption and thefts and
if there are instances, we must frame
lawg proportionately to reduce their
salaries, If they do well, we must in-
crease their emoluments. It is on this
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basis alone taat we will be able to do
it, I have got another idea though it
may not be practicable now,

Though our Goverment leaders have
been proclaiming thal there must be
a revolution, there must be a new so~
ciety and all that, we are not able to
do anything of the kind; we have
whittled it down to our proclamations.
If you have the courage, transfer these
58,000 and odd of RPF mcn as Border
Security Police. Let them not lose
the job. Let them go and work under
the BSF cadre. Let them do the work
which the BSF, the Home Guards and
others uare doing, Post the Border
Security Forces in those places. They
are not contaminated with this kind ot
corruption, It we take this major
step, you will see that automatically
there will be elimination of these thefts
and pilferages in the Railways. But.
I wonder whether the Cabinet ag a
whole will be able to take this
courageous decision. Unless we do
samething out of the way something
courageous, we will not be able to
straighten up things; things which are
being done wit]y the assistance and
connivance of the men of RPF. Only
the other day, we had the incident in
Kouerma of thefts of the value of
ahout Rupees five crares. Thi, is hap-
pening every day in Mugalsarai an!l
various other centres. The Mem-
ber of Parliament involved has been
suspended by their party. All honour
to them T have great appreciation for
the CPI which has taken this bold and
couragrous step, I very much wish
that the other parties including ours
have that courage in order to cleanse
tae railway administration of undue
influence exercised by Members of
Parliament or whoever it may be,

Sir, then, ticketless travel. In 1968-
69 the loss due to this was estimated at
about Rs. 24 crores. Now. the railway
fares have gone up. The transport of
persons and goods have also increased.
Now, due to ticketless travel alone,
there is a loss of about Rs. 50 crores
to the Railways, This is done mostly
in your State and in Bihar,
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I will also tell you another thing.
once, 1 was travelling in your State.
During the Holy festival, all the vil-
lage boys throw colour, stones, mud
and branches of trees on the railway
compartments, The railway suthori-
to the
then Chief Minister and he was able
to appoint & committee and did some-

quently happened. I did try to stop
thefts and ticketless travel 1n every
State with the cooperation of the con-
cerned Chief Ministers,

Now, alarm chain pulling has gone
up, In terms of figures, according to
your own statistics, it is 2,80,000 and
odd. With this kind of disorder and
jndiscipline, how can the Railways run
efficiently and properly? It is mot
merely the workers who are responsi-
ble, it is not merely the people at the
management level who are responsi-
hle. It is not merely the Railway
Board or its members who are res-
ponsible. People in the States are res-
ponsible. Law and order is in the
hands of the State Governments and
you have to contact all the Chief
Ministers, as I did and appoint ap-

propriate committees, in order to
straighten up these things.
Overtime payment; Trains and

other services are deliberately made
late, so that overtime gllowance may
be claimed. Please ook into this mat-

ter also.

meeting: if a nation does not keep up
time in the matter of running trans-
port, particularly railways, @ public
undertaking, it is a symptom of the
inefficiency of the whole edifice;
unless you tighten up these railwsey
timings and intain punctuality, we
will not be able to achieve much. You
are @ religious-minded man. The
whole universe runs on time, whether
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it is the sun rising and getting, the
seasons coming and going. Real
devotion is to be in harmony with
natural laws, Therefore, punctuslity
is a kind of worship; you have to take
at in that spirit and see that it is
maintained by the goods as well as
passenger trains.

The second item of the panchsheel
1s: rationalise the railways. This Par-
liament approved stopping the cona-
truction of MG and making every new
line a BG, but that has been given the
go-by. I need not arguct Every per-
son who has studied the problem
knows that ultimately it 18 more eco-
nomical to have BG rather than MG.
Then I enunciated another policy.
Many members here asked for new
Lines. It can be done in another way.
From Madras to Delhi, lines have been
doubled, trebled. I told them: why
do you double and treble lines of this
round-about way from Madras to
Delh1? Have new lines that run
through Madhya Pradesh, Hyderabad
and all that. It may cost a hittle more,
but you will have given new raillway
lines as well as seen 10 it that justice
s done to every State, But blndly
and in a routine manner, they go on
doubling and trebling the same line,
neglecting the vast areas of gur coun-
try in MP, ‘Hyderabad and other
places.

SHRI R. S. PANDEY: Particularly
backward areas.

SHRI K, HANUMANTHAIYA: Yes.
Here 1 will tell you that the Railway
Board are not in agreement with this.
They express their opinion. 1f you
take a firm decision and S&Y this is the
policy of Government, how can they
rebel, how can they fail to implement
it? It is for you to take @ decision.

SHRI MURASOLI MARAN (Madras
South): Why are they opposing?

SHRI K. HANUMANTHAIYA! This
Parliament wholeheartedly snd almost
with ovation accepted the jdea of
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rationalising the railwayg by having
broad gauge lines to Delhi from every
State capital. In the old days, the
British pattern of railway building was
that they connected the three Presi-
dency towns, Bombay, Calcutta and
Madras. Now all State capitals are
equally important. Each must have
a direct line to Delhi. You have no
direct line from Bhubaneswar, from
Trivandrum, from Bangalore. There-
fore, 1 initiated this new version of
. railway building of not only having
broad gauge but of connecting the
Statle capitals direct with Delhi snd
with one another, That Las also Leen
given the go-by by fhe previous minis.
ters.

The third panchseel s, reform the
administration. When I was Chairmap
of the Administrative Reforms Cim-
mission. I appointed a study team of
eminent people. Pandit Kunzru who
took an abiding interest in railway
administration, was its Chairmar. and
one of the members of the present
Railway Board was its Secretary
They have given an excellent report
When I became Railway Minister,
immediately 1 got the report processed
and formulated our own proposals
with the consent of the Railway
Board, Then I wrote {o the Cabinet
for approval It is still pending
there, for the last four years and yuu
want to blame the Railway Board for
it? I hope that hereafter peopls who
swear by patriotism, justice and im-
partiality will not blame Railway
Board bu! somebody else,

The Fourth Panch Sheel is expan-
sion of production of wagons, engires
and coaches and other thinge. I saw
that India was progressing economi-
cally in such a way that markets
vacated by the western countries were
going to be used, with proftability by
India. Whether it was Iraq or Syna
in the Middle East or Philippine or
Malaysia or some African countries,
all want to buy from India. They
want to purchase wagens and other
things from India. We ghculd be In
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a position to satisfy the export re-
quirements, Under some glatistical
formula the Planning Commission re-
duced the construction of wagons.
That led to the shurtage of wagons.
You will find it in the record. Instead
of having imagination the Planning
Commission became an Accountant
looking strictly into what is so called
the figures supplied by somebody.
When 1 came, as the House knows 1
gave a blank cheque, whether il was
public or private sector to bHuild more
wagons, I do not know what hag hap-
pened. The railway wagons have to
be repaired expeditiously so that they
may be in cireulation, 1 will take a
long time if I enumerated all the te
commendations of Adminisirative Re-
forms Committee, They are in the
uffice, the records and reports, I hope
tiue Minister will be wble to see which
are the recommendations that are ac-
ceptable to him and implement them
immediately with all efficiency. One
day 1 saw axle wheels were being im-
ported from Poland and other western
countries. I immediately said; let us
manufacture them here. The Durga-
pur Plant which was eatrusted with
this work could not do so for many
reasons. The Railway Board look a
decision but it seems no money had
been allotted for its implementation.

The Fifth Panch Sheel is; adopt a
policy participatory functioning. These
are days of socialism, [ want the
workers to participate in the aaminis-
tration and management of the rail-
ways not in the usual slogan monger-
mng sense, I want the rallway emplo-
yees to have one Union and that
Union must be able to suggest a per-
son of standing, experience and
honesty to be on the Railway Board
on their behalf. I have no objection
to introduce that kinrd of reform in
the rallway administration at others
level also, so that the workers feel
that they are participating. They
must know the pros and cons of
every step they take whether it would
cesult in the loss to the railway or
not. I had made a promise that after
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meeting all the expenditure, whatever
money wag left as profit should be
distributed to railway employees as
bonus or whatever is the nomencla-
ture. Afterall they are vur own men
and let them prosper, If they get
Rs. 2 where they were getting only
one rupee. it is our own people, I
am not jealous, I do not want to
earn profit and show it in the sense of
commercial forms. Therefore  this
participatory function has to be evolv-
ed through discussion between Union
leaders and the Management with the
Minister as the presiding authorily.

This is the Panchsheel in brief
which will be able to tone up the ad-
ministration.

We in the Congress Party and some
of the friends opposite nlso have taken
socialism as a matter of faith, as the
sheet anchor of our work, Unless you
make this biggest publ:ic undertaking
really a success, how can socialism
succeed in this country? If my son
cannot pass even the SSLC Examina-
tion, how can be sit for IAS and be-
come an IAS Officer? The proof of
the pudding is in the eating thereof.
The workers, the management, the
Ministers and the Government must
summon determination and courage to
see that this biggest public undertak-
ing functions profitably and efficiently
so ag to bring satisfaction o the pas-
sengers and all concerned. It is only
then that the socialism that we preach
will be seen in deeds, Any amount
of slogan-mongering or one sided ap-
proach to the problem either by the
management or by labour will not
help.

SHRI SAMAR MUKHERJEE: The
idea is good, but Utopian.

" SHR1 K. HANUMANTHAIYA: I
agree with him, but Utopia has a
function to perform in our life. It
is the inspiring idea which is Utopian,
If you hitch your wagon to the star,
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you will fly two or three hundred feet
above the earth, but if you hitch
your wagon to the ground, you will
go further duwn.

17.27 hrs.
[DR. HENRY AUSTIN in the Chair]

Even the anarchic state of suciety
which the Communist ideology adum-
brates is utopian. So why do you
object?

SHRI SAMAR MUKHERJEE: In
a socalist society the workers are the
masters, but you are throwing thou-
sands out of jobs aud putting them
inty jail and talking of socialism,

SHRI K. HANUMANTHAIYA: That
1s beside the point. ]I am not discus-
sing the stnike. Let us discuss the
problem of the strike separately.

1 went to Moscow once.

SHRI SAMAR MUKHERJEE:
Going to Moscow does not make you
a socialist.

SHRI K. EANUMANTHAIYA: 1
met the members of the Planming
Commussion there, the people who
plan for the evolution of society into
that State. 1 asked them: When do
you expect the anarchic gocicty which
is your 1deology to be reached? None of
them was able to give any time limit,
but still that is the ideal. Therefore,
do not dismiss ideals, wvisions and
Utopias as of no consequence. They
are the inspiring forces for the human
mind. Please keep that in mind.

I do not want to be parochial, never
have I been in my life. As Shipping
Minister you inaugursted the Manga-
lore Port. That day I came there, 1
came not so much for that funetion
as to see how the Mangalore Hassan
Railway connection |{g progressing.
It has almost come to a stop. The
previous Minister has diverted to Nerth
India Rs. 6 1|2 crores allotted to the
South. All the lines under construc-
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tion in the South whether they are in
Kerala, Andhra or Karnataka. are now
just paying the salary of the «:stablish-
ment and are not able to do any
work. 1 want you to favour me with
a categorical answer whether this
diversion of Rs. 63 croreg to lines in
Bihar is true or not. Now I do not
speak merely as one of your fol-
lowers, This 1s going to be an elec-
tion issue in South India. Flease keep
it jn mind. And one has to be just
before one pretends to be generous.
The money allotted being thus diver-
ted and work getting slopped in all
thege placeg is very unfawr, This is
unpatrotic, It is not the Railway
Board that is unpatriotic. I cannot
speak because the person who did all
these things is dead and there iz no
use blaming a person who is not here
to defend himself. So many irregu-
larities were done. I kept quiet be-
cause in all these human efforts, there
is what is called the hand of destiny
also T want the person who comes
from Kashi, which is held with equal
veneration all over India mnot to take
a parochial line and not to thirk of
his own State and his own constitu-
ency hut to think of the whole of
India. The line that I started.--the
direet line from Rameswaram to
Delhi—must he pursued and ccmole-
ted by you I do not mindg if there
are some lines to he exeented for
commercial purposes in UP  and
Bihar If they are token up, let them
be taken up. roa™

SHRI NARSINGH NARAIN PAN-
DEY: During the time when Mr.
Hanumanthaiva was Railway Minister,
technical survey reports ghnut certain
lines were completed and received in
the Railway Board. On scveral oc-
casions 1 have pointed out to him that
in northern India also many of the
lines whose technical and survey re-
ports were completed and lying in the
Railway Board are not being cvecuted,
What did he do about them? When
Shri L. N, Mishra is not present in
the House to reply to what he is say-
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ing now? I think it ijs most unfair for
a senior member like Mr, Hanuman-
thaiya to cast aspersions in this way.
It he wants to know the line I ask
him whether it is a fact or not that
the technical survey report for the
Bhatani-Maduadih line was comple-
ted? Why was that line not taken
up and some new line about which
the technical survey report was not
even initiated was taken up during his
time? I protest against his remarks
very strongly.

SHRI K. HANUMANTHAIYA: 1
am very happy that my friend has
defended the previous minister, It is
an honour to him. If I express an
opinion and if he feels that the pre-
vious Railway Minister is being eriti-
cised, what he says is correct; let us
leave it at that.

So far as the railway lines he has
mentioned are concerned, I request the
genior Minister and the Minister of
State to get those files, T will sit
with them On seeing the papers, (t
they find thal T have done anything
wrong, I will apologise to him. I am
incapable of doing things on a partial
basis Whatever decisions I have
taken, they are not after-thoughts.
They are recorded in the files them-
selves and 1 will show it to him. If
the Minister so pleases, let him look
into all the new lines that are being
given in the northern India, Let each
file be examined. Mv lady friend
from the CPI said that railways must
he run on a commercial basis  This
recommendation was made by the
Kunzru Study Team and the decision
taken bv the Railway Board was on
that basis, The railwavs 'ave to be
profitable T want Shri Pandey to see
how much of a commercial propasition
“i¢ line is

Lastly. from page 6 of the book
Indian Railuvaue you will see that the
profitabilitv, the percentage of net
revenue to capital at charge in the
previous year was 4.41 per cent. This



335 Rly. Budget,
1975-76—Gen. Disc.

[Shri K. Hanumanthaiya]

year it has been reduced to 1.43 per
cent. Is it a commercial proposition?
Things have been done not correctly,
I agree with you that we should not
talk ill of a man who is dead. But I
do say this because it is a question of
railway administration.

SHRI NARSINGH NARAIN PAN-
DEY: T is slogan from the south that
if railways are not being opened, it has
to be faced with bitterness at the
time of elections is most uncharitable.
Shri Hanumanthaiya is a senior mem-
ber, He should not make such char-
ges.

SHRI K, HANUMANTHAIYA: I
want tg appeal to Shri Pandey to see
that justice is done to all areas. Under
the colour of all India unity, certain
people cannot walk away with all the
;n:mey and leave the rest to their
ate,

SHRI NARSINGH NARAIN PAN-
DEY: You have done it in your
regime, Of course, I do not say that
south should not get anything.

MR. CHAIRMAN: I would request
Shri Pandey to address the Chair.

SHRI NARSINGH NARAIN PAN-
DEY: Sir, I am addressing the
Chair. I say with a full sense of res-
ponsibility that what Shri Hanuman-
thaiya is saying now is totally wrong
and baseless, and a senior member
like Shri Hanumanthaiya chould not
make such wild allegations.

MR. CHAIRMAN: I would request
Shri Hanumanthaiya to cut short hs
speech,

SHRI K. HANUMANTHAIYA: With
all affection and respect to my hon.
friend, Shri Pandey, I repeat that
money has been diverted, and so there
is dissatisfaction in the south, and you
will see the result of it in the next
elections,
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SHRI THA KIRUTTINAN (Siva-
ganja): Mr. Chairman, I preface my
speech with respectful homage to the
late Shri L, N. Mishra, on behalf of
the Railway Employees’ Progressive
Union of Madras, of which T have the’
privilege to be the President. While
welcoming the new Minister, I would
like to request him to pay greater
attention to the welfare of the multi-
tude of the men under his care,

Coming to the present budget, with
an estimated additional revenue of
Rs. 30 crores, the railways is expected
to close the year with a surplus of Rs.
23 crores. This is a deliberate attempt
to paint a better picture of the railway
finances than justified. A close scruliny
in fact gives a clear impression that a
greater degree of accounting jugglery
with the figures has been gone into to
project an optimistic picture. There
is no doubt that the railways are
suffering from poor planning, mis-
directed investment and fall in
efficiency. These problems cannot be
tackled by an Accountant-General's
approach, They require management
capability of a higher order. There is
no evidence in the budget that these
will be forthcoming,

Shri Trivathi has made certain modi-
fications in freights, Unfortunately,
the major burden falls on wheat, rice,
jowar and other lfoodgrains. The pre-
sent subsidy of Rs. 3.46 croreg goes.
The incidence may appear statistically
small but the real impaet on food
prices ig likely to be disproportionately
large. I mm not ‘happy that this
subsidy and the concession on food-
grains has been withdrawn when there
is a serious drought in Tamil Nadu
and a lot of foodgrains have to ke
sent to the southern part of the
country.

It is not at all surprising that the
Railways are continuing to pile up
losses. They have beepn doing so in
the last 10 years. What ig shocking,
however, is that the Railway manage-
ment’s response to such state of affairs
has been go extraordimarily improvi-
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dent and apathetic. It has dealt with
its problems in the manner of 2
wooden-headed bureaucracy.

“The present performance is bmrely
at the jevel of that at the beginning
of the fourth Plan. Meanwhile,
additional funds to the tune of Rs. 1400
crores have been invested. Actuslly,
this ghould have substantjally improv.
ed the Railway's functiomml capacity.
But there is no evidence of this having
happened.

The Rallways have joined the ranks
of “sick” industrial units, The Minis-
ter has talked of “stringent measures
to cut down our working expenses
and bolster our earnings”. He has
also promised to cut losses by eschew-
ing “all wasteful practices”.

Obviously, the real cause of the sick
state of financial and general rmanage-
ment of the Railways has to be sought
not in low productivity or high wage
bills. But Public Accounts Commuttee
has rightly drawn pointed attention
to the need for improvements in
budgetary control and for allocation
of resources in a realistic manner,
The Railways have been indulging in
the luxury of heavy investments on
the basis of inflated 'guessiimates’ of
traffic, resulting in greater dividend
liability to general revenue, thereby
reducing net income and increasing
need for loans with consequent burden
of debt servicing charges.

The real areas of loss are the main.
tenance of unremunerative branch
lines, bhelow cost freight on certain
itemg which account for 60 per cent
of the traffic and freight concession
for a number of commodities all of
which are covered by the delightful
term “social burdens”. In 1073-74, the
cost of social burdens came to

a saving of about Rs. 130
per year. It is unlikely that

3807 LB—12
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could be cut down even by half, there
would be

crores
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promised stringent measures would
touch tnese areas.

The practice of paying dividend to
the general revenue is a peculiar
system that we have inherited from
the colonial days. This is a mmjor
source of drain on the net income of
the Railways. In 1973-74, the usual
6 per cent dividend amounted to
Rs. 188.60 crores, reducing the net
income from positive balance of
Rs. 68.85 crores to a loss of Rs. 90.78
crores. Having given away the major
portion of their met income, the Ruil-
ways have to take loan from the
general revenue for financing their
works and bear the burden of interest,
I mentioned this point in my last
year's speech also. The time has come
to reconsider the financial manmge-
ment policies of the Railways. Stvuc-
tural changes are called for. The
Railways should function like any
other commercial organisation.

The payment of dividend to the
General Revenues should be dispensed
with and if not, it should at least be
related to the profits carned and to
the flnancial requirements of the
organisation. The percentage would
thus vary from year to year.

Modern management procedures
have to be adopted, Apart from the
emphasis on the profitability, input-
>utput ratio, efficiency, proper indus-
trial relations and performance-
accountability, attention will have to
be paid to manpower, planning and
marketing principles, especially In
relation to pricing, and expansion of
services, Without such fundamental
changes in the management of the
Railways, it is futile to expect
efficiency, productivity, economy and
even a rational cost structure and
better services to the community, let
alone the question of ensuring healthy,
financial conditions,

The largest public sector undertaking
in the country should stand on its
own feet. It is difficult to say whether
the Railways will succeed in restor-
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ing their financial health because their
ussumptions and calculations can go
wrong as they went wrong in the
previous years. The additionl commit.
ments on account of the Fifth Plan,
inflation and oil crisis have added to
the burden of the Railways. In
1973-74 the indebtédness of the Rail.
ways to the General Revenues wug
Rs. 208B.02 crores; in 1874-76 it ig
Rs. 18167 crores. The main culprit
in the Railways’ unhappy gtory is the
stralned employer-employee relation.
ship and the inability of the Railway
Board to carry conviction. As it is,
the staff cosls account for more than
80 per cent of the working expendi.
ture. It is apparent that, unless the
Minister reorganizeg the set-up of the
Railways and makes it, commercially,
a profitable enterprite, no amount of
fare—and freight—hikes will help. The
Railways have been losing money
from as far back as 1964-65. The
attempts to balance the books year
after year by adjusting fareg and
freights have been unavailing. The
poor plight of the railway finances is,
essentially, due to two fundamenta]
causes. The first is the general show.
down in economic growth in the last
ten years. Ag against the target of
265 million tonnes of onginating goody
traffic at the end of the Fourth Plan
the actual Ireight carried by the rail.
ways in the last year of the Plan wag
only about 185 million tonnes. But
the second more important cause ig
the fall in efficiency, poor planning
and misdirected investment in the rail.
ways. Even though huge investments
went into the railway system during
the Fourth Plan, its carrying capacity
has not correspondingly increased.

What is needed is a fresh and bolg
approach to the working and develop~
ment of the railwgv transport. not i
isolation, but as part of the larger
design of an integraté rail, road,
inkand waterway and coastel trans.
port network, Unless the transport
system s so reorganized and stream.
lined, the attempts merely to cover
losgses by increasing the fares ang

MARCH 5, 1978

Rly: Budget, 340
1975-78—Gen. Disc.

freights are bound %o be highly
wasteful and a burden on the entire
economy. The Public Accounts Com-
mittee hag msked the Railway Board
to draw up a plan without delay to

The commitbee observed:

“There is a lot of scope for im-
provement in the system.”

The former Raiiway Minister, the lafe
Shri L. N. Mishra felt that the finan-
cial structure of the railways npeeded
to be re-examined an expert
committee in the light of wvarious
developments, But the authorities
point an accusing finger to the militant
labour and their basic demands, One
must understand that this does not
explain the whole story. Even if all
the demands of the labour are rejected
outright, there are basic inadequacies
in the financial management of the
railways which are bound to accen-
tuate its economic malady.

To begin with, there is a need for
ending all the wasteful expenditure.
There are many instances.

First of all, one big source nf waste
and corruption ig the employment of
extra casual labour by the engineering
departments without any concurrence
from the Finance, Every vcar the
casual labourers are taken and are
ousted every year and are again taken
back. If the present casual labourers
are made permanent, then, there is no
need of taKing more casual labourers
every year in which process we waste
quite a good sum.

Secondly, even a casual visit to the
yards of the railways will reveal that
very valuable lathes and rolling stock
repairing machinery are rusting in the

open without being utilised on an all
India basis. The valuz of such idle
machinery would easily run into
Rs. 3—4 crores. 1 want to know who
ordered these machinery and for what

purpoese,
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Thirdly, iakhs of rupees are being
spent every year for white-washing
and repairing the bungalows of senior
officrs. Most of this expenditure ean
be curtailed.

There is yet another field where a
lot of money goes down the drain.
That is in inviting tenders for ballast.
Some zonal railways have their own
quarries but some of them won't have
them since this will put an end to a
prolific gource of black money.

Fifthly, most of the malpractices
arise out of the so-called zonal <on-
tract system. Informed opinion con-
firms the view that by scrapping this
systemn, the raylways would save some-
thing like Rs. 25 crores a year

Sixthly, wasteful practices also exist
in scrap disposal, issue of tickets and
allotment of wagons, settlement of
claims and arbitrafion and upgrading
of posts, supply of medicine; and
cement, so on and so forth. So, it
would be rewarding if an expert
committee including parliamentarians
go into the expenditure pattern of the
railways during the last filve years.

There is a dire need for indepen-
dent auditors, preferably rotating
year to year, to plug the loopholeg in
the existing system. According to the
present system, auditors do not check
up wull items of expenditure. It is
simply a test audit done on a random
basis,

Investments on the railways are not
judiciously and economically deployed
and the Built-up potential is not pro-
m utilised. For instance, it is well-

that the new lines opened in
the Fourth Plan period have been
badly conceived and are uneconomic.
In some cases, they were sanctioned
under parochisl pressures. While hon.
Shri Hanumanthaiys was speaking, he
sald that the whole of the south was
meglected and that about Rs, 6 crores
were diverted to the north, I am
bappy to hear him. Not only Bhri
Heanumantbalya but Shrimati Purvati
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Krishnan also had mentioned that the
whole south had been neglacted. I
am very happy to hear it from a CPI
Member, If a DMK member speaks
like this, he will be immediately
dubbed as parochial but people who
are national leaders and who have a
national outlook like Shri Hanuman-
thaiya and Shrimati Parvati Krishnan
have advocated and demanded more
funds to be allotted To the south as it
has been long neglected.

Mr. Hanumanthaiya was accused by
Mr Pandey. On the eve of the UP
clection alone, work was inaugurated
on four of these wholly unnecessary
naw line projects in that State at an
estimated capital cost of over Rs, 40
crores. A government that is pre-
pared to indulge in this kind of waste.
ful expenditure for party gain cannot
plead the railway strike or other ex-
traneous factors to cover up its cwn
irresponsible and reckless actions.

Government has failed to allot
sufficient money to carry out the con-
struction of Tirunelveli-Kanya-
kumari-Nagerkoil-Trivandrum  line,
The economic survey has shown that
this line will give a return of more
than 6 per cent return. Karur-
Dindigul-Madurai-Tuticorin  conver-
sion line has been considered as a
profitable line. But conversion work
has not yet been taken up.

Ag regards the Madras-Vijayawada
electrification work, the work is
moving at a snail's speed. The
Madras-Trivellore electrification work
was inaugurated by our hon, Chief
Minister of Tamil Nadu, Dr. Kalalgnar
M. Karunanidhi in the year 1973, That
work has not been taken up so far.
Tamilnadu iz now under severe
drought condition. Once the State of
Bihar was affected by drought and at
that t:me a special work was sanction-
ed there to give more employment to
the labour there. Now Tamilnadu
is on the verge of severe drought con-
dition. The hon. Minister should
announce at least a line in his reply
so thmt more employment can be given
to the hardworking people of Tamil
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Nadu srea especially in my distnct
Ramanathapuram in Tamil Nadu
which is suffering very much,

The time has also come for a
thorough reappraisal of the structure
of railway receipts by way of freight
rates. There is no economic justifica-
tion for granting large scale conces-
sions for a number of commeodities. At
present about 60 per cent of the total
revenue earning tonnage does not
pay at all for the entire moverent on
the differenf gauges. On many items
the freight does not cover the cost.
One can understand some special
treatment to movement of foodstuffs
and export goods. Even these con-
cessions for foodgrains and exportable
commodities have been withdrawn and
treight levies have been imposed. 1
highly Bbject to this while a rumber
of other commodities are enjoying
these concessions. 1 wonder why Rail-
ways should continue to suffer great
losses, on the movement of several
goods. The intention may be to help
the indusfries to reduce the cost of
transporting raw materials, But most
of such industries do not pass on the
benefits to the consumers by reducing
prices of the ultimate end products.

Sir, the utilisation of track in India
is much more than that of other
countries.

Tt is estimated that the total traffic
units per route K M per annum is
sbout 7 million in India as egainst
2.4 million in Canada, 27 million in
UK and 3.3 million in UB. It shows
that trafic density in India is high
snd therefore the total profit as
proportion of capital should have also
been high.

18.00 brs

The railways must improve its
operational efficiency. As against an
increase of 82 per cent and T4 per
cent respectively in freights and fares,
over the past two decades, the escals.
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tion in the cost of stores has been as
high as 259 per cent.

The oil crisis casts a responsibility
on it to more and more coal But

precisely in order to do so efficiently
1t is right to plead that its relatively
modest demand for high speed diesel
traction in the Fifth Plan should not
be reduced since the country’s trans~
port infrastructure cannot be weaken-
ed at this juncture. More rapid and
extensive electrification is the answer.
The obvious course is to explore the
possibility of extending electric trac-
tion which is stated to be more
efficient than steam power. Improve-
ment in finance can come only from
handling a larger volume of goods
trafficc. Even ‘here past experience
has been disappointing.

While the earnings have dropped,
the working expenses have gone up.
The main task therefore is to jncrease
the earnings and to bring down the
expenses. By giveing more powers to
General Managers and officials still
further down the Railways can
encourage initiatives among em-
ployees. The Railway Board has
more powers than it can effectively
exercise, &nd the function of the Board
should be revised. At least the
centralisation of power and authority
in the board has Jed to demoralisa-
tion, at lower levels and withering
away of initiative,

It 18 high time that the Raillways,
the largest commercial undertaking in
the country with a revenue (over
Rs. 1400 crores) larger than that of
many U.N. Member-Nations ceases to
be a department and s converted intd
a corporation like the L.1.C. or Hindu-
stan Steel. Tt has functioned far too
long as an unwidly tureaucrat-
dominated affair rather than w
dynamic projéct-oriented buasiness
organisation,

With these words, I conclude my
speech.
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SHRI P. G. MAVALANKAR
(Ahmedamad): Mr. Chairman, Sir,
I must at the outset repeat what I
said on a previous occasion last year,
on a similar occasion last year, that
Railways are a national organisation,
and therefore, while trying to discuss
the problems and challenges faced by
the Railways, we should take a
national view of the matter rather
than a politival or a partisan wview
of the problems involved. Sir, we are
told, Railways in India are the largest
in Asia and they are the fourth largest
milway system in the world. The new
Rl?lwny Minister, Shri Kamlepati
Tripathi, presented his first Budget
this time. I am sorry, he is, a: the
moment, pot here. But, I am quite
sure that the Minister who is ably
assisting him will try and understand
the various points and problems raised
by us not only in terms of wur con-
ptituencies and regional areas, but
also in terms of the general national
development of the ralways as a
whole,
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1 warmly congratulate the new Rail-
way Minister on his maiden perfor-
mance of the presentation of the
Budget, though I am sorry that he
happens to be the 15th Railway Minis-
ter in 27 years! I wish the Railways
were a little inore fortunate in having
some kind of continuity oy having
politica] head rathey than having too
many Ministers heading this Ministry.

Reference has been rightly made to
the late Shri Lalit Narayan Mishra. 1
also join the other members in pay-
ing my homuge to him. Whatever be
our differences with him—and they
were many, sharp and acute—the fact
remains that he was a lovable man and
as a parliamentarian and as a mem-
ber of the House, he was Liked by all
in various sections.

This year's budget, if I might put
it that way, is scit, soothing and sym-
pathetic. It 1 not surpriging, for
aftey all, in a sense this is an election
year budget. That being so, it is a
pardonable exercise on the part of the
Railway Minister to do things in such
a way that they do not disturb or
irritate people. That is why you will
seg that he nas not given a further
hike to the fares. But I must say that
the marginal freight rise he has pro-
posed is bound to hit the common
man. He bas not raised the passenger
fares because they are already prohi-
bitive. But I want to tel] him and the
railway authorities that because ¢t tie
existing already high passenger fares,
pasenger traffic has been adversely
affected.

Many hon. members have men-
tioned the Railway Board. Many have
argued for it abolition. I am one of
those who believe that the Railway
Board certainly needs a radical re-
orientation because after all, old
habits, old tiaditions born cut of the
colonial past and imperialistic tradi
tions die hard. Unfortunately, al-
though the Board does contain 3 num-
ber of people who are expert, know-
ledgeable angd experienced, the fact
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remaing that the old paraphernalis,
modes, moorings, colonial workings
and conventions which have been
built around the Board’'s fuactioning
have not been removed. Quite often,
the Ministers, whoever they are, find
it very difficult to tackle the senior
officials of the Beard. They will not
admit it in public, but the fact remains
that the Railway Board officials tend
to take a parrow formalistic view, and
if I may put 1t that way, even a rigid
view of many things concerning rail-
way development.

Therefore, 1 would repeat this
point which [ made in the lasi session
also when the late Shri Mishra was
present, and Shri Qureshi was also
there, listening to that debate—I am
sure he will recall it—that some of
us have been demanding a thorough
revision of the entire railway Code.
I think the Mimster will agree that
the code hes been in operation for
many many cecades. Changes must
be incorporated in the code and we
should have a reoriented fresh rail-
way code, If that takes place and
it in that context there is a reconsti-
tution of the Railway Board, that
would be welcome. 1 am not taking
a propogandistic view of the matter
and am not arguing against the Rail-
way Board. Merely for the sake of
abolition of the Board. I am not
botherered about abolition, but 1 am
bothered about the obstacles created
and put by some of these old tradi-
tions which come in the way.

Many members have spoken about
the railway einployees. Last year's
sirike unfortunately disrupted the
rallway functioning, but I hope the
new Rallway Minister's gesture,
welcome as it is, will produce the
necessary climate and gpen a new
chapter of good industrial relations. I
must gay that labour relations
and labour morale on the raflway:cs
today are mnot necessarily very
happy. The Minister will agree
that there is a4 certain amoung of
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irritation, a oeitain atmosbphere of
agony and anguish, prevailing gmongs
the rallway employees, although ibe
Minister has rightly said thai except
those proved guilty of acts of violence,
the break in service of the rest will
be condoned.

Even with regard to acts of vollence
I should like the Minister to be sure
that they were proved, and he should
not go merely on the basis of re-
ports and here say which he gets'
from officials because sometimes those
complaints against certain employe-
es are givep in order to take some
kind of vidictive action against those
employees by their respective senior-
people. We have in the Indian rail-
ways a large number of experls, en-
gineers and technicians. I am .glad
that we have very good railway staff
training colleages, 1 had occasion to
vigit one particular Railway Slaff
Training College st Baroda and 1 wus
glad to find that not only our owm
young men were there but atso 2
batch of Railwny officials from Bangla-
desh hag come there for training. 1t
was inspiring to see our friends from
the neighbouring developing countries
come to India for getting training,
know how, etc. Such Railway Staff
Training Colleges should strengthened
further,

The hon. Minister has given a lot
of points :zbout tke functioning of
the Railways and he ended his speech
by saying that he hoped the year
1975-76 would be a year of promise,
stabilisation ard steady growtn He
also referred to higher physical per-
formance and better financial resulfs.
It was a pious Bope and we all share
it. We want the railways to achleve
those objectives. If you look at the
financial position, although it is not
as bad as it was last year because of
the higher level cof traffic that is ex-
pected this year, we have not gone
fully in the direction of exploiting
adequately and satisfactorily the scope
for economy and rationalisation of
operations.
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I know the difficulties of the Rail-
way Minister. Afterall the wage Bill
1s avoul TU per cent and the tuel cosis
are aboul 2u per cent, It is difficult to
tiid aress where the Minister could
eillect econumies in termg of wage bill,
especially when there is the turther
diticulty of addational instalments of
D.A. to the employees almost every
two months. Nonetheless I dare say if
operational elliciency and productivily
are emphasiied as indeed they must
be, the picture of Raillway tinances
will certainly bLe better and more at-
tractive.

Coming to the question of Railway
Development in general, I am sorry
tne Budget makes hardly any reierence
to the construction oif new lnes. In-
deed, 1t tells us respondently why the
Government ieel that no new railway
lines could te consiructed. 1 should
have {hought thuat inspite of the duh-
culties of the econuvmice situal.on, and
they are undoubtedly acule -lifhiculties,
the Railway Min.ster shouli have
gone ahead with the Plamung ani
conslruction of new railway lines,
particularly in the backward and
deveiopmg areas. ] wani lp menton
here the two ralway lines which
deserve the consideration of the Minis-
ter and they are; Bhavanagar-Taru-
pore and hapadwank-Modasa in
Sabarkantha district of Gujasat. Guja-
Tal 15 suillering from scarcity coLdi-
Lion. The Hon. Home Min:ster told
us the other day why Guju.at would
have to continue under i'resident's
rule. Why not start these two 1mlway
Lnes as part of the scarcity relief ope-
ration? That would have added imn-
petug to the projects.

Further, I want to suggest that the
Baroda.Chhota Udaipur Line and sume
other narrow-gauge lines, Nadiad-
Kapadyana; acd Nadiad-Petlad .Bhud-
ran-Pratapnagar should be converted
into broadgauge. There is 1 project
for converting the Ahmedabud-Dalhi

meire-gauge line into broad gauge.
'11"1::;0:-3 survey was completed in July

I do not know whether Mr.
Quresh{ can give any promuse, but
Perhaps the answer is; no finunce. It

8807 LS—13.

PHALGUNA 14, 1896 (SAKA)

Rly. Budget, 354
1975-T6—Gen. Disc,

will perhaps be the perennial answer!
You will nave to sel down certain
priorities und go lorward. Tms Lne
shuuld be laken up because Gujarat
and Rajasthan through which this hue
goes are border arcas with our neigh-
bour, West Pukistan, For the move-
ment ¢f goods, fvodgruins and olher
important materiuls, the dislance bet-
ween Delnn «ud Anmedabag will be
cut down, «nd 1t will be done only
it you have wrvud gauye.

The Vivamgam.-Okha-Porbandcr
line should alsu be converted irom
melre gauge o broad gauge. 1 know
the wourk 1s going on, but the pice is
ve.y slow. [ want it to be accelerated,
1 believe it requires an amount of
Rs. 25 , Rs. 50 crores, vut if it 18
delayed from ear to year, insteag of
Rs. 25 erores 'ou will reguire Rs. 40
crores laler on.

Kutch 1s a  backward srea. Dr
Mohipatray Mchta has alsy mentioned
it, ‘lheie nas wveen a continug vemand
for many years voiced n Parhament
also that the  Gandhidham-Lakhpat
train must pe extended to Abhilasha
via Mundra, Ehedereshwar and Man-
dvi. It is only 50 miles in terms of
broad gauge. I do not know why the
railway aulhorities are not willing to
go aghead with it.

There is an Asscciation 1n Bombay
which has subm.lted very studied pro-
posals. Indeed, tbey have made some
research and they propose that if ine
necessaly engineeriag-cvm-tratfic sur-
vey is made for the broal gauge line
from Dahod 1n Parchmahal 1o Jhamar-
kota 1n Rajasthan via Jhalod and the
line 1s constructed on a priority basis,
it will mean a saving of more than
Rs. 300 crores in foreign exchange
annually and it will mean carrying of

more gouds end passenger traflic as
well.

If we want development of the Rail
ways, efficiency, productivity punctua-
lity must deflnitely improve. I am one
with Henumanthaiaji when he says
that punctuahity must improve, but
even after starting electric trans,
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punctuality has not improved, nor has
the running tume been reduced. If
the same time is taken, what is the
use of introducing electric trains be-
cause these are introduced for quicq
movement?

The problem of ticketless travel 18
a social one. You cannot mereiy
blame the railway authorities for it.
I find that many times the so-called
young people, angry young pecple,
educated young people try to go to
various places :n trains without t.ckets
at all. That ig not fair.

The Ahmedabad-Bombay rail traflic
has been dislocaled for nearly a week
because the 1aliway authorities found
that the vaitarna Bridge was unsafe.
But even when there is no mnnsoon,
no floods, how has the bridge suddenly
been found unsafe. Theretore, greater
care has fo be taken in the building
and maintenances of such bridges on
which important fast express trains
run.

I want very briefly to refer to the
very good point made by my Hon.
friend Shrimati Parvathi Krashnan
regarding wagon tonnage and wagon
earnings. I want tp know whether
the railway authorities have given any
attention to the problem of comumercial
orientation of f:eight movement. Will
they please tell us what the carnings
are? After all vou are having se much
tonnage of goods movement, that is all
right, but you must also tell us whe-
ther you are really having the maxi-
mum possible esrnhings from this. We
are not given the facts and figures. I
would like this to be made a profitable
proposition, For example, jn you carry
Q0 to 96 tonnes of coal I am told four
Wwagons are required, but if you carry
the same quantity of sugarcane, seven
or eight wagons are required. Surely
the value of four wagons and the value
of eight wagons are not the sume.
When certain commodities like sugar-
cane can be ezsily carried by road,
why can’t you do it?
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I woulg like the Western Railway
Headquarters to be shifteq from Bom-
buy to some (ther important town like
Ahmedabad or Baroda.

I
= .

As many as 75 traing still stand
cuncelled in the Bhavnagar-Rajkol
regions in Saurashtra. They must be
starfed 1mmediately. Top prionty
must be given to the supply of diesel
engines lo important trains uke the
Somnath Mail Kirti Express snd the
Bhaynagar Mail running in Saurasira.

The second class passengers must be
given more amenilies lLike sleeping
berthg for lunger durations of travel
as also larger snd more watling halls
at raiway staliuns,

In Ahinedabad there are a large
number of vevple who have business
connections in Caleutta and there is
heavy traffic between Ahmedabad ard
Howrah, So, why not start a direct
train serviee belween Viraniam and
Howrah because the preseni arrange-
ment 1s grossly inudequate? A large
number of people from U.P.,, Bibar,
Delhi and Punjab live in Ahmedaba1—
in lakhs. They have been demanding
a direct line fiom Ahmedabad to
Bhopal, Kanpur, Allahabad and Vara-
nasi. This direct train service also
should be introduced. 1 understand
that ihe Southern Railway time-iable
is prinied in Tumil also; I am happy
about it. Simularly why not have the
Weslern Railway time-table in Guja-
rali also? Luring nights, hawkers
and vendors shoul on the platforms
“Chai garam" and other things, dis-
turbing the people whp are asleep.
Why not have a rule that say belwuen
12 mudnight and 5 am. when trains
are passing and people are sieeping
inside the trains the hawkers should
not be allowed 1o shout un the plat-
forms? If sume passenger wants
tea, he can get down and get it from
the stall

I hope the hon. Minister will look
into all these suggestioms.
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SHRI P. V. G RAJU (Visakhapat-
nam): Sir, the railways are the lead.
ing transport system in our -ountry
1 feel that we should not only develoo
the railway svstem but we  should
develop our road and water transport
systems also. All the three shoujd
be linked together.

I may be forgiven if T am a lithe
theoretical because as a student of
Indian econnmies at Madras we had
a paper on the Indian railway sysiem
and I am only repeating what T read
30 years ago. 1 was told that the
Indian railwav sy:tem was developad
by the British with the specinl pur-
pose of selling {neir own raillway lLines
1o India and theiefore, the system
was broad gauge and metre  gauge
whereas in Eurape they have 1 gen-
eral gauge. Theiefore, thougn we
are larger than Europe we are smaller
so far as railwnays are concorned. Our
railway lines de not have the rame
strength as in Europe I am tell
that the Indiin hrnad gauge svsten
has a weight f 90 lbg per unit of
rail while 1t is 15n lbe in Furope. In
moetre ganre 1 je 60 Yhe 90 rail 1be
can only bear a speed of 65 to 70
MPH. T am 1o0ld that the railway
track in India has not berm improved
m the last 25 or 30 years. We still
make raile of 90 Ihs for broad pauge
When we have our own sgteel inusiry,
why can't we haie the came track
weight as in Europe, 1ie. 150 lbh<?
Then we can increase the epeed of
trains from 65 to 70 MPH i{n ncurly
ing MPH Therefore, T am only sav-
ing that az 2 student | used to lean
that we have to give nriority to  an
essential moint about the Indisn rail-
wiys, mnamely, that while 1-»diin
riilways are only 90 lbs  the Euro
Pean railways have 150 lbs.

There is another point.  The rail-
ways in India have been built on the
same pattern wss the railways in the
Uniteq Kingdom. WNow that the Uni-
led Kingdom has joined the European
Economic Community, it is having
difficulties to take the rolling stock of
the European railway system. There.-
fore, in the referendum which the
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United Kingdom is going to hold to
decide whether UK should join the
EEC or not, this 15 one of the points.

As a matter of fact, in Europe and
America the roilways and roadways
are inter-linked. It 1s possible in
America for a tiailer which carries
about 70 or 80 tcnnes to be hoisted or
placed in the rzilway wagon. Then
the railway wagon goes from one
centre to unother centre and the trail-
er is removed from the wagon and
kept on the road by an object; since
1 do nol ¥now the technical f{erm, 1
am using the word “object”. That
ohject places the trailer Irom the
10ad on the rmlway wagon or from
the railway wagon on the 1cad.

The railwoy track bridges in Europe
and America can carry a weight of 75
to B0 tonnes. In India the railway
bridges can carry only weight of
50 to 55 tonnes.

I do not know whether i1t is possible
to increase th. weight capacity of
our bridges. Certainly, effort should
be made (o have broad-gauge lines
with wider brdges and more power-
ful bhridges between major cities like
Madras, Bombay, Calcutta ang Delh.

In this connection, I may s«y that
1 have been 1niurmed that in  Japan
they have developed a new systom of
an wover-head track. They have a
track which runs in the air and the
railway wagons are attached to the
track. The Jzpanese trains run
il a speed of about 300 km per hour,
which 15 much more than what the
Indian railways can think or reaching
1 do pot know if it is possible for the
Indian railways to reach the same
speed as the Japavese trains.

MR. CHAIRMAN, He should con-
rlude in anothar two minutes,

SHRI P. V. G. RAJU: I have only
two points. One is that the railway
track should pe improved. The
second point is that the railways
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should be linked with the road trans-
port. I would sav that the road trans-
port in our couniry is one of the mosl
packward in the world. The Indian
road bridges tannot pbear a weight of
more than 12 tonnes if they are
national highways and 8 tonnes if
they are State highways. The Indian
railway bridges carnot bear more than
50 tonnes. We will certamnly be
considered backwaid when we com=
pare ourselves with the railway tracks
in Europe. Therefore, we should try
to increase the capacity of the rail-
way bndges to bear at jeast 80 tounes
as in Europe snd Amcrica. 1 do
not know how much it will cost. But
certiinly the effort should be made
because the railway transport — Sys-
tem is the basis on Wwhich we cad
develop.

There is cnly one more point that 1
want to make. 1 would not like @
composite railway system to he dev-
eloped in the country. All the metre
gauge should 1. converted into hroad-
gauge. Here, I would say, there 152
wonderful railway station in  India,
that is Banglore city. I do not know
it my friends know that you can go
{o Bangalore cily on broal .guuge
from Madras; you can go 1o Banga-
lore city on melre-gauge from Hyderas
bad on the enstern side and you can
go from Bangalote city to  Mysore
on harrow-guuge. Surprisingly, there
are threc railway lines to Bangalore
city. This should be abolished. 1
can understand metic-gauge and
broad-gauge lLines golng 1o Bangalore
city but not narrow-gauge. 1L shows
only narrowness of mind of the Indian
railways. Nariow-gauge should be
converted into broad-gauge and metre-
gauge should be converted into broad-
gauge. This is my request to the
hon. Minister of Railways.

Thank you for giving me an Jppor-
tunity to speak nn the Railway Bud-
get.
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Tyt wEET, we gaw o & gw A
¥ W a9z 7T g feEr W 6,
# wad T e ot fe Ao fiog
¥ afy sy srgrafe wfod AT ST
Z, oy feoedy W fomd w7
afom & ey 3w & fafww fooy
gU gATHE T TA TT T AT AT
gy guTy Frd At o Hro Wi, ¥ A
arat 7 991 &, & 37 7 A w9x A
H’Efﬂﬁmmgmﬁ?

wgasi % wara ® feAreE ¥
g7 F Are foar war v | gER A
TAFT Tt AAMA TewEr qfg,
it gufrafs q——afed  a@ 7 g
gquimArT a1 frar 1 gEE wWg @
TAETYT § AT g g AT
aT T AT ATA K1 GIAAT A FAE
aua § oaArs af fY | ag FIH NN
g1 war & 1 2w i fafaw w1 IR
grow frar 1w 2 fs wfEa A
3 fx ;T AT AROTw fEAT 41, I
T WA afzas gaw qoigfa &1 WK
FHET T FIT

AT 7 IR AT &1 G o A

arg ¥ far g1 | q@ s & £ dfsae
IN T FT A G T

A ITR1EQIT TR
IEFT T4 B T E )

(wzam) ¢

1 memee wey fog oo e
f ol Y X FET § SHET §F WY @
e

w9 & T F T AT B @A E,
@ o ¥ 33 &vq 74 I A
a1z ey &, v fe & s fgeg faw-
faerrerq w7 faredf @r | 1942 ¥ 1
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s o1 figg Freafaarrg & woqe ok
yfqw e ot St g3 dfessh &
qo w:§0 &0 jo &1 fafen & fag
aeef A q qF vz gfer” qiTT
o gadr ®1 T o v
aar€ Gt | Wi AAHT IAET AT QO
gt WX 7 Idw ST §on § A3
¥ gorQY safirdy ¥ W< 1 WA A0
sifaw sreTg & Wit forar | W & weTs
ZI & qF WICT T S AHT AT TR
Famat & g ar, dfgAst gE AR
&Y T |1 I £ yIRAT T4, TAT
3 faarw 70

oY 7% dfeast sy ¥ T
R\ Wa T = 97 IR T2
zur &1 form avAt 7 7ot o gAwtan
T a &, @ frrraa Bl &1 W A
M Wity afemst ¥ ghom arr 2w
¥ gFAr & ey faare F7 w9 A6
s faar & 1 s, afer, qF, afvew
FY FNE WIAAT 7007 7 AATHY F: /AT A2
T &1 /T A o & A AW E W AT
®Y TTHRT T TATTLR GTA TR G7
2, dfeasit 9% & wiv et Tz T
TR

W@ fawm @1 5 g7 & wae
o G Farwrr @ e gors oy wwar
21w w7 o Oy Aarfew A
2 famer ¥ & arg feeft 7 et A0S
W HETE A @A | I A AFAAT T
< ¥ WA FT AFAAT (i FA B
X A oy afz g & oA 3w
ST AT T SAAr 97, g2 % fF e
T AT WY 9T fY qTAT & ¥ qW
1 GTEE @A W § aitE A AW
wiae gfee & & 78 afes aonfors
W werfis gfec ¥ 3w A oww o
FH @ § 1 W Gfeas S aRw
e 7 vl & ¥ gEfer #%
T &, o are # g e Y o el
3 I o a9 wet o g e s
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¥ 9 WAl ¥ 4 g § 9w It
# fedrgw 731 3 391 *1 F17 =77
wmar § | 99 a9 § gy & fedlam
TA AT 4| FTA 070 To AT TTo Tho
7 o fedtsT FT 19 1969 ¥ qr0W
gom | AfEm 7 A1 =F F 9 fedra
gy 74, 39 fFAr o #1 oqEe
TEY g9 | AT F gAr F=en § oAy
quetye. fedias aan 2, ag @37 =
fedtas & 399 TAAT awar a2
f 77 wifeal £1 3% 97 9T I97 G,
o FHACAT § AAIHT TqT00T FL
TE O T o F1 oA giagrg
z w% 1 Az 7 nfegrr HF gwWT 9%
FTAT & AT A AR FFA G GGHAAT
A

FOMET F A0 H 070 fo WA
sfammear & wrafaa 91 ST H 49,
HTZATATE, T F 70T 93X TGS,
AT A gAEe &1 fedraw @A
fzar wrr | AfF wAge w1, 91 e
=T & qrAar &qr9 a1, fefray A
FATAT AT | T UHo ¥AX § WY foaT
T W 491 4 | o fedraq fasew
arr g, @ A1 fedraA qar faar
mar | g # g w1 oW fedtaa
g1 ¥7 @19 fedfrgq aar fa o
Mage afazifas zfr & oF wgEQ
T & 1 A 3T W AT fagm
Frear 2 1 3ae faze # W gEed
T HTAT R FH FITA M AT
e ZTFT A TEAT AT § 1 AR
TFT & fAf TR 9EE AR W
aa glaam & 1 G0 oo frard &
21 & qI74 T 9 7 AT TAET
EIATHTZ § UF WifET ¥ 5 9% g3 9§
tram frar ar fx fom a@ @ Fmw
fedfrarT w1 3¢ #4837 @Y IR AQ@
¥ e off & I ) A wmw R e
WAt WEIET T FH &7 I S |
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wa gger 7 a fedtew v ¥, 99 o
AR AR FAE v @ aE Y o3w
T qATeH # fawm g ol gy
¥ fefom 7@y a7 @971 ) AR W
farmme 2 o wge 7 gfregrama 2
Tt ofaw w7 &1 wwfed o §
ofeq ot gy 7 fedew =7 @
FATHT " |

graer-ge oy faeer & graen
et @ geewE aiv fawte few
st #  frafge & o F0% wwe
8 2 1 A fa aw g g @A
¢ o7 art fam ay fawige g s
g

# wrAdrg wAY o1 7 fAqa wEm
fF g7 em ¥ waw fav Tver g
Y%7 g1 9T wifed AifE 9T 0%
gAY T ¢ A7 FET A g A
¥ TEE TN FIAT FOSUTAT AN
FT TN 1 g mfzar &1 of FqTE
g I =rfer

fradorm ST W1 6T #9ATT F T3
swgaedwm ¥ @ fFr g\
THY AT AT TAT BT § AN FOR
fowwa g 2 1 oY TAF @4 g 2
fradwa & ag @ e gAN F AWY
FqT O WA TE @ WiT A w7 wfEard
g & 1 zafAn Tw 97 e faar s
wifgn f& fradve & o8 wg-9g W17
aTe- 8T frd g1 rfen B A fadma
F arg At fret o faeelt Toway
qe g & & Tgy 97 wfeqa grwv arferat
F1 g faan 9 )

ff g wET &7 LA 59 WY
fearT wgaT g f smureTaE S9qUEA
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& framr % o gaqd I A 7 el
e gverr TarE 4t i ofrere o Prgray
Ft ozEW, A = f #iv wm
TvEg A1 A AT IS
F1 41 g | AfF= & 3w w@r g A
"ot afaa a1y & fagT & a1z 7 W
FTHI ¥ I &1 21 731 8 A 7 suaeqr
A 41 56 6 a7 & a2 AT 6 AT AF
FIN FET & 12 AT AN 77 IF TR
F AR w4 & 7 1 7 & fraw
T v zverey BT eI Al ww oW
T2 AR F1 @ T owAawm oA
ATIT T T G2 T TATT AT T 2
fafqwes & av7 & 1€ =9 g% =772
AT I3 9T | PN F A B oA
fafaez & gza 71 a1 IAF mrev
a7 WISV 7S /T4 W7 @A 4 F Al
ArET oA fea oo 39 w1 ar w8y
FEr afge 1 & WAl wEmw
H faq=a FEm fF yAoTETTT A
#1729 FY st Aran wfaw g 7 g9
41 FEN g T |

nr drw Az 34 Aga g fr
THY F, APA A AHE AT TAA 7T X
2 g0 & | AT A AN B FEAT &
AT TEE §T THA €T K6 ASET 8
TH AT #1991 @fAA A9 T AqI9A
g€ v 1 A% fadm w ¥ 99 g
frr 71 @ | SRR AT oD
FE G UEATTS & AT 77 hHET
o & Aems avw A w1 oawe
zgw faw gu & w1 gz W A
31 fomaT 1974 A% 3991 2219 &
fam Arfew & w8 O 1 afaw aeR
AT ST & WA & 413 I W1 gINA 6T
FTH #7 &7 fom qar & v sawm
WHAT W1 OUIT ¥ @A § 99 ST 7
arfaw == @ & & 3= Svn Sy
fae & wrzdw fog &7 faar am
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qg AT ATAAA FO® ¥ UF wEHr
I OTH I AR FAE AR & 431 AT
¥ | wgT gUN TEW ¥ gt TE
g faoqr gan § 1 ST mredt faw w7
F AT CAEH ®T AT A AT FL F
JUET ITANT K7 & | AA-ZAEA qGA
FOH Y TR BIAT A & WY
IE HT OAHA T OFEETA FIA g |
9F WYA TAT ARTATST W "W
fear sefiaTd @ew #Y &7 o1 "quAr
wita et @m affF &1 237 %
SOTET UA FATA &7 qAT4AT FOU A
3fua 7t e 2 6T a wv g
HC AT AAEN I 5 AIHTT & ey A
ag frat Az sfaa gy & 1 owfem &
fades ¥=ar f& =y 7 AN =T Ay
aHI za fra gn @ Araaw ALE ®
TR PIE T AT R AfAA ;T A AT
orAr &7 At 3EAT qrAA fEmr @
39 7 W1 A 3 a7 AT 59
§F Amn &1 gfvwa #1 wrEATE
Tl ¥ @ w1 a1 A T
FHATE] 1 HRAT FATHATAE FILUZH
F1 &Y g 9T A FET S GF I
faw 5+ &rir & gvEes fee 7T
. foor weqmay & for-tm &1 @@ wviim
& @ mr e @ oo anfew
B & WEAT F7 12§ OIA A qg TR
7 A fegmA goir 4fz oam e 97 g
ICEE TN o

W W WYAT 9TA AR 9 &
TEH A 057 WAL St wR A A A
g7IATE FAT 9gar g fow ¥ wEm i
AT aTT W w7 X e g o
w1 fave ¢ fr gt e &
WIT TE ¥ gard avrT we gfe oft
Wt w1 ¥ Awe g W gg w
T gy ¥ o &Y aroar 4
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SHRI PAOKA] HAOKIP (Ouler
Mampur), At the outset I congratu-
late the Mimster and the Miaistry as
a whole for the budget.

I should express my thankfulness to
the new Mimsier for a number of new
proposals. 7The proposals are there
before us, that 1s to say, it is con-
tained 1n hiy speech and in the diffe-
rent papers circulated to us.

The hon. Minister has come for-
ward and said that there will be no
more increase in the passenger fares
and freight rates This 1s one of
the happy things. The steps regard-
ing wncieasing the number of facilities
have got to be vigorously implemen-
ted.

Su, one happy thung 1s this. In the
matter of recruitment of Scheduled
Castes and Scheduled Tribes, he says,
he 1s deterrmined to 1mplement this
policy, by ercouraging members be-
longling to Scheduled Castas and
Scvheduled Tribes and other backward
classes lo get emnployment and that
these facilittes will be provided for
students i the unuversity campus for
1eservation purposes,

About the (ther facilities a num-
ber of my predecessors who have
spuken have auready dealt with them
and I do pot thunk I have mucn to ndd.
But neveitheless I would like to say
that m regard to faciliics over the
Yyears we have Leen told that the faci-
hties will be increased and amentties
will be inecreased. But what have
we witnessed today? It 1s true that
the Railways are not different todav
from what we have been seeing. But
today, I find, from the new budget
proposals, 1t has been stated that
more facilities will be provuled ana
this  matter will be taken care of,
and will be luoked into.

The most d'stiessing thing 1s  this.
In the railway compartments we find
that there is no proper light, theie
Is no proper lavatory, there ars no
proper book-stalls or other catering
facilitics and services. These facilities
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and services are lacking and these
things  should be properly looked
into and improved. Who 18
responsible for these things? Every-
one of us .8 responsible. Whenever
anytlung happens one is pronz 19
blame the Minister and Railway
Board. But we should fry to im
prove these things. But has the posi-
tion 1mproved to the extent we desire?
The reality has been this. These
facilities, have been absent all along.
Now that the new Minister has taken
over, 1 hopg he will look after these
amenities and facilitieg very effective-
ly.

19.00 hrs.

So far as ccnstiuction of new ral-
way lines are concerned, a number
of speakers have already spoken
about the same in the present con-
text of our ccuntry. We all talk
about national inuteigration. But, that
can only be uchievedq when there 1S
sufficient neiwork of :murways, rallways
and river trancport. Among these
systems, air traffic 1s the cxpznsive
one. Common people cannot avail
of this facility River trauspori 18
not an easy one. Road transport :S
important. But, railways are most
important which can carry more
passengers. When Government thinks
of national integration, one way of
achieving this is to lay more and
more railway lines. What has been
done over the msny years? When
you think of constructing a new rail-
way line you take into consideration
the economic viability of the re-
gion. When we talk of national in-
tegration, this consideration has to
go. We are compelled 1o invest
more and more funds in construcliag
new railway lines. Sir, I come from
the north-eastern  region—Manipur.
For centuries, Manipur-Tripura have
no railway lines. The only line that
is there is from Assam. Here our
demand is this that the Government
must examine introduction of one
train from New Delhi to Gauhati via
Farakka. Qur demand has also been
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for extension of the line from the
New Bongaigaon upto Gaubati so
that this line may be effectively uti-
lised by the masses. I hope that
this will be taken into consideration
by the new Minister,

I am now concluding with the ful-
lowing. In the Fitth Plan gperiod,
the ministry wil pay iis atteation for
the development of the eastern re-
gion 1 order to bring that with the
levels of the otlher paris of the coun-
try.

1 hope the munistry will give its
earnest consideration for the develop-
ment of these areas by providing
link to this part of the country.

Wi waw f@y AT (A
aurafa o, & T AWz & fay, @
sy afed @t 7 qw faar &, s
gifzx aurt v g | mafy Wi A
W T 2, I TG FEGEI 9T 903
v , few 3 A ¢, o g
EATE @eqd AT AEr § | 9% 4gA
qEAE & 1

oa & $T AT FTHIA R @
F AT { FEAT AT §, FWiE gArd
A TFATE § IAF T qg X FE 3,
A ag w1 weafd adr g 1 wd
aefrt § f i1 fratem g e
¢ @zl oF oy 7 &1 Faw wnn e
Hrzz ¥ 1 avga g 1 gwe fow # gt
F1E I9 AT A &, T |1 Ave A
W F3T glewa @1 o o qA7 ofe
H ge & IRE AT WOgE Wl
# frafew &g o a1 wr o @, awi
Wew g, Afww 7w ¥ A Frafwaer
T a ¥ far 1€ W e Al g,
AreT a1 wwT vt g, dfew wmr o
¥ for wa wew aft oy &) Wl
W & draar § ST qW qreE g
T—aH 27 T e gfew 6y
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PG MWt gy AAEE
oI W & @i T A W e
of, arft € s qr o, A =9-
qra-wEAT ¥ R ¥ 1906 Fr feafa
¥ ¥ omar T @K 1906 T F
gree 4t s @Y grer wgr q< A &
w1 ¥ faard ofy sy g Ty e
¥T ¥ @7 A 7 T FaA= 11 mfear
st , F97 7 AT TR FAAT AT
w0 qIfF AW #wF ogdwn BT |
w1g s § o gurer ef ooR e 8-
firdy # gswE STar & A fE ow
ot wreT &, flh WY SR Y e R,
afeT T wwg 9T mifear @ faet
¥ we e mfean =eAr @ A
I AT & oy Ty vy e Fer AT
ATAT § AW HTA nAASy FATH 9 AN
qT TEY T qFA F |

auTifa WEET, WE? AT AT
—fawr fait & QYR ¥ 39T oF AR
"oUgr, I AT M ¥ 50 141 A
faasr & s5 wEd W ¥ ¥
OF gHYT M 105 WA T 9L
TAX & 84 WMIGHT B ¥ ¥ | W W
HYSt EATHT F TgA AT 8, afd g A
& {7 o0 qag Fy wfeard Gy Ay rafy
At o9 frw Ve § s 9w G

1915 § 91d Wywt &7 T 9qT,
39 797 gy ¥ wwwgmr & fAy
AT A fawry & fy @g & war
a1, Afear mfe @ m@ ok €, 9f% @
werE & qEWT 41 | AfEw Tw @
9T FEE AE AEE, gatwy wadr &6y
TETT TE T¥ W AT § IFIA WY
wrgd Ay fawrdy 1 wa gArd waA
T &7 wE ¥, Afww ag qwwre
FATE AT WY T T R
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TR X ERM FWIT GET TS
fesr ¥ ¥ awrew & 9w
t—afrs wg ag feear 6 =9 f9v
TS ATAT F, TA G I Hwrar —
# wpan g fF a7 fosar darar wmran
Tifzr g fFt WY wEwms W
g g, fRdl ®1 arm wmn @
2, wifee oz &9 ®v wan & fr &g
37 fesq ¥ §3 F7 Ay w@wF
A7 qFF waAn, AfE W= wEem
T¥ o1 77 3% arw g @ g fesa
o £ AEY & A 37 8 froor 2
#

feet & gt @ S & fAR
Ty A fesg =T wTT 4 9wy
FAAAAT ATEA AZA AR AT I G
7, 7% 29 AT & A1 avd Faemar—
IA% & FAEE 7 gw AgA e
g ff oF feear w7 7o, WfF o2d
Ay fesx w07 40 917 {7 N7 WA
fazdt faay a1 saa @@
faar, wifae &1 0T g1 & S A0
qra &7 ¥ (@Y dave g @ &R
gy ot w0 faar W 3T @l
# T fF T A RO g 6w
N MEATAT T F ITE FQ
a8 STFC I WE F ETETAT F a9
7 fesq g =\ wa A7 feeq &
0 @ & e gvw R s g
¥ gATeE arAr & fesAn (FreEw
¥ @ Ah W & fF ogan we
FATE T W 9479 gt Wiq ifE gAnre
JgT F THo UHo TAo AN gfaur ¥
T AT qF | ATATATE & WY ANT I
T iy g |F W ¥ fay
3wt gfaar qzdt & | &9 & F7 A
Bed FATH T AET FT IFW g AT
9% T uE oY g &N §
a1 ST TH9C FT A4 T FT qTAA
¥ T AR
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ww ¥ oot ¥ g ® &7
TF WE F AT W OFAT WA F
W& T 9 9T A9 W AT T A
framr g dA m o e g fr
gard oF wiw @ f& feesh & sz
¥ frg o At wH weri o
foes am9 admmg vemw @ ifwa
w9 AT W@l gl FEATg AT 8
T AT F T4 7 By A0 R Fhrar
gnir |fy W9 A7 T A% 4EF
AT E 1915 A TAy amA
fagrs 1t asE 7€ ft A1 o
qag g1 9 frar g1 fir sndt wioamr
aF WA I AT 7 A1 R qvg A
U1z § AEY @ | afew e adag
o =T @ A1 o ¥ AFT Y /A 2 )
FifF TgT & AT T FT ZGA T
fair 2w & & agr afex gfaar & o
ort & gew Wy wrw | gafay faAr g
FrzEr aw ¥ far afare v
T 97 Wrer Ay T s ) e
AT F IF 14,000 BT F FIE
9T OF G8T §T a7 7A7 # famw A
T a@ WA FT aerEr fqwr g
AT WrET E,  GAT AT AT R, g
fre ofe T zara 2, Faat 2
¥ fair amEi Am o9ma 3 zafan
e gg oy & gfawr 7 A amw A
HSBTEI | WM FT FHTT TATH &
FYSY WTEAY F1 @A F F w19 a7 ghaan
ST FL | BHIT @A & ST W
FVHIT TF FA 2, FOHIT §T 3715 &
IR waAr afar far o

gare gzt grom "8, Fift e w1t
TEgEr Fisaa & fad g7 8 ) oo agi
& @wi § fag gfaer og=mw &
#T dw g1 F1 a9g § 99 qrAY
q 97 RATHI F T AT FFA |
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ogrE w1 W o & wEeh @
TEETIT 97 gHar & | ww far =
ATET FT AT A€ ¥ 1 TRy fowrm
FT T FTAT 41, 39 ¥ e
FHTT F AT FT AIWT ART FIT 947 |
afeq fasmr &1 g ar a7 & fpnea
ZATCY AT AEI ¥ @FAT | WA ar
fewrea & qa #t & war FE
TAfAT W9 FHIT F97 397 ¢ |

UF WAAT g9 AN & o &g
% & fF gwrT 9AT, TARIT ST &
weT, fEnTeT & A/ &7 WA, AT TF
T2 21 A Jw AT oy fam-
T4 wgw w oArE ar fare # A
g 79T F1 ZAl Agr f3mr smr
& wyAT 7 fF Zard T wAy afran faw
7 97 WEY 79 TAVA §1 WA WAl qF
i gpETr A1 g ower ifE g
W wAT E1 T |

TF WA I ATY T HIA T AN
AT AT @I ZAT AEAT )

= d@at (o wmefa Prardi)
TT FH1 AZATT FCETAT A3 & A
ga AT ¢

SIRI SHIYAM SUNDER MOHA-
PATRA (Balasorei. It 16 for the
first time that I was happy that under
the leadership of Pandit Kamlapati
Tripatt there was no rise in the price
of tickets. It 1 for the first time
that we see a comfortable sigh pervad
ing the corridors of the Lok Sabha.
All members were happy that people
in the enlire country heaved a sigh
of rehef that there was no rise in the
price of lickets.

At the same time, I should bring
home a cardinal factor in this as.
pect to the hon. Minister, that he
must see that in the next budget the
price of tickets should go back to the
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level of 1872, My  suggestion may
sound very odd. But if you go through
the price rise, you will find that bet-
ween 1873 and 1975, the price has gone
up by more than 50 per cent. The
chair car ticket from Howrah to Delhi
wasg perhaps Rs. 117; now it is Rs. 1886.
It is the business tycoons who have
left travelling in sleeper carg in air-
conditioned coaches and taken to the
air-conditioned chair cars. Can we,
the middle clasg people, afford to pay
Rs. 188 for this? So I hope our pro-
gressive Minister of Railways will
consider, while presenting the next
Budget, going back to the 1872 level
of the price of tickets. It will be a
dynamic, revolutionary move.

1 must again thank the Railway Mi-
nister that he has obliged the people
of Orissa by including two or tnree
more members in the Zonal Railway
Commuttee, He had said in his budget
speech that when the Zonal Railway
Committees were formed, States' re-
presentation would be Kept in view, If
you consider the goods traffic of the
entire India moving in all the zonal
railways, 65 per cent moves on tihe
South Eastern Railway. If that is so,
I want to know what is the percent-
ape of the Qrissa people serving on
the South Eastern ‘Railway? A quota
must be fixed. 1f the S, E. Railway is
carrying 65 per cent of all the railway
goods traffic, why not give a bigger
quota of representation to Orissa in
the South Eastern Railway? I think
this is a vevry honest suggestion.

The food supplied in the trains by
the catering department is below
standard. Tea served on railway plat-
forms is worse than anything. It is
four times poisonous. The tea served
to passengers is black in colour, Un-
fortunately, the Catering Committee
has been abolished on the suggestion
of someg Committee. I suggest that
wholetime gocia] workers should be
put into this Catering Committee,
They must go and supervise the stan-
dard of food served on the platforms.
If the food is found to be bad. the

PHALGUNA 14, 1896 (SAKA)

Rly. Budget, 374

1875-76—Gen. Disc.
licences of the vendors should be can-
celled and drastic action should be
taken because it is poison whicn is
given to the passengers, Why should
the standard of food be bad when we
are going in for all round develop-
ment of railways?

Orissa has been neglected all these
years by the Railway Board, There
has been a persistent demand by the
politica]  parties that the Banstani-
Jagpura line should be constructed.
There have been violent agitations
and peaceful agitations for it. All the
newspapers were full of comments
that this is a line which is a lifeline
connecting all the mineral areas of
Orissa. But [ understand that only
Rs. 1 lakh has been earmarked for
thig linc. It is a shame that only a
lakh of rupees has been sanctioned
whereas the total expenditure amounts
to more than Rs_ 20 crores.

In any case, the Rourkela steel
plant area should be connected with
tne Paradeep port. There should be
railway lines through all the tribal
areas. Unless you develop the iribal
ureas, the fate of India will never be
changed, the fate of Orissa will never
be changed because 33 per cent of
the population of Orissa are tribals
and Harljans,

The argumenti adduced by the Rail-
way Board against this is that they
are uneconornic lines. Unless you put
the railway lines. how can we improve
the cconomic condition of these areas,
It is no use saying that these areas
are not developed. Unless we have a
deep infra-structure, we cannot bring
about economic development Gandhi-
ji had said that Orissa is the poorest
of the Provinces, Our esteemed
Prime Minister has said a number of
times that the people of QOrissa are
very poor. Is it possible to improve
the fate of Orissa by allocating only
a lakh of rupees for this Bansbani
Jagpura line? So many suggestions
are lying with the Ministry of Rail-
ways for a line between Bhadrak and
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Chahmbali and certain other areas.
was informed that a commijttee to sur-
vey the uneconomic lines or some-
think like that wag there; it 18 time
that that committee sent its report
Government should come forward with
defimte suggestion how those lines
could b¢ made economical instead of
telling people that they are unecono-
mic lines.

I come from Balasore where there is
a defence installation, It 1s the only
one of its kind in the entire South-
east Asia. There is no quota for Bala-
sore passengers I1n  any important
train. Asg far as Madras Mail 1s cun-
cerned, there is quota from Dalascre
to Madras but there is no quota from
Balasore to Howrah. The defence
personnel want to go to Howrah.
Sometimes Ministers depend upon re-
plies submbitted by the officers But
the Minister must also have time to
go through our suggestions they must
not always accept the draft letters
which emnate from the officens of the
Railway Board buti must also go into
the legitimacy and the logic of the
suggestion and then only arrive at
conclusions.

The Indian Railways are fortunate
in having an integral coach factory.
1 saw a picture of the double decker
which we are going to expor{ ‘o Indo.
nesia, Our engineers are in no way
inferior to others, While travelling
abroad, I have heard senior techno-
crats and engineers praising Indian
engineers. Similarly our coaches are
equal to any one anywhere in the
world. What is required is main-
tenance, In first class compartments
I have found that the seats were cut
by blades. It is g fearful sight lonely
ladies are travelling in railwey com-
partments but there is no RPF; Trains
between Howrah and Cuttack and bet-
ween Flowrsh and Balasore sometimes
rupn witho it RPF men. There is dan-
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ger to their safety and  security.
There are besides a lot of charges
apainst the RPF people. Corruption
is writ large. If corruption could be
eradicated from the Railways the
railways 1ncome would go up by
ten times. We are increasing fares
and freights but we are not able to
improve the standard of the Railways
because there is no increase in the
income. We are unable to give more
money to the workers because the
Railways are in deficit. And the Rail-
ways are in deficit because millions
of pcople dare travelling without tic-
kets Are they not in collusion with
the ticket checkers® I am  trade
unmonist. T have seen 1n my consti-
tuency how those people corrupt the
officers and the RPF Ticket check-
ers are in co'tusion with the offen-
ders Exemplary punishment should
be given to those péople co that these
are cradicated for ever.

Some trade unions with infantile
approach to things have some wvest-
¢1 nterests and are thinking of
another railway  strike [They are
taking advantage of the fact that
thousands of workers are yet to
be reinstated. Hundreds of  thous-
ands of workers were misled and
they were made 1¢ beheve that some-
thing pnew will dawn. Hon. Minister
must. gep that ‘their families and
children do not suffer and that they
are absorb:od hack in their work, The
loval workers who did their duty
during those momentous duys risk-
ng their lives had not received jus-
tiee; some mot all, railway officers
ore wocden in their approach, They
dn not appreciate thai those work-
ers did their duty with patriotic zeal
during those days So, all facilities
shivuld be piven to them, The pro-
nuses which were made must be
fulfilled  Under the leadership of
Pandit Komlapati Tripathi and his
able colleague Shri Quresni, I think
justice will be done to fhe workers
very sorn, They must do everything
possib'e in their power to see that
justice is done.
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o w¥Ey AT (fnfow) - awmfa
off, qger ot & ofew off w7 qurf W
wger f f§ s=EW W damm
gwrer g A Fdfm ATty
agT TgH AAHATE | TR AT}
wTHATET W ¥ W W R Aew
W g @ 1 ga W § R R nar
T gt avg Fgare O W ww
arfagt st ¥ warem ¥ § F g v

W wATAw § O R oA qEas
EOX 9EY 2Nl 8, 99 & ark ¥ faqw
€ ¥ FFAT AEAT § | qZT AT TEAA
Fafx fefz w3afom gt 21 & o
& wrew & fardh o % ar W =g
fFamafamt Ny ¢, 39 &
AT fevz & Fater aga gt & W
TR w A AW frFr Awv w=w R,
e feger & am, 9% § w2 =M
F 71 " 912§ 09 ¥ g1, I 1
FgT afaT w77 § 3T H1 FEA VWA
For ¢ wfea Zar oz wm & fr oS
A ATgA 7 &1 9T A1 WA I |
7R 2 wiT A dfewdz fr AT @
WY w97 qu % a1g Afww Fon @ A
St qne Angd ¥ g amma g frre
w2 AT 2 1 ¥ Wiy ¥ Aregw & wat
F1 T 6977 57 a9 famrFn S weew
AT wareT v T faan vy w7 g weAt
9 wiew At 1 o, 1 3w T oaga
FrOET &Y AwaT | X uEr § amar g
@ T ¢ fF vy A e S
Hrarge & fag & 3w 0 50 oA R
ufis s faar fove = & o
¥t 1 qrwmA ot F § 1 3 fw
a7 wgr & 5 faa o g wigd
€, 37 ot any ¥ Y qgar I, &
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g1 faeeft R o oY R 78 @A
#1 foonr & fs fow awe 370 Hewd
T St A &, A1 R o o @ e
9 & surer fomms 5O ¥ § 2]
¥ RwA 9T I fewar # d=y @A
¥ 39 e 93 g, @A g A 7
I8 97 gay & i wgx @t § 97,
qrz of7 =7 777 § A w1 Az =97
# 1 ¥ wradtg wdT ot ¥ gAY FEAT
fF ® za 117 w1 34 1 ;@ 7 wfas
FIAET B HEAT & 1

ua & wodT FrEEEEr ® 4
T R AN R AT Fqfea A &
FEAT AR g 1 gare foer i A
UF agd 37 A9 v feegera ¥ 2
W A & £13 & 7 3 9w agr 9%
HTA &) AT A AT ATEA A YT FAH2E
g1 QR AT 7 AT 39 FT I T
w7 fagr s At @z weer Evm 1 AR
FrElCaAT W, W9 & wngw ¥ K
qfeT oft 7 FgaT Tgm f& wgwaTaR oF
g F WifE o M T FARCE
AT FT A8 TATHT 2 W7 FgT 9 TF
TITA WHT WY F | AQT 9T T &
7 Wt 77 7@y wAa & fF gew dar g
21| FE AW FT AT & WK 2 ) e
T IA T G AT & | 98T 9C HIY &7
farpa seT T3 FfFA s TwgT AT
®t weHEaE ¥ wWg far W, A gw
q FAT HW BT BT ERT WL AL
forsr .7 fr aToa#T aieg & o1 3@ &7
TR A, WHAT | 48 HT S A7 awen
2| WEERTgR ¥ S AT AT g A
& fao et 8, &W 0w g foslt ®
FABTT IS WA T A
affq wewy o7 & AargTFT W 52
H ®T KA § W FIT T AT AT
e & AfPA 39 ¥ 9@ as g 7
ST 92 " & | 99 ¥ TE 10, 15
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faEirg) AyufEamgfmsas
TS FT GISTRIFGEATATG | AT /A
e F gmew ¥ faow 8 AR I
ATZAT 9 3F § aga Awfgw q foar
ST gHaT @ |

TET q THL ST TIEF | 9, 7 F14
qz ®wT Tq | AfFw wg S S oA
AIA & 98T § AT & S FH I A
fag wq § 1 gard dfed St @3 @@
EE F &, TATAAT F qAL § | HHAL
T F@ § 1 ad 3aq famar amdar &
& s et 3% 7 39 1T aga T
FYZ Y IAHT ASY TZT TAAT AIH HTAT
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IgHr  gar §@ faadr wifgd 1 S
HIET TS HT AT TTER FT AT
=1fgd | 8 ¥ Twdr Z1 &Y Swar @
AfFT ST FT FTH AT FLEAT AT £ |
afeq off a8 zam9 & | FU 3T F fAgaw
g v oF sanfdi #1 g o1ar #%
2T Arfed ] @ w17 9T aifqw ¥
fear srar =fed aifF sy O faer
A AW IAF A0 G537 HT TAF 91907
g1 aF |

T W2 F AT T AMGF v AT

QT § S HI9T AA ATAT F[ FIAC TA19
fFar g

19.32 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 6, 1975/Phalguna 15, 1896
(Saka). -

STAT AMfed W IR FIH I AT
& foar wmar =nfgd 1 g w0 SEA
afuF Ty F¥ & aFT T A
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